IST OF CASES WHICH WERE E-FILED DURING THE MONTH OF NOVEMBER 2025

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

IMS. NEELOFER 301, EXTENSIO U/S-9 OFOMP(I) COMM- 1149/2025 IMAILTO:ANISHBHO£26.11.2025
JABIDA PERVEEN| BLOCK, TISARBITRATION & CONCILIATION| 27.11.2025 IDCB BANK LTD. VS JITENDERIANISH BHOLA 9811452022 LA17@YAHOO.COM
IDISTRICT JUDGE] [HAZARI COURTS,ACT,1996 ISINGH ANISH_BHOLA17@
(COMMERCIAL DELHI IYAHOO.COM
ICOURT)-01

301, EXTENSION[EXECUTION PETITION [EX COMM 525/2025 03.11.2025 TELPHA SAMARTH PVT. LTD. VS[RAJNI YADAV [8588856062 ISYNERGYLEGALS8o0O (01.11.2025

BLOCK, TIS IVANNI EXPORTS AND ORS. @GMAIL.COM

[HAZARI COURTS,

DELHI

301, EXTENSIONRECOVERY CS COMM - 1168/2025 10.11.2025 IM/S ANAYA INDUSTRIES VSHIMAL 0810456889 ILEGUMLAWFIRM@ [07.11.2025

BLOCK, TIS ISALIM KHAN & ANR. JAKHTAR IGMAIL.COM

[HAZARI COURTS,

DELHI

301, EXTENSIONRECOVERY ICS COMM - 1179/2025 12.11.2025 IM/S CAXTON PRESS PVT. LTD VSMM.L.MAHAJAN [90811688721 IGAURAVMAHAJAN [11.11.2025

BLOCK, TIS IARUN KHATTAR | 23@YAHOO.CO.IN

[HAZARI COURTS,

DELHI

301, EXTENSIONRECOVERY ICS COMM - 1182/2025 13.11.2025 M/S S,K EDUCATIONS PVT. LTDJROHIT 0810189223 IROHIT1996VASHIST|12.11.2025

BLOCK, TIS VS BACHPAN PRE SCHOOL & ORS. [VASHIST @GMAIL.COM

[HAZARI COURTS,

DELHI

301, EXTENSIONRECOVERY CS COMM - 1183/2025 13.11.2025 12.11.2025

BLOCK, TIS ISANJEEV KATHURIA VS VARSHANITIN ARORA{9818189667 INITIN.ARORA465@

[HAZARI COURTS, SHARMA |& ASSOCIATES IGMAIL.COM

DELHI

301, EXTENSION|PETITION U/S-9 OFOMP(I) COMM- 1114/2025 [13.11.2025 IDCB BANK LTD. VS SATPAL JANISH BHOLA (9811452022 JANISH_BHOLA17@ [12.11.2025

BLOCK, TISARBITRATION & CONCILIATION| IYAHOO.COM

[HAZARI COURTS,ACT,1996

DELHI

301, EXTENSIONPETITION U/S-9 OFOMP(I) COMM- 1115/2025 [13.11.2025 IDCB BANK LTD. VS MANOJ YADAVIANISH BHOLA (9811452022 JANISH_BHOLA17@ [12.11.2025

BLOCK, TISARBITRATION & CONCILIATION| IYAHOO.COM

[HAZARI COURTS,ACT,1996

DELHI

301, EXTENSION[EXECUTION PETITION EX COMM 537/2025 13.11.2025 SANDEEP GUPTS VS MUNICIPALSATYENDER 9811161525 ISKSINGH116 @GMAI[12.11.2025

BLOCK, TIS ICORPORATION OF DELHI & ANR |[KUMAR SINGH IL.COM

[HAZARI COURTS,

DELHI
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301, EXTENSIO CS COMM - 1193/2025 14.11.2025 BOSH LIMITED VS DHANANJAY[TAHIR 0582393423 TAHIR@TAHIRSID [13.11.2025
BLOCK, TIS JAUTOMOTIVE THROUGH ITSASHRAF IDIQUI@GMAIL.CO
[HAZARI COURTS, [PROPRIETOR RUCHI MEHTA SIDDIQUI/ M
DELHI IMAYUR
[PUNJABI
301, EXTENSIONRECOVERY ICS COMM - 1194/2025 14.11.2025 MUKESH GOEL VS MUNICIPALJA.K TRIVEDI (9871441764 JAKTRIVEDILOWOF [13.11.2025
BLOCK, TIS ICORPORATION OF DELHI [FICES@GMAIL.COM
[HAZARI COURTS,
DELHI
301, EXTENSION[EXECUTION PETITION [EX COMM 540/2025 14.11.2025 IKUNDAN LAL & SONS VS RANIASHUTOSH 9999666398 JASHUTOSHNAGAR ([13.11.2025
BLOCK, TIS IALANKAR JEWELLERS PVT. LTD/NAGAR @ANALOW.IN
[HAZARI COURTS, IAND ORS.
DELHI
301, EXTENSION[151 IMISC DJ-861/2025 14.11.2025 SH. VIPIN JAIN VS MS CHARVI[ESHAN GOEL [8272807280 I[ESHANGOEL97@G [13.11.2025
BLOCK, TIS IAGGARWAL IMAIL.COM
[HAZARI COURTS,
DELHI
301, EXTENSIONRECOVERY CS COMM - 1200/2025 15.11.2025 IMANOJ KUMAR BHARTIYA VSLOVEKESH 0891947575 lovkesh27@gmail.co [14.11.2025
BLOCK, TIS IMAGMA INDUSTRIES LIMITED [AGGARWAL Im
[HAZARI COURTS,
DELHI
301, EXTENSIONPETITION U/S-9 OFOMP(I) COMM- 1133/2025 [15.11.2025 IDCB BANK LTD. VS DILVARANISH BHOLA 9811452022 JANISH_BHOLA17@ [14.11.2025
BLOCK, TISARBITRATION & CONCILIATION| ISINGH IYAHOO.COM
[HAZARI COURTS,ACT,1996
DELHI
301, EXTENSIONRECOVERY CS COMM - 1203/2025 17.11.2025 IM/S UNIVERSAL AUTO DETAILSVIJAY Kl9873403435 IVIJAYADV558@GM [15.11.2025
BLOCK, TIS IVS SH. RAMAN KALRA SEHGAL & JAIL.COM
[HAZARI COURTS, JASSOCIATES
DELHI
301, EXTENSIONRECOVERY CS COMM - 1202/2025 17.11.2025 ISURYA KANT TIWARI VS BHARAT|YATIN 0773903778 TAXOCATE@GMAIL15.11.2025
BLOCK, TIS GARV AGRO PVT. LTD. SHARMA .COM
[HAZARI COURTS,
DELHI
301, EXTENSION[EXECUTION PETITION [EX COMM 550/2025 19.11.2025 IKOTAK MAHINDRA PRIME LTDRITU RANA 9910018313 ICODELEGALCONSU (18.11.2025
BLOCK, TIS VS FAIYAZ FAIZI LTANTS@GMAIL.CO|
[HAZARI COURTS, M
DELHI
301, EXTENSION[EXECUTION PETITION [EX COMM 551/2025 19.11.2025 GAMBIT LEASING AND FINANCEVIKAS DEEP7838963403 ILOWVIKAS99@GMA[18.11.2025
BLOCK, TIS [PVT. LTD VS RAJU HINDUJA ANDJAIN [L.COM

[HAZARI COURTS,
[DELHI

ORS.




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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301, EXTENSIO CS COMM - 1223/2025 20.11.2025 IM/S ARYAN ENTERPRISES VS M/S| 0871688568 vikrampanwar68@g [19.11.2025
BLOCK, TIS IRAJ KATHA PRODUCT PVT.LTD |[PANWAR Imail.com
[HAZARI COURTS,
DELHI
301, EXTENSIONEXECUTION PETITION [EX COMM 554/2025 20.11.2025 IASHOK BISHNOI VS HINDUSTANJRAKESH GARG (9990333933 [ECOLOWCHAMBER [19.11.2025
BLOCK, TIS JAEROSYSTEM PRIVATE LIMITED S@GMAIL.COM
[HAZARI COURTS,
DELHI
301, EXTENSIONp51 IMISC DJ-881/2025 22.11.2025 SATENDER KUMAR VS HARIOM |ARUN 0810163624 IADVOCATEARUNZ23 [22.11.2025
BLOCK, TIS JAGGARWAL @GMAIL.COM
[HAZARI COURTS,
DELHI
301, EXTENSION[EXECUTION PETITION [EX COMM 565/2025 26.11.2025 IROLLING ELECENTS PVT. LTD VSANIL KUMAR(9313579493 JADV.ANILSINGHS8S8 [25.11.2025
BLOCK, TIS IM/S SINGH TRADERS & OTHERS [SINGH @GMAIL.COM
[HAZARI COURTS,
DELHI
301, EXTENSIONTRADEMARK CS COMM - 1251/2025 27.11.2025 IM/S NAYASA SUPERPLAST & ANR/SURINDER 0311325398 ISURINDERSG1@GM [22.11.2025
BLOCK, TIS VS SINDH PLOYMERS PVT. LTD. [SINGH AIL.COM
[HAZARI COURTS,
DELHI
301, EXTENSION[EXECUTION PETITION [EX COMM 576/2025 29.11.2025 STATE BANK OF INDIA VS SYEDA.K RAUT 9999132159 JAKRAUTADVOCATE [28.11.2025
BLOCK, TIS IABDUL MANNAN @GMAIL.COM
[HAZARI COURTS,
DELHI
2 ISH. RAJESH KUMAR|CENTRAL [|306 ICS (COMM) CS (COMM)/1144/2025 01-11-2025 BANK OF BARODA VS KARUNAJUMESH 0910568669 ladvumeshjoshi@gma [31.10.2025
IGOEL, DISTRICT] IKANT JHA JOSHI(P), fil.com
WUDGE
(COMMERCIAL
ICOURT)-02
306 [EX. COMM (AWARD BY ARBEX.COMM (AWARD BY ARBj01-11-2025 SUKH SHANTI CHIT FUND PVTSACHIN 9250905868 ladvsachinbansalo6@ [28.10.2025
ICOMM) COMM)/58/2025 LTD KUMAR lgmail.com
IVS SATISH PANDEY BANSAL
306 IOMP (I) (COMM) OMP (I) (COMM)/1080/2025(04-11-2025 [TATA CAPITAL LTD VS NAVEENNANISH 9811452022 lanish_bhola17@yaho [31.10.2025
KUMAR BHOLA(P), lo.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

306 IOMP (1) (COMM) IOMP (1) (COMM)/1107/2025 [06-11-2025 'ATA CAPITAL LTD VS DINESHANISH 0811452022 lanish_bhola17@yaho [03.11.2025
IKUMAR BHOLA(P), lo.com

306 IOMP (1) (COMM) OMP (I) (COMM)/1112/2025 (06-11-2025 [TATA CAPITAL LIMITED IANISH 0811452022 lanish_bhola1y@yaho [03.11.2025
IVS M/S SHREE GANPATI CRANES [BHOLA(P), lo.com

306 IOMP (COMM) OMP (COMM)/54/2025 10-11-2025 GOVIND BALLABH POSTIPRADEEP 9560575319 lpnm.advig64@gmail.l06.11.2025
GRADUATE INSTITUTE OFNARAYAN lcom
MEDICAL EDUCATION ANDMISHRA
RESEARCH
IVS SARVESH SECURITY SERVICES|
IPVT LTD

306 ICS (COMM) CS (COMM)/1171/2025 11-11-2025 [UNION BANK OF INDIA VS DDYITENDRA 0810197621 jitendragargadv@gm [06.11.2025
HYDRAULIC ENGINEERINGGARG lail.com
IWORKS

306 ICS (COMM) CS (COMM)/1172/2025 11-11-2025 SANJEEV KATHURIA VSINITIN ARORA (9818189667 nitin.arora465@gmai [07.11.2025
IVARCHASWA SHARMA l.com

306 [EXECUTION (COMM) EXECUTION 12-11-2025 UMESH MITTAL VS ANANDANKIT GUPTA 9868543391 lankitadv2g@yahoo.c [06.11.2025

(COMM)/534/2025 KUMAR lom

306 IMISC DJ IMISC DJ/583/2025 12-11-2025 IMOHD ASAD SIDDIQUI  VSNIKHIL 8802909959 ladvnikhilsharmaa@g [08.11.2025
IPANKAJ JAIN SHARMA Imail.com

306 JOMP (I) (COMM) OMP (I) (COMM)/1120/2025[13-11-2025 IDCB BANK LTD VS MOHD RAIF  [ANISH 0811452022 lanish_bhola1y@yaho [12.11.2025

BHOLA(P), lo.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
306 IOMP (1) (COMM) IOMP (I) (COMM)/1121/2025 [13-11-2025 IDCB BANK LTD VS RAJESHIANISH 0811452022 lanish_bhola17@yaho [12.11.2025
IKUMAR SAROJ BHOLA(P), lo.com
306 IOMP (1) (COMM) OMP (I) (COMM)/1137/2025 [15-11-2025 IDCB BANK LTD VS SURESHAANISH 0811452022 lanish_bhola17@yaho [13.11.2025
IDHARMBIR BHOLA(P), lo.com
306 JOMP (I) (COMM) OMP (Di5-11-2025 IDCB BANK LTD VS MOHDANISH 0811452022 lanish_bhola17@yaho [13.11.2025
(COMM)/11387/2025 RIZWAN AHMED BHOLA(P), jo.com
306 IOMP (I) (COMM) OMP (I) (COMM)/1139/2025 [15-11-2025 IDCB BANK LTD VS RAKESH TYAGIANISH 0811452022 lanish_bhola17@yaho [13.11.2025
BHOLA(P), lo.com
306 ICS (COMM) CS (COMM)/1216/2025 18-11-2025 [FAIZAN BAIG FEROZ KHAN (9818416099 ladv.mwk1986 @gmail [16.11.2025
VS MOHAMMAD MUHEET ALAM .com
306 ICS (COMM) CS (COMM)/1224/2025 19-11-2025 R.K. GOEL ABHEY KUMAR JAINJA.K. TRIVEDI (9871441764 JAKTRIVEDILAWOFF[19-11-2025
VS MCD ICES@GMAIL.COM
306 ICS (COMM) CS (COMM)/1225/2025 19-11-2025 IDAYA' NAND ANGLO VEDICVIVEK 9210107303 thejuralsolutions@g [19-11-2025
ICOLLEGE VS DAV SCHOOL ISRIVASTAVA Imail.com
306 ICS (COMM) CS (COMM)/1236/2025 22-11-2025 SINDHU IMPEX VS MAHABIRAMIT 09810954389 lamitsandujag9@gmail20.11.2025
IDAHIYA SANDUJA(P), l.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

306 [EXECUTION (COMM) [EXECUTION 22-11-2025 [ROLLING ELEMENTS PVT LTD JANIL KUMAR (9313579493 ladv.anilsingh1988@g[19-11-2025
(COMM)/561/2025 VS GILL AGRICULTURAL Imail.com
IMPLEMENTS PVT LTD
306 IOMP (I) (COMM) IOMP (I) (COMM)/1148/2025 [26-11-2025 MONEYWISE FINANCIALIGAURAV 9999720412 Ir.gauravsingh@gmail [24.11.2025
ISERVICES PVT LTD VS CONSPELIKUMAR(P), L.com
ICONSTRUCTION PRIVATHE
LIMITED
3 I%IS. DEVENDERICENTRAL [303, EXTENSION[U/S 9 OMP (I) COMM. / 1077/2025[04.11.2025 I[HDFC BANK LTD. VS CHANDNIANISH BHOLA 9811452022 JANISH_BHOLA17@ [03.11.2025
UMAR SHARMA, BLOCK, TIS SHARMA IYAHOO.COM
IDISTRICT JUDGE, [HAZARI COURTS,
ICOMMERCIAL DELHI
ICOURT-03
303, EXTENSION|U/S 9 OMP (I) COMM. / 1099/2025(06.11.2025 IDCB BANK LTD. VS AHASANANISH BHOLA (9811452022 JANISH_BHOLA17@ [04.11.2025
BLOCK, TIS IAHMAD IYAHOO.COM
[HAZARI COURTS,
DELHI
303, EXTENSION|U/S 9 OMP (I) COMM. / 1100/2025(06.11.2025 DCB BANK LTD. VS GURDEEP S/OANISH BHOLA (9811452022 JANISH_BHOLA17@ [04.11.2025
BLOCK, TIS [TEKSINGH IYAHOO.COM
[HAZARI COURTS,
DELHI
303, EXTENSION|U/S 9 OMP (I) COMM. / 1101/2025 [06.11.2025 DCB BANK LTD. VS PRADEEP GIR [ANISH BHOLA [9811452022 JANISH_BHOLA17@ [04.11.2025
BLOCK, TIS IYAHOO.COM
[HAZARI COURTS,
DELHI
303, EXTENSION[SUIT FOR RECOVERY CS/ COMM./ 1157/2025 06.11.2025 B.S. SHEKHAWAT (SOLE PROP. OFANURAG 9810907375 IBINDALS@GMAIL.C|04.11.2025
BLOCK, TIS IM/S VISHAL INDUSTRIES) VS M/SBINDAL oM
[HAZARI COURTS, ISURYA PROCESSORS PVT. LTD.
DELHI
303, EXTENSION[SUIT FOR RECOVERY CS/ COMM./ 1158/2025 06.11.2025 ISAILENDER SINGH VSSATYENDRA (9811161525 ISKSINGHL16 @GMA [04.11.2025
BLOCK, TIS IMUNICIPAL CORPORATION OFKUMAR SINGH]| IL.COM
[HAZARI COURTS, DELHI
DELHI
303, EXTENSIONEXECUTION EXE. COMM/ 526/2025 06.11.2025 IM.S SPACE 4 BUSINESS SOLUTION[TANUSHKA 0582874212 IADVTANUSHKAKO [04.11.2025
BLOCK, TIS [PVT. LTD. VS DISTRICT ELECTION|KOHLI HLI@GMAIL.COM
[HAZARI COURTS, IOFFICER ( NEW DELHI) & ORS.
DELHI
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303, EXTENSIONISUIT FOR RECOVERY CS/COMM/1169/2025 11.11.2025 EERAJ NATH SHARMA VS VIJAYAKASH DEEP 9891878260 10.11.2025
BLOCK, TIS KUMAR

[HAZARI COURTS,

DELHI

303, EXTENSION|SUIT FOR RECOVERY CS/COMM/1170/2025 11.11.2025 IVANSH ELECTROMECHANICALARPIT 0899123578 JARPITSHARMAADV {10.11.2025
BLOCK, TIS IDEVICES PVT. LTD. VS FLUXLITESHARMA IOCATE@GMAIL.CO

[HAZARI COURTS, INIMS PVT. LTD. M

DELHI

303, EXTENSIONISUIT FOR RECOVERY CS/COMM/1178/2025 12.11.2025 INAYASA MULTIPLAST VSSURINDER 0311325398 ISURINDERSG1@GM [11.11.2025
BLOCK, TIS KRISHNA PROMOTIONS PVTJSINGH AIL.COM

[HAZARI COURTS, LTD.

DELHI

303, EXTENSION|U/S 9 OMP (I) COMM. /1116 /2025 [13.11.2025 DCB BANK LTD. VS RADHA JANISH BHOLA (9811452022 JANISH_BHOLA17@ [12.11.2025

BLOCK, TIS
[HAZARI COURTS,
[DELHI

IYAHOO.COM

303, EXTENSIONMISCELLANEOUS APPLICATIONMISC DJ/ 859/2025 14.11.2025 IALLWAYS LOGISTICS INDIA PVTJSUNIL KUMAR{8076881188 = 13.11.2025
BLOCK, TIS LTD. VS M/S ALLIED SPIRITS PVTVERMA

[HAZARI COURTS, ILTD.

DELHI

303, EXTENSIONISUIT FOR RECOVERY CS/COMM/1196/2025 15.11.2025 3 SPAN OPTIMUM SOLUTIONSINIMISH CHIB (9810823566 INIMISHCHIB@GMA [14.11.2025
BLOCK, TIS PVT. LTD. VS GOVERNMENT OH [L.COM

[HAZARI COURTS, INCT OF DELHI

DELHI

303, EXTENSION|U/S 9 OMP (I) COMM. / 1130/2025 [15.11.2025 DCB BANK LTD. VS SHAMSHAD [ANISH BHOLA (9811452022 JANISH_BHOLA17@ [13.11.2025
BLOCK, TIS IYAHOO.COM

[HAZARI COURTS,

DELHI

303, EXTENSION|U/S 9 OMP (I) COMM. / 1143/2025 [17.11.2025 KUSHA VIKRAM DHAWAN VS M/SRAJINDER 0818489589 IOFFICE@RAJINDER]|15.11.2025
BLOCK, TIS INEO DEVELOPERS PVT. LTD. SINGH ISINGH.CO.IN

[HAZARI COURTS,

DELHI

303, EXTENSION[U/S 34 OMP/COMM./55/2025 18.11.2025 INEEL RATAN  MITTAL  VSSANCHIT JAIN [7669641241 = 17.11.2025
BLOCK, TIS ISHRIRAM FINANCE LIMITED

[HAZARI COURTS,

DELHI

303, EXTENSIONISUIT FOR RECOVERY ICS/COMM/1210/2025 18.11.2025 IN4S AGMECO FAUCETS PVT. LTD[PARMOD 0899776633 [PSPKJURIS@GMAIL(17.11.2025
BLOCK, TIS IVS BABU BORO KUMAR .COM

[HAZARI COURTS, SHARMA

[DELHI
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303, EXTENSION[SUIT FOR RECOVERY U/S 37 ICS/COMM/1211/2025 18.11.2025 IM/S M H POLYMERS PVT. LTD. VSMOHD. 9910763929 JADV.MWK1986@GM[17.11.2025
BLOCK, TIS IM/S RAZA FOAM WASEEM AIL.COM
[HAZARI COURTS, KHAN
DELHI
303, EXTENSIONEXECUTION APPLICATION EXE. COMM/558/2025 21.11.2025 LAXMI NARAYAN VS MUNICIPALSATYENDRA [9811161525 ISKSINGHL16 @GMA [20.11.2025
BLOCK, TIS ICORPORATION OF DELHI [KUMAR SINGH [L.COM
[HAZARI COURTS,
DELHI
303, EXTENSIONISUIT FOR RECOVERY CS/COMM/1235/2025 22.11.2025 STATE BANK OF INDIA VSMOHD. 9718621607 JADVOCATEBKMASS [21.11.2025
BLOCK, TIS IMAONGKABA IMCHEM SHAMEEM IOCIATES@GMAIL.C
[HAZARI COURTS, OM
DELHI
303, EXTENSION[EEXECUTION APPLICATION EXE. COMM/ 563/2025 24.11.2025 IM/S RISE AIR CONDITIONING VSALOK KUMAR (9911000126 = 22.11.2025
BLOCK, TIS M/S LINDEX IMPEX PVT LTD
[HAZARI COURTS,
DELHI
303, EXTENSION|SUIT FOR RECOVERY CS/COMM/1241/2025 24.11.2025 IM/S LAXMI AGRO IMPEX INDIAISATISH 0811053833 JASSOCIATESLALJI [22.11.2025
BLOCK, TIS IVS M/S SULTANIA AND SONS [KUMAR @GMAIL.COM
[HAZARI COURTS,
DELHI
303, EXTENSIONISUIT FOR RECOVERY CS/COMM/1242/2025 24.11.2025 IVISHAL SAGAR VS PAWANMOHIT 9910905354 IABHISHEKKUKKAR [22.11.2025
BLOCK, TIS KUMAR KUMAR 06@GMAIL.COM
[HAZARI COURTS,
DELHI
303, EXTENSIONEXECUTION [EXE./ COMM/566/2025 26.11.2025 IM/S AUTO ACCESSORIES PUNEET 0015020584 JADV_PUNEETSING [25.11.2025
BLOCK, TIS IVS CITY PLUS AUTOMOBILE PVT{SINGH [H@YAHOO.COM
[HAZARI COURTS, ILTD.
DELHI
4 IMS ANIL KUMARICENTRAL |[304 JARBITRATION OMP (COMM) 51/2025 03.11.2025 IVISHAL BHASIN V/S  M/SAKSHAY INA JAKSHAY.BHATIAQ3 [31.10.2025
[SISODIA, DISTRICT] IVARDHMAN EXPOFAB PVT LTD. [BHATIA @GMAIL.COM
JUDGE,
ICOMMERCIAL
ICOURT-04 304 IRECOVERY CS (COMM)1151/2025 04.11.2025 IASHOK ARORA V/S MCD IA.K.TRIVEDI  [9871-441-764 IAKTRIVEDIOFFICES}28.10.2025
@GMAIL.COM
304 JARBITRATION OMP I COMM/1084/2025 |04.11.2025 HDFC BANK LTD V/S BINEET|ANISH BHOLA [9811-452022 JANISH_BHOLA17@ [01.11.2025
KUMAR PATHAK IYAHOO.COM
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304 JARBITRATION OMP I COMM/1088/2025 [04.11.2025 HDFC BANK LTD V/S PUNEET ANISH BHOLA [9811-452022 JANISH_BHOLA17@ [01.11.2025
IYAHOO.COM
304 [EXECUTION EX. (COMM)-535/2025 12.11.2025 STATE BANK OF INDIA VSJA.K.ROUT 0999-132-159 JAKROUTADVOCATE 07.11.12025
RAMAN KUMAR DUGGAL @GMAIL.COM
304 IRECOVERY CS (COMM)1181/2025 13.11.2025 M/S SUPER CASSETTESK.K. KHETAN [9810-389-109 IKKKHETAN@TSERI |07.11.2025
INDUSTRIES PVT LTD. V/S M/S [ES.NET
ICCN ENTERTAINMENT INDIA
IPVT. LTD.
304 IRECOVERY CS (COMM)1190/2025 14.11.2025 DEEPU JINDAL V/S MCD ANDSATYENDER [9811-161-525 ISKSINGH16@GMAI [07.11.2025
IANR KR SINGH L.COM
304 JARBITRATION OMP I COMM/1126/2025 14.11.2025 IDCB BANK LTD V/S NANHEN JANISH BHOLA [9811-452-022 JANISH_BHOLA17@ |07.11.2025
IYAHOO.COM
304 JARBITRATION OMP I COMM/1125/2025 14.11.2025 IDCB BANK LTD V/S RAJNESH JANISH BHOLA [9811-452-022 JANISH_BHOLA17@ (07.11.2025
IYAHOO.COM
304 [EXECTION EX. (COMM)-546/2025 18.11.2025 M/S SPACE 4 BUSINESSTANUSHKA 0582-874-212 IADVTANUSHKAKO [15.11.2025
ISOLUTION PVT. LTD. VS{KOHLI IHLI@GMAIL.COM
IDISTRICT MAGISTRATE / DEPUTY|
ICOMMISSIONER (SAHADRA)
304 RECOVERY CS (COMMo-1222/2025 20.11.2025 IM/S TRIDENT TECH LABS LTD/SH. NEERAJ|9711863744 Ink@unicornlegal.in [17.11.2025
IVS. M/S NIMPAAA GLOBAL PVT[KR. KARDAM
LTD.
304 JARBITRATION CS (COMM)1226//2025 20.11.2025 M/S ARYAN ENTERPRISES V/S[VIKRAM 0871-688-568 INA 18.11.2025
M/S MAHESH WOODS SINGH
304 IRECOVERY CS (COMM)1238/2025 25.11.2025 IYOGESH AGGARWAL V/S MCDSATYENDER [9811-161-525 ISKSINGH16@GMALI [21.11.2025
IAND ANR KR SINGH L.COM
304 JARBITRATION IOMP (COMM)59/2025 25.11.2025 RAJESH BABBAR V/S SBI CARDSA.K. BABBAR [9811-157-49 INA 20.11.2025
JAND PAYMENTS SERVICES LTD.
304 IRECOVERY CS (COMM)1244/2025 24.11.2025 GANT AB AND ANR V/S ASHOKISHRAWAN KR9910-888-645 JUNITEDMARK@UN [21.11.2025
KUMAR BANSAL ITEDANDUNITED.C
OM
304 JARBITRATION OMP I (COMM)1151/2025  [29.11.2025 DCB BANK LTD V/S VIJENDRAANISH BHOLA [9811-452-022 ANISH_BHOLA17@ [25.11.2025
KUMAR IGMAIL.COM
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5 SH. MANOJ KUMAR| 305 JARBITRATION IOMP (I) (COMM)/1090/2025/04-11-2025 [TATA CAPITAL LIMITED VSANISH 0811452022 JANISH BHOLA 17@|04-11-2025
IDISTRICT JUDGE ISUSHIL KUMAR BHOLA(P), IYAHOO.COM
(COMMERCIAL
ICOURT)-05
305 IMISC IMISC DJ/847/2025 07-11-2025 IPANKAJ VERMA VS MS OMKARROHIT 8750019645 INA 07-11-2025
HEALTH CARE AND ORS KUMAR(P),
305 [EXECUTION EXCOMM - AWARD BY ARBj07-11-2025 ILEVI STRAUSS AND CO VS SHRISHRAVAN 6201970125 [UNITEDMARK@UN [07-11-2025
ICOMM/59/2025 KAMAL KUMAR AND ANR BANSAL(P), ITEDANDUNITED.C
o
305 JARBITRATION OMP (I) (COMM)/1128/2025 [14-11-2025 IADITYA BIRLA CAPITAL LTD VSAJAY 9971353872 IVIRTUOUS. 14-11-2025
IANOUSHKA ANUJ GUPTA [UPPAL(P), PEOPLE@G
IMAIL.COM
305 IRECOVERY CS (COMM)/1188/2025 13-11-2025 IBIRD AUTOMOTIVE PVT LTD VSANIL KUMAR9999110690 [KUNAL_MEHTA@LI13-11-2025
[UNITED INDIA INSURANCE COMISHRA(P), IVE.IN
ILTD AND ANR
305 IMISC IMISC DJ/863/2025 15-11-2025 RITESH PURI VS  AAKASH|CHITRA 0868268634 ISANJIVEROHATGL2[15-11-2025
I[EDUCATIONAL SERVICES PVTSINGH(P), [To\@YAHOO.CO. IN
ILTD AND OTHERS
305 IRECOVERY CS (COMM)/1187/2025 13-11-2025 IVIPUL TIBREWAL VSKAMAL 0899607559 KAMALGARG.ADV@[13-11-2025
IMOHAMMED SAHIL IGARG(P), IGMAIL.OOM
305 JARBITRATION OMP (I) (COMM)/1129/2025 [13-11-2025 IDCB BANK LTD VS SUMIT KUMAR [ANISH 0811452022 JANISH BHOLA 17@[13-11-2025
BHOLA(P), IYAHOO.COM
305 JARBITRATION OMP (I) (COMM)/1141/2025 [15-11-2025 DCB BANK LTD VS SANJUPARUL 0811452022 JANISH BHOLA 17@[15-11-2025
IPANWAR BHOLA(P), IYAHOO.COM
305 IRECOVERY CS (COMM)/1208/2025 17-11-2025 INEERAJ AGGARWAL VSDEVENDER  981-1-070396 [PANKAJKOTRACUY [15-11-2025
IMUNICIPAL CORPORATION OHRKUMAR JAHOO. CO. IN
IDELHI JAIN(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

305 [EXECUTION EXCOMM - AWARD BY ARB[18-11-2025 IDURA CONVEYOR BELTING PVIRAHUL 0871735724 IOFFICEOFRAHULS [17-11-2025
COMM/65/2025 LTD THROUGH ITS MANAGINGSHUKLA(P), [HUK1A@,1M1AIL.CO
IDIRECTOR VS NOURANG LAY M
IMILESTONE THROUGH ITS
IPROPRIETOR MS _RASHIDA
305 IRECOVERY CS (COMM)/1228/2025 20-11-2025 POONAM ARORA VS RZONENEERAJ 0810455188 INFO@JUSLAWOFF [18-11-2025
BUILDTECH PVT LTD IGUPTA(P), ICES.COM
305 [EXECUTION EXCOMM - AWARD BY ARB[20-11-2025 IKOTAK MAHINDRA PRIME LTDRITU RANA(P), 9310817303 ICODELEGALCONSU [20-11-2025
COMM/66/2025 IVS VINAY KUMAR SINGH LTANTS@
IGMAIL.COMM
305 RECOVERY CS (COMM)/1227/2025 20-11-2025 BOMBAY SALES CORPORATION'MOHIT 0911633626 IMOHIT 19-11-2025
VS SHARMA MILLS STORES [KAUSHIK(P), [KAUSHIK201313@
IGMAIL.COMM
305 [EXECUTION EXECUTION 20-11-2025 SANDEEP GUPTA VS MUNICIPAISATYENDRA [9811161525 ISKSMGHLL6@GMAI[19-11-2025
(COMM)/555/2025 ICORPORATION OF DELHI KUMAR [L.COM:
SINGH(P),
305 IEXECUTION EXECUTION 22-11-2025 SANDEEP JAIN VS ASHOKPARMOD 0899666958 IAYPETRADEMARK [21-11-2025
(COMM)/562/2025 IVIRMANTI KUMAR @GMAIL.COM
JAIN(P),
305 [EXECUTION EXECUTION 27-11-2025 SH JATIN GUPTA VS SH NEERAJIGURMIT 0307 495779 LEGALASK@GMAIL.[20-11-2025
(COMM)/574/2025 CHAUHAN SINGH ICOM
HANS(P),
305 JARBITRATION IOMP (I) (COMM)/1150/2025 [28-11-2025 IMARTIN BROWN BIO SCIENCESVIVEK KUMARB8427203320 INBHASINLL@GMALI [27-11-2025
PVT LTD VS THE DIRECTORKARN(P), IL.COM
GENERAL EMPLOYEES STATE
INSURANCE CORPORATION
305 [EXECUTION [EXECUTION 29-11-2025 IVINAR SYSTEMS PVT LTD VSMUNISH 9810939293 imgalawoffice@gmail. [28-11-2025
(COMM)/578/2025 IJANIL JAISWAL IGUPTA(P), com
305 JARBITRATION IOMP (COMM)/61/2025 29-11-2025 [UNION OF INDIA VS M/S VIMAUNITISH IN/A JADVNITISHPANDE [28-11-2025
IADVERTISERS PANDE(P), @,GMAIL.COM
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305 JARBITRATION OMP (I) (COMM))-1112/2025(07-11-2025 [TATA CAPITAL LIMITED VS M/SIANISH 0811452022 JANISH BHOLA 17@|04-11-2025
IGANPATI CRANES BHOLA(P), IYAHOO.COM
6 ISH. RAM LALICENTRAL W10 ICS (COMM)/1145/2025 CS (COMM)/1145/2025 03-11-2025 IMONIKA  SAPRA VS  PREM|JURVI SYAL(P),7882554341 lgagan@triumvirlaw.c [13.10.2025
IMEENA, DJ COMM- PRAKASH DUTTA SH. GAGAN| jom
06 TIS HAZRI| INARANG
ICOURT CENTRAL
IDELHI
410 ICS (COMM)/1147/2025 CS (COMM)/1147/2025 03-11-2025 INVESONS PAPER MILL VS[NAVNEET 9650570765 INAVNEETHAKRAN [16.10.2025
HARLAL GUPTA AND SONS PVI[THAKRAN @GMAIL.COM
LTD AND ANR
410 ICS (COMM)/1176/2025 CS (COMM)/1176/2025 12-11-2025 ISHRI KRISHNA BHARTIA VS SHRIPRAVIN 0810133671 [PRAVIN57NIGAM@ [12.11.2025
GIRDHARI LAL TIWARI INIGAM IGMAIL.COM
410 IOMP (I) (COMM)/1092/2025 OMP (I) (COMM)/1092/2025/06-11-2025 HDFC BANK LTD VS NIKHIJANISH 0811452022 Anish_bhola1y@yaho|01.11.2025
SHARMA BHOLA(P), lo.com
410 [EXECUTION (COMM)/530/2025 [EXECUTION 10-11-2025 ISANDIPBHAI JITENDRABHAIRAO  BALBIR- - 10.11.2025
(COMM)/530/2025 PATEL PROPRRIETOR OFSINGH
[TIRUPATI GEMS VS RAJIV GUPTA
IAND ORS
410 ICS (COMM)/1167/2025 CS (COMM)/1167/2025 10-11-2025 ISTATE BANK OF INDIA VS HITESH|SHALINI 9899408618 ISHALINIUPADHYAY/|06.11.2025

IMISHRA

[UPADHYAY(P),

L ADVOCATE@GMAI
L.COM
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410 ICS (COMM)/1180/2025 ICS (COMM)/1180/2025 13-11-2025 GOEL ENTERPRISES VS SINCODEEPAK 9899090801 [deepakraoadvocate@ [06.11.2025
INDUSTRIES RAO(P), lgmail.com
410 ICS (COMM)/1189/2025 CS (COMM)/1189/2025 14-11-2025 ISLAMUDDIN VS M/SISANTOSH 0810468040 santoshkumar@kingo(07.11.2025
SQUIREHOOD INTERNATIONALJKUMAR(P), flaw.in
IPVT LTD
410 IOMP (I) (COMM)/1124/2025 OMP (I) (COMM)/1124/2025 [14-11-2025 DCB BANK LTD VS INTZAR JANISH 0811452022 Anish_bhola1y@yahol12.11.2025
BHOLA(P), lo.com
410 IOMP (I) (COMM)/1123/2025 OMP (I) (COMM)/1123/2025 [14-11-2025 DCB BANK LTD VS FAIM AHMAD (ANISH 0811452022 Anish_bhola1y@yahof12.11.2025
BHOLA(P), lo.com
410 ICS (COMM)/1207/2025 CS (COMM)/1207/2025 17-11-2025 IM/S AGGARWAL AGENCY VS ANILJMANISH 9911178219 THEMKSLAWHOUS [14.11.2025
KUMAR [E@GMAIL.COM
SINGH(P),
410 ICS (COMM)/1217/2025 CS (COMM)/1217/2025 19-11-2025 THE NAINITAL BANK LTD VS M/SALOK MOHAN [9675678910 ALOKMPI@GMAIL. [13.11.2025
JHA MEDICAL STORE Al ICOM
IPROPRIETORSHI FIRM
410 [EXECUTION (COMM)/548/2025 [EXECUTION 19-11-2025 M/S MAHDEV ENTERPISESJAGRITI 8527506427 ILAWFIRM@UNSOL [13.11.2025
(COMM)/548/2025 THROUGH ITS AR SH MOHAN LAIJAIN(P), IVEDLEGAL.COM
WAIN VS KAILASH PROP OF M/
IADITYA ENGINEERING
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410 [EXECUTION (COMM)/545/2025 [EXECUTION 18-11-2025 KK ENTERPRISES VS DEXITECH[LAVIKA GUPTA|9971170800 lavikagupta2009@g [14.11.2025
(COMM)/545/2025 I[ELECTRONICS AND ORS Imail.com
410 [EXECUTION (COMM)/564/2025 [EXECUTION 26-11-2025 DHARMEN M SHAH VS M/S KRHRANJAN 7011312145 ranjan.doshi@gmail.cj22.11.2025
(COMM)/564/2025 LTD DOSHI(P), om
410 [EXECUTION (COMM)/570/2025 [EXECUTION 27-11-2025 IBANK OF BARODA VS RAMVIR[SH. 8130237770 shailender.sisodia@g [21.11.2025
(COMM)/570/2025 SINGH SHAILENDER Imail.com
SISODIA
410 ICS (COMM)/1255/2025 CS (COMM)/1255/2025 28-11-2025 [UNION BANK OF INDIA VSALOK 0911000126 IALOK.ADV2001@G [24.11.2025
IAVISHKAR RANJAN [KUMAR(P), IMAIL.COM
410 ICS (COMM)/1260/2025 CS (COMM)/1260/2025 20-11-2025 IGAURAV GUPTA VS ASHISH JAIND.K. YADAV (9650508945 ladvdk.yadavy9@gmai|24.11.2025
TRADING AS M/S TAPODHAN]| l.com
IOVERSEAS SORPORATE
410 IMISC DJ/895/2025 IMISC DJ/895/2025 28-11-2025 [RAMAN V1J VS VINEET SHARMA [HARIOM 9999913968 lhariomgupta.co@gm [24.11.2025
IGUPTA lail.com
10 IMISC DJ/898/2025 IMISC DJ/898/2025 29-11-2025 IM/S MANMOHAN SINGHIAVINASH 0871441764 laktrivedilawoffices@g26.11.2025
WADHWA CONSTRUCTIONS PVTIKUMAR Imail.com
LTD VS MUNICIPAYTRIVEDI(P),
ICORPORATION OF DELHI
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302

IMOHAN TIWARI

410 IRP (CIVIL)/26/2025 RP (CIVIL)/26/2025 03-11-2025 IMOHAMMAD JALIS KHAN VS M/SIMOHD WASIQ0899467518 theghaziassociates@g|01.11.2025
IFOUNDATION OF BHARATIKHAN(P), Imail.com
IEDUVERSIY AND ORS
410 JOMP (I) (COMM)/1091/2025 OMP (I) (COMM)/1091/2025[06-11-2025 I[HDFC BANK LTD VS GEETA JANISH 0811452022 JAnish_bhola17@yaho(01.11.2025
BHOLA(P), lo.com
410 [EXECUTION (COMM)/529/2025 [EXECUTION 10-11-2025 ISATYA NARAIN GUPTA VS SHIRAJ[SANJAY 09811101108 ISANJAYAGGARWAL |03.11.2025
(COMM)/529/2025 KHAN KUMAR 345@YAHOO.COM
JAGGARWAL
7 ISH. MUKESHICENTRAL [COURT ROOM(CIVIL SUIT OMP(I)COMM 1094/2025 [06.11.2025 IHDFC BANK LTD. VS SANGITAJANISH BHOLA (9811452022 Anish_bhola17@yaho|03.11.2025
IKUMAR GUPTA, 302 KUMARI jo.com
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-07
COURT ROOMICIVIL SUIT CS (COMM) 1154/2025 06.11.2025 IM/S ADITYA INFOTECH LIMITEDIAMIT KUMAR09871291420 jurisprudenceo11@g [27.10.2025
302 IV/S GURPREET SINGH SINGH Imail.com
COURT ROOM[CIVIL SUIT CS(COMM) 1155/2025 06.11.2025 IM/S ADITYA INFOTECH LIMITEDIAMIT KUMAR9871291420 jurisprudenceo11@g [28.10.2025
302 IVS M/S PRANAVEE SECURE INDIASINGH Imail.com
IPVT. LTD.
COURT ROOM[CIVIL SUIT OMP (I) COMM 1095/2025 [06.11.2025 HDFC BANK LTD. VS SANJAY JANISH BHOLA [9811452022 Anish_bhola17@yaho|03.11.2025
302 o.com
COURT ROOM(CIVIL SUIT OMP (I) COMM 1093/2025 [06.11.2025 HDFC BANK LTD VS KRISHNAANISH BHOLA 9811452022 Anish_bhola17@yaho|03.11.2025

10.Ccom
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COURT ROOM[CIVIL SUIT CS (COMM) 1185/2025 13.11.2025 IPAWAN GUPTA AND ANR. VSRAHUL GUPTA9910627489 rahulgadv@yahoo.co [12.11.2025
302 IMEETA AND ANR IAND Im
JASSOCIATES
COURT ROOM[CIVIL SUIT CS(COMM) 1186/2025 13.11.2025 IMULTITUDE GROWTH FUNDSDIVJOT SINGH|9910048284 divjot.singh@kaaryal [13.11.2025
302 ILIMITED VS M/S SHUBHANGIBHATIA law.com
JAGARWAL AND ASSOCIATES AND]
ORS.
COURT ROOM(CIVIL SUIT CS(COMM)1191/2025 14.11.2025 IM/S BATRA BREWERIES &RAJEEV K|9312276651 Ir.tewari88@gmail.co [06.11.2025
302 IDISTILLERIES PVT. LTD. VS RAM[TEWARI Im
IDIYA
COURT ROOMICIVIL SUIT ICS(COMM)1205/2025 17.11.2025 IVILOK CHADHA VS RAMANVIJAY Klo873403435 vijayadvs58 @gmail.c [15.11.2025
302 KALRA SEHGAL AND jom
JASSOCIATES
JADVOCATES
COURT ROOM[CIVIL SUIT CS(COMM) 1212/2025 18.11.2025 ICANARA BANK VS KESHAR SINGH|RAJIV Bo811343911 rbsamaiyar@advgmaif17.11.2025
302 SAMAIYAR l.com
JAND MAHIMA|
RANA AND|
IJANURAG
IVASHISHTHA
COURT ROOM[CIVIL SUIT CS(COMM)1230/2025 21.11.2025 INEERAJ NATH SHARMA VSMS 0891878260 iminakshinath85july [18.11.2025
302 [VINOO FRANKLIN AND ORS IMEENAKSHI (@gmail.com
COURT ROOM(CIVIL SUIT [EX.(COMM)556/2025 21.11.2025 RAKESH CHITLANGIA VS OSMANIL KUMAR9313579493 ladv.anilsingh88@gm [13.11.2025
302 PROJECTS PVT LTD SINGH lail.com
COURT ROOM[CIVIL SUIT [EX(COMM)1247/2025 26.11.2025 JAMRIT CHAND JAIN VS C AND RIASHU JAIN 0811281465 ladv.ashu74@gmail.cof21.11.2025
302 [TEXTILES PVT LTD Im
COURT ROOM[CIVIL SUIT ICS(COMM)1249/2025 27.11.2025 I[HAMDARD NATIONALSHIVENDRA (9953394364 shivendra@theacmec [20.11.2025
302 IFOUNDATION (INDIA) VS|PRATAP lo.com
HAMDARD EDUCATION SOCIETY]SINGH
RANGALA RAJPUR
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COURT ROOM[CIVIL SUIT ICS(COMM)1254/2025 27.11.2025 [RADHA KISHAN COLOUR WORLDISUDESH 0313195031 sudeshkradvocate@g [26.11.2025
302 VS NATHU LAL AND SONS [KUMAR Imail.com
COURT ROOM[CIVIL SUIT CS(COMM)1252/2025 27.11.2025 SHREE RADHEY DISTRIBUTORSSUDESH 0811052237 sudeshgoyal@hotmai [19.11.2025
302 ILLP VS MS LAXMI STATIONARY[KUMAR GOYAL| l.com
IAND COMMUNICATION
COURT ROOM(CIVIL SUIT CS(COMM) 1261/2025 29.11.2025 GOODWILL AIR AND  SEAHARPREET 97118291184 lhs.chhabra.advocate [21.11.2025
302 ILOGISTICS VS FRONTLINESINGH @gmail.com
IPRODUCTS
COURT ROOM[CIVIL SUIT OMP(I) COMM 1152/2025 [29.11.2025 INDU SANGWAN VS M/S NEOSACHIN 9311738762 sachinchoudhary.co.i [28.11.2025
302 IDEVELOPERS PVT LTD. ICHAUDHARY In@gmail.com
8 ISH. SANJEEVICENTRAL |301, EXTENSIONPPETITION U/S-9 OFOMP(I) COMM- 1149/2025 IMAILTO:ANISHBHO[]26.11.2025
IKUMAR BLOCK, TISARBITRATION & CONCILIATION| 27.11.2025 IDCB BANK LTD. VS JITENDERANISH BHOLA (9811452022 ILA177@YAHOO.COM
IMALHOTRA, [HAZARI COURTS,ACT,1996 SINGH JANISH_BHOLA17@
IDISTRICT JUDGE,| DELHI IYAHOO.COM
ICOMMERCIAL
ICOURT
301, EXTENSIONEXECUTION PETITION [EX COMM 525/2025 03.11.2025 TELPHA SAMARTH PVT. LTD. VSRAJNI YADAV (8588856062 ISYNERGYLEGALS8O |01.11.2025
BLOCK, TIS| IVANNI EXPORTS AND ORS. @GMAIL.COM
[HAZARI COURTS,
DELHI
301, EXTENSIONRECOVERY CS COMM - 1168/2025 10.11.2025 IM/S ANAYA INDUSTRIES VSHIMAL 0810456889 ILEGUMLAWFIRM@ (07.11.2025
BLOCK, TIS ISALIM KHAN & ANR. JAKHTAR IGMAIL.COM
[HAZARI COURTS,|
DELHI
301, EXTENSIONRECOVERY ICS COMM - 1179/2025 12.11.2025 IM/S CAXTON PRESS PVT. LTD VSM.L.MAHAJAN [90811688721 IGAURAVMAHAJAN [11.11.2025
BLOCK, TIS| JARUN KHATTAR | 23@YAHOO.CO.IN
[HAZARI COURTS,|
DELHI
301, EXTENSIONRECOVERY CS COMM - 1182/2025 13.11.2025 M/S S,K EDUCATIONS PVT. LTDJROHIT 0810189223 [ROHIT1996VASHIST(12.11.2025
BLOCK, TIS| IVS BACHPAN PRE SCHOOL & ORS.|[VASHIST @GMAIL.COM

[HAZARI COURTS,
[DELHI
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301, EXTENSIONRECOVERY CS COMM - 1183/2025 13.11.2025 12.11.2025
BLOCK, TIS| SANJEEV KATHURIA VS VARSHANITIN ARORA(818189667 INITIN.ARORA465@
[HAZARI COURTS,| SHARMA & ASSOCIATES IGMAIL.COM
[DELHI
301, EXTENSIONPETITION U/S-9 OFOMP(I) COMM- 1114/2025 [13.11.2025 IDCB BANK LTD. VS SATPAL JANISH BHOLA 9811452022 JANISH_BHOLA17@ [12.11.2025
BLOCK, TISARBITRATION & CONCILIATION| IYAHOO.COM
[HAZARI COURTS,ACT,1996
[DELHI
301, EXTENSION|PETITION U/S-9 OFOMP(I) COMM- 1115/2025 [13.11.2025 IDCB BANK LTD. VS MANOJ YADAVJANISH BHOLA 9811452022 JANISH_BHOLA17@ [12.11.2025
BLOCK, TISARBITRATION & CONCILIATION| IYAHOO.COM
[HAZARI COURTS,ACT,1996
[DELHI
301, EXTENSION[EXECUTION PETITION EX COMM 537/2025 13.11.2025 SANDEEP GUPTS VS MUNICIPAIYSATYENDER [9811161525 ISKSINGH116 @GMAI [12.11.2025
BLOCK, TIS ICORPORATION OF DELHI & ANR [KUMAR SINGH IL.COM
[HAZARI COURTS,|
[DELHI
301, EXTENSIONRECOVERY CS COMM - 1193/2025 14.11.2025 BOSH LIMITED VS DHANANJAY[TAHIR 0582393423 [TAHIR@TAHIRSID [13.11.2025
BLOCK, TIS| IAUTOMOTIVE THROUGH ITSASHRAF IDIQUI@GMAIL.CO
[HAZARI COURTS,| IPROPRIETOR RUCHI MEHTA SIDDIQUI/ IM
[DELHI IMAYUR
PUNJABI
301, EXTENSIONRRECOVERY ICS COMM - 1194/2025 14.11.2025 IMUKESH GOEL VS MUNICIPALA.K TRIVEDI (9871441764 JAKTRIVEDILOWOF [13.11.2025
BLOCK, TIS| ICORPORATION OF DELHI [FICES@GMAIL.COM|
[HAZARI COURTS,|
[DELHI
301, EXTENSIONEXECUTION PETITION [EX COMM 540/2025 14.11.2025 KUNDAN LAL & SONS VS RANIASHUTOSH 09099666398 IASHUTOSHNAGAR [13.11.2025
BLOCK, TIS| IALANKAR JEWELLERS PVT. LTDNAGAR @ANALOW.IN
[HAZARI COURTS,| JAND ORS.
[DELHI
301, EXTENSION[i51 IMISC DJ-861/2025 14.11.2025 SH. VIPIN JAIN VS MS CHARVIESHAN GOEL [8272807280 I[ESHANGOEL97@G [13.11.2025
BLOCK, TIS| IAGGARWAL IMAIL.COM
[HAZARI COURTS,|
[DELHI
301, EXTENSIONRECOVERY CS COMM - 1200/2025 15.11.2025 IMANOJ KUMAR BHARTIYA VSLOVEKESH 0891947575 lovkesh27@gmail.co [14.11.2025
BLOCK, TIS| IMAGMA INDUSTRIES LIMITED JAGGARWAL Im
[HAZARI COURTS,|
[DELHI
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301, EXTENSIO U/S-9 OFOMP(I) COMM- 1133/2025 [15.11.2025 IDCB BANK LTD. VS DILVARANISH BHOLA 9811452022 JANISH_BHOLA17@ [14.11.2025
BLOCK, TISARBITRATION & CONCILIATION| SINGH IYAHOO.COM

[HAZARI COURTS,ACT,1996

[DELHI

301, EXTENSIONRECOVERY CS COMM - 1203/2025 17.11.2025 M/S UNIVERSAL AUTO DETAILSVIJAY Kio873403435 IVIJAYADV558@GM [15.11.2025
BLOCK, TIS| IVS SH. RAMAN KALRA SEHGAL & AIL.COM

[HAZARI COURTS,| IASSOCIATES

[DELHI

301, EXTENSIONRECOVERY CS COMM - 1202/2025 17.11.2025 ISURYA KANT TIWARI VS BHARAT|YATIN 09773903778 TAXOCATE@GMAIL{15.11.2025
BLOCK, TIS GARV AGRO PVT. LTD. SHARMA .COM

[HAZARI COURTS,|

[DELHI

301, EXTENSION[EXECUTION PETITION [EX COMM 550/2025 19.11.2025 IKOTAK MAHINDRA PRIME LTD[RITU RANA 0910018313 ICODELEGALCONSU 18.11.2025
BLOCK, TIS| IVS FATYAZ FAIZI ILTANTS@GMAIL.CO|

[HAZARI COURTS,| IM

[DELHI

301, EXTENSIONEXECUTION PETITION [EX COMM 551/2025 19.11.2025 GAMBIT LEASING AND FINANCEVIKAS DEEP7838963403 ILOWVIKAS99@GMA[18.11.2025
BLOCK, TIS| IPVT. LTD VS RAJU HINDUJA ANDJAIN [L.COM

[HAZARI COURTS,| ORS.

[DELHI

301, EXTENSIONRRECOVERY CS COMM - 1223/2025 20.11.2025 IM/S ARYAN ENTERPRISES VS M/SVIKRAM 0871688568 vikrampanwar68@g [19.11.2025
BLOCK, TIS| IRAJ KATHA PRODUCT PVT. LTD [PANWAR Imail.com

[HAZARI COURTS,|

[DELHI

301, EXTENSIONEXECUTION PETITION [EX COMM 554/2025 20.11.2025 IASHOK BISHNOI VS HINDUSTANRAKESH GARG 9990333933 IECOLOWCHAMBER {19.11.2025
BLOCK, TIS| IAEROSYSTEM PRIVATE LIMITED IS@GMAIL.COM

[HAZARI COURTS,|

[DELHI

301, EXTENSION[i51 IMISC DJ-881/2025 22.11.2025 ISATENDER KUMAR VS HARI OM [ARUN 0810163624 IADVOCATEARUN23 [22.11.2025
BLOCK, TIS| IAGGARWAL @GMAIL.COM

[HAZARI COURTS,|

[DELHI

301, EXTENSION[EXECUTION PETITION [EX COMM 565/2025 26.11.2025 [ROLLING ELECENTS PVT. LTD VSANIL KUMAR09313579493 JADV.ANILSINGHS8S8 [25.11.2025
BLOCK, TIS| IM/S SINGH TRADERS & OTHERS [SINGH @GMAIL.COM

[HAZARI COURTS,
[DELHI




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

301, EXTENSIONTRADEMARK CS COMM - 1251/2025 27.11.2025 IM/S NAYASA SUPERPLAST & ANR/SURINDER 0311325398 ISURINDERSG1@GM [22.11.2025
BLOCK, TIS| IVS SINDH PLOYMERS PVT. LTD. [SINGH JAIL.COM
[HAZARI COURTS,|
DELHI
301, EXTENSION[EXECUTION PETITION [EX COMM 576/2025 29.11.2025 STATE BANK OF INDIA VS SYEDA.K RAUT 9999132159 JAKRAUTADVOCATE [28.11.2025
BLOCK, TIS| IABDUL MANNAN @GMAIL.COM
[HAZARI COURTS,|
DELHI
ISH. DEEPAK GARG,[CENTRAL |[309 RECOVERY CS (COMM)/1141/2025 01-11-2025 BANK OF BARODA VS DEV[URVISYAL 8153843923 ladvgagannaran@gmal13-10-2025
IDISTRICT JUDGE, THAKUR fil.com
ICOMMERCIAL
ICOURT-09
309 IMISC DJ/826/2025 03-11-2025 H K AGGARWAL DECEASED|SH. ARJUN/9958471186 lgaur.arjunos@gamil. [30-10-2025
THROUGH LRS VS P N|GAUR lcom
IAGGARWAL DECEASED|
THROUGH LRS
309 JARBITRATION OMP (COMM.)/52/2025 04-11-2025 IMAULANA AZAD INSTITUTE OFSH. ANUJB07662940 01-11-2025
IDENTAL SCIENCES VS SERVITORKUMAR
INTELLIGENCE SERVICES SHARMA
309 JARBITRATION OMP (Djo4-11-2025 I[HDFC BANK LTD VS SURENDER[SH. ANISH|09811452022, lanishbhola17@yahoo.|01-11-2025
(COMM.)/1078/2025 SINGH BHOLA lcom
309 JARBITRATION OMP (Djo4-11-2025 I[HDFC BANK LTD VS HANUMAN|SH. ANISH[09811452022, lanishbhola17@yahoo.|01-11-2025
(COMM.)/1079/2025 SINGH BHOLA lcom
309 RECOVERY CS (COMM)/1156/2025 06-11-2025 IDHIRAJ NATH SHARMA VS ANCYMS. 0891878260 IMINAKSHINATHS85J/06-11-2025
IMARTIN IMEENAKSHI IULY@GMAIL. COM
309 EXECUTION 07-11-2025 IDEEPAK SUKHIJA TRADING AS[SH. ROHAN|981186790 [ROHANR@RSRLEE [03-11-2025
(COMM.)/527/2025 M/S POONAM COLLECTIONS VS[ROHATGI AL.IN
IADITYA ASHU BAGHLA TRADING
IAS M/S NAUGHTY KIDS
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309 EXECUTION 07-11-2025 ISTATE BANK OF INDIA VS SWETA[SH. SUCHITA[8896932838, IAGNIHOTRISUCHIT|05-11-2025
(COMM.)/528/2025 SINGH IDIXIT A @GMAIL.COM
309 IMISC DJ/856/2025 12-11-2025 IANEXA HOME APPLIANCES INDIASH.  BHARAT|8447500360, IDVOCATEBHARAT?2 09-11-2025
IPVT LTD VS LION SERVICES LTD [BHARDWAJ 882 @GMAIL.COM
309 JARBITRATION OMP (I) (COMM.)/1122/2025[13-11-2025 IDCB BANK LTD VS SHEESHRAM|SH. ANISH[09811452022, lanishbhola17@yahoo.[12-11-2025
SHARMA BHOLA lcom
309 JARBITRATION OMP (I) (COMM.)/1131/2025[15-11-2025 DCB BANK LTD VS ROHIT SH. ANISH|09811452022, lanishbhola17@yahoo.[13-11-2025
BHOLA lcom
309 IRECOVERY CS (COMM)/1199/2025 15-11-2025 BD GUPTA AND SONS PRIVATESH. YOGESH{8745866763 JADV.YOGESHLATH (11-11-2025
LIMITED VS BHASKAR|LATHA IA.SR@GMAIL.COM
INFRATECH ENGINEERS
IPRIVATE LIMITED
309 EXECUTION 18-11-2025 SURRENDER MOHAN JAIN VSMS. FAGUN[810553439 ISHARMAFAGVN7@ [15-11-2025
(COMM.)/547/2025 ISPACE OFFSET SHARMA IGMAIL.COM
309 RECOVERY CS (COMM)/1234/2025 22-11-2025 STATE BANK OF INDIA VS SH.BIPLAB9718621607 [dvocatebkmassociate [20-11-2025
BIJENDER KUMAR KUMAR s@gmail.com
KUKHERJEE
309 EX.COMM - AWARD BYj4-11-2025 STATE BANK OF INDIA VSSH. SUCHITA8896932838, IAGNTHOTRISUCHIT/17.11.2025
IARB. COMM./69/2025 RAJENDRA KUMAR SAXENA DIXIT A @GMAIL.COM
309 IRECOVERY CS (COMM)/1243/2025 24-11-2025 SANJEEV BAGDI VS M/SSH. RAJESH|9871907794 [KUMARRAJESH.AD [20-11-2025
IRAJENDERA GEARS KUMAR V@GMAIL.COM
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300 EXECUTION 27-11-2025 BHUSHAN TUBES PVT LTD VSSH. ANKIT|9871383435 IACIVANKILDWIEDI [25-11-2025
(COMM.)/572/2025 IKENGAIN DISTRIBUTION INDIA [DWIVEDI @9MAIL'COM
309 IRECOVERY CS (COMM)/1250/2025 27-11-2025 IVICTORIA S SECRET STORESSH. SHRAVAN|6201970125 JUNITEDMARK@UN [25-11-2025
BRAND MANAGEMENT LLC VSKUMAR ITEDANDUNITED.C
IASHOK KUMAR AND ANR BANSAL OM
309 RECOVERY CS (COMM)/1256/2025 28-11-2025 IANITA GUPTA VS ANNAPURNAISH. JATIN|9953283177 UKA.LEGAL@GMAIL[|26-11-2025
IAGRONICS MACHINERY PRIVATEAGGARWAL .COM
LIMITED
10 SH. AJAY PANDEY,CENTRAL (307 ICIVIL IOMP (1) (COMM)/1076/2025/04-11-2025 HDFC BANK LTD VS RAHUL LAL [PARUL 9811452022 lanish_bhola17@yaho [13-10-2025
IDISTRICT JUDGE, BHOLA(P), lo.com
ICOMMERCIAL
ICOURT
307 ICIVIL CS (COMM)/1153/2025 04-11-2025 SH ASHOK ARORA VS |AVINASH 0871441764 laktrivedilawoffices@g|30-10-2025
IMUNICIPAL CORPORATION OHRKUMAR Imail.com
DELHI [TRIVEDI(P),
307 ICIVIL OMP (COMM)/53/2025 06-11-2025 ININA CONCRETE SYSTEMSMOHD 9890078072 rc@juriscounsel.in  |01-11-2025
IPRIVATE LIMITED VS NEGOLICEJOSAMA(P),
INDIA LIMITED
307 ICIVIL OMP (I) (COMM)/1081/2025(04-11-2025 [TATA CAPITAL LTD VS CHHITARIANISH 0811452022 lanish_bhola17@yaho [03-11-2025
IMAL JAT BHOLA(P), lo.com
307 ICIVIL OMP (I) (COMM)/1069/2025/04-11-2025 I[HDFC BANK LTD VS LALMOHANANISH 0811452022 lanish_bhola17@yaho [03-11-2025
ISINHA BHOLA(P), lo.com
307 ICIVIL OMP (I) (COMM)/1082/2025/04-11-2025 I[HDFC BANK LTD VS ARUNANISH 0811452022 lanish_bhola17@yaho [03-11-2025
ICHANDRA BHOLA(P), lo.com
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307 ICIVIL OMP (I) (COMM)/1109/2025 [07-11-2025 IDCB BANK LTD VS DEVENDRAANISH 0811452022 lanish_bhola17@yaho [04-11-2025
SINGH TOMAR BHOLA(P), lo.com

307 ICIVIL OMP (I) (COMM)/1108/2025(07-11-2025 IDCB BANK LTD VS VAHID SOANISH 0811452022 lanish_bhola17@yaho [04-11-2025
IALLAMEHAR BHOLA(P), lo.com

307 ICIVIL CS (COMM)/1209/2025 17-11-2025 I[FALCON AVIATION ACADEMY VS MUKESH 0811311360 nsingh_1908@yahoo.[06-11-2025
IM/S THE NATIONAL INSURANCEAGGARWAL(P), lco.in
CO LTD

307 ICIVIL CS (COMM)/1165/2025 07-11-2025 SAILENDER SINGH PROP M/SSATYENDRA (9811161525 ISKSINGHLL6@GMA [06-11-2025
SAILENDER SINGH CONST VS [KUMAR IL.COM
IMUNICIPAL CORPORATION OFSINGH(P),
DELHI

307 ICIVIL CS (COMM)/1166/2025 07-11-2025 ISAILENDER SINGH PROP OF M/SSATYENDRA (9811161525 ISKSINGHLL6@GMA [06-11-2025
ISAILENDER SINGH CONST VS [KUMAR [L.COM
IMUNICIPAL CORPORATION OFSINGH(P),
DELHI

307 ICIVIL CS (COMM)/1204/2025 17-11-2025 IBANK OF BARODA VS MOHDISAGAR(P), 8130237770 shailender.sisodia@g [12-11-2025
IMEHRAJ Imail.com

307 ICIVIL OMP (I) (COMM)/1142/2025 [15-11-2025 DCB BANK LTD VS PRAMODANISH 0811452022 lanish_bhola17@yaho 12-11-2025
KUMAR BHOLA(P), lo.com

307 ICIVIL CS (COMM)/1201/2025 15-11-2025 RAVI WADHWA VS LIZAIDIGVIJAY 9953413632 ladv.rita.sanghavi@g [14-11-2025
CLOTHING AND APPARELS PVIJASWAL(P), Imail.com
LTD

307 ICIVIL OMP (I) (COMM)/1140/2025 [15-11-2025 DCB BANK LTD VS ANIS AHMED [PARUL 0811452022 lanish_bhola17@yaho [14-11-2025

BHOLA(P), lo.com
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307 ICIVIL [EXCOMM - AWARD BY ARB18-11-2025 IDURA CONVEYOR BELTING PVITRAHUL 0871735724 rahul.legal@gmail.co [17-11-2025
ICOMM/64/2025 LTD VS CONVEYOR CONCEPT SHUKLA(P), Im
307 ICIVIL OMP (COMM)/56/2025 18-11-2025 [UNIGLOBAL DISTRIBUTORS PVT[VARSHA 9711588388 lakhilanan31@gmail.c 17-11-2025
LTD VS SIMPLY LOGISTICS PVT|GOLA(P), lom
LTD
307 ICIVIL OMP (I) (COMM)/1147/2025 [19-11-2025 I[HDFC BANK LTD VS ANITAANISH 0811452022 lanish_bhola17@yaho 18-11-2025
SINGH BHOLA(P), lo.com
307 ICIVIL OMP (1) (COMM)/1144/2025 [19-11-2025 IHDFC BANK LTD VS SHUBHAMIANISH 9811452022 lanish_bhola17@yaho [18-11-2025
IYADAV BHOLA(P), lo.com
307 ICIVIL [EXECUTION 27-11-2025 SHIV SHAKTI INDUSTRIESRAKESH 9910280608 rksharmas4@gmail.c 19-11-2025
(COMM)/571/2025 THROUGH ITS PROPRIETOR VS [KUMAR(P), lom
ISB TRADING COMPANY]
THROUGH ITS PROPRIETOR
307 ICIVIL IEXECUTION 21-11-2025 SUNDER LAL MALHOTRA VS [MUNISH 9810927909 IN.A. 20-11-2025
(COMM)/557/2025 ISANJAY KAPOOR AND ANR IGUPTA(P),
307 ICIVIL CS (COMM)/1232/2025 22-11-2025 IYOGESH AGGARWAL VS |SATYENDRA (9811161525 ISKSINGHLL6@GMA [21-11-2025
IMUNICIPAL CORPORATION OKFKUMAR [L.COM
IDELHI SINGH(P),
307 ICIVIL CS (COMM)/1239/2025 24-11-2025 BHAGWATI PHARMA VS SHRINAMAN 9810057280 office@njlaw.in 21-11-2025
IBALAJI AGENCIES JOSHI(P),
307 ICIVIL [EXECUTION 29-11-2025 IWELCOME SAREE CREATION PVTIAYUSH 8010116564 ladvishitakaushal@g [28-11-2025
(COMM)/577/2025 ILTD VS M/S TARUNA TEXTILES [GARG(P), Imail.com
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307 ICIVIL OMP (I) (COMM)/1068/2025/03-11-2025 INEOGROWTH CREDIT PRIVATHLLC 0899785004 llegeslocusconsociate |01-11-2025
LIMITED VS CHAHAL ACADEMYADVOCATES (@gmail.com
IPRIVATE LIMITED (MERCHANT)AND
IAND ORS ICONSULTANTS
(P),
307 ICIVIL [EXECUTION 21-11-2025 IARADHYA STEELS VS |ARVIND 0810680082 kumar_arvindkaku@ [19-11-2025
(COMM)/559/2025 ICHANDRABHAN KUMAR(P), lvahoo.co.in
11 ISH. S.S RATHIL/CENTRAL [COURT ROOM 310[CS (COMM) CS (COMM)/1146/2025 03-11-2025 IVIPIN KHANDELWAL VS M/SAABHAS 09810808725 ssslawchambers@gm [30.10.2025
IDISTRICT JUDGE, IGUPTA MOTORS DAHIYA lail.com
ICOMMERCIAL
ICOURT
COURT ROOM 310MISC DJ IMISC DJ/829/2025 03-11-2025 GOYAL AND GOEL STAINLESSBHARATT 8505653336 shankardaslegal @gm |-
STEELS VS ORCHID|GROVERR lail.com
INTERNATIONAL
COURT ROOM 310MISC DJ IMISC DJ/830/2025 03-11-2025 IM/S AHUJA BOOK COMPANY PVT - - -
ILTD. VS M/S BISHNUPUR PUBLI(C|
INSTITUTE OF EDUCATION
COURT ROOM 310MISC DJ IMISC DJ/831/2025 03-11-2025 IM/S AHUJA BOOK COMPANY PVT.| - = -

LTD VS M/S BISHNUPUR PUBLIC
INSTITUTE OF MEDICAL SCIENCE

COURT ROOM 310MISC DJ IMISC DJ/832/2025 03-11-2025 SHEHNAZ PARVEEN VS PRATAP} - = -
IGULIYANI

COURT ROOM 310MISC DJ IMISC DJ/833/2025 03-11-2025 IDRIS AHMED VS  PRATAP} - - -
IGULIYANI

COURT ROOM 310(CS (COMM) CS (COMM)/1148/2025 04-11-2025 STATE BANK OF INDIA VSVIJAY 0810210832 vijayprakashg682@g [17.10.2025
INASREEN BEGUM PROP M/S[PRAKASH Imail.com

ISUFIA DIAGNOSTIC
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ISTATIONERS VS VIDYARTHI SETI|
ISCHOOL WEARS

SINGH

COURT ROOM 3100MP (I) COMM OMP (Djo4-11-2025 IHDFC BANK LTD VS LALMOHANJANISH BHOLA 9811452022 lAnish_bhola1y@yaho|01.11.2025
(COMM.)/1069/2025 ISINHA lo.com

COURT ROOM 3100MP (I) COMM OMP (Djo4-11-2025 [TATA CAPITAL LTD VS KEANISH BHOLA [9811452022 Anish_bhola1y@yaho[16.10.2025
(COMM.)/1070/2025 [ENGINEERS PVT LTD lo.com

(COURT ROOM 3100MP (I) COMM OMP (I) (COMM.)/1071/2025/04-11-2025 [TATA CAPITAL LTD VS KBEANISH BHOLA (9811452022 Anish_bhola1y@yaho[16.10.2025
I[ENGINEERS PVT LTD lo.com

COURT ROOM 3100MP (I) COMM OMP (Djo4-11-2025 [TATA CAPITAL LTD VS NAVEENANISH BHOLA [9811452022 JAnish_bhola1y@yaho[16.10.2025
(COMM.)/1072/2025 IBISLA o.com

COURT ROOM 31000MP (I) COMM OMP (Djo4-11-2025 [TATA CAPITAL LTD VS KEANISH BHOLA [9811452022 JAnish_bhola1y@yaho[16.10.2025
(COMM.)/1073/2025 [ENGINEERS PVT LTD lo.com

COURT ROOM 31000MP (I) COMM OMP (Djog4-11-2025 [TATA CAPITAL LTD VS AJAYANISH BHOLA [9811452022 Anish_bhola17@yaho[16.10.2025
(COMM.)/1074/2025 KUMAR lo.com

COURT ROOM 3100MP (I) COMM OMP (Djo4-11-2025 [TATA CAPITAL LTD VS JYOTIANISH BHOLA (9811452022 Anish_bhola17@yaho[16.10.2025
(COMM.)/1075/2025 IVERMA lo.com

COURT ROOM 3100MP (I) COMM OMP (Djo4-11-2025 HDFC BANK LTD VS RAHUL LAL |ANISH BHOLA 9811452022 Anish_bhola1y@yahof13.10.2025
(COMM.)/1076/2025 lo.com

COURT ROOM 310[CS (COMM) CS (COMM)/1162/2025 07-11-2025 IMALIK BOOKSELLERS AND|YESHPAL 0717175409 INA 18.10.2025




S.NO COURT
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COURT ROOM 310MISC DJ

CASE NUMBER

IMISC DJ/845/2025
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REGISTRATION

07-11-2025
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IHEALTH CARE [KUMARI
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MOBILE
NUMBER

8920751371

ADVOCATE EMAILDATE OF E-
ID FILING

INA 16.10.2025

(COMM.)/544/2025

ISHREE OM PACKERS AND ORS

COURT ROOM 310[EX (COMM) [EXECUTION 10-11-2025 IPRASHANT BANSAL VSPRABHAT 0711492022 lpranjanadv@gmail.co|06.11.2025
(COMM.)/531/2025 ISUNPREET SINGH RANJAN Im
ICOURT ROOM 310[CS (COMM) CS (COMM)/1173/2025 11-11-2025 RAB TEXTILES PVT. LTD VSARUN KUMAR (9810131832 lonlinearun @yahoo.co|07.11.2025
IDHEERAJ ALAGH PROPRIETOR] Lin
OF R M TEXTILES
COURT ROOM 310[EX (COMM)-AWARD BY ARBJ[EX.COMM - AWARD BYJi1-11-2025 BEC CONDUITS PVT. LTD VS SR[SAAKAR 0811600007 lsaakar@saakarsardan(07.11.2025
ICOMM IARB. COMM./60/2025 [ENGINEERING SARDANA la.com
COURT ROOM 310(CS (COMM) CS (COMM)/1177/2025 12-11-2025 IPARAS ALUMINIUM PVT. LTD VSARUN KUMARQ899104342 larunyadavi131@gmai(15.10.2025
IASMA IYADAV l.com
COURT ROOM 310MISC DJ IMISC DJ/854/2025 12-11-2025 IM/S BEAUTY ART PRINT INDIABBHARAT 9268300000 bharat.guptarkca@g |11.11.2025
IPVT. LTD VS AKASH JAIN IGUPTA Imail.com
COURT ROOM 310MISC DJ IMISC DJ/855/2025 12-11-2025 IM/S BEAUTY ART PRINT INDIABHARAT 9268300000 bharat.guptarkca@g [11.11.2025
PVT. LTD VS AKASH JAIN IGUPTA Imail.com
COURT ROOM 310(CS (COMM) CS (COMM)/1198/2025 15-11-2025 IS K BEARINGS CORPORATION VSHARSHITA 9891693600 linfo@bnglawassociat [06.11.2025
RAMDEV STAINLESS STRIPS PVI[SABHARWAL les.com
LTD
COURT ROOM 310[EX (COMM) [EXECUTION 17-11-2025 IASHISH PAPERS PVT LTD VSSK GUPTA 0810235448 smguptag@gmail.co [14.11.2025

m




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

COURT ROOM 310(CS (COMM) CS (COMM)/1218/2025 19-11-2025 IM/S INDO TEX VS JAGSIR SINGH|SAHIL AHUJA (8588057040 nayatilegal@gmail.co [10.11.2025
ROMANA Im
COURT ROOM 310MISC DJ IMISC DJ/872/2025 19-11-2025 IANIL KUMAR GUPTA  VSBEENA RANI0810239462 binapandey11@yahoo|-
IMUNICIPAL COROPORATION OHPANDEY .com
DELHI
ICOURT ROOM 310[CS (COMM) CS (COMM)/1229/2025 21-11-2025 IASHOK MANDAL VS M/S VENUSANIL KUMAR9313579493 ladv.anilsingh88@gm [11.11.2025
I[ENTERPRISES SINGH lail.com
ICOURT ROOM 310(CS (COMM) ICS (COMM)/1240/2025 24-11-2025 IYOGESH KUMAR VS ANIL KUMARKUNAL KALRA [9871028643 kkalra.adv@gmail.co [25.10.2025
GUPTA Im
COURT ROOM 310(CS (COMM) CS (COMM)/1245/2025 24-11-2025 IADNAN AZAM VS INDUS TOWERSZEESHAN 0873463090 redlegalchambers@g [19.11.2025
ILIMITED IAHMED Imail.com
COURT ROOM 310[EX (COMM) IEXECUTION 27-11-2025 IASHA RAM SONS PVT. LTD VSSACHIN KR9873586359 skjainadvocateg@gm [20.11.2025
(COMM.)/573/2025 ISHIVA MILK FOODS JAIN lail.com
COURT ROOM 310MISC DJ IMISC DJ/894/2025 27-11-2025 ROHIT MATHUR VS BISHAVIKRAM SETH 9999093759 INA 14.11.2025
DEVELOPERS PVT. LTD
COURT ROOM 31000MP (I) COMM OMP (I) (COMM.)/1144/2025[19-11-2025 I[HDFC BANK LTD. VS SHUBHAMIANISH BHOLA [9811452022 Anish_bhola1y@yahol17.11.2025
YADAV lo.com
12 ISH. RAVINDER|ICENTRAL 401 ICS (COMM) 1142/2025 01.11.2025 IBANK OF BARODA VS SANDEEP[UMESH JOSHI [9910568669 JADVUMESHJOSHI@[31.10.2025
IBEDI, DISTRICT] IKUMAR DUBEY IGMAIL.COM &
JUDGE, IADVOCATEUMESH?2|
ICOMMERCIAL 005@GMAIL.COM
ICOURT
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401 [EX. (COMM) 524/2025 01.11.2025 SANDIP SINGH VS ZAFARRAHUL 0899619440 29-10-2025
IBADYARI ITANDON
401 IOMP (I) COMM 1102/25 06.11.2025 IADITYA BIRLA CAP. LTD. VSAJAY UPPAL [9811740125 IVIRTUOUS.PEOPLE [03.11.2025
SHREE RAM SILAI MACHINE @GMAIL.COM
IWORKS
l4o1 JOMP(I) COMM 1103/25 06.11.2025 IDCB BANK VS MOHD. DILSHAD |ANSIH BHOLA 9811452022 IANISHBHOLA17@Y [03.11.2025
AHOO.COM
401 JOMP(I) COMM 1104/25 06.11.2025 IDCB BANK VS JYOTI BALWINDERANISH BHOLA 9811452022 JANISHBHOLA17@Y [03.11.2025
ISINGH JAHOO.COM
401 IOMP(I) COMM 1105/2025 06.11.2025 IDCB BANK VS ANWAR ALI JANISH BHOLA 9811452022 JANISHBHOLA17@Y [03.11.2025
IJAHOO.COM
o1 IOMP(I) COMM 1106/2025 06.11.2025 [TATA CAPITAL VS PANKAJ JANISH BHOLA 9811452022 IANISHBHOLA17@Y [03.11.2025
IJAHOO.COM
401 ICS(COMM) 1164/2025 07.11.2025 IPNB VS ARVIND SEKAR UYOTI 7000041067 VYOTI_GAUTAM201{31.10.2025
IGAUTAM 0@GMAIL.COM
401 IMISC. DJ 844/2025 07.11.2025 RAM NIWAS GOEL VS MCD IAVINASH KR.(9871441764 f----------- 03.11.2025
[TRIVEDI
lno1 ICOUNTER CLAIM 53/25 07.11.2025 [UMA SHANKAR GOEL HUF VSDEEPAK 0650335116 lagarwalandroy@gmai/06.11.2025
SHUBHAM MITTAL IAGGARWAL l.com
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401 [EX. COMM 533/25 10.11.2025 IPUNIT SETHI VS PRO VENTUREKETAN MADAN|9873140021 TANMADAN@G [03.11.2025
RETAIL LTD. IMAIL.COM
401 ICS(COMM) 1175/25 11.11.2025 ZARAR AHMED VS MCD IVIDYA SAGAR{8279971561 JADVOCATEVIDYASA(07.11.2025
SHARMA IGAR94@GMAIL.CO
M
l4o1 ICS(COMM) 1184/25 13.11.2025 INADRA BEGUM VS KARTIKR.Y.KALIA 9717490094 IN/A 10.11.2025
SHARMA
lto1 [EX(COMM) 543/25 13..11.2025 IMAHENDRA  AGGARWAL  VSSHARVAN DEV[77038944232 ISDEVQ213295609@ [15.11.2025
GAMMON  ENGINEERS AND& SHUBHAM IGMAIL.COM
ICONTRACTORS PVT LTD IGARG
401 IOMP(I) COMM 1117/25 13.11.2025 IDCB BANK VS UMESH YADAYV 1073JANSIH BHOLA (9811452022 JANISHBHOLA17@Y [12.11.2025
AHOO.COM
o1 IOMP(I) COMM 1118/25 13.11.2025 IDCB BANK VS RAJENDRA JANSIH BHOLA 9811452022 JANISHBHOLA17@Y [12.11.2025
JAHOO.COM
401 JOMP(I) COMM 1119/25 13.11.2025 IDCB BANK VS UMESH YADABJANSIH BHOLA (9811452022 JANISHBHOLA17@Y [12.11.2025
0899 JAHOO.COM
401 [EX. (COMM) 543/2025 15.11.2025 MAHENDER AGGARWAL SHRAVAN DEV [7703894232 ISDEV9213295609@Gi13.11.2025
VS GAMMON ENGINEERS AND| IMAIL.COM
ICONTRACTORS PVT LIMITED
401 ICS(COMM) 1215/25 18.11.2025 IDAV TRUST & MGT. SOC. & ANR|VIVEK 9210107303 THEJURALSOLUTIO[5.11.2025
VS DAV LEELAVACHAN PUBJSRIVASTAVA INS@GMAIL.COM
ISCHOOL
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401 [EX. (COMM) 63/25 18.11.2025 IDURA CONVEYOR BELTING PVT] 0871735724 RAHUL.LEGAL@GM]|15.11.2025
LTD VS NOURANG LALSHUKLA JAIL.COM
IMILESTONE
401 IOMP(I) COMM 1145/25 19.11.2025 IHDFC BANK VS SHAKEEL MOHD. JANSIH BHOLA (9811452022 ANISHBHOLA17@Y [17.11.2025
IAHOO.COM
l4o1 IOMP (COMM) 57/2025 19.11.2025 INEEL RATAN  MITTAL  VSSANCHIT JAIN [7669541241 | -—=---—-- 15.11.2025
SHRIRAM FIN
401 ICS (COMM) 1219/25 19.11.2025 BUBNA ADV. VS SKY MEDIA SOL. [VIKASARORA | | ==——- 17.11.2025
401 ICS(COMM) 1220/25 19.11.2025 IDEVESH SINGH VS VED PRAKASHRAKESH 9899454835 rksi08@gmail.com [17.11.2025
IMITTAL KUMAR
SHUKLA
lho1 [EX. (COMM) 560/25 21.11.2025 INEERAJ GUPTA VS PRASHANTJAGRITI JAIN (8527506427 lawfirm@unsolvedleg[18.11.2025
IMEHTA lal.com
401 IMISC. DJ 887/25 22.11.2025 JINENDER KR. JAIN VS PAWANHEMANT 9711628780 lcontact@chambershk|21.11.2025
GUPTA KUMAR Lin
lho1 ICS (COMM) 1231/25 22.11.2025 IYOGESH AGGARWAL VS MCD SATYENDRA  [9811161525 ISksingh16 @gmail.co [21.11.2025
KUMAR JAIN Im
401 ICS (COMM) 1246/2025 26.11.2025 ISBI VS REKHA JAVIJIT DAS 9718621607 JADVOCATEBKMASS [21.11.2025
IOCIATES@GMAIL.C
OM
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COURT ROOM(CIVIL SUIT S (COMM)/1143/2025 01-11-2025 IDAYANAND ANGLO VEDI( 9210107303 thejuralsolutions@g |01-11-2025
lho2 ICOLLEGE ISHRIVASTWA Imail.com

IVS ACT DAV PUBLIC SCHOOL
COURT ROOM[CIVIL SUIT [CS (COMM)/1143/2025 04-11-2025 IR KJAIN PROP VIDHI TOYS KULDEEP 8802108285 ladvocatekuldeepverm|o4-11-2025
402 VS ROUSHAN KUMAR GUPTA KUMAR la77@gmail.com
COURT ROOM(CIVIL SUIT MP (I) (COMM.)/1083/2025 04-11-2025 IHDFC BANK LTD. JANISH BHOLA (9811452022 lanishbhola17@yahoo.|04-11-2025
402 IVS HARE KISHAN lcom
COURT ROOM[CIVIL SUIT OMP (I) (COMM.)/1085/2025 04-11-2025 I[HDFC BANK LTD. JANISH BHOLA [9811452022 lanishbhola17@yahoo.|04-11-2025
402 IVS HARISH SATTA lcom
COURT ROOM[CIVIL SUIT MP (1) (COMM.)/1086/2025 04-11-2025 I[HDFC BANK LTD. JANISH BHOLA |9811452022 lanishbhola17@yahoo.|04-11-2025
lho2 VS NITESH PANDEY lcom
COURT ROOM[CIVIL SUIT [OMP (I) (COMM.)/1087/2025 04-11-2025 IHDFC BANK LTD. JANISH BHOLA [9811452022 lanishbhola17@yahoo.|04-11-2025
ho2 IVS RAVI SHANKAR YADAV lcom
COURT ROOM(CIVIL SUIT OMP (I) (COMM.)/1089/2025 04-11-2025 DCB BANK LTD. JANISH BHOLA (9811452022 lanishbhola17@yahoo.|04-11-2025
o2 VS SHAN MUHAMMAD lcom
COURT ROOM(CIVIL SUIT S (COMM)/1161/2025 06-11-2025 IMOHAN LAL PROPRIETOR OF MSHARISH 8285202359 [Harish@barahamileg [06-11-2025
lho2 IUTTAM INDUSTRIES KUMAR lalservices.com

VS SONU JAIN PROPRIETOR OF

IM/S RAJ MACHINERY STORE
COURT ROOM[CIVIL SUIT MP () (COMM.)/1110/2025 07-11-2025 IDCB BANK LTD. JANISH BHOLA [9811452022 lanishbhola17@yahoo.l07-11-2025

402

VS PAWAN KUMAR

icom
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COURT ROOM(CIVIL SUIT OMP (I) (COMM.)/1111/2025 07-11-2025 [TATA CAPITAL LTD. JANISH BHOLA (9811452022 lanishbhola17@yahoo.l07-11-2025
lho2 VS M/S MAHAKALESHWAR lcom

INFRATECH PVT LTD
COURT ROOM[CIVIL SUIT [Execution (Comm.)/532/2025 10-11-2025 KUNAL MITTAL SAMIR 9999918302 INIL 10-11-2025
402 VS SHAMIM ISLAM SIDHARR
COURT ROOMICIVIL SUIT “S (COMM)/117472025 11-11-2025 INEEL GAGAN PETRO CHEMISATISH BAJAJ (9953538322 INIL 11-11-2025
402 MHROUGH ITS PARTNER MR

IVIKAS PANDEY

VS S AND P INFRASTRUCTURE

DEVELOPERS PRIVATE LIMITED|

[THROUGH ITS DIRECTOR|
COURT ROOM[CIVIL SUIT Execution (Comm.)/538/2025 13-11-2025 IANIL KUMAR GUPTA PANKAJ 0891475320 [Pankajsinghaladvocat(13-11-2025
402 VS PULUGU MADHU SUDHANASINGHAL le@gmail.com

REDDY
COURT ROOM[CIVIL SUIT [Counter Claim/54/2025 14-11-2025 ZULFIQUAR AHMED RAKESH 9711771000 rakesh.advocate8@g [14-11-2025
lho2 VS MOHD AZAM KHAN KUMAR Imail.com
COURT ROOM[CIVIL SUIT [Execution (Comm.)/541/2025 14-11-2025 SANDEEP GUPTA SATYENDER 9811161525 sksingh116 @gmail.co [14-11-2025
lho2 VS MCD SINGH Im
COURT ROOM(CIVIL SUIT Execution (Comm.)/542/2025 14-11-2025 IAMIT TANWAR SATYENDER  [9811161525 sksingh116 @gmail.co [14-11-2025
o2 VS MCD SINGH Im
COURT ROOM(CIVIL SUIT S (COMM)/1195/2025 14-11-2025 ISH ANISH AGGARWAL JANMOL 9718844007 [Kapoorassociates235 [14-11-2025
lho2 IVS LALIT BAID [KAPOOR (@gmail.com
COURT ROOM[CIVIL SUIT MP (I) (COMM.)/1134/2025 15-11-2025 IDCB BANK LTD JANISH BHOLA [9811452022 lanishbhola17@yahoo.[15-11-2025
402 VS AASMIN lcom



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

COURT ROOM(CIVIL SUIT OMP (I) (COMM.)/1136/2025 15-11-2025 IDCB BANK LTD JANISH BHOLA (9811452022 lanishbhola17@yahoo.[15-11-2025
lho2 IVS ANAVAR lcom
COURT ROOM[CIVIL SUIT [CS (COMM)/1206/2025 17-11-2025 I[HERO INVESTCORP PVT. LTD. PARMOD 0810481016 mail @thelegist.com [17-11-2025
402 IVS ASHOK KUMAR UNKNOWN KUMAR
COURT ROOM(CIVIL SUIT °S (COMM)/1213/2025 18-11-2025 IANUPAM MATHUR KAMLESH 9990948701 lAnandkamlesh1999@[18-11-2025
402 IVS APRA MOTELS IANAND lgmail.com
COURT ROOM[CIVIL SUIT °S (COMM)/1214/2025 18-11-2025 ICANARA BANK RAJEEV. B.9811343911 86Samaiyar.Adv@gm|18-11-2025
402 IVS SURENDER SINGH SAMAIYAR lail.com
COURT ROOM[CIVIL SUIT [Execution (Comm.)/552/2025 19-11-2025 IRAJESH AGRAWAL JANIL KUMAR 9810134489 lhejaleylawassociartes [19-11-2025
lho2 IVS PRINCE BHARTI (@gmail.com
COURT ROOM[CIVIL SUIT [Execution (Comm.)/553/2025 10-11-2025 IRAJESH AGRAWAL JANIL KUMAR 9810134489 lhejaleylawassociartes [19-11-2025
402 IVS PRINCE BHARTI (@gmail.com
COURT ROOM(CIVIL SUIT OMP (I) (COMM.)/1146/2025 19-11-2025 HDFC BANK LTD JANISH BHOLA (9811452022 lanishbhola1y7@yahoo.[19-11-2025
402 IVS SYEDALI MEHDI ZAIDI lcom
COURT ROOM(CIVIL SUIT S (COMM)/1221/2025 19-11-2025 BD GUPTA AND SONS PRIVATHERISHI  KANT|9268403018 rishikantmishra@yah19-11-2025
lho2 LIMITED IMISHRA loo.co.in

VS MECCON INFRASTRUCTURES
COURT ROOM[CIVIL SUIT [Ex.COMM - Award by Arb. Comm./67/2025/01-11-2025 JARVIND KUMAR GUPTA ANIL. KUMARNA sunnymalick23@gma [21-11-2025
402 VS SANDEEP MALIK [PRUTHUI lil.com
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COURT ROOM[CIVIL SUIT Ex.COMM - Award by Arb. Comm./68/2025/22-11-2025 IMS PASSIM WATER SERVICES IOM PARKSH 8076028046 eromlaw1956 @gmail. [22-11-2025
lho2 VS UNION OF INDIA THROUGH] lcom
EXECUTIVE ENGINEER
IELECTRICAL
COURT ROOM[CIVIL SUIT isc DJ/880/2025 22-11-2025 IMS MODERN TEXTILEJAGRITI JAIN 8527506427 [Lawfirm@unsolvedle [22-11-2025
402 ISOLUTIONS PVT LTD THROUGH] lgal.com
ITS AR MR NEERAJ GUPTA
VS MR PRASHANT MEHTA PROP|
IOF M/S DESIGN X KNITWEARS
COURT ROOMICIVIL SUIT “S (COMM)/1237/2025 22-11-2025 IM/S NATIONAL WIRES ANDRAHUL 8860004840 INA 22-11-2025
402 ICABLES CO. KHANNA
VS MS MFB GEOTECH PRIVATH
LIMITED
COURT ROOMICIVIL SUIT [EX COMM- 567/2025 26-11-2025 IASHA RAM VS NEERAJ KUMAR  [SACHIN JAIN (9873586359 [Skjainadvocateg@gm [26-11-2025
402 fail.com
COURT ROOM[CIVIL SUIT ICS COMM- 1248/2025 26-11-2025 IBANK OF BARODA VS AGRITASGEETANJALI (8447833470 Advocate.134@gmail. [26-11-2025
402 ICROP SHARMA lcom
COURT ROOM[CIVIL SUIT CS COMM- 1253/2025 27-11-2025 IDEEPAK KUMAR VS VAIDEHISHARWAN KR.[6201970125 lunitedmark@uniteda [27-11-2025
402 IFEEDS BANSAL Indunited.com
COURT ROOM(CIVIL SUIT ICS COMM- 1258/2025 28-11-2025 LAXMI PUBLICATIONS VS[RAKESH 9582959560 rakesh1987@yahoo.c [28-11-2025
402 IASHWANI SHARMA KUMAR jo.in
COURT ROOM[CIVIL SUIT CS COMM-1259/2025 28-11-2025 [TAURUS APPAREALS VS DUTTAVINAY KUMAR [9717259459 vinayadvocatedrkala [28-11-2025
lho2 INDUS. Im@gmail.com
14 ISH. ASHUTOSH|WEST 201 ICS CS (COMM)/874/2025 01-11-2025 PUMA SE VS ASHOK KUMAR [PRACHI 0911703098 [PRACHI.GUPTA@PA|31-10-2025
[KUMAR, DISTRICT] [EXTN BLOCK IGUPTA(P), IMSLEGAL.COM
JUDGE
(COMMERCIAL
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IMISC DJ/1038/2025 01-11-2025 IMS JAYA PRADEEP VS PUNJABSHIV KUMAR7017171288 INOT MENTIONED [30-10-2025

INATIONAL BANK [KUSHWAH(P),

IOMP (1) OMP (I) (COMM)/1731/2025 [01-11-2025 YES BANK LTD VS SAHILKARTIK 0811250543 ILEGAL@KATYALAS [29-10-2025
[TRANSPORT COMPANY KUMAR(P), ISOCIATES.COM

IOMP (1) OMP (I) (COMM)/1734/2025[03-11-2025 M/S THERMAL ENGINEERS ANDISANJAM 9711236952 IADV.SANPAMCHAB [30-10-2025
INSULATORS PVT LTD VS GNCTD|CHABA(P), A@GMAIL.COM
THROUGH EXECUTIVH
IENGINEER AND ANR

IOMP (1) OMP (I) (COMM)/1739/2025 [06-11-2025 IJAXIS BANK LIMITED VS VISHNUISANJEEV 0717028845 ILITIGATION@SRCS [04-11-2025
IPRAKASH PANDEY PATHAK(P), LEGAL.COM

ICS CS (COMM)/897/2025 10-11-2025 SUDHANSHU BAJAJ VS |VIKAS 9999010507 WURISLAW@OUTLO |04-11-2025
ISCHOLARS ACADEMY SHARMA(P), IOK.COM

IOMP (1) OMP (I) (COMM)/1754/2025 [10-11-2025 IDFC FIRST BANK LIMITED VS [SANJEEV 9717028845 [ILITIGATION@SRCS [05-11-2025
ISUSHOBHIT DWIVEDI PATHAK(P), LEGAL.COM

IOMP (1) OMP (I) (COMM)/1755/2025 [10-11-2025 IDFC FIRST BANK LIMITED VS |[SANJEEV 9717028845 LITIGATION@SRCS [05-11-2025
ICHANDER MOHAN SINGH PATHAK(P), ILEGAL.COM

IOMP (1) OMP (I) (COMM)/1756/2025 [10-11-2025 IDFC FIRST BANK LIMITED VS [SANJEEV 9717028845 [ILITIGATION@SRCS [05-11-2025
BABBU CHHIDU PATHAK(P), LEGAL.COM

IOMP (1) OMP (I) (COMM)/1774/2025 [11-11-2025 M/S CHOLAMANDALAM[SUMIT 0958683230 IJASSOCIATESRSGAR [06-11-2025
INVESTMENT AND FINANCEKUMAR(P), IG2@GMAIL.COM
ICOMPANY LIMITED VS MAMTA S

IOMP (1) OMP (1) (COMM)/1775/2025 [11-11-2025 M/S CHOLAMANDALAM[SUMIT 0958683230 JASSOCIATESRSGAR (06-11-2025
INVESTMENT AND FINANCEKUMAR(P), IG2@GMAIL.COM
COMPANY LIMITED VS
ISOMNATH G

ICS CS (COMM)/907/2025 12-11-2025 [UMA SETH VS M/S SILVERTONEMANEESH 9911315304 ASCENTLAWFIRM @}10-11-2025
IGRAVU FLEX PRIVATE LIMITED |GUMBER(P), IGMAIL.COM

IOMP (1) OMP (I) (COMM)/1800/2025[12-11-2025 IAXIS BANK LTD VS LAXMANSUNITA 09871040589 INDOLEXLAW@GM [07-11-2025
INEWAR SINGH(P), AIL.COM

ICS CS (COMM)/906/2025 12-11-2025 SURJEET GUPTA TRADING ASSANJEEV 0811129304 ISANJEEV.SINGH@S [08-11-2025
M/S SHREE SHYAM|SINGH(P), INGHNASSOCIATES
I[ENTERPRISES VS GAURI| .COM

SHANKAR GUPTA TRADING AS
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IOMP (1) OMP (I) (COMM)/1808/2025[13-11-2025 IS BANK LTD VS PYARE LALADV. LALIT|8130383143 ILALITPANDEYADVA|07-11-2025
IKEER IPANDEY(P), ISSOCIATES @GMAIL,
.COM
IOMP (1) OMP (I) (COMM)/1801/2025[13-11-2025 IM/S THERMAL ENGINEERS ANDISANJAM 0711236952 IADV.SANPAMCHAB [07-11-2025
INSULATIORS PVT LTD VS [CHABA(P), A@GMAIL.COM
IGNCTD AND ANR
IOMP (1) OMP (I) (COMM)/1807/2025[13-11-2025 [HDFC BANK LTD VS JINI RAJINAVEEN 9350569040 INAVEENK101A@YA |07-11-2025
IDUBEY SHARMA(P), [HOO.COM
IOMP (1) OMP (I) (COMM)/1829/2025[14-11-2025 IAXIS BANK LTD VS MOHIDADV. LALIT|8130383143 ILALITPANDEYADVA(11-11-2025
IPATHAN PANDEY(P), ISSOCIATES@GMAIL|
.COM
IOMP (1) IOMP (I) (COMM)/1833/2025[14-11-2025 IAXIS BANK LTD VS SURJEETJADV. LALIT|8130383143 ILALITPANDEYADVA[11-11-2025
IBANGA PANDEY(P), ISSOCIATES@GMAIL|
.COM
IOMP (1) OMP (I) (COMM)/1832/2025[14-11-2025 IAXIS BANK LTD VS ARJUNADV. LALIT|8130383143 ILALITPANDEYADVA(11-11-2025
GUPTA PANDEY(P), ISSOCIATES@GMAIL,|
.COM
IOMP (1) OMP (I) (COMM)/1831/2025 [14-11-2025 IAXIS BANK LTD VS BALRAMIADV. LALIT|8130383143 LALITPANDEYADVA[11-11-2025
KUMAR PANDEY(P), ISSOCIATES@GMAIL|
.COM
IMISC IMISC DJ/1071/2025 14-11-2025 IDESIGN X KNITWEARS VS KITTY[DEVENDRA 8130527868 IDEVENDRAKEJARI [08-11-2025
KHURANA KEJARIWAL(P) WAL@GMAIL.COM
IOMP (1) IOMP (I) (COMM)/1830/2025[14-11-2025 IAXIS BANK LTD VS  SUNILJADV. LALIT|8130383143 LALITPANDEYADVA[11-11-2025
KUMAR PANDEY(P), ISSOCIATES@GMAIL|
.COM
ICS CS (COMM)/918/2025 15-11-2025 ISURINDER KUMAR BADHWAR VSSURINDER 0868060342 ISKBADHWAR@GMA|08-11-2025
RAJNEESH SETH KUMAR [.COM
BADHWAR(P),
IOMP (1) OMP (I) (COMM)/1844/2025[15-11-2025 HDFC BANK LIMITED VS SUNILMANISH 0650810426 KSVERMACHAMBE |[14-11-2025
KUMAR SHANKER RS@GMAIL.COM
IVERMA(P),
ICS CS (COMM)/917/2025 15-11-2025 IYOGESH KUMAR GOYAL VS M/SKUNDAN 9810063966 ICBGARG76 @GMAIL.[13-11-2025
IBIO MEDICAL WASTE SERVICESKUMAR(P), ICOM
(FIRM)
IOMP (1) OMP (I) (COMM)/1867/2025[17-11-2025 IHDFC BANK LIMITED VS ADESHMANISH 0650810426 KSVERMACHAMBE |[14-11-2025
KUMAR TOMAR SHANKER RS@GMAIL.COM
IVERMA(P),
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IOMP (1) OMP (I) (COMM)/1863/2025[17-11-2025 HDFC BANK LIMITED VS |MANISH 0650810426 SVERMACHAMBE |[14-11-2025
IBRAJNANDAN PACHAURI SHANKER RS@GMAIL.COM
IVERMA(P),
IOMP (1) IOMP (I) (COMM)/1864/2025[17-11-2025 IMITUSHI CREDIT AND HOLDINGADV. LALIT|8130383143 ILALITPANDEYADVA14-11-2025
IPVT LTD VS SURAJ PANDEY(P), ISSOCIATES@GMAIL|
.COM
IOMP (1) IOMP (I) (COMM)/1865/2025[17-11-2025 IHDFC BANK LIMITED VS GEETAMANISH 0650810426 IKSVERMACHAMBE |[14-11-2025
RAJ KUMAR SHANKER RS@GMAIL.COM
IVERMA(P),
IOMP (1) OMP (I) (COMM)/1866/2025[17-11-2025 IHDFC BANK LIMITED VS SUNITAMANISH 0650810426 [IKSVERMACHAMBE [14-11-2025
INARESH KUMAR SHANKER RS@GMAIL.COM
IVERMA(P),
ICS CS (COMM)/922/2025 17-11-2025 BEST TECH PIPES LLP VS M/SSSHAILENDER (9999029218 ISHAILNEGI1984@G [10-11-2025
IDHARAMRAJ CONTRACTS INDIANEGI(P), IMAIL.COM
IPVT LTD
IOMP (1) OMP (I) (COMM)/1862/2025[17-11-2025 HDFC BANK LIMITED VS MOHDMANISH 0650810426 [KSVERMACHAMBE [14-11-2025
IAMIR KHAN SHANKER RS@GMAIL.COM
IVERMA(P),
ICS ICS (COMM)/928/2025 18-11-2025 IDINESH SHARMA PROP M/SRAKESH 09899454835 RKS108 @GMAIL.CO [14-11-2025
[TRIUMPH INCORPORATION VS [KUMAR IM
IDANENDER KUMAR PROP OF M/SSHUKLA(P),
IKAVITA STORE
IOMP (1) IOMP (I) (COMM)/1870/2025[18-11-2025 IMITHUSHI CREDIT ANDIADV. LALIT|8130383143 ILALITPANDEYADVAl17-11-2025
HOLDING PVT LTD VS VIKESHPANDEY(P), ISSOCIATES@GMAIL
JAND ANR .COM
IMISC IMISC DJ/1097/2025 20-11-2025 STATE BANK OF INDIA VS |RANJAY 0811255673 IADVOCATESINHA@ [18-11-2025
RAMESH KUMAR MAURYA KUMAR IREDIFFMAIL.COM
SINHA(P),
IOMP (1) IOMP (I) (COMM)/1883/2025[22-11-2025 IAXIS BANK LIMITED VS [SANJEEV 9717028845 ILITIGATION@SRCS [20-11-2025
IASHUTOSH AND ANR PATHAK(P), LEGAL.COM
ICS CS (COMM)/935/2025 22-11-2025 IM/S NAINI FINCAP LIMITED VS [LALIT 0717172204 INOT MENTIONED [14-11-2025
ISATISH GROVER AND ANR DAHIYA(P),
IOMP (1) OMP (I) (COMM)/1881/2025 [22-11-2025 IAXIS BANK LIMITED VS JAISANJEEV 9717028845 ILITIGATION@SRCS [20-11-2025
SHANI DEV TRANSPORT AND[PATHAK(P), ILEGAL.COM
IANR
IOMP (1) IOMP (I) (COMM)/1882/2025[22-11-2025 IAXIS BANK LIMITED VS [SANJEEV 9717028845 LITIGATION@SRCS [20-11-2025
SUKHADEV AND ORS PATHAK(P), LEGAL.COM
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ICS CS (COMM)/936/2025 22-11-2025 LAL CHAND PRAJAPATISHALU 0212413759 UITENDERSAHAYA [20-11-2025
IPROPRIETOR OF RAJAT TIMBER[KUMARI(P), IDVOCATE@GMAIL.
IAND PLYWOOD VS VED| ICOM
IPRAKASH MITTAL AND SONS
IMISC IMISC DJ/1110/2025 24-11-2025 IM/S SAGAR MARKETING ANDINISHANT 0910352622 (E)NISHANTMAIDA [20-11-2025
JANR VS OKAYA POWER PVT LTD [MAIDASANI(P), ISANI@GMAIL.COM
ICS CS (COMM)/946/2025 26-11-2025 [UNION BANK OF INDIA VS |ALOK 0911000126 ALOK.ADV2001@G [24-11-2025
MEHNAAZ KUMAR(P), IMAIL.COM
ICS CS (COMM)/945/2025 26-11-2025 IARPIT BHATIA AND ANR VS [SAHIB 0999496532 ISETHIMEHANDRU.Ij22-11-2025
IMOGUIRE FOODS PVT LTDIGURDEEP INFO@GMAIL.COM
THROUGH ITS DIRECTORISINGH(P),
IDHANRAJ HIRTYANNA KIDIYOOR
ICS CS (COMM)/952/2025 27-11-2025 STATE BANK OF INDIA VS [KRISHNA KR995889140 JADVKRISHNA1411@ [25-11-2025
RAJINDER SHARMA(P), IGMAIL.COM
IOMP (1) OMP (I) (COMM)/1910/2025[27-11-2025 IYES BANKLTD VS AMIT GOYAL [KARTIK 0811250543 ILEGAL@KATYALAS [24-11-2025
[KUMAR(P), ISOCIATES.COM
IOMP (1) OMP (I) (COMM)/1911/2025 [27-11-2025 YES BANK LTD VS ISHWARKARTIK 0811250543 LEGAL@KATYALAS [24-11-2025
GHISYEVAN [KUMAR(P), ISOCIATES.COM
1912/2025 [27-11-2025 9811250543 @ 24-11-2025
IOMP (1) IOMP (I) (COMM) YES BANK LTD VS MOHD[KARTIK 8 ILEGAL@KATYALAS
ISHARIQ KUMAR(P), ISOCIATES.COM
IOMP (1) OMP (I) (COMM)/1913/2025 [27-11-2025 IYES BANK LTD VS ABHISHEKKARTIK 0811250543 LEGAL@KATYALAS [24-11-2025
KUMAR KUMAR(P), ISOCIATES.COM
IOMP (1) OMP (1) (COMM)/1914/2025 [27-11-2025 IDFC FIRST BANK LIMITED VS |[SANJEEV 9717028845 ILITIGATION@SRCS [24-11-2025
IVINOD KUMAR PATHAK(P), LEGAL.COM
IOMP (1) OMP (I) (COMM)/1915/2025 [27-11-2025 IDFC FIRST BANK LIMITED VS [SANJEEV 0717028845 LITIGATION@SRCS [24-11-2025
IVARUN KUMAR BANTA PATHAK(P), LEGAL.COM
IOMP (1) OMP (I) (COMM)/1916/2025 [27-11-2025 IDFC FIRST BANK LIMITED VS SANJEEV 9717028845 ILITIGATION@SRCS [24-11-2025
IVALLABHI ENGINEERINGPATHAK(P), ILEGAL.COM
ISERVICES LLP AND ANR
IOMP (1) OMP (I) (COMM)/1917/2025 [27-11-2025 IDFC FIRST BANK LIMITED VS SANJEEV 9717028845 LITIGATION@SRCS [24-11-2025
SIDDHARTH ROY PATHAK(P), LEGAL.COM
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JARORA PROPRIETOR OF M/S SGS|
[TRADERS

IVIRMANI(P),

IOMP (1) OMP (I) (COMM)/1918/2025 [27-11-2025 ISHRIRAM FINANCE LTD VS ARIMANOJ 0811133644 IMANOJ.ADV@GMAI|24-11-2025
IWORLDWIDE EXPRESS PVT LTD [KUMAR(P), IL.COM

IOMP (1) OMP (I) (COMM)/1919/2025 [27-11-2025 SHRIRAM FINANCE LTD VS [MANOJ 0811133644 IMANOJ.ADV@GMAI [24-11-2025
INASIMUDDEEN KUMAR(P), IL.COM

IOMP (1) OMP (I) (COMM)/1920/2025[27-11-2025 IDFC FIRST BANK LIMITED VS |[SANJEEV 0717028845 ILITIGATION@SRCS [24-11-2025
IMOHAMMAD SHAHNAWAZ IPATHAK(P), ILEGAL.COM

IOMP (1) OMP (I) (COMM)/1921/2025 [27-11-2025 IMITUSHI CREDIT AND HOLDINGADV. LALIT|8130383143 ILALITPANDEYADVA[25-11-2025
IPVT LTD VS RAJIV KUMAR AND[PANDEY(P), ISSOCIATES@GMAIL|
IANR .COM

ICS CS (COMM)/951/2025 27-11-2025 ISTATE BANK OF INDIA VS BALAKRISHNA KR995889140 IADVKRISHNA1411@ [25-11-2025
IDEVI SHARMA(P), IGMAIL.COM

ICS CS (COMM)/956/2025 28-11-2025 STATE BANK OF INDIA VS [KRISHNA KR995889140 JADVKRISHNA1411@ [25-11-2025
IDEVENDRA KUMAR SHARMA(P), IGMAIL.COM

IOMP (1) IOMP (I) (COMM)/1953/2025[28-11-2025 IDFC FIRST BANK LIMITED VS |[SANJEEV 9717028845 LITIGATION@SRCS [24-11-2025
IANKIT MAHESH AND ANR PATHAK(P), ILEGAL.COM

IOMP (1) OMP (1) (COMM)/1955/2025 [28-11-2025 IDFC FIRST BANK LIMITED VS [SANJEEV 9717028845 ILITIGATION@SRCS [24-11-2025
IASEER AHMED PATHAK(P), LEGAL.COM

IOMP (1) IOMP (I) (COMM)/1959/2025[28-11-2025 IDFC FIRST BANK LIMITED VS [SANJEEV 0717028845 LITIGATION@SRCS [24-11-2025
[HASNAIN SIRAJUDDIN AND ANR [PATHAK(P), ILEGAL.COM

IOMP (1) IOMP (1) (COMM)/1949/2025[28-11-2025 IDFC FIRST BANK LIMITED VS |[SANJEEV 9717028845 ILITIGATION@SRCS [24-11-2025
BENPAL SINGH RAWAT AND ANR [PATHAK(P), LEGAL.COM

IOMP (1) OMP (I) (COMM)/1950/2025[28-11-2025 IDFC FIRST BANK LIMITED VS [SANJEEV 0717028845 LITIGATION@SRCS [24-11-2025
IBABLOO DHARAM DASS PATHAK(P), LEGAL.COM

IOMP (1) IOMP (I) (COMM)/1951/2025 [28-11-2025 IDFC FIRST BANK LIMITED VS SANJEEV 9717028845 ILITIGATION@SRCS [24-11-2025
IDALBIR SINGH PATHAK(P), ILEGAL.COM

ICS CS (COMM)/958/2025 28-11-2025 CANARA BANK VS  GAURAVSUMIT 0873245548 IVIRMANILAWCO@ [26-11-2025

IGMAIL.COM
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CS (COMM)/960/2025 28-11-2025 IM/S PINNACLE POLYMERSKUSHAGRA 9999448797 USHAGRABANSAL [25-11-2025
PRIVATE  LIMITED VS BANSAL(P), @AKASSOCIATES.O
ZIKRULLAH ALAM (PROPRIETOR] RG.IN
IOF M/S KISHAN BOOT HOUSE)
15 MS. PREETIWEST 209 ICS(COMM) 878/2025 01.11.2025 TWANGO SOCIAL NETWORK PVTTAHIR 0582393423 [TAHIRASHRAFSIDD|01.11.2025
IAGARWAL GUPTA, [EXTN BLOCK ILTD VS. AMRENDRA KUMAR IASHRAF IQUI.COM
IDISTRICT JUDGE SIDDIQUI
(COMMERCIAL
ICOURT)-02 ICS(COMM) 879/2025 01.11.2025 SARAOGI SUPER SALES VS. JAIVARUN BEDI [8285672608 ladvocatevarunbedi@ |01.11.2025
IDURGA LIFESTYLE LLP lgmail.com
IOMP(I)(COMM) 1729/2025 01.11.2025 IYES BANK VS. ANIL RAJINDERSSACHIN 26211488 legal @katyalassociate|01.11.2025
IPRASAD [KATYAL s.com
IOMP(I)(COMM) 1730/2025 01.11.2025 IYES BANK VS. RAJBIR SINGH SACHIN 26211488 legal @katyalassociate|01.11.2025
KATYAL s.com
ICS(COMM) 880/2025 03.11.2025 IBAKSHI MARK PVT LTD VS. BAJAJRAJESH 0810294894 rajeshbanati@yahoo. [03.11.2025
IALLIANZ GENERAL INSURANCEBANATI lcom
CO
ICS(COMM) 881/2025 03.11.2025 ISONA MACHINERY LTD VS|PARAS 9810600656 parasaggarwaladv@g [03.11.2025
IABHISHEK IAGGARWAL Imail.com
ICS(COMM) 898/2025 10.11.2025 IMANORANJAN KUMAR VS. M/SAJAI KUMAR (9999436099 ladvoajai@gmail.com [10.11.2025
ISMART PADDLE TECHNOLOGY
IOMP(I)(COMM) 1757/2025 10.11.2025 JAXIS BANK VS. ARUN KUMAR ISUNITA SINGH 9871040589 lindolexlaw@gmail.co [10.11.2025
m
IOMP(I)(COMM) 1758/2025 10.11.2025 IJAXTS BANK VS. BAJIT KAUR SUNITA SINGH|9871040589 lindolexlaw@gmail.co [10.11.2025
Im
IOMP(I)(COMM) 1759/2025 10.11.2025 IYES BANK VS. JIMMY SHAH LALIT PANDEY 8130383143 lalitpandeyadvassociafl0.11.2025
ts@gmail.com
IOMP(I)(COMM) 17/60/2025 10.11.2025 IDFC BANK VS. RAVI RAJESH SANJIT 9717028845 litigation@srcslegal.c [10.11.2025
PATHAK lom
IOMP(I)(COMM) 1761/2025 10.11.2025 IDFC BANK VS. VISHNU JAYPAL [SANJIT 9717028845 litigation@srcslegal.c 10.11.2025
PATHAK jom
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IOMP(I)(COMM) 1778/2025 12.11.2025 IAXIS BANK VS. RUKSANA KHAN [SUNITA SINGH 9871040589 lindolexlaw@gmail.co [12.11.2025
Im
IOMP(I)(COMM) 1779/2025 12.11.2025 IAXIS BANK VS. ALOK TRIPATH  |[SUNITA SINGH 9871040589 lindolexlaw@gmail.co [12.11.2025
m
IOMP(I)(COMM) 1780/2025 12.11.2025 IAXIS BANK VS. MOHD. MUMTAJ [SUNITA SINGH 9871040589 lindolexlaw@gmail.co [12.11.2025
Im
IOMP(I)(COMM) 1781/2025 12.11.2025 IAXIS BANK VS. DHANANJAY|LALIT PANDEY 8130383143 lalitpandeyadvassociaf12.11.2025
IMISHRA ts@gmail.com
IOMP(I)(COMM) 1802/2025 13.11.2025 IAXIS BANK VS. ALTAMASH MALIK|LALIT PANDEY [8130383143 lalitpandeyadvassociaf13.11.2025
ts@gmail.com
IOMP(I)(COMM) 1803/2025 13.11.2025 IAXIS BANK VS. JAMSHED|LALIT PANDEY 8130383143 lalitpandeyadvassociaft3.11.2025
IQURESHI ts@gmail.com
ICS(COMM) 908/2025 13.11.2025 JASBIR KAUR  VS.KERATINEBHARAT 9910403763 ladvbharatbhushans2 [13.11.2025
IPROFESSIONAL BHUSHAN 8@gmail.com
ICS(COMM) 909/2025 13.11.2025 SEEMA  JINDAL VS. RISHIO.P. 9899695533 13.11.2025
CHAUHAN IJAGGARWAL
IOMP(I)(COMM) 1816/2025 14.11.2025 IJAXIS BANK VS. OM PRAKASHI[LALIT PANDEY 8130383143 lalitpandeyadvassociafi4-11.2025
[YADAV ts@gmail.com
IOMP(I)(COMM) 1817/2025 14.11.2025 IAXTS BANK VS. MANISHA LALIT PANDEY 8130383143 lalitpandeyadvassociafi4-11.2025
ts@gmail.com
IOMP(I)(COMM) 1818/2025 14.11.2025 IJAXIS BANK VS. ANWAR ALI LALIT PANDEY 8130383143 lalitpandeyadvassociafi4-11.2025
ts@gmail.com
IOMP(I)(COMM) 1819/2025 14.11.2025 IAXIS BANK VS. SATYA JEETILALIT PANDEY (8130383143 lalitpandeyadvassociaji4-11.2025
ISINGH ts@gmail.com
IOMP(I)(COMM) 1820/2025 14.11.2025 IAXTS BANK VS. BRAJMOHAN SONILALIT PANDEY [8130383143 lalitpandeyadvassociafi4-11.2025
ts@gmail.com
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IMISC. DJ 1069/2025 14.11.2025 R.S. TRADING COMPANY VS. VoD[LALIT PANDEY 8130383143 lalitpandeyadvassociafi4-11.2025
INDUSTRIES PVT LTD ts@gmail.com
ICONTEMPT PETITION 23/2025 15.11.2025 IPOOJA SUPPLIER VS. DEEPAKBABU LAL 8826732210 15.11.2025
IPUNDIR
ICS(COMM) 919/2025 17.11.2025 IVARUN CHOPRA VS. ATOM MEPMANJU 9953854141 restlaw438 @gmail.col17.11.2025
I[ENGINEERS PVT LTD IMINOCHA Im
IOMP(I)(COMM) 1847/2025 17.11.2025 I[HDFC BANK VS. J K SERVICES IMANISH 0650810426 Imsvermachambers@ [17.11.2025
IVERMA lgmail.com
IOMP(I)(COMM) 1848/2025 17.11.2025 HDFC BANK VS. SUNIL KUMARMANISH 0650810426 Imsvermachambers@ (17.11.2025
GAUTAM IVERMA lgmail.com
IOMP(I)(COMM) 1849/2025 17.11.2025 HDFC BANK VS. SHVANGIMANISH 0650810426 Imsvermachambers@ [17.11.2025
SHISHODIA IVERMA lgmail.com
IOMP(I)(COMM) 1850/2025 17.11.2025 I[HDFC BANK VS. MOHIT KUMAR |[MANISH 9650810426 Imsvermachambers@ [17.11.2025
IVERMA lgmail.com
IOMP(I)(COMM) 1851/2025 17.11.2025 HDFC BANK VS. NEHA TIWARI  [MANISH 0650810426 Imsvermachambers@ [17.11.2025
IVERMA lgmail.com
IOMP(I)(COMM) 1852/2025 17.11.2025 I[HDFC BANK VS. ANIL KOHLI IMANISH 0650810426 Imsvermachambers@ [17.11.2025
IVERMA lgmail.com
IOMP(I)(COMM) 1853/2025 17.11.2025 IHDFC BANK  VS. MEGHAMANISH 0650810426 Imsvermachambers@ [17.11.2025
WADHWA IVERMA lgmail.com
IOMP(I)(COMM) 1869/2025 18.11.2025 TSC FINSERV PVT LTD VS. CARJLALIT PANDEY 8130383143 lalitpandeyadvassocia(18.11.2025
ICAR O BARSERVICES ts@gmail.com
ICS(COMM) 927/2025 18.11.2025 IMULTI CREDIT PVT LTD VSMEENAL 8860206363 ladvocatemeenaldugg [18.11.2025
IMETRO TRADING CO DUGGAL al@gmail.com
IMISC. DJ 1083/2025 18.11.2025 UIVAA RETAILS INDIA PVT LTDDINESH 9910280504 sharmadinesh28mar [18.11.2025
IVS. SALIG RAM TIMBER [KHANNA (@gmail.com
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IMISC. DJ 1091/2025 19.11.2025 IVIJAY SINGH VS. ARUN KUMAR [VINOD KUMAR{9350939169 Vuo44535@gmail.co [19.11.2025
IVERMA Im
ICS(COMM) 031/2025 19.11.2025 PUNJAB NATIONAL BANK VS|NANDITA 8130268845 Imishranandita@gmaif19.11.2025
SHEETAL IMISHRA l.com
IOMP(COMM) 12/2025 20.11.2025 IGOVT. OF NCT OF DELHI VS. M/SZAFAN ABBAS (0868122342 Fa16132@gmail.com [20.11.2025
ISUNRISE ENTERPRISES
ICS(COMM) 943/2025 24.11.2025 ISANJAY KUMAR VS. M/S INDIAMAYANK 0911750282 Imike82adv@gmail.co[24.11.2025
BULLS ENTERPRISES BARUA m
IOMP(COMM) 1887/2025 24.11.2025 IAXIS BANK VS. NKGSANJIV 9717028845 litigaton @srcslegal.col24.11.2025
INFRASTRUCTURE LTD [PATHAK Im
IOMP(COMM) 1888/2025 24.11.2025 IAXIS BANK VS. AMIT YADAV SANJIV 9717028845 litigaton @srcslegal.col24.11.2025
PATHAK Im
IOMP(I)(COMM) 1889/2025 27.11.2025 IYES BANK VS. RAJU KUMARJSACHIN 1126211488 legal @katyalassociate[27.11.2025
IVERMA [KATYAL s.com
IOMP(I)(COMM) 18902025 27.11.2025 IYES BANK VS. YOGESH SHARMA [|SACHIN 1126211488 legal @katyalassociate[27.11.2025
[KATYAL s.com
IOMP(I)(COMM) 1891/2025 27.11.2025 IYES BANK VS. DEEPAK KHEMKA [SACHIN 1126211488 legal @katyalassociate[27.11.2025
[KATYAL s.com
IOMP(I)(COMM) 1892/2025 27.11.2025 IDFC FIRST BANK VS. ROHITSANJEEV 9717028845 litigation@srcslegal.c [27.11.2025
RADHE PATHAK lom
IOMP(I)(COMM) 1893/2025 27.11.2025 SHRIRAM FINANCE VS{MANOJ 0811133644 manojk.adv@gmail.c [27.11.2025
IAMIRUDDIN SAIFE KUMAR jom
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M

IOMP(I)(COMM) 1894/2025 27.11.2025 SHRIRAM FINANCE VSMANOJ 0811133644 Imanojk.adv@gmail.c [27.11.2025
IAMIRUDDIN SAIFE [KUMAR lom
IOMP(I)(COMM) 1895/2025 27.11.2025 IDFC BANK VS. MALKIT SINGH  [SANJIV 0717028845 litigaton@srcslegal.col27.11.2025
PATHAK Im
IOMP(I)(COMM) 1896/2025 27.11.2025 IDFC BANK VS. PRAVEEN KUMAR [SANJIV 9717028845 litigaton @srcslegal.col27.11.2025
IPATHAK Im
IOMP(I)(COMM) 1897/2025 27.11.2025 IMITUSHI CREDIT AND HOLDING|LALIT PANDEY 8130383143 lalitpandeyadvassociaj27.11.2025
IPVT LTD VS. RAJU ts@gmail.com
IOMP(I)(COMM) 1060/2025 28.11.2025 IDFC BANK VS. KAMAL DEEP SANJIV 9717028845 litigaton@srcslegal.co[28.11.2025
[PATHAK Im
IOMP(I)(COMM) 1961/2025 28.11.2025 IDFC BANK VS. AMARJEET KAUR [SANJIV 9717028845 litigaton @srcslegal.co[28.11.2025
PATHAK Im
IOMP(I)(COMM) 1062/2025 28.11.2025 IDFC BANK VS. CHANDRASSANJIV 9717028845 litigaton @srcslegal.co[28.11.2025
MOHAN PATHAK Im
IOMP(I)(COMM) 1963/2025 28.11.2025 IDFC BANK VS. HIMANSHUSSANJIV 9717028845 litigaton @srcslegal.co[28.11.2025
IVERMA PATHAK Im
ICS(COMM) 957/2025 28.11.2025 STATE BANK VSJA K RAJ GOPAL(956002821 ladv.akrajgopal@gmai|28.11.2025
THANGCHINGMANG HAOKIP l.com
ICS(COMM) 966/2025 29.11.2025 PUNJAB NATIONAL BANK VS|SABHAYA JAIN9811577425 sabhyajaino8 @gmail.|[29.11.2025
IVIDHI KUMAR lcom
16 ISH. RAGHUBIRWEST 203 IOMP (I) (COMM)/1728/2025 01-11-2025 IYES BANK LTD VS [KARTIK KUMAR(P), 0411808617 LEGAI@KATVAL [31-10-2025
SINGH, DISTRICT] [EXTN BLOCK SAHIL TRANSPORT] IASSOCIATES.CO
JUDGE ICOMPANY M
(COMMERCIAL
ICOURT)-03 IOMP (I) (COMM)/1727/2025 01-11-2025 IYES BANK LTD VS [KARTIK KUMAR(P), 0411808617 LEGAI@KATVAL [31-10-2025
IMEHAK CHHABRA IASSOCIATES.CO
M
IOMP (1) (COMM)/1726/2025 01-11-2025 IYES BANK LTD VS JAIKARTIK KUMAR(P), 9411808617 LEGAI@KATVAL [31-10-2025
SHIV TRADERS IASSOCIATES.CO




S.NO COURT

DISTRICT COURT ROOM CASE TYPE

ICS (COMM)/877/2025

CASE NUMBER

01-11-2025

DATE OF
REGISTRATION

AMAZON
DISTRIBUTORS  PVT|
LTD VS URMILA
VERMA

PETITIONER
RESPONDENT NAME

ISHALU KARDAM(P),

NAME

VSADVOCATE

0811041494

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

[31-10-2025

FILING

ICS (COMM)/876/2025

01-11-2025

IBANK OF BARODA VS
IADITYA MANCHANDA|
IPROP AMA TRADERS

[UMESH JOSHI(P),

0910568669

31-10-2025

ICS (COMM)/883/2025

03-11-2025

PUNJAB  NATIONAL
IBANK VS
IAKASHDEEP

PROPRIETOR OF MS§

PARIKSHIT MAHIPAL(P),

9868873985

INOT
IMENTIONED

01-11-2025

IOMP (I) (COMM)/1740/2025

06-11-2025

IAXIS BANK LIMITED
VS SONU RAJSINGH

ISANJEEV PATHAK(P),

9717028845

LITIGATION@SR
CSLEGALCOM

04-11-2025

ICS (COMM)/891/2025

06-11-2025

G S R METALS PVT]
LTD VS  DASPASS
INDUSTRIES LLP

IPRADEEP KUMAR JHA(P),

04-11-2025

IOMP (I) (COMM)/1741/2025

07-11-2025

AXIS BANK LTD VS
AJIT SINGH

IADV. LALIT PANDEY(P),

8130383148

06-11-2025

IOMP (I) (COMM)/1792/2025

12-11-2025

AXIS BANK LTD VS
SHAKUNTALA NATH

ISUNITA SINGH(P),

0871 040589

INDOLEXLAW @G
MAIL.COM

11-11-2025

IOMP (1) (COMM)/1791/2025

12-11-2025

AXIS BANK LTD VS
SANTOSH KUMAR|
IGUPTA

ISUNITA SINGH(P),

0871 040589

INDOLEXILAW @G
IMAIL.COM

11-11-2025

JOMP (I) (COMM)/1790/2025

12-11-2025

AXIS BANK LTD VS
RAJESH KHANNA

ISUNITA SINGH(P),

0871 040589

INDOLEXLAW @G
IMAIL.COM

11-11-2025

ICS (COMM)/903/2025

12-11-2025

AMAZON
DISTRIBUTORS  PVT]
LTD VS SUPER|
IMARCHE 37 TRADERS|

ISHALU KARDAM(P),

11-11-2025

IOMP (I) (COMM)/1789/2025

12-11-2025

AXIS BANK LTD VS
KHURSHID KHAN

ISUNITA SINGH(P),

0871040589

INDOLEXLAW @G
IMAIL.COM

11-11-2025

IOMP (I) (COMM)/1785/2025

12-11-2025

AXIS BANK LTD VS
INASIR KHAN

IADV. LALIT PANDEY(P),

8130383148

11-11-2025

IOMP (I) (COMM)/1783/2025

12-11-2025

AXIS BANK LTD VS
AMIT KUMAR

IADV. LALIT PANDEY(P),

8130383148

11-11-2025



mailto:Radheyshyamadv@gamil.com
mailto:advocateumesh2005@gamil.com
mailto:lalitpandayadvassociates@gamil.com
mailto:lalitpandayadvassociates@gamil.com
mailto:lalitpandayadvassociates@gamil.com

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

IOMP (I) (COMM)/1786/2025 12-11-2025 IAXIS BANK LTD VS |ADV. LALIT PANDEY(P), 8130383148 [T 12-11-2025
HILAL AHMAD
JOMP (I) (COMM)/1788/2025 12-11-2025 IAXIS BANK LTD VS |ADV. LALIT PANDEY(P), 8130383148 12-11-2025
IMANOJ RASTOGI
IOMP (I) (COMM)/1787/2025 12-11-2025 IAXIS BANK LTD VS |[ADV. LALIT PANDEY(P), 8130383148 [T 12-11-2025
SATYAVEER SINGH
ICS (COMM)/910/2025 13-11-2025 LAKSHMI KANTRAHUL BANSAL(P), 8447946432 12-11-2025
IGOYAL VS SAURAYV|
IKAPOOR
IOMP (I) (COMM)/1821/2025 14-11-2025 IDFC FIRST BANKSANJEEV PATHAK(P), 9717028845 LITIGATION@SR [13-11-2025
LIMITED VS CSLEQAL.COM
HARGOVIND
IASHWANI
IOMP (1) (COMM)/1838/2025 15-11-2025 HDFC BANK LIMITED MANISH SHANKER VERMA(P), (650810426 IMSVERM ACHAM[i4-11-2025
VS RAHUL BEGRAJ BERS@GM
IAIL.COM
IOMP (I) (COMM)/1857/2025 17-11-2025 HDFC BANK LIMITED [MANISH SHANKER VERMA(P), 650810426 IMSVERM ACHAMJ15-11-2025
VS SHAYMAL BERS@GM
[RODRICK IAIL.COM
IOMP (1) (COMM)/1856/2025 17-11-2025 IHDFC BANK LIMITED [MANISH SHANKER VERMA(P), 650810426 IMSVERM ACHAMJ15-11-2025
VS NARENDER SETH BERS@GM
IAIL.COM
IOMP (I) (COMM)/1855/2025 17-11-2025 HDFC BANK LIMITED MANISH SHANKER VERMA(P), [650810426 IMSVERM ACHAM[15-11-2025
VS KHURSHED BERS@GM
KHURSHED IAIL.COM
IOMP (1) (COMM)/1854/2025 17-11-2025 HDFC BANK LIMITED [MANISH SHANKER VERMA(P), 650810426 IMSVERM ACHAM5-11-2025
VS SHARIF AHMED BERS@GM
IAIL.COM
ICS (COMM)/926/2025 18-11-2025 IDINESH SHARMA VS [RAKESH KUMAR SHUKLA(P), 00899454835, [RKS108@FFEILQ [17-11-2025
IMAIRAJUDDIN E!o
IQURESHI
[EXCOMM - AWARD BY ARBj18-11-2025 [UTTAR PRADESH[RAJESH PATHAK(P), 00899454835, [RKS108@FFEILQ [17-11-2025
ICOMM/73/2025 RAJKIYA NIRMAN| E!o
INIGAM LTD VS
IEMPLOYEES STATE
ICS (COMM)/925/2025 18-11-2025 BATRA  BREWERIESRAJEEV KUMAR TEWARI(P), 17-11-2025
IAND DISTILLERIES]
PVT LTD VS SRP|
BREWERIES PVT LTD



mailto:lalitpandayadvassociates@gamil.com
mailto:lalitpandayadvassociates@gamil.com
mailto:lalitpandayadvassociates@gamil.com
mailto:rationale.ratio@gmail.com

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

ICOUNTER CLAIM/50/2025

CASE NUMBER

20-11-2025

DATE OFPETITIONER

REGISTRATION

IGAURAV ARORA VS
RAJNEESH

NAME
RESPONDENT NAME

IMANISH SHARMA(P),

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

18-11-2025

FILING

JOMP (I) (COMM)/1878/2025

20-11-2025

AXIS BANK LTD VS
IAZHAR MEHRAJ|
KHAN

IADV DHEERAJ(P),

18-11-2025

IOMP (I) (COMM)/1877/2025

20-11-2025

LIMITED VS TARUN
ISRIVASATAVA

UFC LEASING PRIVATEANUJ KUMAR(P),

18-11-2025

ICS (COMM)/932/2025

20-11-2025

RAHMATULLAH VS
INAYSAA RETAIL
IVENTURE PVT LTD

IMOHAMMAD DANISH(P),

18-11-2025

[EXECUTION (COMM)/401/2025

21-11-2025

ISH NARINDER SINGH
VS SHILPA

ISTUTI WASON(P),

20-11-2025

[EXECUTION (COMM)/400/2025

21-11-2025

VS RAJESH KUMAR

ISTATE BANK OF INDIAIADAITA KUMAR ROUT(P),

20-11-2025

IOMP (I) (COMM)/1880/2025

22-11-2025

IAXIS BANK LIMITED
VS INDERJIT SINGH

ISANJEEV PATHAK(P),

9717028845

ILITIGATION@SR
CSLEGAL.COM

21-11-2025

IOMP (1) (COMM)/1879/2025

22-11-2025

IAXIS BANK LIMITED
VS IMRAN AHMAD

ISANJEEV PATHAK(P),

0717028845

ILITIGATION@SR
CSLEGAL.COM

21-11-2025

IMISC DJ/1106/2025

24-11-2025

IPARVEEN
IGARG VS
IHUSSAIN

MOHD

KUMARDEEPAK KUMAR BANSAL(P),

22-11-2025

ICS (COMM)/940/2025

24-11-2025

AGRITECH LTD VS
IM/S BEST AGROLIFE
ILIMITED

IMS DHANUKAARUN JHA(P),

081104452

22-11-2025

ICS (COMM)/944/2025

26-11-2025

UNION BANK OF
INDIA VS ASHA|
BABBAR

JALOK KUMAR(P),

04-11-2025

ICS (COMM)/954/2025

27-11-2025

STATE BANK OF INDIA|
VS VEERU

IKRISHNA KR SHARMA(P),

26-11-2025

IOMP (1) (COMM)/1932/2025

27-11-2025

IYES BANK LTD VS
SUHEL YUSUF

IKARTIK KUMAR(P),

9411808617

LEGAI@KATVAL
IASSOCIATES.CO
M

26-11-2025



mailto:arun@theacmeco.com

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE OF
REGISTRATION

PETITIONER NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ICS (COMM)/955/2025 27-11-2025 ISTATE BANK OF INDIAKRISHNA KR SHARMA(P), 26-11-2025
VS MADAN
IOMP (I) (COMM)/1931/2025 27-11-2025 IDFC FIRST BANKSSANJEEV PATHAK(P), 9717028845 ILITIGATION@SR [26-11-2025
LIMITED VS CSLEGAL.COM
SANDEEP ABROL
ICS (COMM)/953/2025 27-11-2025 IMUNISH GUPTASANJEEV SINGH(P), 26-11-2025
[TRADING AS MS|
IANAND INDUSTRIES
VS AFZAL KHAN|
IOMP (I) (COMM)/1928/2025 27-11-2025 [DFC FIRST BANKISANJEEV PATHAK(P), 9717028845 ILITIGATION@SR [26-11-2025
LIMITED VS SAMEER CSLEGAL.COM
BHILWARE
JOMP (I) (COMM)/1929/2025 27-11-2025 IDFC FIRST BANKSANJEEV PATHAK(P), 9717028845 ILITIGATION@SR [26-11-2025
LIMITED VS ROHIT CSLEGAL.COM
IKUMAR
IOMP (I) (COMM)/1927/2025 27-11-2025 IDFC FIRST BANKISANJEEV PATHAK(P), 9717028845 LITIGATION@SR [26-11-2025
LIMITED VS CSLEGAL.COM
RAMANDEEP SINGH
JOMP (I) (COMM)/1964/2025 28-11-2025 IDFC FIRST BANKSANJEEV PATHAK(P), 9717028845 ILITIGATION@SR [27-11-2025
LIMITED VS ANIL CSLEGAL.COM
KUMAR
ICS (COMM)/959/2025 28-11-2025 IVINAYAK LAMINATES [SUNIL KUMAR(P), 9871040589 [INDOLEXLAW@G{27-11-2025
VS SANGEETA N| IMAIL.COM
IASSOCIATES
IMISC DJ/1127/2025 29-11-2025 STATE BANK OF INDIAADAITA KUMAR ROUT(P), 28-11-2025
VS RAJESH KUMAR
17 ISH. HARISHWEST 202 JOMP (I) (COMM.) CS (COMM)/875/2025 01-11-2025 M/S NOOR NISHAN PVT LTD VSSUMEET 0810493447 [deiureconsultants.ssc [28.10.2025
IKUMAR, DISTRICT] [EXTN BLOCK IRITA VOHRA SINGH (@gmail.com
JUDGE
(COMMERCIAL
ICOURT) IOMP (I) (COMM.) OMP (I) (COMM.)/1723/2025/01-11-2025 IAXIS BANK LIMITED  VSSANJEEV 9717028845 Litigation@srcsleqal. [13.10.2025
IRAJKUMAR SO CHHITAR SINGH [PATHAK lcom
IOMP (I) (COMM.) OMP I)o1-11-2025 IAXIS BANK LIMITED VS VINAY [SANJEEV 9717028845 [Litigation@srcsleqal. [13.10.2025
(COMM.)/1724/2025 KUMAR PATHAK lcom
IOMP (I) (COMM.) OMP (I) (COMM.)/1725/2025|01-11-2025 IAXIS BANK LIMITED VSSANJEEV 9717028845 Litigation@srcsleqal. 13.10.2025
IABHISHEK SINGH PATHAK lcom




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

JOMP (I) (COMM.) CS (COMM)/888/2025 04-11-2025 INDO LAMINATES PRIVATESHIKHAR 0999443512 shikhargupta@advsgl|31.10.2025
ILIMITED VS SR LAMINATES IGUPTA legal.in
JOMP (I) (COMM.) CS (COMM)/889/2025 04-11-2025 PEE SONS INDIA THROUGHJRIPUDAMAN (999977975 [Ripudaman.sharma@[29.10.2025
PARMOD KUMAR AGGARWAL VS| [dvaitalegaLin
IMAYASHEEL RETAIL INDIA|
LIMITED
IOMP (1) (COMM.) OMP (I) (COMM.)/1735/2025/04-11-2025 IAXIS BANK LTD VS HARPREETJLALIT PANDEY (8130383143 ILALITPANDEYADV [16.10.2025
SINGH @GMAIL.COM
JOMP (I) (COMM.) OMP (I) (COMM.)/1736/202504-11-2025 IAXIS BANK LTD VS KSHITILALIT PANDEY 8130383143 ILALITPANDEYADV [16.10.2025
SHARMA @GMAIL.COM
JOMP (I) (COMM.) IOMP (I) (COMM.)/1737/2025/04-11-2025 [HDFC BANK LTD VS VS TRADINGINAVEEN 0818564234 INAVEENADV12@G [31.10.2025
ICOMPANY, SHARMA IMAIL.COM
IOMP (I) (COMM.) OMP (Djo4-11-2025 SHRIRAM FINANCE LTD VSMANOJ 8111336444 IMANOJKUMAR23@ (30.10.2025
(COMM.)/1738/2025 JAVED KHAN KUMAR IGMAIL.COM
ICS (COMM) CS (COMM)/892/2025 06-11-2025 BANK OF BARODA VS GURUDEEPA GUPTA 9312292558 ladvocate.deepa.gupta |01.11.2025
INANAK EARTHMOVERS @gimail.com
ICS (COMM) CS (COMM)/893/2025 06-11-2025 ILEVI STRAUSS AND CO VS ASHOKI[SHARWAN KR 9910888645 JUNITEDMARK@UN [21.11.2025
KUMAR ITEDANDUNITED.C
oM
ICS (COMM) ICS (COMM)/899/2025 10-11-2025 SHREE KARANGAR TEXTILE PVTJARCHIT 0599043045 [Legal @sigmalegal.in [27.10.2025
ILTD VS RENU SAHNI SINGHAL
JOMP (I) (COMM.) OMP (Dpto-11-2025 IDFC FIRST BANK LTD VSSANJEEV 0717028845 litigation@srcslegal.c [13.10.2025
(COMM.)/1762/2025 INAVEEN KUMAR PATHAK lom
JOMP (I) (COMM.) OMP (I) (COMM.)/1763/2025[10-11-2025 IDFC FIRST BANK LTD VS UMESH [SANJEEV 0717028845 litigation@srcslegal.c [13.10.2025
TIWARI PATHAK lom
JOMP (I) (COMM.) OMP (Djto-11-2025 IDFC FIRST BANK LTD VS MD [SANJEEV 0717028845 litigation@srcslegal.c [13.10.2025
(COMM.)/1764/2025 IDILSHAD PATHAK lom
IOMP (I) (COMM.) OMP (I) (COMM.)/1765/2025[10-11-2025 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.c 13.10.2025

IMUKESH KUMAR

PATHAK

jom




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

(COMM.)/1825/2025

ISINGH BHATI

ICS (COMM) OMP (Diro-11-2025 IYES BANK LTD VS PRASHANT|LALIT PANDEY 8130383143 ILALITPANDEYADV [06.11.2025
(COMM.)/1766/2025 IPRAVEEN KUMAR @GMAIL.COM
ICS (COMM) CS (COMM)/902/2025 12-11-2025 IDEEPALI DESIGN AND EXHIBITSABHISHEK 9999959779 Abhishekguptai2@g [03.11.2025
PVT LTD AUTHORIZEDIGUPTA Imail.com
REPRESENTATIVE SHRI
IASHWANI KUMAR VS MOHD|
ICS (COMM) CS (COMM)/904/2025 12-11-2025 IMANISH GARG VS ABHIMANYU|VIVEK GUPTA (7056301537 gargviveck@gmail.co [15.10.2025
SINGH Im
IARB.A (COMM) OMP (Dp2-11-2025 M/S CHOLAMANDALAM[RAVI 097 18222050 ladvocatersgarg@gma [06.11.2025
(COMM.)/1782/2025 INVESTMENT AND FINANCESHANKAR fil.com
ICOMPANY LIMITED VS RAJBIR H [GARG
JOMP (I) (COMM.) OMP (Di2-11-2025 M/S CHOLAMANDALAM|RAVI 097 18222050 ladvocatersgarg@gma [06.11.2025
(COMM.)/1784/2025 INVESTMENT AND FINANCE[SHANKAR fil.com
ICOMPANY LIMITED VS BALIHARGARG
SINGH
ICS (COMM) CS (COMM)/912/2025 13-11-2025 IMIS WONDER MINES PRIVATEKUNAL 8178766086 ladmin @kmalawoffice[11.11.2025
LIMITED VS HERJEET MACIDNESMADAN .com
IPRIVATE LIMITED
ICS (COMM) CS (COMM)/913/2025 13-11-2025 GAURAV SETHI PROP SS IMPEXIANIL KR 0810695699 JANILSAINLAWYER [14.10.2025
VS GURDEV SINGH PANESAR| @GMAIL.COM
IPROP ELEX INTERNATIONAL
IOMP (I) (COMM.) IOMP (I) (COMM.)/1812/2025[13-11-2025 YES BANK LTD VS VISHALKARTIK 0811250543 N.A 20.09.2025
RAKESH KUMAR
JIOMP (I) (COMM.) OMP (I) (COMM.)/1813/2025[13-11-2025 YES BANK LTD VS PARTHOKARTIK 0811250543 N.A 20.09.2025
BHATTACHARYA
IOMP (I) (COMM.) OMP (I) (COMM.)/1814/2025[13-11-2025 YES BANK LTD VS RAKESHKARTIK 0811250543 N.A 20.09.2025
KUMAR JHA
JOMP (I) (COMM.) OMP (I) (COMM.)/1815/2025[13-11-2025 YES BANK LTD VS VIDHYAKARTIK 0811250543 N.A 20.09.2025
IRAJINDER SINGH
JOMP (I) (COMM.) OMP (Dji4-11-2025 IAXIS BANK LTD VS ZAKIR LALIT PANDEY 8130383143 ILALITPANDEYADV [16.10.2025
(COMM.)/1824/2025 @GMAIL.COM
IOMP (I) (COMM.) OMP (Dj14-11-2025 IAXIS BANK LTD VS JASWANTILALIT PANDEY 8130383143 LALITPANDEYADV [16.10.2025

@GMAIL.COM
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DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

JOMP (I) (COMM.) OMP (Dp4-11-2025 IS BANK LTD VS PRAVI 8130383143 ILALITPANDEYADV [16.10.2025
(COMM.)/1826/2025 IKUMAR RAI @GMAIL.COM
JOMP (I) (COMM.) OMP (Dp4-11-2025 IAXIS BANK LTD VS ANKITLALIT PANDEY 8130383143 ILALITPANDEYADV [16.10.2025
(COMM.)/1827/2025 IPANDEY @GMAIL.COM
IOMP (I) (COMM.) OMP (Dp4-11-2025 IAXIS BANK LTD VS KALI RAM LALIT PANDEY 8130383143 ILALITPANDEYADV [16.10.2025
(COMM.)/1828/2025 @GMAIL.COM
ICS (COMM) CS (COMM)/916/2025 15-11-2025 SIRCA PAINTS INDIA LTD VS§
IGOEL ELECTRONICS ELECTRICAL
IHOUSE
JOMP (I) (COMM.) OMP (I) (COMM.)/1841/2025[15-11-2025 IAXIS BANK LTD VS SARITA DEVI |[LALIT PANDEY (8130383143 I[LALITPANDEYADV [16.10.2025
@GMAIL.COM
IOMP (I) (COMM.) OMP (Dj15-11-2025 IAXIS BANK LTD VS SHAHRUKH|LALIT PANDEY 8130383143 ILALITPANDEYADV [16.10.2025
(COMM.)/1842/2025 KHAN @GMAIL.COM
JOMP (I) (COMM.) OMP (Di5-11-2025 IAXIS BANK LTD VS AMAN|LALIT PANDEY 8130383143 LALITPANDEYADV [16.10.2025
(COMM.)/1843/2025 DHAWAN @GMAIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/1871/2025[19-11-2025 IAXIS BANK LIMITED VS POOJALALIT PANDEY 8130383143 ILALITPANDEYADV [16.10.2025
ISRIVASTAVA @GMAIL.COM
JIOMP (I) (COMM.) OMP (Dho-11-2025 IAXIS BANK LIMITED VS VIKASLALIT PANDEY 8130383143 LALITPANDEYADV [16.10.2025
(COMM.)/1872/2025 KUMAR @GMAIL.COM
JOMP (I) (COMM.) OMP (Dpo-11-2025 IAXIS BANK LIMITED VS MANISH [LALIT PANDEY (8130383143 ILALITPANDEYADV (16.10.2025
(COMM.)/1873/2025 DUBEY @GMAIL.COM
JOMP (I) (COMM.) OMP (Dpo-11-2025 IAXIS BANK LIMITED VS ISHWAR |[LALIT PANDEY [8130383143 LALITPANDEYADV [19.11.2025
(COMM.)/1874/2025 SINGH @GMAIL.COM
IOMP (I) (COMM.) OMP (Dj2o-11-2025 IYES BANK LTD VS JAPNEETLALIT PANDEY (8130383143 ILALITPANDEYADV [19.11.2025
(COMM.)/1876/2025 SINGH @GMAIL.COM
IOMP (I) (COMM.) CS (COMM)/934/2025 21-11-2025 IM/S EMPIRE ALCOBREV PRIVATE NAGENDRA 8510005604 IPSINGHANDASSOCI[20.11.2025
LIMITED VS NEELAM PRABHA [PRATAP SINGH] IATES@GMAI\.COM
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KAMLADITYYA CONSTRUCTION|
IPVT LTD

SAHAY

JOMP (I) (COMM.) CS (COMM)/937/2025 22-11-2025 LAL CHAND PRAJAPAT VSJITENDER 9212413759 itendersahayadvocate [28.11.2025
IKAMLADITYYA CONSTRUCTION|SAHAY (@gmail.com
IPVT LTD
JOMP (I) (COMM.) CS (COMM)/941/2025 24-11-2025 ZIRCON EXPORTS PVT LTD VSSHREY 7503710142 lhreelexoffice@gmail. [15.11.2025
IDIANKA INDUSTRIES INDIADADHEECH lcom
IPRIVATE LIMITED
JOMP (I) (COMM.) ICS (COMM)/942/2025 24-11-2025 ZIRCON EXPORTS PVT LTD VSSHREY 7503710142 lhreelexoffice@gmail. [15.11.2025
RKV INFRAPROJECTS PRIVATEDADHEECH lcom
LIMITED
ICS (COMM) CS (COMM)/947/2025 26-11-2025 ISAMCHEM INDIA PRIVATEHARENDER 9999656764 IADVDEEPJYOTI@G [21.11.2025
LIMITED VS PRISM LIFEKR.PARCHAND IMAIL.COM
ISCIENCES LIMITED A
ICS (COMM) ICS (COMM)/949/2025 27-11-2025 IGNOTHI SEAUTON ADVISORS LLPIAGRIYA 8447080428 lashknt464@gmail.co [22.11.2025
IVS ADIL SARWAR Im
IOMP (I) (COMM.) OMP (Dj27-11-2025 IMITUSHI CREDIT AND HOLDING[LALIT PANDEY 8130383143 ILALITPANDEYADV [26.11.2025
(COMM.)/1930/2025 PVT LTD VS DIVAKAR SINGH @GMAIL.COM
JOMP (I) (COMM.) OMP (Di27-11-2025 SHRIRAM FINANCE LTD VSMANOJ 8111336444 IMANOJKUMAR23@ [26.11.2025
(COMM.)/1933/2025 IAMIRUDDIN SAIFEE KUMAR IGMAIL.COM
IOMP (I) (COMM.) OMP (Dj28-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c [26.11.2025
(COMM.)/1952/2025 SACHIN SHARMA PATHAK om
JIOMP (I) (COMM.) OMP (Dj28-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srcslegal.c [26.11.2025
(COMM.)/1954/2025 ISAVITA BHATI [PATHAK lom
JOMP (I) (COMM.) OMP (I)28-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srcslegal.c [26.11.2025
(COMM.)/1956/2025 [USHA MAHI PATHAK om
JOMP (I) (COMM.) IOMP (I) (COMM.)/1957/2025[28-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srcslegal.c [26.11.2025
IHASEEN MIYAN PATHAK lom
IOMP (I) (COMM.) OMP (Dj28-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c [26.11.2025
(COMM.)/1958/2025 IMANPREET SINGH PATHAK lom
ICS (COMM) CS (COMM)/968/2025 20-11-2025 LAL CHAND PRAJAPAT VSJITENDER 9212413759 litendersahayadvocate [28.11.2025

(@gmail.com
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(COMM.)/1746/2025

KULWINDER SINGH

PATHAK

jom

ICS (COMM) ICS (COMM)/969/2025 209-11-2025 IPRASHANT PRAJAPAT VSITENDER 9212413759 itendersahayadvocate [28.11.2025
IKAMLADITYYA CONSTRUCTION|SAHAY (@gmail.com
IPVT LTD
ICS (COMM) CS (COMM)/970/2025 29-11-2025 I[HARSHIT JINDAL VS MS SHRIPRASHANT 0811977171 ladvdiwans@gmail.co [28.11.2025
IARV TRADING COMPANY ANDDEWAN m
ORS
18 SH. AJAY GUPTA|WEST 210 [EXECUTION (COMM.)/376/2025 [EXECUTION 01-11-2025 ISUNIL GARG VS VIJAY DHALIA |[RISHAB 7503414900 rssinghal3062@gmailo1-11-2025
IDISTRICT JUDGE [EXTN BLOCK (COMM.)/376/2025 SINGHAL .com
(COMMERCIAL
ICOURT)
IOMP (I) (COMM.)/1721/2025 OMP (I) (COMM.)/1721/2025/|01-11-2025 YES BANK LTD VS MEHAKSACHIN 011-26211488 legal @Katyalassociat [01-11-2025
CHHABRA [KATYAL les.com
IOMP (1) (COMM.)/1722/2025 IOMP (I) (COMM.)/1722/202501-11-2025 IYES BANK LTD VS GAURAV[SACHIN 011-26211488 legal @Katyalassociat [01-11-2025
TIWARI KATYAL les.com
ICS (COMM)/882/2025 CS (COMM)/882/2025 03-11-2025 IASHISH PAPERS PVT LTD VS ANILIS.M. GUPTA  [9810235448 smguptag@gmail.co [03-11-2025
GARG PROPRIETOR OF DIYA| Im
INDUSTRIES
ICS (COMM)/887/2025 ICS (COMM)/887/2025 04-11-2025 THREE N PRODUCTS PVT LTD VSAMIT KUMAR (8860939556 lamitkumar.294@redi [04-11-2025
IAYURBLESS HEALTHCARE ffmail.com
IPRIVATE LIMITED
[EXECUTION (COMM.)/382/2025EXECUTION 10-11-2025 STATE BANK OF INDIA VSA.K. RAUT 0099132159 JAKROUTADVOCATE10-11-2025
(COMM.)/382/2025 SHAHID PROP OF MESSES M K| @GMAIL.COM
IENTERPRISES
ICS (COMM)/895/2025 ICS (COMM)/895/2025 10-11-2025 WITENDER SHOKEEN VSISANJEEV 0717028845 Litigaton @srcslegal.c [10-11-2025
ICENTRAL BANK OF INDIA [PATHAK jom
IOMP (I) (COMM.)/1743/2025 OMP (I) (COMM.)/1743/2025[10-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 [Litigaton@srcslegal.c [10-11-2025
IASHOK RAMESHVAR PATHAK lom
IOMP (I) (COMM.)/1744/2025 OMP (Dpo-11-2025 IYES BANK LTD VS PAWAN|LALIT PANDEY 8130383143 llegal@Katyalassociat [10-11-2025
(COMM.)/1744/2025 CHANDER SINGH les.com
IOMP (I) (COMM.)/1745/2025 IOMP (I) (COMM.)/1745/2025[10-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 [Litigaton@srceslegal.c [10-11-2025
JASMINDER SINGH PATHAK lom
IOMP (1) (COMM.)/1746/2025 OMP (Djto-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 Litigaton @srcslegal.c 10-11-2025
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ICS (COMM)/900/2025 CS (COMM)/900/2025 11-11-2025 PRAHALAD RAI AGARWAL V. 9717028845 [Litigaton@srcslegal.c [11-11-2025
I[ELECTRO ARC ELECTRODES CO [PATHAK lom
JOMP (I) (COMM.)/1769/2025 OMP (D1-11-2025 IM/S CHOLAMANDA RAVI 0958683230 lassociatesrsgarg2@g [11-11-2025
(COMM.)/1769/2025 INVESTMENT AND FINANCESHANKAR Imail.com
COMPANY LIMITED VS PARASGARG
IWALIA
IOMP (I) (COMM.)/1770/2025 OMP (I) (COMM.)/1770/2025[11-11-2025 M/S CHOLAMANDA RAVI 9958683230 lassociatesrsgarg2@g [11-11-2025
INVESTMENT AND FINANCESHANKAR Imail.com
ICOMPANY LIMITED VS NAVEENGARG
ISHARMA
IOMP (1) (COMM.)/1772/2025 OMP (I) (COMM.)/1772/2025[11-11-2025 M/S CHOLAMANDALAM[RAVI 0958683230 lassociatesrsgarg2@g [11-11-2025
INVESTMENT AND FINANCESHANKAR Imail.com
COMPANY LIMITED VSIGARG
RAMCHANDER B
[EXECUTION (COMM.)/388/2025EXECUTION 12-11-2025 IKOTAK MAHINDRA PRIME LTDISUNNY ARORA (9910574027 INOT PROVIDED 12-11-2025
(COMM.)/388/2025 VS SANTOSH V
ICS (COMM)/901/2025 CS (COMM)/901/2025 12-11-2025 IRAMPAL SINGH VS SADHU RAM [GURSIMAR 9910266125 IGURSIMARSADANA [12-11-2025
SINGH @YAHOO.IN
ICS (COMM)/905/2025 ICS (COMM)/905/2025 12-11-2025 IANJU KHOSLA VS NGDINESH 0811786731 [dineshkrd1143 @gmai [12-11-2025
WAREHOUSE KUMAR l.com
IOMP (I) (COMM.)/1799/2025 OMP (Dj12-11-2025 IAXIS BANK LTD VS ANIL KUMAR [LALIT PANDEY 8130383143 legal @Katyalassociat {12-11-2025
(COMM.)/1799/2025 les.com
ICS (COMM)/911/2025 CS (COMM)/911/2025 13-11-2025 GUJARAT COOPERATIVE MILK[KRISHNA 9899000289 JADVKRISHNA1411@ [13-11-2025
IMARKETING FEDERATIONKKUMAR IGMAIL.COM
LIMITED AND ANR VS BAISHARMA
IMUKUND MUDGIL
IOMP (I) (COMM.)/1805/2025 OMP (Dp3-11-2025 IAXIS BANK LTD VS SHARADAILALIT PANDEY 8130383143 legal @Katyalassociat [13-11-2025
(COMM.)/1805/2025 IYADAV les.com
IOMP (I) (COMM.)/1806/2025 OMP (Dp3-11-2025 IAXIS BANK LTD VS HRITHIKLALIT PANDEY 8130383143 llegal@Katyalassociat [13-11-2025
(COMM.)/1806/2025 UPADHYAY les.com
ICS (COMM)/915/2025 CS (COMM)/915/2025 14-11-2025 ISARAOGI SUPER SALES PVT LTD[LALIT PANDEY 8130383143 legal @Katyalassociat {14-11-2025
IVS ANVER ALI les.com
IOMP (I) (COMM.)/1834/2025 OMP (Dj14-11-2025 IAXIS BANK LTD VS RAVI KANTLALIT PANDEY 8130383143 legal @Katyalassociat [14-11-2025
(COMM.)/1834/2025 ISINGH les.com
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(COMM.)/1875/2025

IOMP (1) (COMM.)/1835/2025 OMP (Dp4-11-2025 IAXIS BANK LTD VS 8130383143 legal @Katyalassociat [14-11-2025
(COMM.)/1835/2025 SAJEEVAN les.com
JOMP (I) (COMM.)/1836/2025 OMP (Dp4-11-2025 IAXIS BANK LTD VS MO ADILLALIT PANDEY 8130383143 legal @Katyalassociat [14-11-2025
(COMM.)/1836/2025 KHAN les.com
JOMP (1) (COMM.)/1837/2025 OMP (Dp4-11-2025 IAXIS BANK LTD VS SUGRIVE LALIT PANDEY 8130383143 legal @Katyalassociat [14-11-2025
(COMM.)/1837/2025 les.com
[EX.COMM - AWARD BY ARBJEX.COMM - AWARD BY[i5-11-2025 UGRO CAPITAL LTD VS P ANDRAJIV 8130224461 ADV.BGAUTAM@G [15-11-2025
ICOMM./69/2025 IARB. COMM./69/2025 ISONS INARAYAN IMAIL.COM
JOMP (I) (COMM.)/1839/2025 OMP (Di5-11-2025 HDFC BANK LIMITED VSMANISH 0650810426 Imsvermachambers@ [15-11-2025
(COMM.)/1839/2025 [URBANSOUL CREATION PRIVATE[SHARNKAR lgmail.com
LIMITED IVERMA
JOMP (I) (COMM.)/1840/2025 OMP (Dj15-11-2025 HDFC BANK LIMITED VS SAGARMANISH 0650810426 Imsvermachambers@ [15-11-2025
(COMM.)/1840/2025 ISACHIN SHARMA SHARNKAR lgmail.com
IVERMA
JOMP (I) (COMM.)/1860/2025 OMP (Di7-11-2025 [HDFC BANK LIMITED VS SAHIIJMANISH 9650810426 Imsvermachambers@ [17-11-2025
(COMM.)/1860/2025 YADAV SHARNKAR lgmail.com
IVERMA
IOMP (1) (COMM.)/1861/2025 OMP (I) (COMM.)/1861/2025(17-11-2025 HDFC BANK LIMITED VSMANISH 0650810426 Imsvermachambers@ [17-11-2025
RAJENDER SINGH SHARNKAR lgmail.com
IVERMA
[EX.COMM - AWARD BY ARB.\EX.COMM - AWARD BY[i8-11-2025 OMAXE LTD VS SUPERIORMUKTI BODH [9958944220 Imuktibodhl@gmail.c 18-11-2025
ICOMM./72/2025 IARB. COMM./72/2025 [FINLEASE LTD lom
ICS (COMM)/923/2025 CS (COMM)/923/2025 18-11-2025 REAL COATINGS VS GURPREETIAMIT KUMAR (8860939556 lamitkumar.294 @redi18-11-2025
ISINGH ffmail.com
ICS (COMM)/924/2025 CS (COMM)/924/2025 18-11-2025 PUNJAB AND SIND BANK VSAMIT KUMAR (8860939556 lamitkumar.294@redi [18-11-2025
IMAHIMA BATRA ffmail.com
210 [EXECUTION (COMM.)/396/2025EXECUTION 20-11-2025 SURINDER KUMAR ANAND VSVARUN BEDI (8285672608 JADVOCATEVARUNB[20-11-2025
[EXTN BLOCK (COMM.)/396/2025 IKOHLI TENT HOUSE ETC [EDI@GMAIL.COM
IOMP (I) (COMM.)/1875/2025 OMP (Dj20-11-2025 IYES BANK LTD VS IRAM NISHA [0.P. GUPTA [9868005927 linfo@knowlex.in 20-11-2025




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

[EXECUTION (COMM.)/398/2025EXECUTION 21-11-2025 IGST ENTERPRISES PRIVATEAMIT KUMAR (8860939556 lamitkumar.294@redi [21-11-2025
(COMM.)/398/2025 ILIMITED VS VIVEK KUMAR ffmail.com
ICS (COMM)/933/2025 CS (COMM)/933/2025 21-11-2025 IM/S GREAT GALLION VENTUREAMIT KUMAR (8860939556 lamitkumar.294@redi[21-11-2025
ILTD VS NEELAM PRABHA ffmail.com
[EXECUTION (COMM.)/407/2025EXECUTION 26-11-2025 STATE BANK OF INDIA VSAMIT KUMAR (8860939556 lamitkumar.294@redi [26-11-2025
(COMM.)/407/2025 GARVITA GARG PROP OH ffmail.com
IGARVITA ENTERPRISES
ICS (COMM)/948/2025 CS (COMM)/948/2025 27-11-2025 IBALAJI SALES CORPORATION[SANJEEV 0717028845 [Litigaton@srcslegal.c [27-11-2025
MTHROUGH PROPERTITOR[PATHAK lom
INAVEEN GULATI VS AGGARWAL
IBROTHERS THROUGH
JIOMP (I) (COMM.)/1925/2025 OMP (Di27-11-2025 IMITUSHI CREDIT AND HOLDINGSANJEEV 9717028845 [Litigaton@srcslegal.c [27-11-2025
(COMM.)/1925/2025 IPVT LTD VS SUNIL YADAV [PATHAK jom
IOMP (I) (COMM.)/1926/2025 OMP (Dj27-11-2025 IMITUSHI CREDIT AND HOLDINGSANJEEV 9717028845 [Litigaton@srcslegal.c [27-11-2025
(COMM.)/1926/2025 PVT LTD VS PANKAJ YADAV PATHAK jom
ICS (COMM)/961/2025 CS (COMM)/961/2025 28-11-2025 ISTATE BANK OF INDIA VS ADITYAISANJEEV 9717028845 Litigaton@srcslegal.c [28-11-2025
PROP OF M/S SHRI RAM CYBER|PATHAK jom
HUB
IOMP (1) (COMM.)/1934/2025 OMP (Dj28-11-2025 IAXTS BANK LIMITED VS RAJESH [AMIT KUMAR [8860939556 lamitkumar.294 @redi[28-11-2025
(COMM.)/1934/2025 ffmail.com
JOMP (I) (COMM.)/1935/2025 OMP (Dj28-11-2025 IAXIS BANK LIMITED VS JAMEEL [AMIT KUMAR [8860939556 lamitkumar.294 @redi[28-11-2025
(COMM.)/1935/2025 ffmail.com
IOMP (I) (COMM.)/1936/2025 OMP (Dj28-11-2025 IAXIS BANK LIMITED VS KATHAT [SANJEEV 9717028845 [Litigaton@srcslegal.c [28-11-2025
(COMM.)/1936/2025 IENTERPRISES PATHAK jom
IOMP (I) (COMM.)/1937/2025 IOMP (I) (COMM.)/1937/202528-11-2025 IAXTS BANK LIMITED VSSANJEEV 0717028845 Litigaton@srcslegal.c [28-11-2025
IMOHTARIM PATHAK lom
IOMP (I) (COMM.)/1938/2025 OMP (Dj28-11-2025 IAXIS BANK LIMITED VS RISHI [SANJEEV 9717028845 [Litigaton@srcslegal.c [28-11-2025
(COMM.)/1938/2025 IKAPOOR PATHAK lom
IOMP (I) (COMM.)/1939/2025 OMP (Dj28-11-2025 IJAXIS BANK LIMITED VS UGAM  |[SANJEEV 9717028845 Litigaton @srcslegal.c [28-11-2025
(COMM.)/1939/2025 PATHAK lom
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IOMP (I) (COMM.)/1940/2025 OMP (D|28-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 [Litigaton @srcslegal.c [28-11-2025
(COMM.)/1940/2025 IVINAY KAPOOR IPATHAK om
[EXECUTION (COMM.)/412/2025 [EXECUTION 29-11-2025 ISARTHAK ELECTRONICS PRIVATE 29-11-2025
(COMM.)/412/2025 LIMITED VS HARISH ANAND|
IALIAS LUCKY ANAND
ICS (COMM)/967/2025 CS (COMM)/967/2025 29-11-2025 [UNION BANK OF INDIA VSDINESH 0811786731 [dineshkrd1143@gmai [29-11-2025
SHOBHA CHHABRA KUMAR l.com
19 ISH. NARESHWEST lho3 IOMP (I) (COMM.)/1732/2025 OMP (I) (COMM.)/1732/2025/01-11-2025 YES BANK LTD VS SAHILKARTIK 1126211488 ILEGAL@KATYALAS [29-10-2025
[KUMAR [EXTN BLOCK [TRANSPORT COMPANY KUMAR ISOCIATES.COM
IMALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL IOMP (I) (COMM.)/1733/2025  |OMP (I) (COMM.)/1733/2025/01-11-2025 [YES BANK LTD VS VIKAS SINGH [KARTIK 1126211488 LEGAL@KATYALAS [29-10-2025
ICOURT) [KUMAR ISOCIATES.COM
ICS (COMM)/884/2025 CS (COMM)/884/2025 03-11-2025 IBANK OF BARODA VS SURENDRAIDEEPAK 0312292558 JADVOCATE.DEEPAG(01-11-2025
PARASHAR IGUPTA JUPTA@GMAIL.COM
ICS (COMM)/885/2025 ICS (COMM)/885/2025 04-11-2025 ISTATE BANK OF INDIA VS TARUN|SHALINI 9953192346 DIWANINDUSTRIES|02-11-2025
RAJORA JUPADHYAY .GST@GMAIL.COM
ICS (COMM)/886/2025 CS (COMM)/886/2025 04-11-2025 [THREE N PRODUCTS PVT LTD VSDAVESH 7982104633 IDAVESH@DVIPALT [31-10-2025
IAYUR BHARTI HEALTHCARE PVI[VASHISHTHA [TORNEYS.COM
LTD
ICS (COMM)/894/2025 ICS (COMM)/894/2025 07-11-2025 M S PREM CHAND AND SONS VSKUSHAGRA 9999448797 KUSHAGRABANSAL [06-11-2025
IPRAVIN JAGANNATH|BANSAL @AS.AKASSOCIATE
CHAUDHARY PROP OF JAY MAA| IS.ORG.IN
JAGDAMBA AND COMPANY
IOMP (I) (COMM.)/1742/2025 OMP (Djo7-11-2025 YES BANK LTD VS HARISHREELALIT PANDEY 8130383143 ILALITPANDEYADV [06-11-2025
(COMM.)/1742/2025 IMEHTA PANIGARHI @GMAIL.COM
ICS (COMM)/896/2025 CS (COMM)/896/2025 10-11-2025 BANK OF BARODA VS SANJAY|DEEPAK 0312292558 IADVOCATE.DEEPAG(05-11-2025
KUMAR IGUPTA JUPTA@GMAIL.COM
IMISC DJ/1058/2025 IMISC DJ/1058/2025 10-11-2025 KUSUM NANDA VS  OASISRAJEEV
IDISTILLERIES LTD [KAPOOR
IOMP (I) (COMM.)/1748/2025 OMP (Djto-11-2025 [UTKARSH SMALL FINANCE BANKIAVINASH 0811182985 AVINASH.ADV@GM (04-11-2025
(COMM.)/1748/2025 LTD VS MK OIL TRANSPORTSKUMAR AIL.COM
IPRIVATE LIMITED
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IOMP (I) (COMM.)/1749/2025 OMP (Dj1o-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SRCS |05-11-2025
(COMM.)/1749/2025 GOUTAM SHARMA IPATHAK LEGAL.COM
JOMP (I) (COMM.)/1750/2025 OMP (Dpo-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 ILITIGATION@SRCS [05-11-2025
(COMM.)/1750/2025 IVIRENDER SINGH PATHAK ILEGAL.COM
IOMP (I) (COMM.)/1751/2025 OMP (I) (COMM.)/1751/2025[10-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 ILITIGATION@SRCS |05-11-2025
IDHARAM SINGH IPATHAK ILEGAL.COM
IOMP (1) (COMM.)/1752/2025 OMP (I) (COMM.)/1752/2025[10-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 ILITIGATION@SRCS [05-11-2025
IDEEPAK KUMAR RAY PATHAK LEGAL.COM
IOMP (I) (COMM.)/1753/2025 OMP (I) (COMM.)/1753/2025[10-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SRCS |05-11-2025
SURJIT SINGH [PATHAK ILEGAL.COM
IOMP (1) (COMM.)/1773/2025 OMP (I) (COMM.)/1773/2025[11-11-2025 IM/S CHOLAMANDALAMI|SUMIT KUMAR (9958683230 JASSOCIATESRSGAR [06-11-2025
INVESTMENT AND FINANCH IG2@GMAIL.COM
COMPANY LIMITED VS SANJAY]
KUMAR
[EXECUTION (COMM.)/386/2025EXECUTION 12-11-2025 IMUKUL BHARGAVA VS PAWAN|
(COMM.)/386/2025 IVERMA
IOMP (I) (COMM.)/1809/2025 OMP (Dj13-11-2025 IJAXIS BANK LTD VS RAJ KUMAR |SUNITA SINGH 9871040589 INDOLEXLAW@GM [07-11-2025
(COMM.)/1809/2025 JAIL.COM
JOMP (I) (COMM.)/1810/2025 OMP (Dp3-11-2025 IAXIS BANK LTD VS SIYA RAM|SUNITA SINGH 9871040589 INDOLEXLAW@GM [10-11-2025
(COMM.)/1810/2025 SHARMA JAIL.COM
IOMP (I) (COMM.)/1811/2025 OMP (I) (COMM.)/1811/2025[13-11-2025 IAXIS BANK LTD VS RAJKUMAR  |LALIT PANDEY (8130383143 ILALITPANDEYADV [08-11-2025
@GMAIL.COM
ICS (COMM)/914/2025 CS (COMM)/914/2025 14-11-2025 RAJESH KHURANA VSRAJEEV
ISUKHVINDER SINGH KAPOOR
IOMP (I) (COMM.)/1823/2025 OMP (Dj14-11-2025 IAXIS BANK LTD VS OM PARKASH [LALIT PANDEY (8130383143 ILALITPANDEYADV |11-11-2025
(COMM.)/1823/2025 @GMAIL.COM
IOMP (I) (COMM.)/1845/2025 OMP (Dj15-11-2025 I[HDFC BANK LIMITED VS OMVEERMANISH 0650810426 IMSVERMACHAMBE [14-11-2025
(COMM.)/1845/2025 SINGH SHANKER RS@GMAIL.COM

IVERMA
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IOMP (I) (COMM.)/1846/2025 OMP (Dp5-11-2025 IAXIS BANK LTD VS MANINDERA|LALIT PANDEY (8130383143 ILALITPANDEYADV |14-11-2025
(COMM.)/1846/2025 ISINGH DHAMI @GMAIL.COM
ICS (COMM)/920/2025 CS (COMM)/920/2025 17-11-2025 IVIKAS DAWER VS RAJESH ITEJAS GUPTA 9910983755 IADVTEJASGUPTA@ ([11-11-2025
IGMAIL.COM
ICS (COMM)/921/2025 CS (COMM)/921/2025 17-11-2025 USR NETSOL PVIT LTD VSYOGESH 0811827127 IADV.GAUTAMYOGE [13-11-2025
INEELANSH ELECTROTECH|GAUTAM ISH@GMAIL.COM
ISYSTEM PVT LTD
IOMP (I) (COMM.)/1858/2025 OMP (Dp7-11-2025 IHDFC BANK LIMITED VS YOGESHMANISH 0650810426 IMSVERMACHAMBE [14-11-2025
(COMM.)/1858/2025 KUMAR SHANKER RS@GMAIL.COM
IVERMA
IOMP (I) (COMM.)/1859/2025 OMP (Di17-11-2025 HDFC BANK LIMITED VS AJAYMANISH 0650810426 IMSVERMACHAMBE [14-11-2025
(COMM.)/1859/2025 SHARMA SHANKER RS@GMAIL.COM
IVERMA
[EX.COMM - AWARD BY ARB[EX.COMM - AWARD BYj8-11-2025 IKOTAK MAHINDRA PRIME LTD|
ICOMM./74/2025 IARB. COMM./74/2025 IVS TANJIT GHAI
ICS (COMM)/929/2025 CS (COMM)/929/2025 18-11-2025 IVIDCOM BUSINESS SOLUTION [VIVEK 09871129399 IVIVEKSHARMA.AD [08-11-2025
IPVT LTD VS SIVADAS SHARMA Vo1@GMAIL.COM
ICS (COMM)/930/2025 CS (COMM)/930/2025 18-11-2025 RAJEEV SETH VS  AKSHAY|LOVISH SETH (9560653501 I[LOVISHSETH71@G [11-11-2025
THUKRAL IMAIL.COM
[EXECUTION (COMM.)/395/2025[EXECUTION 19-11-2025 IVINTAGE CREDIT AND LEASING
(COMM.)/395/2025 IPVT LTD VS SIMMI AGGARWAL
[EXECUTION (COMM.)/399/2025EXECUTION 21-11-2025 WASIM KHAN VS RAVI SHANI
(COMM.)/399/2025
IOMP MISC. (COMM.)/2/2025 OMP MISC.[22-11-2025 IVEDANGSOFT PRIVATE LIMITEDISONU VIVEK (8506092806 IGARGISUDHIRBAH [19-11-2025
(COMM.)/2/2025 IVS ANDREW YULE AND COMPANY| [UGUNA@GMAIL.CO
LIMITED IM
ICS (COMM)/938/2025 CS (COMM)/938/2025 24-11-2025 PARVEEN KUMAR GARG VS M/SDEEPAK 09899951648 IBANSALASSOCIATE [20-11-2025
BLD METAL AND ALLOYSKUMAR ISLAWFIRM @GMAIL|
IPRIVATE LIMITED BANSAL .COM
ICS (COMM)/939/2025 CS (COMM)/939/2025 24-11-2025 IRADIANNT IMPEX VS TALWARRAVI 0871694660 IMAIL@CNRPARTNE]21-11-2025
KNITTERS AND ORS ICHAUHAN RS.COM
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[EXECUTION (COMM.)/409/2025EXECUTION 27-11-2025 SUMIT VIRMANI VS KAPI|
(COMM.)/409/2025 IGULATI

ICS (COMM)/950/2025 ICS (COMM)/950/2025 27-11-2025 ISTATE BANK OF INDIA VS VIMLAKRISHNA KR/|9958891040 IADVKRISHNA1411@ [25-11-2025

IDEVI SHARMA IGMAIL.COM

IOMP (I) (COMM.)/1898/2025 OMP (Djz7-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SRCS [24-11-2025
(COMM.)/1898/2025 INEERAJ KUMAR IPATHAK ILEGAL.COM

IOMP (I) (COMM.)/1899/2025 OMP (Dj27-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 ILITIGATION@SRCS [24-11-2025
(COMM.)/1899/2025 INIHAL SINGH PATHAK LEGAL.COM

IOMP (I) (COMM.)/1900/2025 OMP (Di27-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SRCS [24-11-2025
(COMM.)/1900/2025 IMONIKA BANSALA [PATHAK ILEGAL.COM

IOMP (I) (COMM.)/1901/2025 OMP (I) (COMM.)/1901/2025[27-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 [ILITIGATION@SRCS [24-11-2025

INIKHIL VIRMANI PATHAK LEGAL.COM

IOMP (I) (COMM.)/1902/2025 OMP (Di27-11-2025 IMITUSHI CREDIT AND HOLDING|LALIT PANDEY [8130383143 LALITPANDEYADV [25-11-2025
(COMM.)/1902/2025 IPVT LTD VS GOUTAM KUMAR @GMAIL.COM

IOMP (I) (COMM.)/1903/2025 OMP (Dj27-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SRCS [24-11-2025
(COMM.)/1903/2025 ISAHUN BASIR PATHAK LEGAL.COM

IOMP (I) (COMM.)/1904/2025 OMP (Dj27-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 LITIGATION@SRCS [24-11-2025
(COMM.)/1904/2025 SANJEEV VERMA [PATHAK ILEGAL.COM

IOMP (I) (COMM.)/1905/2025 OMP (Dj27-11-2025 YES BANK LTD VS SAURABHIKARTIK 1126211488 ILEGAL@KATYALAS [24-11-2025
(COMM.)/1905/2025 SHARMA KUMAR ISOCIATES.COM

IOMP (I) (COMM.)/1906/2025 OMP (Dj27-11-2025 IYES BANK LTD VS SUBHASH|KARTIK 1126211488 LEGAL@KATYALAS [24-11-2025
(COMM.)/1906/2025 ISUBHASH KUMAR ISOCIATES.COM

IOMP (I) (COMM.)/1907/2025 OMP (Djz7-11-2025 YES BANK LTD VS VISH [KARTIK 1126211488 ILEGAL@KATYALAS [24-11-2025
(COMM.)/1907/2025 ICHAUDHARY KUMAR ISOCIATES.COM

IOMP (I) (COMM.)/1908/2025 OMP (Djz7-11-2025 YES BANK LTD VS REETIKKARTIK 1126211488 LEGAL@KATYALAS [24-11-2025

(COMM.)/1908/2025

RAGHAV

KUMAR

ISOCIATES.COM
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SERVICES INDIA LTD V§
ILOANTAP CREDIT PRODUCTS PVT]

ILTD

IOMP (I) (COMM.)/1909/2025 OMP (Dj27-11-2025 YES BANK LTD VS ARCHANAKARTIK 1126211488 ILEGAL@KATYALAS [24-11-2025
(COMM.)/1909/2025 JAGDISH NARAYAN [KUMAR ISOCIATES.COM
IOMP (I) (COMM.)/1941/2025 IOMP (I) (COMM.)/1941/2025[28-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 ILITIGATION@SRCS [24-11-2025
GOKARAN VERMA [PATHAK ILEGAL.COM
IOMP (I) (COMM.)/1942/2025 OMP (D|28-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SRCS [24-11-2025
(COMM.)/1942/2025 JATIN SHARMA IPATHAK ILEGAL.COM
IOMP (I) (COMM.)/1943/2025 OMP (D)28-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 ILITIGATION@SRCS [24-11-2025
(COMM.)/1943/2025 IHARSHIT VERMA PATHAK LEGAL.COM
JIOMP (I) (COMM.)/1944/2025 OMP (I)}28-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SRCS [24-11-2025
(COMM.)/1944/2025 GURDEEP SINGH 75 [PATHAK ILEGAL.COM
IOMP (I) (COMM.)/1945/2025 OMP (Dj28-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 [ILITIGATION@SRCS [24-11-2025
(COMM.)/1945/2025 IAKHLAK SAIFT PATHAK LEGAL.COM
JOMP (I) (COMM.)/1946/2025 OMP (I)}28-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 LITIGATION@SRCS [24-11-2025
(COMM.)/1946/2025 JANKIT KUMAR PATHAK ILEGAL.COM
IOMP (1) (COMM.)/1947/2025 OMP (Dj28-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SRCS [24-11-2025
(COMM.)/1947/2025 IASHISH KUMAR PATHAK LEGAL.COM
JIOMP (I) (COMM.)/1948/2025 OMP (Dj28-11-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 LITIGATION@SRCS [24-11-2025
(COMM.)/1948/2025 JAGAR NATH SHAH [PATHAK ILEGAL.COM
ICS (COMM)/962/2025 CS (COMM)/962/2025 20-11-2025 IPRATAP FINCON VS MEHARNAVEEN 0811135465 INAVEENSINGLAAD [27-11-2025
BUCKS SOLUTION KUMAR V@GMAIL.COM
ICS (COMM)/963/2025 CS (COMM)/963/2025 29-11-2025 ISMART ENTERPRISES VS MADAN[KARAN ATTRI 8851547492 KARANATTRI48@G [28-11-2025
ICONSTRUCTION IMAIL.COM
ICS (COMM)/964/2025 CS (COMM)/964/2025 20-11-2025 IRAJAN WAHI VS THE IDBI BANKIKAMAKSHI 0818602771 JADVOCATEVARUNO [27-11-2025
THROUGH GM CEO IGARG l5@GMAIL.COM
ICS (COMM)/965/2025 CS (COMM)/965/2025 20-11-2025 ORIX LEASING AND FINANCIALSAHIL GOYAL (9810514270 LISTING@LEXINDI [27-11-2025

S.COM
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SIDDHIVINAYAKL INDUSTRIES &
ORS.

BATRA

08730391121

INEW DELHIl IM-EX 18/2025 01.11.2025 JOTINDRA STEEL AND TUBESSACHIN 0971457952 ILEGALSOLUTIONS [29.10.2025
IDISTRICT LTD. VS. B 9 BEVERAGES PVT|YADAV IMAURIA@GMAIL.C

LTD. OM

1 ICS(COMM) 828/2025 01.11.2025 ILINK LOGISTICS MANAGEMENTIADV. SHIVAM0654545855 ILEGAL@SHIVAMSH [29.10.2025
PVT. LTD. VS. UVIRAJ GLOBALJSHARMA IARMA.INFO
IPVT. LTD.

1 ICS(COMM) 827/2025 01.11.2025 IKASIM CHAUDHARY VS. M/SREKHA 0810168405 REKHARUSTOGI@G|31.10.2025
ISHRI RAM TRANSPORT FINANCERUSTOGI IMAIL.COM
CO. LTD.

1 ICS(COMM) 832/2025 04.11.2025 JOST'S ENGINEERING COMPANY[SANJAY 0873479585 ISSCLAWFIRM@GM [31.10.2025
ILTD. VS. RENEW SOLAR ENERGY [SEHGAL IAIL.COM

it ICS(COMM) 831/2025 04.11.2025 [HERO INVESTCORP PRIVATEPRAMOD 9718209970 IAASTHA@THELEGI [30.10.2025
LIMITED & ANR. VS. OWNER/[KUMAR SINGH IST.COM
IPROPRIETOR

1 ICS(COMM) 830/2025 04.11.2025 GURMIT SINGH VS. SH/DEVINDER 9999758272 ILEXTEX.ADV@GMA [11.08.2025
RUPINDER SINGH PAL IL.COM

1 ICS(COMM) 834/2025 06.11.2025 ILEVI STRAUSS & CO. VS. AHOK[SHRAVAN 0650682928 [UNITEDMARK@UN (03.11.2025
KUMAR BANSAL ITEDANDUNITED.C

oM

1 OMP(I)COMM 247/2025 06.11.2025 IM/S CLIX CAPITAL SERVICES PVT[RAVI 9718182038 JASSOCIATESRSGAR |01.11.2025
LTD. VS. VENTURA[SHANKAR IG1@GMAIL.COM
IMULTISPECIALITY HOSPITALIGARG
IPRIVATE LIMITED

1 [EX(COMM) 181/2025 07.11.2025 IM/S BELAIR TRAVELS ANDBAKSHI AND|9811099501 INFO@BAKSHIAND [04.11.2025
ICARGO PVT. LTD. VS. MR. ISHUASSOCIATES JASSOCIATES.COM
IAHUJA

1 ICS(COMM) 842/2025 07.11.2025 RAKESH JAIN & ORS. VS. KIRARRANJIT SINGH (9811767675 INOT AVAILABLE  [01.11.2025
[FOOD PRODUCT INDIA (P) LTD.

1 ICS(COMM) 841/2025 07.11.2025 LX PANTOS INDIA PRIVATELALIT SATIJA (9810232590, TEAM@PRIMELEGA31.10.2025
LIMITED VS. DEVASHISH] 9650644055 L.CO.IN
INFRASTRUCTURE PVT. LTD.

1 ICS(COMM) 848/2025 10.11.2025 STATE BANK OF INDIA VSJARUN KUMAR09891223874, JASHISHBATRA85@ [03.11.2025
INAJISH PARVEEN BATRA 08730391121 IGMAIL.COM

1 ICS(COMM) 846/2025 10.11.2025 STAE BANK OF INDIA VS. M/SARUN KUMAR?9891223874, IASHISHBATRA85@ [04.11.2025

IGMAIL.COM
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1 ICS(COMM) 845/2025 10.11.2025 STATE BANK OF INDIA VSJARUN KUMAR9Q891223874, IASHISHBATRA85@ [03.11.2025
IMUNNA KUMAR BATRA 08730391121 IGMAIL.COM

1 ICS(COMM) 844/2025 10.11.2025 ISTATE BANK OF INDIA VS. ADIJARUN KUMAR(9891223874, ASHISHBATRA85@ [03.11.2025
IHUSSAIN BATRA 08730391121 IGMAIL.COM

1 ICS(COMM) 847/2025 10.11.2025 ISTATE BANK OF INDIA VS. STANNJANKAN SURI [9999722788, INOT AVAILABLE 03.11.2025
I[EQUIPMENT PRIVATE LIMITED 9711525361

1 IM-EX 19/2025 10.11.2025 ORIX LEASING & FINANCIALJRAJESH 0958726491 JANGRAADVOCATE |03.11.2025
SERVICES INDIA LTD. VS. TRUXJANGRA @GMAIL.COM
IAP P PRIVATE LIMTED & AR.

1 ICS(COMM) 855/2025 11.11.2025 SHEIKH ARJAMAD VS. THE J. K. NEERAJ 8750119197 IADV.NEER4AJKARG/|06.11.2025
IBANK KARGETI [ETI23@GMAIL.COM

1 IOMP(COMM) 176/2025 11.11.2025 IVIJAY KUMAR BHARGAV VS/AYUSH P SHAH|9776994851, IADV.AYUSHSHAH1 [16.10.2025
ISAMMAAN CAPITAL LTD. 0461901976 @GMAIL.COM

1 IMISC. DJ 1683/2025 12.11.2025 ISSARA TRAVELS VS. K TC INDIARREENA  JAINj9582830667 JURISIDUS@YAHO (07.11.2025
[PVT. LTD. IMALHOTRA 0.COM

1 [EX.COMM-AWARD BY ARBJi01/2025 12.11.2025 IMR. GAURAV MALHOTRA VS|RAGHWENDRAQ582499135, INOT AVAILABLE 07.11.2025

ICOMM GURU AMARDASS[TTWARI, 0582499136
INTERNATIONAL PVT. LTD. IMAMTA
ITTWARI

1 ICS(COMM) 858/2025 12.11.2025 IFAIZUR REHMAN PROP. UNITED|NASIR AZIZ &9654426442, INASIRAZIZANDCO [09.08.2025
TRAVELS VS. MAKKAH TOURS &COMPANY 8448839615 IMPANY@GMAIL.CO
TRAVELS M

1 IOMP(COMM) 178/2025 12.11.2025 GOLD FAIR LTD. VS. RONARD KSHARMA [9810046825 IDKS.ADVOCATE@G {31.10.2025
IASSOCIATES IMAIL.COM

it ICS(COMM) 857/2025 12.11.2025 IM/S RSPL HEALTH PVT. LTD. VS[UNITED AND]26843455, RISHI@UNITEDAN [07.11.2025
IMR. NARGIS JAHAN AND ANR. [UNITED 16560881 IDUNITED.COM

1 IOMP(MISC)COMM k/2025 13.11.2025 INITIN SETHI VS. ANTRIKSHSUKRIT 9560074359, ISUKRIT@KSANDK.C[10.11.2025
IDEVELOPERS AND PROMTERS [KAPOOR 0412661939 OM,

ISAMARTH@KSAND.
ICOM

1 ICS(COMM) 861/2025 13.11.20252 IFARMART SERVICE SPVT. LTDJ{SONDHI 819999925860 DEEPANKUR@SON [03.11.2025
IVS. DANBRO FOOD SOLUTIONS[PARTNERS DHIPARTNERS.CO
[PVT. LTD. AND ORS. M
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1 ICS(COMM) 868/2025 14.11.2025 INDIA SOTHEBY’ KSHA (9911014459 JAAKANKSHAKAULL1 [30.10.2025
INTERNATIOHNAL REALTY VSJ/KAUL, AMAN| 154 @GMAIL.COM
IMEERA DEWAN SAHANI,

1 ICS(COMM) 867/2025 14.11.2025 IVSF REALTORS VS. FOODAHOLICAMRESH 9999678571 IAMARESHSINGHADI(11.11.2025
[FACTORY P. LT.D SINGH VOCATE@GMAIL.C

OM

1 ICS(COMM) 871/2025 15.11.2025 ISTATE BANK OF INDIA VS. VIJAY|VIJAY 0810210832 INOT AVAILABLE 15.10.2025
IPRAKASH [PRAKASH

1 ICS(COMM) 870/2025 15.11.2025 INDRAPRASTHA SERVICES V[RAJIV SHUKLA011-41715555, ISANJAY@JUSTITIA [12.11.2025
IDEPARTMENET OF POST ANDAND SANJAY|9650410577 LAW.COM
IANR. KUMAR

1 IOMP(I)COMM 271/2025 15.11.2025 IAXIS BANK LTD. VS. SAMIR KHAN |AVINASH 011-41513189, IAVINASH.ADV@GM |01.11.2025

KUMAR 5596482 JAIL.COM

1 IOMP(I)COMM 273/2025 15.11.2025 IAXIS BANK LTD. VS. MANOJAVINASH 011-415131809, JAVINASH.ADV@GM [01.11.2025
KUMAR KUMAR 5596482 JAIL.COM

1 IOMP(I)COMM 275/2025 15.11.2025 IAXIS BANK LTD. VS. HIMANSHUAVINASH 011-41513189, IAVINASH.ADV@GM (01.11.2025
ISINGH KUMAR 5596482 AIL.COM

1 OMP(I)COMM 276/2025 15.11.2025 I[HERO FINCORP LTD. VS. SAIKATIMAYANK 9873347330 IMAYANK_MAHAJA [11.11.2025
GHOSH IMAHAJAN INo5@YAHOO.COM

1 [EX(COMM) 183/2025 15.11.2025 IAGGARWAL SANITARY[RUBINA 7703805181 JADV.RUBINARORA [12.11.2025
IHARDWARE AND ELECTRICALSARORA @GMAIL.COM
IAND ANR.

1 [EX(COMM) 185/2025 17.11.2025 LEELA RAM VS. MANAPPURAMDEEPAK 0560233456 INFO@LEGALIMPE [13.11.2025
[FINANCE LMITED. DAHIYA RIALS.COM

1 IOMP(I)COMM 285/2025 17.11.2025 HERO FINCORP LTD. VS. TULJAMAYANK 0873347330 IMAYANK_MAHAJA [11.11.2025
IBHAWANI ENGINECH IMAHAJAN INo5@YAHOO.COM

1 IMISC. DJ 5839/2025 17.11.2025 STATE BANK OF INDIA VS. MR[VARUN 0818365119 ICHAMBERSOFVAR [12.11.2025
ISUDESH (SINCE  DECEASEDICHANDIOK [UNCHANDIOK@GM
THROUGH LEGAL HEIRS) AIL.COM

1 IMISC. DJ 5847/2025 19.11.2025 [UNION BANK OF INDIA VS. SHIVJITENDER 9810197621 JITENDRAGARGAD (18.11.2025

ISHANKAR JHA AND ANR.

IGARG AND|
IORS.

IV@GMAIL.COM
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1 ICS(COMM) 877/2025 20.11.2025 STATE BANK OF INDIA VS. SHYUEEWAN 0810099243 VPGADVOCATE@G [13.11.2025
IKRAMUDIN SIDDIQUI [PRAKASH IMAIL.COM
IGUPTA
1 ICS(COMM) 876/2025 20.11.2025 ICOMPUTER JUNCTION PVT. LTD/JAJAY KUMAR09811104015 JAKCHOPRA_ADV@ [18.11.2025
IVS. XAMINDIA PVT. LTD ICOPRA IYAHOO.IN
1 IMISC. DJ 5861/2025 20.11.2025 SANJEE KUMAR GOEL VS. M/SCINMOY AND/9555215464 ICINMOYASSOCIATE [20.11.2025
IATWA CONSUMER PRODUCTS LLPASSOCIATES S@GMAIL.COM
1 IMISC DJ 5862/2025 20.11.2025 IATWA CONSUMER PRODUCTS LLPICINMOY AND|9555215464 ICINMOYASSOCIATE[20.11.2025
IVS. M/S JAGDAMBA TRADING [ASSOCIATES S@GMAIL.COM
CO.
1 IOMP(I)COMM 289/2025 21.11.2025 IMONEYWISE FINANCIAL VS. [MAHVISH 0319212148 KHANMEHVISH218 18.11.2025
IMALHOTRA CYCLE KHAN 0 @GMAIL.COM
1 ICS(COMM) 880/2025 21.11.2025 IRAGHA VGUPTA VS. VARDHMANVARUN KHERA(Q911263236 IVARUNKHERAQ7@ [17.11.2025
IAPPLIANCES LIMITED IGMAIL.COM
1 ICS(COMM) 879/2025 21.11.2025 FURRER & FREY INDIA PRIVATEDHURJATI 0811667456 IDHURJATIVERMA [18.11.2025
ILIMITE VS. SAV LOGISTICS LTD. [VERMA @YAHOO.COM
1 ICS(COMM) 878/2025 21.11.2025 IMANASH LIFESTYLE PRIVATEINAGESWAR 9818823289 INFO@DEYANDKU [18.11.2025
LIMITED VS. N'VYBE E-/KUMHAR IMHAR.COM
ICOMMERCE & ANR.
1 ICS(COMM) 884/2025 22.11.2025 INAVEEN SINGHAL & ANR. VS. M/SVIPIN GOGIA,9810109689 IVIPINJASPREET9@ [19.11.2025
PANCHSHEELA CONSTRUCTIONMRS. IGMAIL.COM
IPVT. LTD. JASPREET
IGOGIA, ARUN|
1 ICS(COMM) 883/2025 22.11.2025 INAVEEN SINGHAL & ANR. VS. M/SVIPIN GOGIA,9810109689 IVIPINJASPREET9@ [10.11.2025
PANCHSHEELA CONSTRUCTIONMRS. IGMAIL.COM
[PVT. LTD. JASPREET
IGOGIA, ARUN|
1 ICS(COMM) 882/2025 22.11.2025 ISHITA  CONSTRUCTION  VS|RAKESH 0910280608 RKSHARMA54@GM |[15.11.2025
[ELITE HOME PVT. LTD. KUMAR AIL.COM
1 [EX(COMM) 187/2025 22.11.2025 GAURAV PUNJ AND ANR. VS[RAMAN 0891561631 IRAMAN7806@YAH [20.11.2025
INEERAJ AGGARWAL IGANDHI 00.COM
1 IOMP(I)COMM 206/2025 22.11.2025 IAXIS BANK LTD. VS. MONTUAVINASH 011-41513189, AVINASH.ADV@GM [20.11.2025

KUMAR

KUMAR

5596482

AIL.COM




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

1 IOMP(I)COMM 295/2025 22.11.2025 IS BANK LTD. VS. RAJATAVINASH 011-41513189, JAVINASH.ADV@GM [20.11.2025
KUMAR KUMAR 5596482 AIL.COM
1 IOMP(I)COMM 294/2025 22.11.2025 JAXIS BANK LTD. VS. PRADIPAVINASH 011-415131809, IAVINASH.ADV@GM [20.11.2025
ISINGH KUMAR 5596482 AIL.COM
1 IOMP(I)COMM 293/2025 22.11.2025 IAXIS BANK LTD. VS. DINESHAVINASH 011-41513189, IAVINASH.ADV@GM [20.11.2025
IKUMAR NIRANKARI KUMAR 5596482 JAIL.COM
1 IOMP(I)COMM 292/2025 22.11.2025 IJAXIS BANK LTD. VS. JUNED JAVINASH 011-415131809, IAVINASH.ADV@GM [20.11.2025
KUMAR 5596482 IAIL.COM
1 IOMP(I)COMM 291/2025 22.11.2025 IAXIS BANK LTD. VS. JAI KUMARAVINASH 011-41513189, IAVINASH.ADV@GM [20.11.2025
SHARMA KUMAR 5596482 JAIL.COM
1 ICS(COMM) 891/2025 26.11.2025 IFARMART SERVICES PVT. LTD{SONDHI &9999925860 IDEEPANKUR@SON [20.11.2025
IVS. AARTI FOODS THROUGH ITSPARTNERS DHIPARTNERS.CO
[PROPRIETOR M
1 ICS(COMM) 892/2025 26.11.2025 IFARMART SERVICE PVT. LTD. VS{SONDHI &9999925860 IDEEPANKUR@SON [20.11.2025
INEELAMBER AGROTECH PVTPARTNERS IDHIPARTNERS.CO
ILTD. M
1 ICS(COMM) 893/2025 26.11.2025 IFARMART SERVICE PVT. LTD/SONDHI 819999925860 IDEEPANKUR@SON [20.11.2025
VS .SIDDHIVINAYAK TRADERS  [PARTNERS DHIPARTNERS.CO
M
1 ICS(COMM) 890/2025 26.11.2025 IASTONE ENERGY PV.T LTD. VS|LAKSHMI 0350538109 LAKHMICHND@GM|21.11.2025
WAPCOS LIMITED ICHAND AND AIL.COM
SSOCIATES
1 ICS(COMM) 889/2025 26.11.2025 S AND S WATER AND POWERLAKSHMI 9350538109 ILAKHMICHND @GM|[21.11.2025
[PROJECTS PVT. LTD. VS. WAPCOSCHAND  AND AIL.COM
LIMITED SSOCIATES
1 ICS(COMM) 888/2025 26.11.2025 S & S WATER AND POWERLAKSHMI 0350538109 LAKHMICHND@GM|21.11.2025
[IPROJECTS PVT. LTD. VS. WAPCOSICHAND AND| AIL.COM
ILIMITED SSOCIATES
1 IOMP(COMM) 185/20258 26.11.2025 WIKREATE WORLDWIDE PVT/MEHAK GUPTA9990358009 IMEHAKGUPTA@AM|20.11.2025
ILTD VS. AAKASH HEALTHCAREADV. IVLAW.IO
[PVT. LTD.
1 ICS(COMM) 896/2025 26.11.2025 STATE BANK OF INDIA VSJASHISH BATRAQ891223874, IASHISHBATRA85@ [22.11.2025

IMANJU GULATI

08730391121

IGMAIL.COM
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ICS(COMM) 895/2025 26.11.2025 [HERO INVESTCORP PRIVATEPRAMOD 9718209970 IAASTHA@THELEGI [22.11.2025
ILIMITED VS ASHOK KUMAR KUMAR SINGH IST.COM
1 ICS(COMM) 894/2025 26.11.2025 HERO INVESTCORP PRIVATE[PRAMOD 9718209970 IAASTHA@THELEGI [22.11.2025
LIMITED & ANR. VS. ASHOKKUMAR SINGH IST.COM
KUMAR
1 IOMP(COMM) 186/2025 26.11.2025 IKRIVA CORPORATION VS{DEEPTANSHU [8800501800 TADVOCATEGAURA [22.11.2025
TIPPING MR. PINK PRIVATESHUKLA IV@GMAIL.COM
ILIMITED
1 IMISC. DJ 5866/2025 26.11.2025 RMS POWER SOLUTIONS PVT/KAMLESH 0871969567 IADVKSOJHA9@GM [22.11.2025
ILTD. VS. UNION O F INDIA IOJHA AIL.COM
1 IMISC DJ 5867/2025 26.11.2025 DPC CONTACTORS VS{AHISH VERMA 9717941394 IADVASHISHVERMA [21.11.2025
IVISHWAROOPA INFRATECH P @GMAIL.COM
ILTD.
1 ICS(COMM) 903/2025 27.11.2025 ISH. KULDEEP MITTAL VSIGYANENDRA [7979934463 IGYANENDRASHUKIL}19.11.2025
[TAIMEDHYGIENE PVT LTD SHUKLA AND| lA068 @GMAIL.COM
[PRANAV DAS
1 IOMP(COMM) 192/2025 28.11.2025 IMR. SANDEEP ARORA VS. DELHIAKANKSHA 0310460742 IAKANKSHA.TANVI [26.11.2025
TRANSCO LIMITED TANVI @T1AADVOCATES.C
OM
1 OMP(I)COMM 318/2025 28.11.2025 IM/S AXIS FINANCE LIMITED VS. AMIT KUMARJ9507805205 IAMIT@ANSLEGALL.I [24.11.2025
TANWEER AHMED AND ANR. SINGH IN
1 IOMP(I)COMM 317/2025 28.11.2025 IM/S AXIS FINANCE LIMITED VSJAMIT KUMAR09507805205 AMIT@ANSLEGAL.I [24.11.2025
ILLAPUR BHAGYALAKSHMI AND[SINGH IN
IANR.
1 IOMP(I)COMM 316/2025 28.11.2025 IM/S AXIS FINANCE LIMITED VSJAMIT KUMAR09507805205 IAMIT@ANSLEGALL.I [24.11.2025
KAILASH CHANDRA AND ANR. SINGH IN
1 [EX.COMM-AWARD BY ARB.104/2025 28.11.2025 IGAIL GAS LIMITED VS. NAYARA [N. Li9810935911 IGANAPATHI.N1@AP[|26.11.2025
ICOMM |GANAPATHI/ PARTNEERS.IN
RINI  VIOLET]
ITIGGA
1 IMISC. DJ 5874/2025 27.11.2025 IMR. ADITYA BHUTANI VS. MRJVIBHOR GARG,9811352998 IVIBHOR@BAVLEGA [26.11.2025
IMOHAN ANAND DIKSHA IL.IN,
[KAKKAR DIKSHA@BAVLEGA
L.IN
1 ICS(COMM) 905/2025 29.11.2025 ISARVODYA COOPERATIVEKUMAR 0811031736, JASHOKPOPLO16@Y [26.11.20225
HOUSING SOCIETY LTD. VS. SHRIKHURANA  &9818866627 JAHOO.IN

RAJEEV KUMAR GUPTA

ICO.
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ICS(COMM) 904/2025 29.11.2025 IUNI MEDICO LABS VS. STATESIDHARTH 0818509714 INOT AVAILABLE 28.11.2025
IPHARMACEUTICALS JOSHI
ICORPORATION OF SRI LANKA &
JANR.
1 IOMP(MISC.)COMM 6/2025 20.11.2025 SHAILDENDER YADAV @SHREYANSH (9871443070 ISANJAYKTIWARI32 [26.11.2025
SHAILENDRA KUMAR YADAV VS[UPADHYAY @GMAIL.COM
IKOTAK MAHINDRA BANK LTD.
21 ISH. BHUPESHINEW DELHIj25 JOMP (I) (COMM) 240/2025 01-11-2025 IDFC FIRST BANK LTD VS WAZIDMAYANK 09873347330 IMAYANK 24.09.2025
[KUMAR, DISTRICTDISTRICT HUSAIN IMAHAJAN(P), | MAHAJANO5@YA
JUDGE [HOO.COM
(COMMERCIAL
ICOURT) b5 IOMP (I) (COMM) 241/2025 01-11-2025 TDFC FIRST BANK LTD VS NEHAMAYANK 0873347330 IMAYANK 24.09.2025
SINGH IMAHAJAN(P), | MAHAJANO5@YA
[HOO.COM
25 JOMP (I) (COMM) 242/2025 03-11-2025 [HERO FINCORP LTD VS ASMAYANK 09873347330 IMAYANK 10.09.2025
INETWORK IMAHAJAN(P), | MAHAJANO5@YA
[HOO.COM
25 IOMP (COMM) 172/2025 03-11-2025 INUVAMA WEALTH AND[SHOURYENDU (9953803458 ISRAY@NORACHAM [28.10.2025
INVESTMENT LIMITED VS [RAY(P), BERS.IN
IKARTIKAY GUPTA
25 IOMP (COMM) 173/2025 03-11-2025 ISMT PRARTHANA GUPTA VS M/SKARAN 08111 01222, ISANAND@ASA- 16.10.2025
INUVAMA WEALTH AND[SINGH(P), IPARFNERS.COM
INVESTMENT LTD
25 IOMP (I) (COMM) 243/2025 03-11-2025 IHERO FINCORP LTD VS SAVAMAYANK 9873347330 IMAYANK 10.09.2025
KUMAR IMAHAJAN(P), | MAHAJANO5@YA
HOO.COM
25 [EXECUTION (COMM) 180/2025 04-11-2025 ISAPPHIRE FOODS INDIA LIMITEDSUMIT R9811209030 ISUMITSHARMA.R@ [31.10.2025
(FORMERLY KNOWN AS[SHARMA(P), IGMAIL.COM
SAPPHIRE FOODS INDIA PVT]
ILTD) VS RISA JYOT]
25 ICS (COMM) 833/2025 04-11-2025 IPARLE PRODUCTS PVT LTD AND |[SUDARSHAN (9810132015 ILEGAL@UNITEDW [27.10.2025
IANR VS PRINCE SUPPLICOBANSAL(P), JORLD.CO.IN
PHARMA AND ORS
25 JOMP (I) (COMM) 246/2025 06-11-2025 IM/S CLIX CAPITAL SERVICES PVTRAVI 0718182038 JASSOCIATESRSGAR [31.10.2025
LTD VS MRS ABHANG MADHURI[SHANKAR 0654121121 IGi@GMAIL.COM
JAYANT AND ANR IGARG(P),
25 ICS (COMM) 835/2025 06-11-2025 IRAJASTHAN ANTIBIOTICS LTD [SUHAIL 8076955935 ISUHALLKHANADV [29.10.2025
VS VIVEK KUMAR KHAN(P), @GMAIL.COM
25 ICS (COMM) 840/2025 07-11-2025 IRAKESH JAIN AND ANR VS RAJISANJIVE 19811767675 INOT PROVIDED 28.10.2025
KUMAR CHAWLA SINGH(P),
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25 ICOUNTER CLAIM 53/2025 07-11-2025 IML CONTAINERS INDIA PVT LTD [VIKAS . 011- 49058450 [INFO@LEXFONS.CO(03.11.2025
VS MOLD TEK PACKAGINGKHERA(P), M
ILIMITED
25 ICS (COMM) 837/2025 07-11-2025 [UNION BANK OF INDIA VS PITENDRA 0810197621 VITENDERGARGAD [25.10.2025
IKAMEI JANGAI LUNG IGARG(P), V@GMAIL.COM
25 ICS (COMM) 838/2025 07-11-2025 [UNION BANK OF INDIA VS B RUITENDRA 0810197621 UITENDERGARGAD [25.10.2025
ICOMMUNICATION IGARG(P), IV@GMAIL.COM
25 ICS (COMM) 839/2025 07-11-2025 IMOHRAJ FOODS AND SERVICESNIDHI 0013703044 ISHASHANKMANISH(30.10.2025
PRIVATE LIMITED VS  M/SSAHAY(P), @GMAIL.COM
IMEHAR ENTERPRISES AND ORS
25 IOMP (COMM) 175/2025 10-11-2025 [UNION OF INDIA VS M/SIVINOD KUMAR!: 9811603482 27.10.2025
IANTIQUE BUILDERS RAI(P), IVINOD.KUMAR.RAI
@GMAIL.COM
25 IOMP (I) (COMM) 252/2025 10-11-2025 HERO FINCORP LTD VS AJAYMAYANK 9873347330 IMAYANK 10.09.2025
IARORA IMAHAJAN(P), | MAHAJANO5@YA
[HOO.COM
o5 ICS (COMM) 851/2025 10-11-2025 MS C G LOGISTICS PVT LTD [ASHISH 0810308483 JARVIND.DHINGRA. (01.11.2025
THROUGH ITS DIRECTOR[BATRA(P), IADVOCATE@GMAIL.
RAJESH DUBEY VS MS ALLIANCE ICOM
JAIR AVIATION LIMITED
25 ICS (COMM) 850/2025 10-11-2025 ISTATE BANK OF INDIA VS FIROZASHISH 0891223874 IASHISHBATRA85@ [03.11.2025
IALAM SHAIKH PROP OF MSBATRA(P), IGMAIL.COM
INAZIA FASHION
25 ICS (COMM) 849/2025 10-11-2025 INDPOWER TECHNOLOGY|DIWAKAR 9911400404 IOFFICE@EMPHASIS}17.10.2025
ISOLUTIONS PRIVATE LIMITED [SINGH(P), ILAW.COM
VS EASTMAN AUTO AND POWER|
ILIMITED
25 IOMP (1) (COMM) 251/2025 10-11-2025 HERO FINCORP LTD VS [MAYANK 9873347330 IMAYANK 10.09.2025
IRANVEER SINGH IMAHAJAN(P), | MAHAJANO5@YA
HOO.COM
25 [EXCOMM - AWARD BY ARBj100/2025 11-11-2025 IENGENDER DEVELOPERS PRIVAABHIJEET INOT PROVIDED [NOT PROVIDED 04.11.2025
ICOMM TE LIMITE D VS LUMAX AUTOSWAROOP(P),
[TECHNOLO GIES LIMITED
25 ICS (COMM)/ 859/2025 12-11-2025 [ULTRA INTERNATONAL LIMITED HEMANT 9910844633, IRAJEEVADVOCATE [03.11.2025
VS TBC BY NATURE PRIVATEKAUSHIK(P), 93 @GMAIL.COM
LIMITED
25 IOMP (COMM) 179/2025 12-11-2025 LUMAX AUTO TECHNOLOGIESROHIT INOT PROVIDED [NOT PROVIDED 04.11.2025
LIMITED VS ENGENDERPURI(P),
IDEVEOPERS PRIVATE LIMITED
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25 ICS (COMM) 860/2025 12-11-2025 IMUJTABA HABIB PROP OF HABIBINASIR 0654426442 INASIRAZIZANDCoM]|15.10.2025
TOURS VS M/S MAKKAH TOURSIAZIZ(P), IPAN3R@GMAIL.CO
JAND TRAVELS IM
25 IOMP (I) (COMM) 255/2025 12-11-2025 [HERO FINCORP LTD VS AYANK 0873347330 IMAYANK 10.09.2025
SECURANX DIGITAL SOLUTIONMAHAJAN(P), | MAHAJANO5@YA
ILLP [HOO.COM
25 JOMP (I) (COMM) 254/2025 12-11-2025 [HERO FINCORP LTD VS KPMAYANK 09873347330 IMAYANK 10.09.2025
[TENDER CONSULTANT LLP IMAHAJAN(P), | MAHAJANO5@YA
[HOO.COM
25 IOMP (I) (COMM) 256/2025 13-11-2025 I[HERO FINCORP LTD VS BHARATMAYANK 0873347330 IMAYANK 10.09.2025
[EXIM INDIA IMAHAJAN(P), | MAHAJANO5@YA
[HOO.COM
25 ICS (COMM) 862/2025 13-11-2025 FECM PRIVATE LIMITED VS [RAJEEV 99531-45936 INOT PROVIDED 07.11.2025
IBROADCAST ENGINEERINGMISHRA(P),
ICONSULTANTS INDIA LIMITED|
(BECIL)
25 IOMP (I) (COMM) 258/2025 14-11-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 INOT PROVIDED 06.11.2025
VS VISHAL KUMAR SINHA(P),
25 JOMP (I) (COMM) 257/2025 14-11-2025 KOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 INOT PROVIDED 06.11.2025
VS MOHD SAHIL SINHA(P),
25 IOMP (I) (COMM) 266/2025 15-11-2025 IHERO FINCORP LTD VS SEJALMAYANK 9873347330 IMAYANK 21.11.2025
INIMISH MEHTA AND ANR IMAHAJAN(P), | MAHAJANO5@YA
[HOO.COM
25 IOMP (I) (COMM) 264/2025 15-11-2025 IAXIS BANK LTD VS MADHURIAVINASH 011-41513189 IAVINASH.ADV@GM [15.10.2025
IDEVI KUMAR(P), JAIL.COM
25 IOMP (1) (COMM) 263/2025 15-11-2025 IAXIS BANK LTD VS HITESH IAVINASH 011-41513189 JAVINASH.ADV@GM [18.10.2025
KUMAR(P), AIL.COM
25 IOMP (I) (COMM) 262/2025 15-11-2025 IAXIS BANK LTD VS |AVINASH 011-41513189 IAVINASH.ADV@GM (17.10.2025
SHAMASHIDA AHMAD KUMAR(P), IAIL.COM
25 IOMP (COMM) 180/2025 15-11-2025 IMANOJ BANSAL VS M/S SBIDARSH 9599999635 IDARSH.BANSALQ99 [27.10.2025
ICARDS AND PAYMENT SERVICESBANSAL(P), @GMAIL.COM
LIMITED AND ANR
25 IOMP (I) (COMM) 267/2025 15-11-2025 IHERO FINCORP LTD VS YOGESHMAYANK 9873347330 IMAYANK 10.11.2025
IDAGADU BAGUL AND ANR IMAHAJAN(P), | MAHAJANO5@YA
[HOO.COM
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25 IOMP (I) (COMM) 265/2025 15-11-2025 IAXIS BANK LTD VS SATISHAVINASH 011-41513189 JAVINASH.ADV@GM [15.10.2025
IBAINSLA [KUMAR(P), JAIL.COM

25 IOMP (COMM) 183/2025 17-11-2025 IMANISH KUMAR CHOUDHARY [POONAM 0643501636 ICONTACT@PRLEGA [13.11.2025
VS RKSV SECURITIES INDIA PVIRIMAL(P), ILHELPS.COM
ILTD (UPSTOX)

25 [EXECUTION (COMM) 184/2025 17-11-2025 JASPAL SINGH NAGPAL VS [BALVINDER (9818717198 IBALVINDERBAGG@ [10.11.2025
IBOPARAI MARTIAL SECURITY|SINGH IGMAIL.COM
PVT LTD BAGGA(P),

25 IMISC DJ 5837/2025 17-11-2025 ISMITH DETECTION SYSTEMS PVTISNIGDHA INOT PROVIDED [INFO@JUSCONTRA |04.11.2025
LTD VS SECUTECH|DASH(P), ICTUS.COM
IAUTOMATION INDIA PVT LTD

25 JOMP (I) (COMM) 282/2025 17-11-2025 I[HERO FINCORP LTD VS PATHANMAYANK 09873347330 IMAYANK 10.11.2025
IAMJADKHAN IMAHAJAN(P), | MAHAJANO5@YA

[HOO.COM

25 IOMP (I) (COMM) 283/2025 17-11-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 INOT PROVIDED 12.11.2025
VS NOMAN NOMAN SINHA(P),

25 JOMP (I) (COMM) 284/2025 17-11-2025 [EDGRO FINANCE PRIVATEMS VIKAS9911331276 IVIKASJAIN.ADVOCA|14.11.2025
LIMITED VS KAMAL KISHORPATNI(P), [TE81@GMAIL.COM
IAND ANR

25 ICS (COMM) 872/2025 19-11-2025 IBIKANER BHUJIA UDYOG SANGH|SHAILEN 9818558690 IADVOCATE.SHAILE [11.11.2025
\S} UNIBIC FOODS INDIA [BHATIA(P), INBHATIA89 @GMAI
IPRIVATE LIMITED L.COM

25 ICS (COMM) 873/2025 19-11-2025 IBIKANER BHUJIA UDYOG SANGH|SHAILEN 0818558690 IADVOCATE.SHAILE [11.11.2025
VS ZEE FOODEX INDIA PRIVATEBHATIA(P), INBHATIA89@GMAI
LIMITED IL.COM

25 IMISC DJ 5846/2025 19-11-2025 MS MOGLI LABS INDIA PVTLTD |JADITYA 0818110693 ILIVEINSTONE@GM [14.11.2025
VS M/SM S CLOTHING AND ORS [VERMA(P), AIL.COM

25 IOMP (I) (COMM) 288/2025 21-11-2025 IAXIS FINANCE LIMITED VS ALLAVIVEK 0873156155 VMALAWOFFICE@ ([19.11.2025
IRAMBABU SINHA(P), IGMAIL.COM

25 IOMP (I) (COMM) 287/2025 21-11-2025 IAXIS FINANCE LIMITED VS [VIVEK 0873156155 VMALAWOFFICE@ [19.11.2025
IRANJNA SHEGER AND ANR SINHA(P), IGMAIL.COM

25 IOMP (I) (COMM) 209/2025 22-11-2025 IJAXIS BANK LTD VS DEEPAK IAVINASH 011-41513189 AVINASH.ADV@GM (17.11.2025

KUMAR(P), AIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

25 IM-EX 24/2025 22-11-2025 IVARUN GUPTA VS IRRIGATIONRISHI KANT|8700091922 IGANESHKHANNAS 18.11.2025
IAND FLOOD CONTROLTRIPATHI(P), @GMAIL.COM
IDEPARTMENT
25 ICS (COMM) 885/2025 22-11-2025 IAVS FACADE INDIA PVT LTD VS JASPREET 0810048366 IPRAGCHAWLAOFFI [15.11.2025
INKG INFRASTRUCTURE LIMITED|KAUR ICE@GMAIL.COM
BHAMRA(P),
25 JOMP (I) (COMM) 302/2025 22-11-2025 IVIKAS SCAFFOLDING PVT LTD VSGURSAT 08 11105891 IGURSAT@GSVLEGA [27.09.2025
DEEPAK SANCHETI SINGH IL.COM
IVACHHER(P),
25 IOMP (I) (COMM) 301/2025 22-11-2025 IDFC FIRST BANK LTD VS [MAYANK 0873347330 IMAYANK 131.10.2025
IVIDHYA NANDAN YADAV IMAHAJAN(P), | MAHAJANO5@YA
[HOO.COM
25 JOMP (I) (COMM) 300/2025 22-11-2025 IDFC FIRST BANK LTD VS [MAYANK 09873347330 IMAYANK 131.10.2025
IRAVIKANT LAL IMAHAJAN(P), | MAHAJANO5@YA
[HOO.COM
25 IOMP (I) (COMM) 297/2025 22-11-2025 IKOTAK MAHINDRA PRIME LTD [MAYANK 9873347330 IMAYANK 25.10.2025
IVS RISHAB IMAHAJAN(P), | MAHAJANO5@YA
[HOO.COM
25 JOMP (I) (COMM) 298/2025 22-11-2025 KOTAK MAHINDRA PRIME LTD [MAYANK 9873347330 IMAYANK 25.10.2025
VS DEV DUTT IMAHAJAN(P), | MAHAJANO5@YA
[HOO.COM
25 ICS (COMM) 886/2025 24-11-2025 PK BAHL VS DAYA MEMORIALJAVTAR SINGH(810010333 IGURBAKSHSINGHA [20.11.2025
ICHARITABLE TRUST AND ORS BHAMLOT(P), DV157@GMAIL.COM
25 IOMP (COMM) 188/2025 26-11-2025 M S BK STRUCTURAL CONTRACTSKUSHAGRA 0999448797 IASHISHCHAUHAN [20.11.2025
PVT LTD VS M S RPBANSAL(P), @AKASSOCIATE.OR
INFRAVENTURE PVT LTD G.IN
25 ICS (COMM) 901/2025 26-11-2025 IASTONE ENERGY PVT LTD VS [LAKHMI 9350538109 ILAKHMICHND @GM|[20.11.2025
WAPCOS LIMITED ICHAND(P), AIL.COM
25 ICS (COMM) 900/2025 26-11-2025 DATABILITY TECHNOLOGIESASHISH 8800607931 IADVOCATE.ASHISH [21.11.2025
PRIVATE LIMITED VS ABHISHEKNEGI(P), INEGI@OUTLOOK.C
IVERMA SOLE PROPRIETOR OF J OM
S DIGITAL MEDIA
25 ICS (COMM) 899/2025 26-11-2025 IMS NEW VIKRAM GENERATORSSURINDER 0212125054 JASHOKKUINARSAB [21.11.2025
THROUGH ITS PROPRIETOR SHRIKUMAR [HARWAL130@GMAI
SUKHBIR SINGH VS MSKUMAR(P), L.COM
IFEDERAL EXPRESSY|
25 [EXECUTION (COMM) 190/2025 26-11-2025 IMUKUL GUPTA MARKETINGMONICA 9971853567 JADVOCATCMONICA [19.11.2025
PRIVATE LIMITED VS SINWOOGOEL(P), IGOEL@GMAIL.COM
IPACK INDIA PRIVATE LIMITED
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25 IOMP (COMM) 189/2025 26-11-2025 IACE INTEGRATED SOLUTION LTDVINDHYA 1141823022 INOT PROVIDED 21.11.2025
VS FOOD CORPORATION OF [SINGH(P),
INDIA

25 ICS (COMM) 002/2025 26-11-2025 S S WATER AND POWER[LAKHMI 0350538109 ILAKHMICHND @GM|[20.11.2025
IPROJECTS PVT LTD VS WAPCOS|CHAND(P), AIL.COM
ILIMITED

o5 IMISC DJ 5868/2025 27-11-2025 I[HSN INTERIORS PVT LTD VS [NEERAJ 0868303030 IDRJAINLAWFIRM [21.11.2025
IBIOTRENDS INDIA PVT LTD JAIN(P), @ GMAIL.COM

25 IOMP (I) (COMM) 315/2025 28-11-2025 I[HERO FINCORP LTD VS [MAYANK 0873347330 IMAYANK 20.11.2025
IMAHAMMEDSAFI IMAHAJAN(P), | MAHAJANO5@YA
IMAHAMEDRAFI MEMAN [HOO.COM

25 JOMP (I) (COMM) 314/2025 28-11-2025 IDFC BANK LTD VS DHIRENDRAMAYANK 09873347330 IMAYANK 131.10.2025
IMISHRA 6566 IMAHAJAN(P), | MAHAJANO5@YA

[HOO.COM

25 IOMP (I) (COMM) 313/2025 28-11-2025 IKOTAK MAHINDRA PRIME LTD [MAYANK 9873347330 IMAYANK_MAHAJA [25.10.2025
VS ASIF KHAN IMAHAJAN(P), INo5@YAHOO.COM

o5 IOMP (COMM) 191/2025 28-11-2025 IMR SUNDEEP ARORA VS DELHIJITESH 0310460742 IAKANKSHA.TANVI [25.11.2025
TRANSCO LIMITED INARANG(P), @@TLAADVOCATES|

.COM

25 I[EXECUTION (COMM) 191/2025 28-11-2025 GAURAV MITTAL VS STEELWUD|SUMIT 0650041688 ISUMITSRNA@GMAI |17.11.2025
[FOOTWEAR SARNA(P), L.COM

25 ICS (COMM) 006/2025 29-11-2025 JINDAL INDIA LIMITED VS [SANJAY 0873262006 IADMIN@RAGUELL [28.11.2025
IARTHANT ROOFING IAGGARWAL(P), AW.COM

25 [EXECUTION (COMM) 177/2025 01-11-2025 ILINK LOGISTICS MANAGEMENT[SHIVAM 01+9654545855 [LEGAL@SHIVAMSH [22.10.2025
PVT LTD VS ARRAY FASHIONSSHARMA(P), JARMA.INFO
[PVT LTD

25 [EXECUTION (COMM) 182/2025 14-11-2025 RAKESH GUPTA VS JAGAN NATH[RAMESH 0873732842 RAMESHGUPTAEQ [08.11.2025
ISONI ICHAND JUITY @GMAIL.COM

IGUPTA(P),

25 [EXECUTION (COMM) 189/2025 24-11-2025 RESHMA COLLECTION VS NYSAANNAEEM 9210386190 INAEEMADV2021@G [19.11.2025

[RETAIL VENTURE PVT LTD JAHMED(P), IMAIL.COM
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IMS. DEEPALINEW DELH]I] ISUIT FOR RECOVERY CS (COMM)/829/2025 01-11-2025 I[EXPO FREIGHT PVT LTD VS S ASIF9696751717 INOT AVAILABLE 130-10-2025
ISHARMA, DISTRICIDISTRICT CREATIONS KHAN(P),
WUDGE
(COMMERCIAL
ICOURT)-03
20 [EXECUTION PETITION EXECUTION 03-11-2025 IPUNJAB NATIONAL BANK VS [PRASHANT INOT AVAILABLE [NOT AVAILABLE 14-10-2025
(COMM)/179/2025 IABHISHEK JAIN IGARG(P),
20 IEXECUTION PETITION IEXECUTION 03-11-2025 RENU KOHLI VS CHETANYANARENDER 7082946367 INLODIWAL@GMAILi29-10-2025
(COMM)/178/2025 BUILDCON PRIVATE LIMITEDLODIWAL(P), .COM
THROUGH ITS DIRECTOR VINOD|
ISALUJA
20 [EXECUTION PETITION [EXCOMM - AWARD BY ARB(03-11-2025 IANKITA AGGARWAL VS |MAYANK 9958100682 IMAYANK.JAIN.SK@ [30-10-2025
COMM/98/2025 IAKANSHA BHARGAVA JAIN(P), IGMAIL.COM
20 [EXECUTION PETITION EXCOMM - AWARD BY ARB03-11-2025 RK JAIN VS DELHI STATESOMYA INOT AVAILABLE [NOT AVAILABLE  [30-10-2025
COMM/99/2025 INDUSTRIAL AND INFRA ICHAUHAN(P),
20 IPETITION u/s 9 OFOMP (I) (COMM)/244/2025 [04-11-2025 YAZDANI STEEL AND POWERSHEEL 9871667395 ISHEEL.PATHAK240 |01-11-2025
ARBITRATION ILTD. VS. UNION OF INDIA PATHAK 3@GMAIL.COM
20 IPETITION u/s 9 OFOMP (I) (COMM)/245/2025 [04-11-2025 LALIT KUMAR VS. RAJESHAISHWARYA |9557844741 ILEGAL.AISHWARYA [29-10-2025
JARBITRATION IKUMAR BHALEKAR [DOBHAL @GMAIL.COM
20 IOBJECTION PETITION U/S 340MP (COMM)/174/2025 06-11-2025 INDIA SME TECHNOLOGYNITIN INOT AVAILABLE [NOT AVAILABLE  [31-10-2025
IOF ARBITRATION & SERVICES LIMITED VS  M/SDAHIYA(P),
ICONCILIATION ACT ISOLAR OPTIMIZED LINE PVT LTD
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RANA(P),

IPETITION u/s IOMP (1) (COMM)/248/2025 (06-11-2025 ICLIX CAPITAL SERVICES PVT LTD [RAVI 09899522038 [RAVISHANKARGAR [31-10-2025
JARBITRATION VS RAM PUJAN JAISWAL ANDISHANKAR IG55@GMAIL.COM
ORS IGARG(P),
20 ISUIT FOR RECOVERY ICS (COMM)/836/2025 06-11-2025 IGUFIC BIOSCIENCES LTD VS |ABHISHEK 0871161549 INOT AVAILABLE  [04-10-2025
LAKSHMI KEERTHANAICHANDRA
IENTERPRISES IMISHRA(P),
20 ISUIT FOR RECOVERY CS (COMM)/843/2025 07-11-2025 LX PANTOS INDIA PRIVATERAGHAV 9956045160 INOT AVAILABLE  [30-10-2025
LIMITED VS DEVASHISHI|SETHI(P),
INFRASTRUCTURE PVT LTD
20 IPETITION u/s IOMP (I) (COMM)/250/2025 |07-11-2025 INANDI MEDICOS VS DELHIRAJIV 0810806329 IRAJIVBAJAJLAW@ [06-11-2025
ARBITRATION IMETRO RAIL CORPORATION BAJAJ(P), IGMAIL.COM
20 IPETITION u/s OMP (I) (COMM)/249/2025 [07-11-2025 IHERO FINCORP LTD VS TU ADSMAYANK 9873347330 IMAYANK_MAHAJA |01-11-2025
ARBITRATION ILLP IMAHAJAN(P), INo5@YAHOO.COM
20 ISUIT FOR RECOVERY CS (COMM)/852/2025 10-11-2025 STATE BANK OF INDIA VS RAJASHISH 0891223874 IASHISHBATRA85@ [01-11-2025
IKISHORE PASWAN PROP OF MSBATRA(P), IGMAIL.COM
IRAJ ENTERPRISES
20 ISUIT FOR RECOVERY CS (COMM)/853/2025 10-11-2025 STATE BANK OF INDIA VS |ASHISH 0891223874 IASHISHBATRA85@ [01-11-2025
SHAGUFTA ANJUM BATRA(P), IGMAIL.COM
20 ISUIT FOR RECOVERY CS (COMM)/854/2025 10-11-2025 CANARA BANK VS  PUNEET|PRATAP 9990366723 IPRANA25000@GMA [29-10-2025
IATHWAL ICHANDRA [L.COM
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IOBJECTION PETITION U/S 340MP (COMM)/177/2025 11-11-2025 IMANISH ARORA VS SUNIL 0811270502 ALGARG.ADV@|06-10-2025
IOF ARBITRATION & IKUMAR GUPTA IGARG(P), IGMAIL.COM
ICONCILIATION ACT
20 ISUIT FOR RECOVERY CS (COMM)/856/2025 11-11-2025 ZARTHI PRIVATE LIMITED VS |AMIT GOEL(P),|9810122373 IGOELASSOCIATES4 [11-10-2025
IM/S Bg BEBEVERAGES LIMITED > @GMAIL.COM
20 IPETITION U/S 9 OFOMP (I) (COMM)/253/2025 [11-11-2025 IADITYA BIRLA CAPITAL LIMITED AMAN 8233119499 IVASHISTH.LEX@G [03-11-2025
IARBITRATION IVS ANIL SHARMA IVASISTH(P), IMAIL.COM
20 IAPPLICATION U/S 151 CPC IMISC DJ/1691/2025 13-11-2025 JANAND AGARWAL VS GARUDAPUNIT JAIN(P),90810024729 IPUNITJAINADVOCA | 04-11-2025
ICONSTRUCTION AND| TE@GMAIL.COM
IENGINEERING PVT LTD THR ITS|
IDIRECTOR
20 JOTHER ARBITRATIONIOMP (MISC)13-11-2025 INITIN SETHI VS. ANTRIKSH[SAMARTH INOT AVAILABLE [NOT AVAILABLE 07-11-2025
IMATTERS (COMM)/5/2025 DEVELOPERS PROMOTORS KAPOOR
20 IEXECUTION PETITION I[EXCOMM - AWARD BY ARBj13-11-2025 IAYANSH ENGINEERING INDIAPARIVESH 0891662235 PLEADERS08@GMA06-11-2025
COMM/102/2025 PVT LTD VS NKGSINGH(P), [L.COM
INFRASTRUCTURE LTD
20 ISUIT FOR RECOVERY CS (COMM)/863/2025 14-11-2025 IAJAY STEEL CORPORATION VS PJAI EESH(P), [NOT AVAILABLE [NOT AVAILABLE 28-10-2025
IPUBLIC REFRIGERATION|
INDUSTRIES
20 ISUIT FOR RECOVERY CS (COMM)/865/2025 14-11-2025 IAKSUM TRADEMART PVT LTD VS SUBHAM 9871357167 ISUBHAMJAINSKJ@ (01-11-2025
SREE RAYALSEEMA GREENKUMAR IGMAIL.COM
ISTELOY PVT LTD JAIN(P),
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ARBITRATION

GROVER

IMAHAJAN(P),

INo5@YAHOO.COM

IPETITION u/s 9 IOMP (I) (COMM)/259/2025 [14-11-2025 IKOTAK MAHINDRA PRIME LTD JAMIT KUMAR999814620 INOT AVAILABLE 06-11-2025
JARBITRATION VS SHUBHAM SACHAN SINHA(P),
20 IPETITION u/s 9 OFOMP (I) (COMM)/260/2025 [14-11-2025 KOTAK MAHINDRA PRIME LTD |AMIT KUMAR/9999814620 INOT AVAILABLE  [06-11-2025
IARBITRATION VS BIJENDRA SINHA(P),
20 IPETITION U/S 9 OFOMP (I) (COMM)/261/2025 [14-11-2025 IKOTAK MAHINDRA PRIME LTD JAMIT KUMAR{Q999814620 INOT AVAILABLE 06-11-2025
IARBITRATION IVS NAVEEN D SINHA(P),
20 ISUIT FOR TRADEMARKS CS (COMM)/866/2025 14-11-2025 IAUDEMARS PIGUET HOLDINGSSHRAVAN 9810017859 ISKBANSALIPR@GM [10-11-2025
ISA VS ASHOK KUMAR BANSAL(P), AIL.COM
20 ISUIT FOR RECOVERY CS (COMM)/864/2025 14-11-2025 AW PROPERTIES PVT LTD VS [BRIJESH 8860204532 IBRIJESHSINGH.BH [10-11-2025
I[FOODAHOLIC FACTORY PVT LTD [SINGH(P), lU@GMAIL.COM
20 IPETITION u/s 9 OFOMP (I) (COMM)/270/2025 [15-11-2025 IHERO FINCORP LTD VS ASHPAKMAYANK 9873347330 IMAYANK_MAHAJA [10-11-2025
JARBITRATION JOHAR SHAIKH IMAHAJAN(P), INo5@YAHOO.COM
20 IPETITION u/s 9 OFOMP (I) (COMM)/268/2025 [15-11-2025 IAXIS BANK LTD. VS. VIKASAVINASH 9999991527 JADV.AVINASHKUM |[17-10-2025
IARBITRATION CHAUHAN KUMAR(P), AR@GMAIL.COM
20 IPETITION u/s 9 OFOMP (I) (COMM)/269/2025 [15-11-2025 IDFC FIRST BANK VS MEGHAMAYANK 9873347330 IMAYANK_MAHAJA [31-10-2025
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ARBITRATION

ICHANDRA BHOL

IMAHAJAN(P),

20 IPETITION u/s 9 OFOMP (I) (COMM)/272/2025 [15-11-2025 IAXIS BANK LTD. VS. SHAHIDAVINASH 9999991527 JADV.AVINASHKUM (17-10-2025
JARBITRATION IQBAL [KUMAR(P), AR@GMAIL.COM

20 IPETITION u/s 9 OFOMP (I) (COMM)/274/2025 [15-11-2025 IAXIS BANK LTD. VS. RAJ KUMAR |AVINASH 0999991527 JADV.AVINASHKUM [15-10-2025
IARBITRATION KUMAR(P), AR@GMAIL.COM

20 IPETITION U/S 9 OFOMP (I) (COMM)/277/2025 [15-11-2025 IAXIS BANK LTD. VSJAVINASH 9999991527 JADV.AVINASHKUM |[17-10-2025
IARBITRATION IKRISHNAVATI KUMAR(P), AR@GMAIL.COM

20 IPETITION u/s 9 OFOMP (I) (COMM)/278/2025 [15-11-2025 IAXIS BANK LTD. VS. MOHD.AVINASH 9999991527 JADV.AVINASHKUM [18-10-2025
ARBITRATION [FAISAL KUMAR(P), AR@GMAIL.COM

20 ISUIT FOR RECOVERY CS (COMM)/869/2025 15-11-2025 MD ALAM ALI VS DMRC IMANOJ 8750677946 IMANOJBARHELA19 [13-11-2025

KUMAR(P), [71@GMAIL.COM

20 IOBJECTION PETITION U/S 340MP (COMM)/182/2025 17-11-2025 RUNICHA ENTERPRISES VS AICA[PRIYANSHU [7838061014 PRIYANSHUAGG@G13-11-2025
IOF ARBITRATION & ILAMINATES INDIA PVT LTD [UPADHYAY(P), IMAIL.COM
ICONCILIATION ACT

20 IPETITION u/s 9 OFOMP (I) (COMM)/279/2025 [17-11-2025 [HERO FINCORP LTD. VS. ALEKHAIMAYANK 9873347330 IMAYANK_MAHAJA [10-11-2025

INo5@YAHOO.COM

20

IPETITION U/S 9 OF
ARBITRATION

OMP (I) (COMM)/280/2025

[17-11-2025

KOTAK MAHINDRA PRIME LTD
VS MUHD ASLAM

AMIT KUMAR|
SINHA(P),

9999814620

INOT AVAILABLE ~ [12-11-2025
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20 IPETITION u/s 9 OFOMP (I) (COMM)/281/2025 [17-11-2025 I[HERO FINCORP LTD. VS. NITESHMAYANK 0873347330 IMAYANK_MAHAJA [10-11-2025
JARBITRATION IVIJAY BORA AND ORS. IMAHAJAN(P), INo5@YAHOO.COM
20 IOBJECTION PETITION U/S 340MP (COMM)/181/2025 17-11-2025 ISARASWATI DOT COM PVT LTD[DISHA INOT AVAILABLE [NOT AVAILABLE  [12-11-2025
OF ARBITRATION & JAND ORS VS ALANKIT LIMITED [BAGRI(P),
ICONCILIATION ACT
20 IPETITION U/S 9 OFOMP (I) (COMM)/286/2025 [18-11-2025 IAJANMA INDUSTRIES LLPANANT INOT AVAILABLE [NOT AVAILABLE 11-11-2025
IARBITRATION SONIPAT VS THE GENERALJRAO(P),
IMANAGER NORTHERN RAILWAY
20 I[EXECUTION PETITION IEXCOMM - AWARD BY ARBj18-11-2025 IANAROCK PROPERTYANANT INOT AVAILABLE [NOT AVAILABLE 13-11-2025
COMM/103/2025 ICONSULTANTS PVT LTD VS M GADITYA
IHOUSING PVT LTD PATRO(P),
20 ISUIT FOR RECOVERY CS (COMM)/874/2025 19-11-2025 INARESH KUMAR TANWAR VS [SACHIN 9599938118 ISACHINKUMAR1219(14-11-2025
IVIRENDER SINGH SURYAVANSHI [KUMAR(P), 87@GMAIL.COM
20 IOBJECTION PETITION U/S 340MP (COMM)/184/2025 19-11-2025 I[ELEVAR DIGITEJANURAG INOT AVAILABLE [NOT AVAILABLE 17-11-2025
IOF ARBITRATION & INFRASTRUCUTRE PVT LTD VS [ANAND(P),
ICONCILIATION ACT INNOVEL ENERGY SERVICES PVT]
LTD FORMERLY KNOWN ASf
IENVIRON SOLAR PVT LTD|
I[ENVIRON ENERGY SERVICE PVT
20 ISUIT FOR RECOVERY CS (COMM)/875/2025 20-11-2025 STATE BANK OF INDIA VS PJEEWAN 0810099243 VPGADVOCATE@G [05-11-2025
IPRIYANKA OBEROI [PARKASH IMAIL.COM
IGUPTA(P),
20 ISUIT FOR RECOVERY CS (COMM)/881/2025 21-11-2025 IPRASHANT TRIPATHI VS |[MUSTAFA INOT AVAILABLE [NOT AVAILABLE  [17-11-2025
TELEGRAM FZ LLP IALAM(P),
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20 [EXECUTION PETITION EXECUTION 21-11-2025 IGS GEOTECHNICAL SERVICESHARSH 9250730788 [UNIQUECOUNSELS [17-11-2025
(COMM)/186/2025 LLP VS KMC CONSTRUCTION[VARDHAN @GMAIL.COM
LIMITED SINGH(P),
20 IPETITION u/s 9 OFOMP (I) (COMM)/290/2025 [21-11-2025 IAXIS FINANCE LIMITED VS [VIVEK 7928758189 INOT AVAILABLE  [19-11-2025
IARBITRATION BHANUPRASAD VARMA SINHA(P),
20 IPETITION U/S 9 OFOMP (I) (COMM)/306/2025 [22-11-2025 IAXIS BANK LTD VS MANOJAVINASH 9999991527 JADV.AVINASHKUM [17-11-2025
IARBITRATION KUMAR KUMAR(P), AR@GMAIL.COM
20 IPETITION u/s 9 OFOMP (I) (COMM)/307/2025 [22-11-2025 IAXIS BANKLTD VS GUPHRAN |AVINASH 9999991527 JADV.AVINASHKUM [17-11-2025
ARBITRATION KUMAR(P), AR@GMAIL.COM
20 IPETITION u/s 9 OFOMP (I) (COMM)/308/2025 [22-11-2025 IAXIS BANK LTD VS SANJIVAVINASH 9999991527 JADV.AVINASHKUM [19-11-2025
ARBITRATION IKUMAR MISHRA KUMAR(P), AR@GMAIL.COM
20 IPETITION u/s 9 OFOMP (I) (COMM)/309/2025 [22-11-2025 IAXIS BANK LTD VS RAMRAKH SOAVINASH 9999991527 JADV.AVINASHKUM [19-11-2025
JARBITRATION IDEVA RAM [KUMAR(P), AR@GMAIL.COM
20 IPETITION u/s 9 OFOMP (I) (COMM)/304/2025 [22-11-2025 IAXIS BANK LTD VS NAJIMIAVINASH 9999991527 JADV.AVINASHKUM [16-11-2025
IARBITRATION ISMAIL KUMAR(P), AR@GMAIL.COM
20 IPETITION u/s 9 OFOMP (I) (COMM)/305/2025 [22-11-2025 IAXIS BANK LTD VS AJEETAVINASH 9999991527 JADV.AVINASHKUM [17-11-2025
IARBITRATION KUMAR KUMAR(P), IAR@GMAIL.COM
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IPETITION u/s OMP (I) (COMM)/303/2025 [22-11-2025 IAXIS BANK LTD VS MOHD SOKI 9999991527 JADV.AVINASHKUM [16-11-2025
JARBITRATION [KUMAR(P), AR@GMAIL.COM
20 ISUIT FOR RECOVERY ICS (COMM)/887/2025 24-11-2025 [UNION BANK OF INDIA VS [ARUN KUMAR9312400295 JARUNKUMARSHUK (11-11-2025
IMAHESH KUMAR SHARMA SHUKLA(P), ILA7@GMAIL.COM
20 ISUIT FOR RECOVERY CS (COMM)/897/2025 26-11-2025 I[FARMART SERVICE PVT LTD VS DEEPANKUR (7017361501 ISONDHIANDPARTN 05-11-2025
RAMKISHOR KAILASH CHANDRA |[SONDHI(P), I[ER@GMAIL.COM
IAND SONS
20 ISUIT FOR RECOVERY CS (COMM)/898/2025 26-11-2025 IFARMART SERVICE PVT LTD VS [DEEPANKUR [7017361501 ISONDHIANDPARTN (06-11-2025
GOKUL ENTERPRISE AND ORS  |SONDHI(P), [ER@GMAIL.COM
20 IOBJECTION PETITION U/S 340MP (COMM)/187/2025 26-11-2025 IM/S WIKREATE HEALTHMEHAK 9990358009 IMEHAKGUPTA009 [19-11-2025
IOF ARBITRATION ICOMMUNICATION PVT LTD VS [GUPTA(P), @GMAIL.COM
ICONCILIATION ACT IM/S AAKASH HEALTHCARE PVT]
LTD
20 IOBJECTION PETITION U/S 340MP (COMM)/190/2025 27-11-2025 SANJAY GANDHI MEMORIALIPRANAV 0873333064 PRANAVJAIN.ADV@[22-11-2025
IOF ARBITRATION & IHOSPITAL VS VENTUREJAIN(P), IGMAIL.COM
ICONCILIATION ACT SECURITY AND FACILITY]
IMANAGEMENT PVT LTD
20 IPETITION U/s OMP (I) (COMM)/310/2025 [28-11-2025 IKOTAK MHINDRA PRIME LTD. VSMAYANK 9873347330 IMAYANK_MAHAJA [25-10-2025
IARBITRATION JHARANA SINGHA IMAHAJAN(P), INoO5@YAHOO.COM
20 IPETITION u/s OMP (I) (COMM)/312/2025 [28-11-2025 IAXIS FINANCE LTD VS JAYANIASHISH 9312402821 INOT AVAILABLE  [20-11-2025

ARBITRATION

IVASAN

KUMAR
SINGH(P),
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IPETITION u/s IOMP (I) (COMM)/311/2025 [28-11-2025 IHERO HOUSING FINANCE LTD [ASHISH 0312402821 INOT AVAILABLE  [25-11-2025
JARBITRATION VS DEEPAK KUMAR JHA [KUMAR
SINGH(P),

23 IMS. SAVITA RAO,SOUTH 12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7992/2025/01/11/2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 0266434364 JADVOCATESAGARA [31.10.2025
IDISTRICT [BLOCK-I ICONCILIATION ACT PRIVATE LIMITED VS ABHISHEKBAWEJA(P), IGGAWAL@GMAIL.C
WUDGE(COMMERCI IANAND OM
AL COURT)

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7991/2025[01/11/2025 IAXIS BANK LIMITED VS [VIBHOR 9971680687 ISUPPORT@ARVLA [31.10.2025
BLOCK-I ICONCILIATION ACT KISHANA RAM IMATHUR(P), WCHAMBERS.CO.IN|

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7990/202501/11/2025 CNH INDUSTRIAL CAPITAL INDIAJKANIKA 9266434364 IADVOCATESAGARA [31.10.2025
[BLOCK-I ICONCILIATION ACT PRIVATE LIMITED VS BUPINDREBAWEJA(P), IGGAWAL@GMAIL.C

SINGH OM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8032/202503/11/2025 IAXIS BANK LTD VS MAHESHMAYANK 09873347330 IMAYANK_MAHAJA [02.11.2025
[BLOCK-I ICONCILIATION ACT IBABU 9671 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8033/2025/03/11/2025 IAXIS BANK LTD VS RAHULMAYANK 09873347330 IMAYANK_MAHAJA [02.11.2025
[BLOCK-I ICONCILIATION ACT GUPTA 5893 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (Djo3/11/2025 IAXIS BANK LTD VS SACHINMAYANK 9873347330 IMAYANK_MAHAJA [02.11.2025
[BLOCK-I ICONCILIATION ACT (COMM)/8034/2025 IKUMAR 6741 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8027/2025/03/11/2025 IAXIS BANK LTD VS VINEETIMAYANK 9873347330 IMAYANK_MAHAJA [02.11.2025
BLOCK-I ICONCILIATION ACT ISINGH 4470 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (Djo3/11/2025 IAXIS BANK LTD VS ROHIT 5073 [MAYANK 0873347330 IMAYANK_MAHAJA (02.11.2025
[BLOCK-I ICONCILIATION ACT (COMM)/8028/2025 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (Djo3/11/2025 IAXIS BANK LTD VS PRAMODMAYANK 9873347330 IMAYANK_MAHAJA [02.11.2025
BLOCK-I ICONCILIATION ACT (COMM)/8029/2025 KUMAR 3609 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (Djo3/11/2025 IAXIS BANK LTD VS BRAJ MOHANMAYANK 0873347330 IMAYANK_MAHAJA (02.11.2025
[BLOCK-I ICONCILIATION ACT (COMM)/8030/2025 4168 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (Djo3/11/2025 IAXIS BANK LTD VS ASHISHMAYANK 0873347330 IMAYANK_MAHAJA [02.11.2025
[BLOCK-I ICONCILIATION ACT (COMM)/8036/2025 IKUMAR GUPTA IMAHAJAN(P), INo5@YAHOO.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8031/2025/03/11/2025 IJAXIS BANK LTD VS WASHID ALIMAYANK 9873347330 IMAYANK_MAHAJA [02.11.2025
BLOCK-I ICONCILIATION ACT 7317 IMAHAJAN(P), No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8035/2025/03/11/2025 IAXIS BANK LIMITED VS BUDH [VIBHOR 9971680687 ISUPPORT@ARVLA [02.11.2025
[BLOCK-I ICONCILIATION ACT RAM IMATHUR(P), WCHAMBERS.CO.IN|
12, NEW COURTCIVIL CASES CS (COMM)/501/2025 03/11/2025 IM/S VINI COSMETICS PRIVATEANIL KUMAR9810134793 IALLIPCARE@GMAI [02.11.2025
[BLOCK-I LIMITED VS JIGNESHBHAISAHU(P), IL.COM

IHASHMUKHLAL SHAH TRADING

IAS M/S 24 X 7 A FRAGRANCE
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8065/2025/04/11/2025 IDHARA MOTOR FINANCE LTD VS| KYADAV(P), (9999855157 IADVJITENDERYAD [03.11.2025
[BLOCK-I ICONCILIATION ACT IDIAMOND INFRA IAV2017@GMAIL.CO

IM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (Djo4/11/2025 IAXIS BANK LTD VS BADANMAYANK 0873347330 IMAYANK_MAHAJA (03.11.2025
[BLOCK-I ICONCILIATION ACT (COMM)/8062/2025 ISINGH 7658 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (Djo4/11/2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 IDELHI.JANGRAADV|03.11.2025
[BLOCK-I ICONCILIATION ACT (COMM)/8063/2025 FINANCE  LIMITED VS UVANGRA(P), IOCATE@GMAIL.CO

HEERAJEE DEVMAN IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (Dio4/11/2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 DELHI.JANGRAADV (03.11.2025
[BLOCK-I ICONCILIATION ACT (COMM)/8064/2025 FINANCE  LIMITED VS JANGRA(P), IOCATE@GMAIL.CO

LAKHABHAI RANABHAI ZAPDA IM
12, NEW COURTCIVIL CASES CS (COMM)/508/2025 07/11/2025 CANARA BANK VS MANISHANSHUMAN (99990042642 ISRILANSHU83@GM [04.11.2025
BLOCK-I [TANWAR PROPRIETOR OF M/S[SRIVASTAVA(P AIL.COM

IDILLI DHABA ,
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8147/2025/07/11/2025 PIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 DELHI.JANGRAADV|04.11.2025
[BLOCK-I ICONCILIATION ACT IFINANCE LIMITED VS SAJU S JANGRA(P), IOCATE@GMAIL.CO

IM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8135/2025/07/11/2025 IAXIS BANK LTD VS AJAY SINGHMAYANK 0873347330 IMAYANK_MAHAJA (04.11.2025
BLOCK-I ICONCILIATION ACT 8315 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8148/2025(07/11/2025 IAXIS BANK LTD VS VISHRAMMAYANK 0873347330 IMAYANK_MAHAJA |04.11.2025
[BLOCK-I ICONCILIATION ACT ISINGH 1910 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8133/2025(07/11/2025 IAXIS BANK LTD VS NAJIM 7217 [MAYANK 0873347330 IMAYANK _MAHAJA (04.11.2025
[BLOCK-I ICONCILIATION ACT IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8138/2025(07/11/2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DELHI.JANGRAADV|04.11.2025
[BLOCK-I ICONCILIATION ACT FINANCE LIMITED VS KAUTIKJANGRA(P), IOCATE@GMAIL.CO

RAMCHANDRA AAKHADE IM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8134/2025(07/11/2025 IS BANK LTD VS SANTOSHMAYANK 0873347330 IMAYANK_MAHAJA [04.11.2025
[BLOCK-I ICONCILIATION ACT IKUMAR 7657 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8146/2025/07/11/2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 IDELHL.JANGRAADV|04.11.2025
[BLOCK-I ICONCILIATION ACT FINANCE LIMITED VS SHAHJANGRA(P), IOCATE@GMAIL.CO

IALAM IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8137/2025(07/11/2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 IDELHI.JANGRAADV|04.11.2025
[BLOCK-I ICONCILIATION ACT FINANCE LIMITED VS RAMANJANGRA(P), IOCATE@GMAIL.CO

KUMAR IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8132/2025(07/11/2025 IAXIS BANK LTD VS RATNESHMAYANK 9873347330 IMAYANK_MAHAJA |04.11.2025
[BLOCK-I ICONCILIATION ACT KUMAR VARMA IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8131/2025|07/11/2025 IAXIS BANK LTD VS JABBAR 3251 [MAYANK 09873347330 IMAYANK_MAHAJA [04.11.2025
[BLOCK-I ICONCILIATION ACT IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTEXECUTION PETITION EXECUTION 07/11/2025 IASHISH SETHI VS DELHINARENDRA 9891561599 ADV.NITINK@GMAI|04.11.2025
[BLOCK-I (COMM)/157/2025 INSTITUTE OHRGAUTAM(P), L..COM

IPHARMACEUTICAL SCIENCE AN

RESEARCH
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8145/2025/07/11/2025 JAXIS BANK LTD VS KALICHARAN]MAYANK 9873347330 IMAYANK_MAHAJA [04.11.2025
[BLOCK-I ICONCILIATION ACT 6072 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8139/2025(07/11/2025 IAXIS BANK LTD VS MITHLESHMAYANK 0873347330 IMAYANK_MAHAJA [04.11.2025
BLOCK-I ICONCILIATION ACT KUMAR 3481 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8140/2025/07/11/2025 IAXIS BANK LTD VS BHOLAMAYANK 0873347330 IMAYANK_MAHAJA |04.11.2025
[BLOCK-I ICONCILIATION ACT ISINGH 9537 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8136/2025/07/11/2025 IAXIS BANK LTD VS PRATAPMAYANK 0873347330 IMAYANK_MAHAJA (04.11.2025
BLOCK-I ICONCILIATION ACT ISINGH 8057 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8144/2025(07/11/2025 IAXIS BANK LIMITED VS KESHA [VIBHOR 0971680687 ISUPPORT@ARVLA |04.11.2025
[BLOCK-I ICONCILIATION ACT RAM IMATHUR(P), WCHAMBERS.CO.IN|
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8128/2025(07/11/2025 IAXIS BANK LIMITED VS ANILVIBHOR 0971680687 ISUPPORT@ARVLA [04.11.2025
[BLOCK-I ICONCILIATION ACT IKUMAR MEENA IMATHUR(P), WCHAMBERS.CO.IN|
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8143/2025(07/11/2025 IAXIS BANK LIMITED VS PAWAN|VIBHOR 9971680687 ISUPPORT@ARVLA |04.11.2025
[BLOCK-I ICONCILIATION ACT KUMAR JAT IMATHUR(P), WCHAMBERS.CO.IN|
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8141/2025[07/11/2025 IS BANK LTD VS ASHISHMAYANK 0873347330 IMAYANK_MAHAJA [04.11.2025
[BLOCK-I ICONCILIATION ACT IKUMAR SINGH 3149 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8130/2025/07/11/2025 IJAXIS BANK LTD VS SHAYRAMAYANK 0873347330 IMAYANK_MAHAJA |04.11.2025
[BLOCK-I ICONCILIATION ACT IKHATUN 1068 IMAHAJAN(P), INO5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8142/2025/07/11/2025 IAXIS BANK LIMITED VS [VIBHOR 9971680687 ISUPPORT@ARVLA |04.11.2025
[BLOCK-I ICONCILIATION ACT HEMANT KUMAR HARIJAN IMATHUR(P), WCHAMBERS.CO.IN|
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8127/2025(07/11/2025 ICNH INDUSTRIAL CAPITAL INDIAIKA NIKA 0266434364 IADVOCATESAGARA (04.11.2025
[BLOCK-I ICONCILIATION ACT IPRIVATE LIMITED VS RAVIBAWEJA(P), IGGAWAL@GMAIL.C
SHARMA OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8205/2025/10/11/2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 0266434364 IADVOCATESAGARA (07.11.2025
[BLOCK-I ICONCILIATION ACT IPRIVATE LIMITED VS JAGWANTBAWEJA(P), IGGAWAL@GMAIL.C
SINGH OM

12, NEW COURTCIVIL CASES CS (COMM)/512/2025 10/11/2025 RAHMAT ALI VS  NARAYAN[KAPIL 0711746595 INOT ON RECORED [07.11.2025
[BLOCK-I IMAKHIJA KAUSHIK(P),
12, NEW COURTCIVIL CASES CS (COMM)/518/2025 12/11/2025 ICANARA BANK VS JAGANNATHANSHUMAN (99990042642 ISRILANSHU83@GM [10.11.2025
[BLOCK-I [RAI (PROP OF M/S SAJNI SAREE) [SRIVASTAVA(P AIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8314/2025[14/11/2025 IKOTAK MAHINDRA PRIMERAJESH 0958726491 IDELHI.JANGRAADV[13.11.2025
BLOCK-I ICONCILIATION ACT LIMITED VS GAGANDEEP J JANGRA(P), IOCATE@GMAIL.CO

IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8315/2025[14/11/2025 KOTAK MAHINDRA PRIMERAJESH 0958726491 DELHI.JANGRAADV|[13.11.2025
[BLOCK-I ICONCILIATION ACT LIMITED VS NITESH GAUTAM JANGRA(P), IOCATE@GMAIL.CO

IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8311/2025[14/11/2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 IDELHI.JANGRAADV13.11.2025
BLOCK-I ICONCILIATION ACT IPVT LTD VS SURENDRA KUMAR PJANGRA(P), IOCATE@GMAIL.CO

IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8312/2025[14/11/2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 DELHI.JANGRAADV|[13.11.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS TEGA RAM JANGRA(P), IOCATE@GMAIL.CO

IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8313/2025(14/11/2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 IDELHI.JANGRAADV [13.11.2025
[BLOCK-I ICONCILIATION ACT IPVT LTD VS GOPAL LAXMAN JANGRA(P), IOCATE@GMAIL.CO

IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8310/2025[14/11/2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 DELHI.JANGRAADV|[13.11.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS IKABAL ISLAAM UVANGRA(P), IOCATE@GMAIL.CO

IM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (Djt4/11/2025 IAXIS BANK LTD VS GAJENDRAMAYANK 0873347330 IMAYANK_MAHAJA [13.11.2025
BLOCK-I ICONCILIATION ACT (COMM)/8309/2025 ISINGH 0383 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (Dp4/11/2025 IJAXIS BANK LTD VS PRABHUMAYANK 0873347330 IMAYANK_MAHAJA [13.11.2025
[BLOCK-I ICONCILIATION ACT (COMM)/8300/2025 ISINGH 7991 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8301/2025[14/11/2025 IAXIS BANK LTD VS KAILASHMAYANK 0873347330 IMAYANK_MAHAJA 13.11.2025
[BLOCK-I ICONCILIATION ACT ISINGH 3264 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8305/2025(14/11/2025 IAXIS BANK LTD VS SANTOSHMAYANK 9873347330 IMAYANK_MAHAJA [13.11.2025
[BLOCK-I ICONCILIATION ACT KUMAR SINGH 7427 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8307/2025[14/11/2025 IAXIS BANK LTD VS RAMKUMARMAYANK 0873347330 IMAYANK_MAHAJA 13.11.2025
[BLOCK-I ICONCILIATION ACT 1305 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (Djt4/11/2025 IAXIS BANK LTD VS  ARUNMAYANK 0873347330 IMAYANK_MAHAJA [13.11.2025
[BLOCK-I ICONCILIATION ACT (COMM)/8308/2025 PRATAP SINGH IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8299/2025(14/11/2025 IAXIS BANK LTD VS VINODMAYANK 0873347330 IMAYANK_MAHAJA 13.11.2025
[BLOCK-I ICONCILIATION ACT IKUMAR TIWARI 2478 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8302/202514/11/2025 IAXIS BANK LTD VS SUDAMAMAYANK 0873347330 IMAYANK_MAHAJA [13.11.2025
BLOCK-I ICONCILIATION ACT 8986 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8303/2025/14/11/2025 IAXIS BANK LTD VS VIJAY SINGHMAYANK 0873347330 IMAYANK_MAHAJA [13.11.2025
[BLOCK-I ICONCILIATION ACT 1873 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (Dit4/11/2025 IAXIS BANK LTD VS GHANSHYAMMAYANK 0873347330 IMAYANK_MAHAJA [13.11.2025
BLOCK-I ICONCILIATION ACT (COMM)/8306/2025 5902 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8297/2025[14/11/2025 IJAXIS BANK LTD VS KULDEEP MAYANK 0873347330 IMAYANK_MAHAJA [13.11.2025
[BLOCK-I ICONCILIATION ACT IYADAV 2834 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (Djt4/11/2025 IAXIS BANK LTD VS SONARKALAMAYANK 9873347330 IMAYANK_MAHAJA [13.11.2025
[BLOCK-I ICONCILIATION ACT (COMM)/8304/2025 9761 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8298/202514/11/2025 [TATA CAPITAL LTD VS D S HOMENAVEEN 9350569040 INAVEENK101A@YA [13.11.2025
[BLOCK-I ICONCILIATION ACT ICONSTRUCTION PRIVATESHARMA(P), [HOO.COM
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12, NEW COURTEXECUTION PETITION EXECUTION 15/11/2025 GEETA DEV VS IARJUN 081872418 IARJUNHARKAULI@[14.11.2025
[BLOCK-I (COMM)/159/2025 BHARADWAJ [HARKAULI(P), JAHCHAMBERS.COM|
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8351/2025]15/11/2025 IAXIS BANK LIMITED VS RATANA [VIBHOR 9971680687 ISUPPORT@ARVLA [14.11.2025
[BLOCK-I ICONCILIATION ACT JAT IMATHUR(P), WCHAMBERS.CO.IN|
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8372/2025(17/11/2025 IAXIS BANK LTD VS RIJVAN [MAYANK 0873347330 IMAYANK_MAHAJA [15.11.2025
[BLOCK-I ICONCILIATION ACT IKHAN 0766 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTICIVIL CASES IMISC DJ/283/2025 19/11/2025 IRAJ SINGH MALIK VS JITENDERJVIVEK 0560074414 JADVOCATESDOPHT (17.11.2025
[BLOCK-I SHARMA JAISWAL(P), IAR@GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8424/2025[19/11/2025 IAXIS BANK LIMITED VS LAXMAN|VIBHOR 0971680687 ISUPPORT@ARVLA [17.11.2025
[BLOCK-I ICONCILIATION ACT CHARPOTA IMATHUR(P), WCHAMBERS.CO.IN|
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8416/2025[19/11/2025 IAXIS BANK LTD VS MANAVMAYANK 0873347330 IMAYANK_MAHAJA [17.11.2025
[BLOCK-I ICONCILIATION ACT CHANDOK 2212 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8425/2025/19/11/2025 IAXIS BANK LTD VS MOHD FIROZ|ANUPAM 9654926809 JANUPAMJSINGH@ [17.11.2025
[BLOCK-I ICONCILIATION ACT SINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8426/202519/11/2025 IAXIS BANK LTD VS AMRITESHANUPAM 0654926809 JANUPAMJSINGH@ [17.11.2025
BLOCK-I ICONCILIATION ACT BHARADWAJ SINGH(P), IGAMIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8421/2025[19/11/2025 IAXIS BANK LTD VS PRIYANKAAVINASH 011-41513189 AVINASH.ADV@GM (17.11.2025
[BLOCK-I ICONCILIATION ACT SINGH KUMAR(P), IAIL.COM
12, NEW COURTICIVIL CASES CS (COMM)/530/2025 24/11/2025 TRILOK CHAND GOYAL PROP OHROHIT 7082409733 IADVOCATESADANA 21.11.2025
BLOCK-I IGANGA TIMBER AND PLYWOOD[SADANA(P), |LROHITS.5484@GM
JUNCTION VS FNB WEDDINGS| AIL.COM
IAND EVENTS INDIA PRIVATE

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8514/2025[24/11/2025 IAXIS BANK LIMITED VS ARSAD [RAHUL 0971891788 INFO@AUALEGAL.C[20.11.2025
[BLOCK-I ICONCILIATION ACT ISO SUMER KHAN ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8515/2025[24/11/2025 IAXIS BANK LIMITED VS RAJJK[RAHUL 9971891788 INFO@AUALEGAL.C{20.11.2025
[BLOCK-I ICONCILIATION ACT KHAN ICHAUHAN(P), OM
12, NEW COURTICIVIL CASES CS (COMM)/532/2025 24/11/2025 THE POLO LAUREN COMPANY LP SHRAVAN 9810017859 [UNITEDMARK@UN [20.11.2025
[BLOCK-I VS AMIT JOSHI BANSAL(P), ITEDANDUNITED.C

oM
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12, NEW COURTICIVIL CASES ICS (COMM)/531/2025 24/11/2025 MS SHUBHAM GOLDIEE MASALESHRAVAN 9810017859 [UNITEDMARK@UN |[21.11.2025
[BLOCK-I IPVT LTD VS HIMANSHU MISHRA [BANSAL(P), ITEDANDUNITED.C
lOM
12, NEW COURTICIVIL CASES CS (COMM)/535/2025 26/11/2025 SIEMENS INDUSTRY SOFTWAREAARSHIA 0818061242 IAARSHIA@SAIKRIS [25.11.2025
[BLOCK-I INC VS MUBIN XXXXXXXX BEHL(P), IHNAASSOCIATES.C
oM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8524/2025[26/11/2025 IJAXIS BANK LIMITED VS VINOD [RAHUL 9971891788 INFO@AUALEGAL.C[25.11.2025
[BLOCK-I ICONCILIATION ACT KUMAR ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8525/202526/11/2025 IAXIS BANK LIMITED VS MALTI RAHUL 9971891788 INFO@AUALEGAL.C[25.11.2025
[BLOCK-I ICONCILIATION ACT IDEVI ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8538/2025/27/11/2025 IAXIS BANK LIMITED VS MOHD|NIRAJ 0811306559 INIRAJKUMAR1976 [25.11.2025
[BLOCK-I ICONCILIATION ACT IMURSLEEM KHAN KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8539/202527/11/2025 IAXIS BANK LIMITED VS |NIRAJ [UBUNTU INIRAJKUMAR1976 [25.11.2025
[BLOCK-I ICONCILIATION ACT INANDLAL YADAV KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8540/2025/27/11/2025 IAXIS BANK LIMITED VS |NIRAJ 9811306559 INIRAJKUMAR1976 [25.11.2025
[BLOCK-I ICONCILIATION ACT IDHARMENDRA KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 34 OF THE ARBITRATION &OMP (COMM)/55/2025 27/11/2025 IMRS SANGITA MEHRA VS |APOORV 8420524375 JAPOORV@ASVLAW [25.11.2025
BLOCK-I ICONCILIATION ACT WAIPREET SINGH KLER IJAGARWAL(P), IOFFICES.COM
12, NEW COURTICIVIL CASES CS (COMM)/536/2025 27/11/2025 KVG AGRO PRIVATE LIMITED VS NAVEEN 0555481152 INAVKUMAR1512@G [25.11.2025
[BLOCK-I SHIVAM ENTERPRISESKUMAR(P), IMAIL.COM

MTHROUGH ITS PROPRIETOR MR

IMADAN MOHAN
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8552/2025[27/11/2025 IAXIS BANK LTD VS MUNISHAVINASH 011-41513189 IAVINASH.ADV@GM [25.11.2025
BLOCK-I ICONCILIATION ACT KALSI KUMAR(P), AIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8582/202528/11/2025 IDFC FIRST BANK LTD VS [SANJEEV 8285002845 IMANJUL.SOOD@SR [27.11.2025
[BLOCK-I ICONCILIATION ACT [HIMANK PLAWAT PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP D28/11/2025 PIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 IDELHLJANGRAADV[27.11.2025
[BLOCK-I ICONCILIATION ACT (COMM)/8580/2025 IFINANCE LIMITED VS PRATIBHAJANGRA(P), IOCATE@GMAIL.CO

TILAK RAJ MAHAJAN IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8581/2025[28/11/2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 DELHI.JANGRAADV|[27.11.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS M  NJANGRA(P), IOCATE@GMAIL.CO

ICONSTRUCTIONS 73216 M
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8572/202528/11/2025 IAXIS BANK LTD VS LAVJEET |ASHISH 9999183119 IASHISH@AGCPART [27.11.2025
[BLOCK-I ICONCILIATION ACT SINGH [KUMAR INERS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8578/202528/11/2025 IJAXIS BANK LTD VS RAMU SINGH|ASHISH 9999183119 IASHISH@AGCPART [27.11.2025
[BLOCK-I ICONCILIATION ACT KUMAR INERS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8573/2025[28/11/2025 IAXIS BANK LTD VS  VIPINASHISH 9999183119 ASHISH@AGCPART [27.11.2025
[BLOCK-I ICONCILIATION ACT IKATYURA KUMAR INERS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8571/2025[28/11/2025 IAXIS BANK LTD VS UMESHMAYANK 9873347330 IMAYANK_MAHAJA [27.11.2025
[BLOCK-I ICONCILIATION ACT KUMAR 3646 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8579/2025[28/11/2025 IAXIS BANK LTD VS JAVAHIR |ASHISH 9999183119 IASHISH@AGCPART [27.11.2025
[BLOCK-I ICONCILIATION ACT JAISWAL KUMAR INERS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8574/202528/11/2025 IAXIS BANK LTD VS BANDANAMAYANK 9873347330 IMAYANK_MAHAJA [27.11.2025
[BLOCK-I ICONCILIATION ACT 8483 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8575/2025[28/11/2025 IAXIS BANK LTD VS VINOD |[ASHISH 9999183119 IASHISH@AGCPART [27.11.2025
[BLOCK-I ICONCILIATION ACT KUMAR KUMAR INERS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8577/2025[28/11/2025 IAXIS BANK LTD VS MOHAMMAD|ISHOBHA 0811192158 ISRSHOBHAGUPTA [27.11.2025
BLOCK-I ICONCILIATION ACT IMUSTAFA IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8576/202528/11/2025 IJAXIS BANK LTD VS ANJU IASHISH 9999183119 IASHISH@AGCPART [27.11.2025
[BLOCK-I ICONCILIATION ACT KUMAR INERS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8570/2025[28/11/2025 IAXIS BANK LTD VS REENAMAYANK 0873347330 IMAYANK_MAHAJA [27.11.2025
BLOCK-I ICONCILIATION ACT KUMARI 8559 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8568/2025[28/11/2025 IAXIS BANK LIMITED VS OM[NIRAJ 9811306559 INIRAJKUMAR1976 [27.11.2025
[BLOCK-I ICONCILIATION ACT IPOWER ENGINEERS KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8569/202528/11/2025 IAXTS BANK LIMITED VS MADHU [VIBHOR 9971680687 ISUPPORT@ARVLA [27.11.2025
[BLOCK-I ICONCILIATION ACT IDAN IMATHUR(P), WCHAMBERS.CO.IN|
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8567/2025/28/11/2025 [AXIS BANK LIMITED VS |AMIT 8860939556 IAMITKUMAR.294@ [27.11.2025
[BLOCK-I ICONCILIATION ACT PRAKASH CHANDRA SUKHWAL [KUMAR(P), REDIFFMAIL.COM
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[BLOCK-I

ICONCILIATION ACT

(COMM)/8660/2025

ISINGH

KUMAR
IGUPTA(P),

12, NEW COURTICIVIL CASES CS DJ/783/2025 28/11/2025 IRAM SHANKAR YADAV THROUGHMOHD INOT INOT ON RECORED [27.11.2025
[BLOCK-I IPOA SUNIL KUMAR YADAV VS [AZEEM(P), RECORED

TARA MACHINES AND TECH

ISERVICE PVT LTD
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8565/202528/11/2025 IJAXIS BANK LIMITED VS ARUN |AMIT 8860939556 AMITKUMAR.294@ [27.11.2025
[BLOCK-I ICONCILIATION ACT KUMAR(P), IREDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8566/2025[28/11/2025 IAXIS BANK LIMITED VS RAMAMIT 8860939556 AMITKUMAR.204@ [27.11.2025
[BLOCK-I ICONCILIATION ACT INIVAS PRAJAPATI KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8564/202528/11/2025 IAXIS BANK LTD VS  VINIT]MAYANK 9873347330 IMAYANK_MAHAJA [27.11.2025
[BLOCK-I ICONCILIATION ACT RAMVEER 3071 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8664/2025/29/11/2025 ICNH INDUSTRIAL CAPITAL INDIA[TUSHARR 0266434371 ILEGAL12@ARENESS]28.11.2025
[BLOCK-I ICONCILIATION ACT PRIVATE LIMITED VS DEEPAKMAWKIN(P), ILAW.COM

SINGH
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8665/2025129/11/2025 IAXIS BANK LTD VS RAMESHMAYANK 0873347330 IMAYANK_MAHAJA [28.11.2025
[BLOCK-I ICONCILIATION ACT RAWAT 2528 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8666/2025/29/11/2025 IAXIS BANK LTD VS AKASH 3914 |[MAYANK 9873347330 IMAYANK_MAHAJA [28.11.2025
[BLOCK-I ICONCILIATION ACT IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8663/2025129/11/2025 IAXIS BANK LIMITED VS |VIBHOR 0971680687 ISUPPORT@ARVLA [28.11.2025
BLOCK-I ICONCILIATION ACT ISITARAM MEENA IMATHUR(P), WCHAMBERS.CO.IN|
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8662/2025/29/11/2025 IAXIS BANK LTD VS PANKAJMAYANK 0873347330 IMAYANK_MAHAJA [28.11.2025
[BLOCK-I ICONCILIATION ACT IKUMAR JHA IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8658/2025/29/11/2025 IAXIS BANK LIMITED VS |VIBHOR 0971680687 ISUPPORT@ARVLA [28.11.2025
BLOCK-I ICONCILIATION ACT IRAJVEER GURJAR IMATHUR(P), WCHAMBERS.CO.IN|
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8659/202529/11/2025 IJAXIS BANK LTD VS MANOJ IASHISH 9999183119 IASHISH@AGCPART [28.11.2025
[BLOCK-I ICONCILIATION ACT KUMAR INERS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8661/202529/11/2025 IAXIS BANK LTD VS SUKH PALASHISH 0999183119 IASHISH@AGCPART [28.11.2025
[BLOCK-I ICONCILIATION ACT SINGH KUMAR INERS.CO.IN
IGUPTA(P),

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (Djz9/11/2025 IAXIS BANK LTD VS RAJENDER |ASHISH 9999183119 IASHISH@AGCPART [28.11.2025

INERS.CO.IN
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ICOMMERCE PRIVATE LIMITED

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8657/2025129/11/2025 IAXIS BANK LIMITED VS |RAHUL 9971891788 INFO@AUALEGAL.C|28.11.2025
[BLOCK-I ICONCILIATION ACT IBUDHPRIYA RATAN ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8654/2025/29/11/2025 IJAXIS BANK LIMITED VS YOGESH [RAHUL 0971891788 INFO@AUALEGAL.C[28.11.2025
[BLOCK-I ICONCILIATION ACT GAHLOT ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8655/2025/29/11/2025 IAXIS BANK LIMITED VS [RAHUL 9971891788 INFO@AUALEGAL.C|28.11.2025
[BLOCK-I ICONCILIATION ACT [ENERGETIC PROJECTS PRIVATECHAUHAN(P), OM
LIM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8656/2025129/11/2025 IAXIS BANK LIMITED VS AMIT [RAHUL 9971891788 INFO@AUALEGAL.C[28.11.2025
[BLOCK-I ICONCILIATION ACT KUMAR ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8653/2025129/11/2025 IJAXIS BANK LIMITED VS NEERAJ [RAHUL 9971891788 INFO@AUALEGAL.C]28.11.2025
[BLOCK-I ICONCILIATION ACT ISRIVASTAVA ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8652/2025129/11/2025 IAXIS BANK LIMITED VS GULAM [NIRAJ 0811306559 INIRAJKUMAR1976 [28.11.2025
[BLOCK-I ICONCILIATION ACT HASNAIN KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/8651/2025[29/11/2025 IAXIS BANK LIMITED VS A S [NIRAJ 9811306559 INIRAJKUMAR1976 [28.11.2025
[BLOCK-I ICONCILIATION ACT ILOGISTIC KUMAR(P), @GMAIL.COM
24 IMS. ANURADHASOUTH 6, NEW COURTICOMMERCIAL OMP (Djo1-11-2025 IAXIS BANK LTD VS TARUN BEHLJADV 0871040589 INDOLEXLAW@GM (30.10.2025
SHUKLA BLOCK-I (COMM)/8005/2025 (1383) DHEERAJ(P), AIL.COM
IBHARDWAJ,
IDISTRICT
JUDGE(COMMERCI 6, NEW COURTICOMMERCIAL OMP (Dio1-11-2025 IAXIS BANK LTD VS SOMA RANIADV 0871040589 INDOLEXLAW@GM [30.10.2025
AL COURT) BLOCK-I (COMM)/8007/2025 (2998) DHEERAJ(P), IATL.COM
6, NEW COURTICOMMERCIAL OMP (Ijo1-11-2025 IAXIS BANK LTD VS AMAR SINGH |[SUNITA 0871040589 INDOLEXLAW@GM [29.10.2025
[BLOCK-I (COMM)/8009/2025 SINGH(P), JAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8010/2025(01-11-2025 IJAXIS BANK LTD VS NISHA SUNITA 0871040589 INDOLEXLAW@GM [29.10.2025
[BLOCK-I SINGH(P), JAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8011/2025(01-11-2025 IAXIS BANK LTD VS UMARSUNITA 0871040589 INDOLEXLAW@GM [29.10.2025
[BLOCK-I IMEDICARE PRIVATE LIMITED SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL CS (COMM)/500/2025 01-11-2025 IMANASH LIFESTYLE PRIVATEINAGESHWAR (9818823289 INFO@DEYANDKU [31.10.2025
[BLOCK-I LIMITED VS PURPLE HUT EKUMHAR(P), IMHAR.COM
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[BLOCK-I

RAM

ICHAUHAN(P),

6, NEW COURTICOMMERCIAL OMP (Djo1-11-2025 IKOTAK MAHINDRA BANK LTD VSRAJEEV 0311022104 IRANJAN.AND.COMP31.10.2025
[BLOCK-I (COMM)/8003/2025 ARUN KUMAR [KUMAR IANY@GMAIL.COM
RANJAN(P),

6, NEW COURTICOMMERCIAL OMP (Djo1-11-2025 IAXIS BANK LTD VS ASIF KHAN |SUNITA 0871040589 INDOLEXLAW@GM [29.10.2025
[BLOCK-I (COMM)/8004/2025 SINGH(P), JAIL.COM
6, NEW COURTICOMMERCIAL OMP (Djo1-11-2025 IAXIS BANK LTD VS SHAMMY IADV 0871040589 INDOLEXLAW@GM [31.10.2025
[BLOCK-I (COMM)/8006/2025 DHEERAJ(P), JAIL.COM
6, NEW COURTICOMMERCIAL OMP (Djo1-11-2025 IAXIS BANK LTD VS MESSAM ALI |[SUNITA 0871040589 INDOLEXLAW@GM [29.10.25
BLOCK-I (COMM)/8008/2025 SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8053/2025/03-11-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 WANGRAADVOCATE |01.11.2025
[BLOCK-I FINANCE LIMITED VS RANIJANGRA(P), @GMAIL.COM

ICHANDRA
6, NEW COURTICOMMERCIAL OMP (Dj03-11-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 VANGRAADVOCATE [01.11.2025
[BLOCK-I (COMM)/8048/2025 PVT LTD VS KHEMCHAND BIRI [JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (Djo3-11-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 JANGRAADVOCATE [01.11.2025
[BLOCK-I (COMM)/8050/2025 PVT LTD VS SATYVEER SINGH |JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (Djo3-11-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 JANGRAADVOCATE [01.11.2025
BLOCK-I (COMM)/8049/2025 [PVT LTD VS RAMESH KUMAR  JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8052/2025/03-11-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 JVANGRAADVOCATE [01.11.2025
[BLOCK-I PVT LTD VS NARESH SOURAN JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (Dj03-11-2025 IAXIS BANK LIMITED VS |RAHUL 0871891788 INFO@AUALEGAL.C01.11.2025
BLOCK-I (COMM)/8060/2025 IVIRENDRA SINGH ICHAUHAN(P), OM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8059/2025/03-11-2025 IAXIS BANK LIMITED VS [RAHUL 0871891788 INFO@AUALEGAL.C{01.11.2025
[BLOCK-I IPRIYANKA KUMARI ICHAUHAN(P), OM
6, NEW COURTICOMMERCIAL OMP (Djp3-11-2025 IAXIS BANK LIMITED VS SANJIV [RAHUL 0871891788 INFO@AUALEGAL.C|01.11.2025
[BLOCK-I (COMM)/8058/2025 KUMAR ICHAUHAN(P), lOM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8057/202503-11-2025 IAXIS BANK LIMITED VS RAJA [RAHUL 0871891788 INFO@AUALEGAL.Cj01.11.2025

OM
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6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8056/2025/03-11-2025 IAXIS BANK LIMITED VS [RAHUL 9871891788 INFO@AUALEGAL.C01.11.2025
[BLOCK-I INARENDRA SINGH ICHAUHAN(P), OM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8047/2025/03-11-2025 IAXIS BANK LTD VS SHAHRUKH[SHOBHA 081192158 ISRSHOBHAGUPTA [01.11.2025
[BLOCK-I IKHAN MANSURI IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8051/2025/03-11-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 UANGRAADVOCATE [01.11.2025
[BLOCK-I PVT LTD VS RAJESH KUMAR JANGRA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8054/202503-11-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 ILITIGATION@SRCS [02.11.2025
[BLOCK-I IPARVINDER SINGH PATHAK(P), LEGAL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8055/2025/03-11-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 ILITIGATION@SRCS [02.11.2025
[BLOCK-I IBHAWNA KHANNA PATHAK(P), ILEGAL.COM

6, NEW COURTICOMMERCIAL OMP (Djo4-11-2025 IAXIS BANK LTD VS BHANMATI MAYANK 9873347330 IMAYANK_MAHAJA [31.10.2025
BLOCK-I (COMM)/8088/2025 0624 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (Djo4-11-2025 IAXIS BANK LTD VS  VIPUUMAYANK 0873347330 IMAYANK_MAHAJA [31.10.2025
[BLOCK-I (COMM)/8089/2025 IKUMAR SINGH 4308 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (Djo4-11-2025 IAXIS BANK LTD VS AKHILESHMAYANK 9873347330 IMAYANK_MAHAJA [31.10.2025
BLOCK-I (COMM)/8090/2025 KUMAR YADAV 8783 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8091/2025/04-11-2025 IJAXIS BANK LTD VS AKRAM 5304 [MAYANK 0873347330 IMAYANK_MAHAJA [31.10.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8095/2025/04-11-2025 IAXIS BANK LIMITED VS MOHDRAHUL 0871891788 INFO@AUALEGAL.C|01.11.2025
BLOCK-I ISARIF MAHTAB HASAN ICHAUHAN(P), OM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8101/2025[04-11-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 VANGRAADVOCATE [01.11.2025
BLOCK-I PVT LTD VS HANUMAN DEVI JANGRA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8103/2025/04-11-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JVANGRAADVOCATE [01.11.2025
[BLOCK-I PVT LTD VS CHOTE LAL JANGRA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8104/202504-11-2025 IAXIS BANK LIMITED VS [RAHUL 0871891788 INFO@AUALEGAL.Cj01.11.2025
BLOCK-I RAVIKANT YADAV ICHAUHAN(P), OM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8106/202504-11-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 JVANGRAADVOCATE [02.11.2025
BLOCK-I LIMITED VS SHER SINGH UANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL EXECUTION 04-11-2025 SYNDICATE BANK VS M/S RJDEEPANJAL [8390227354 INOT PROVIDED 03.11.2025
BLOCK-I (COMM)/155/2025 THE FOOD WORLD ICHOUDHARY(
P),

6, NEW COURTICOMMERCIAL OMP (Djog-11-2025 JAXIS BANK LIMITED VS BHOGI RAHUL 0871891788 INFO@AUALEGAL.Cl02.11.2025
[BLOCK-I (COMM)/8092/2025 RAM ICHAUHAN(P), OM
6, NEW COURTICOMMERCIAL OMP (Djo4-11-2025 IAXIS BANK LIMITED VS |RAHUL 0871891788 INFO@AUALEGAL.C|02.11.2025
BLOCK-I (COMM)/8093/2025 IMOHAMMAD IMRAN ICHAUHAN(P), OM
6, NEW COURTICOMMERCIAL OMP (Djo4-11-2025 IJAXIS BANK LIMITED VS JIRA WORAHUL 9871891788 INFO@AUALEGAL.C|02.11.2025
[BLOCK-I (COMM)/8094/2025 WAGDISH ICHAUHAN(P), OM
6, NEW COURTICOMMERCIAL OMP (Djo4-11-2025 IAXIS BANK LIMITED VS SHYAMARRAHUL 0871891788 INFO@AUALEGAL.C|02.11.2025
BLOCK-I (COMM)/8096/2025 DEVI ICHAUHAN(P), OM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8097/202504-11-2025 IJAXIS BANK LIMITED VS NIRMAL [RAHUL 9871891788 INFO@AUALEGAL.C|02.11.2025
BLOCK-I S O SHRI KISAN ICHAUHAN(P), OM
6, NEW COURTICOMMERCIAL OMP (Djo4-11-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 JANGRAADVOCATE |02.11.2025
BLOCK-I (COMM)/8098/2025 LIMITED VS RAHISAN BAGAM JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (Djo4-11-2025 KOTAK MAHINDRA PRIMERAJESH 0958726491 JANGRAADVOCATE |02.11.2025
BLOCK-I (COMM)/8099/2025 ILIMITED VS RAHULYJANGRA(P), @GMAIL.COM

ISANSANWAL
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8100/2025/04-11-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 VANGRAADVOCATE [02.11.2025
BLOCK-I [FINANCE LIMITED VS ASHOKJANGRA(P), @GMAIL.COM

IAJABRAO DONGARDIVE
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8102/2025/04-11-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 JVANGRAADVOCATE [02.11.2025
BLOCK-I PVT LTD VS GAJENDRAJANGRA(P), @GMAIL.COM

IRAMCHANDRA
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8105/2025(04-11-2025 IAXIS BANK LIMITED VS [RAHUL 0871891788 INFO@AUALEGAL.Cl02.11.2025
BLOCK-I ISANTOSH SINGH ICHAUHAN(P), OM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8126/2025(06-11-2025 IAXIS BANK LIMITED VS A27NIRAJ 0811306559 INIRAJKUMAR1976 [04.11.2025
BLOCK-I LOGISTIC SOLUTION [KUMAR(P), @GMAIL.COM
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[BLOCK-I

IMAHAJAN(P),

6, NEW COURTICOMMERCIAL CS (COMM)/505/2025 06-11-2025 STATE BANK OF INDIA VS 0717099220 [ERAMADV2000@G [04.11.2025
[BLOCK-I IKRIPAL SINGH KHAN(P), IMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8120/2025/06-11-2025 IJAXIS BANK LTD VS RAJKUMARMAYANK 0873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-I ISINGH 4423 IMAHAJAN(P), INO5@YAHOO.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8125/2025(06-11-2025 IAXIS BANK LIMITED VS M/SINIRAJ 0811306559 INIRAJKUMAR1976 [04.11.2025
[BLOCK-I IMOR CRANE SERVICE KUMAR(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL CS (COMM)/506/2025 06-11-2025 IBANK OF BARODA VS RAVINDRAJERAM 9717099220 [ERAMADV2000@G [04.11.2025
[BLOCK-I KUMAR KHAN(P), IMAIL.COM

6, NEW COURTICOMMERCIAL CS (COMM)/507/2025 06-11-2025 BANK OF BARODA VS SANJAY[ERAM 9717099220 [ERAMADV2000@G [04.11.2025
[BLOCK-I IKUMAR GUPTA KHAN(P), IMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8121/2025 [06-11-2025 IAXIS BANK LTD VS SANTOSHMAYANK 9873347330 IMAYANK_MAHAJA |04.11.2025
[BLOCK-I KUMAR 8915 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8122/2025(06-11-2025 IAXIS BANK LTD VS ABDULMAYANK 9873347330 IMAYANK_MAHAJA [04.11.2025
[BLOCK-I IKHALIL 0888 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (1) (COMM)/8123/2025(06-11-2025 IAXIS BANK LTD VS NISHANMAYANK 9873347330 IMAYANK_MAHAJA |04.11.2025
BLOCK-I SINGH IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8124/2025(06-11-2025 IAXIS BANK LTD VS AJMATMAYANK 0873347330 IMAYANK_MAHAJA |04.11.2025
BLOCK-I [HUSAIN 8087 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM),/8183/2025/07-11-2025 JAXIS BANK LTD VS PURAN 7087 [MAYANK 0873347330 IMAYANK_MAHAJA [05.11.2025
BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8184/2025/07-11-2025 JAXIS BANK LTD VS KAPIL 0969 |[MAYANK 0873347330 IMAYANK_MAHAJA [05.11.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8185/2025/07-11-2025 [AXIS BANK LTD VS GAJARAJMAYANK 0873347330 IMAYANK_MAHAJA [05.11.2025
[BLOCK-I ISINGH 8108 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8186/2025/07-11-2025 IAXIS BANK LTD VS PRINCE 2200 [MAYANK 0873347330 IMAYANK_MAHAJA [05.11.2025

INo5@YAHOO.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8187/2025(07-11-2025 IAXIS BANK LTD VS SHYAMMAYANK 0873347330 IMAYANK_MAHAJA [05.11.2025
[BLOCK-I ISUNDER 1248 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8188/2025/07-11-2025 IAXIS BANK LTD VS ABDHESHMAYANK 0873347330 IMAYANK_MAHAJA [05.11.2025
[BLOCK-I IKUMAR 6491 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8189/2025/07-11-2025 IAXIS BANK LTD VS LALLA 4115 |[MAYANK 09873347330 IMAYANK_MAHAJA [05.11.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8190/2025/07-11-2025 IJAXIS BANK LTD VS RAHMAT ALIMAYANK 0873347330 IMAYANK_MAHAJA [05.11.2025
[BLOCK-I BEGH IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8191/2025 [07-11-2025 IAXIS BANK LTD VS IMRAN 7145 [MAYANK 09873347330 IMAYANK_MAHAJA [05.11.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8192/2025/07-11-2025 IJAXIS BANK LTD VS JUBAIR 1090 [MAYANK 9873347330 IMAYANK_MAHAJA [05.11.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8193/2025(07-11-2025 IAXIS BANK LTD VS MOHMMADMAYANK 9873347330 IMAYANK_MAHAJA [05.11.2025
[BLOCK-I IAARIF ALI IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8194/2025/07-11-2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 9955471400 [KANIKABAWJAO1@ [05.11.2025
BLOCK-I [PRIVATE LIMITED VS SUKHDEVBAWEJA(P), IGMAIL.COM

ISINGH
6, NEW COURTICOMMERCIAL CS (COMM)/509/2025 07-11-2025 SMALL FARMERS AGRI BUSINESSJATIN 0899818888 JATINJULKA07@OU|05.11.2025
BLOCK-I ICONSORTIUM Vs M/SJULKA(P), ITLOOK.COM

LADHARAM TIKIYOMAL
6, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARBj07-11-2025 IKOTAK MAHINDRA PRIME LTD [KUSHAL 7009793548 INOT PROVIDED 05.11.2025
BLOCK-I COMM/62/2025 VS AMIT KUMAR CHAUHAN KUMAR(P),
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8229/2025[10-11-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 JANGRAADVOCATE |07.11.2025
[BLOCK-I FINANCE LIMITED VS SHABNAJANGRA(P), @GMAIL.COM

IYOOSUF
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8231/2025[10-11-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 JVANGRAADVOCATE [07.11.2025
[BLOCK-I IFINANCE LIMITED VS NEENAM PJANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8219/2025[10-11-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 JANGRAADVOCATE [07.11.2025
[BLOCK-I FINANCE LIMITED VS EJAJJANGRA(P), @GMAIL.COM

INIYAJ AHAMAD
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[BLOCK-I

RAHMAN

DHEERAJ(P),

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8221/2025[10-11-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE |07.11.2025
[BLOCK-I IPVT LTD VS TAHIRA SAJID JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8222/2025[10-11-2025 IKOTAK MAHINDRA PRIMERAJESH 0958726491 VANGRAADVOCATE [07.11.2025
[BLOCK-I LIMITED VS AMIT KUMARJANGRA(P), @GMAIL.COM

MAHNA
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8223/2025[10-11-2025 IKOTAK MAHINDRA PRIMHERAJESH 9958726491 JANGRAADVOCATE |07.11.2025
[BLOCK-I ILIMITED VS DEEPAK GOYAL JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8224/2025[10-11-2025 IKOTAK MAHINDRA PRIMERAJESH 0958726491 WANGRAADVOCATE [07.11.2025
[BLOCK-I LIMITED VS SURENDER S JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8225/2025[10-11-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 JANGRAADVOCATE |07.11.2025
[BLOCK-I IFINANCE LIMITED VS NISHAV S JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL CS (COMM)/513/2025 10-11-2025 BANK OF MAHARASHTRA VS [KADAMBINI [9871226784 [IKKMUDGIL29@GM [07.11.2025
[BLOCK-I RAKESH KUMAR KUMAR AIL.COM

IMUDGIL(P),

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8226/2025[10-11-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DANGRAADVOCATE [06.11.2025
[BLOCK-I FINANCE LIMITED VS THAHAJANGRA(P), @GMAIL.COM

ISUBAIR
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8227/2025[10-11-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 JVANGRAADVOCATE [06.11.2025
BLOCK-I [FINANCE LIMITED VS TILAK RAJJANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8228/2025[10-11-2025 PIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DANGRAADVOCATE [06.11.2025
[BLOCK-I [FINANCE LIMITED VS GIGIPT PJANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8230/2025[10-11-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 JANGRAADVOCATE [06.11.2025
BLOCK-I IFINANCE LIMITED VS ABHISHEKJANGRA(P), @GMAIL.COM

CHANDRAMOHAN KUTE
6, NEW COURTICOMMERCIAL OMP (Djro-11-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [06.11.2025
BLOCK-I (COMM)/8220/2025 PVT LTD VS RAKESH KUMARJANGRA(P), @GMAIL.COM

TIWARI
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8246/2025(11-11-2025 JAXIS BANK LTD VS SUHAIL (6151)ADV 09871040589 INDOLEXLAWAGM (07.11.2025
[BLOCK-I DHEERAJ(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8247/2025[11-11-2025 IAXIS BANK LTD VS ABDULADV 9871040589 INDOLEXLAWAGM (07.11.2025

AIL.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8248/2025(11-11-2025 IAXIS BANK LTD VS ABDUL VAJID[SUNITA 9871040589 INDOLEXLAWAGM (07.11.2025
[BLOCK-I SINGH(P), JAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8249/2025[11-11-2025 IAXIS BANK LTD VS MOHDSUNITA 0871040589 INDOLEXLAWAGM (07.11.2025
[BLOCK-I IASHRAI SINGH(P), JAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8253/2025[11-11-2025 IAXIS BANK LTD VS |MAYANK 09873347330 IMAYANK_MAHAJA [07.11.2025
[BLOCK-I INASEEBUDDIN 0764 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8254/2025[11-11-2025 IJAXIS BANK LTD VS VEEKESHMAYANK 0873347330 IMAYANK_MAHAJA (07.11.2025
[BLOCK-I KUMAR 4355 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8255/2025[11-11-2025 IAXIS BANK LTD VS PRAVESHMAYANK 09873347330 IMAYANK_MAHAJA [07.11.2025
BLOCK-I DEVI 5452 IMAHAJAN(P), No5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8256/2025[11-11-2025 IJAXIS BANK LTD VS REKHA DEVIMAYANK 9873347330 IMAYANK_MAHAJA (07.11.2025
BLOCK-I 6077 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8257/2025[11-11-2025 IAXIS BANK LTD VS LAVJINDERMAYANK 9873347330 IMAYANK_MAHAJA [07.11.2025
[BLOCK-I ISINGH 0978 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8258/2025[11-11-2025 IAXIS BANK LTD VS SANDEEPMAYANK 9873347330 IMAYANK_MAHAJA |07.11.2025
BLOCK-I IVIKRAM SINGH IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8259/2025[11-11-2025 IJAXIS BANK LTD VS INDRA PALJMAYANK 0873347330 IMAYANK_MAHAJA (07.11.2025
BLOCK-I 0684 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (Dlt1-11-2025 [AXIS BANK LTD VS IMRAN KHANMAYANK 0873347330 IMAYANK_MAHAJA [07.11.2025
[BLOCK-I (COMM)/8260/2025 4218 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8261/2025[11-11-2025 JAXIS BANK LTD VS LALLAN 2673 [MAYANK 0873347330 IMAYANK_MAHAJA (07.11.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8262/2025(11-11-2025 IAXIS BANK LTD VS MOHDMAYANK 09873347330 IMAYANK_MAHAJA (07.11.2025
[BLOCK-I IKALAM 9971 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8263/2025[11-11-2025 IAXIS BANK LTD VS UMESHMAYANK 9873347330 IMAYANK_MAHAJA (07.11.2025
[BLOCK-I KUMAR RAJPOOT IMAHAJAN(P), INo5@YAHOO.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8264/2025[11-11-2025 IAXIS BANK LTD VS DEEPAKMAYANK 0873347330 IMAYANK_MAHAJA (07.11.2025
BLOCK-I SINGH 5350 IMAHAJAN(P), No5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8265/2025[11-11-2025 IJAXIS BANK LTD VS VIKRAM IMAYANK 0873347330 IMAYANK_MAHAJA (07.11.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8266/2025[11-11-2025 IAXIS BANK LTD VS TAPOKI RAMMAYANK 0873347330 IMAYANK_MAHAJA |07.11.2025
BLOCK-I 5271 IMAHAJAN(P), No5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8250/2025[11-11-2025 IAXIS BANK LTD VS GAURAVADV 0871040589 INDOLEXLAW@GM [06.11.2025
BLOCK-I MISHRA (4194) DHEERAJ(P), IATL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8252/2025[11-11-2025 IAXIS BANK LTD VS MAHESHMAYANK 09873347330 IMAYANK_MAHAJA [07.11.2025
[BLOCK-I IKUMAR 1356 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8251/2025[11-11-2025 IAXIS BANK LTD VS PANKAJ|SUNITA 9871040589 INDOLEXLAWAGM (10.11.2025
[BLOCK-I KUMAR YADAV SINGH(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8276/2025[12-11-2025 ORIX LEASING AND FINANCIALRAJESH 9958726491 WANGRAADVOCATE [10.11.2025
[BLOCK-I SERVICE INDIA LIMITED VS PJANGRA(P), @GMAIL.COM
IPRICEWATERHOUSECOOPERS
ISERVICES LLP
6, NEW COURTICOMMERCIAL CS (COMM)/520/2025 12-11-2025 MAX HEALTHCARE INSTITUTERAUNAQ 9999947699 IOFFICE@IRA.LAW [10.11.2025
BLOCK-I LIMITED VS MAXCARE[KAMATH
SUPERSPECIALITY HOSPITAL
IAND DENTISTRY
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8281/25 [13.11.2025 JAXIS BANK LTD VS SUNIL KUMARMAYANK 0873347330 IMAYANK_MAHAJA [15.10.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8282/25 [13.11.2025 IAXIS BANK LTD VS SURESH SOMAYANK 0873347330 IMAYANK_MAHAJA (08.10.2025
BLOCK-I KANA IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8283/25 [13.11.2025 JAXIS BANK LTD VS ANOKHE LAL [MAYANK 0873347330 IMAYANK_MAHAJA [01.11.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8284/25 [13.11.2025 IAXIS BANKLTD VS AVADHPAL IMAYANK 0873347330 IMAYANK_MAHAJA (01.11.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8285/25 [13.11.2025 IJAXTS BANK LTD VS KISHANPAL |[MAYANK 9873347330 IMAYANK_MAHAJA [18.08.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8286/25 [13.11.2025 JAXIS BANK LTD VS ISHTAYAK ALI[MAYANK 9873347330 IMAYANK_MAHAJA [24.10.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8287/25 [13.11.2025 IAXIS BANK LTD VS SURESHMAYANK 0873347330 IMAYANK_MAHAJA [24.10.2025
[BLOCK-I KUMAR IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8288/25 [13.11.2025 IAXIS BANK LTD VSMAYANK 09873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-I IKAUSHALENDRA IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8289/25 [13.11.2025 IJAXIS BANK LTD VS CHANDRAMAYANK 0873347330 IMAYANK_MAHAJA [01.11.2025
BLOCK-I IPRAKASH IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8290/25 [13.11.2025 IAXIX BANK LTD VS SAMENDRAMAYANK 09873347330 IMAYANK_MAHAJA [24.10.2025
[BLOCK-I ISAIN IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8291/25 [13.11.2025 IAXIS BANK LTD VS SANDEEPMAYANK 9873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-I KUMAR IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8292/25 [13.11.2025 IAXIS BANK LTD VS SUMAN IMAYANK 9873347330 IMAYANK_MAHAJA [24.10.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8293/25 [13.11.2025 IAXIS BANK LTD VS SHUBHAMMAYANK 9873347330 IMAYANK_MAHAJA [24.10.2025
BLOCK-I KUMAR IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8294/25 [13.11.2025 CNH INDUSTRIAL CAPTIAL INDIARAJESH 0958726491 JVANGRAADVOCATE [09.10.2025
[BLOCK-I IPVT LTD VS TOTARAM OMEE JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8295/25 [13.1.2025 IKOTAK MAHINDRA PRIME LTDRICHA TUTEJA(9873068573 IRICHA.TUTEJA@KO|30.09.2025
BLOCK-I IVS TUSHAR YADAV [TAK.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8296/25 [13.11.2025 KOTAK MAHINDRA PRIME LTDRICHA TUTEJA{9873068573 RICHA.TUTEJA@KO|30.09.2025
[BLOCK-I IVS SANDEP YADAV [TAK.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8388/25 [18.11.2025 IDHARA MOTOR FINANCE LTD VSUK YADAV 87098213160 IADVJITENDERYAD (03.11.2025
[BLOCK-I ISAKIV ALI IAV2017@GMAIL.CO

M
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8389/25 [18.11.2025 DHARA MOTOR FINANCE LTD VSJK YADAV 87098213160 IADVJITENDERYAD [03.11.2025
[BLOCK-I ISHRI BALAJI IAV2017@GMAIL.CO

IM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)8390/25 [18.11.2025 JAXIS BANK LTD VS SUBEDEEN SO[VIBHOR 9971680687 ISUPPORT@ARVLA [06.11.2025
[BLOCK-I INIJJR IMATHUR WCHAMBERS.CO.IN|
6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8391/25 [18.11.2025 IAXIS BANK LIMITED VSVIBHOR 9971680687 ISUPPORT@ARVLA [06.11.2025
[BLOCK-I IGOVRDHAN LAL JAT IMATHUR WCHAMBERS.CO.IN|
6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8392/25 [18.11.2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 UANGRAADVOCATE [10.11.2025
[BLOCK-I IPVT LTD VS SAMESTA DEVI JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8393/25 [18.11.2025 M/S  PIRAMAL CAPITAL &RAJESH 9958726491 JVANGRAADVOCATE [07.11.2025
[BLOCK-I I[HOUSING FINANCE LTD VS AMITJANGRA(P), @GMAIL.COM

IASRI
6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8394/25 [18.11.2025 M/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 JANGRAADVOCATE |07.11.2025
[BLOCK-I IPRABHAT SINGH JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8395/25 [18.11.2025 IAXTS BANK LTD VS RASHID KHANJADV 9871040589 INDOLEXLAW@GM [27.09.2025
[BLOCK-I DHEERAJ(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8396/25 [18.11.2025 IAXIS BANK LTD VS VANDANAJADV 9871040589 INDOLEXLAW@GM [26.09.2025
[BLOCK-I ISAKLANI DHEERAJ(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8398/25 [18.11.2025 IAXIS BANK LTD VS RAMPAL IADV 9871040589 INDOLEXLAW@GM [26.09.2025
BLOCK-I DHEERAJ(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8399/25 [18.11.2025 IAXIS BANK LTD VS SURESHADV 0871040589 INDOLEXLAW@GM [20.09.2025
[BLOCK-I IKAUSHIK DHEERAJ(P), JAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8401/25 [18.11.2025 IAXIS BANK LTD VS INA SHREYA |ADV 0871040589 INDOLEXLAW@GM (18.09.2025
BLOCK-I DHEERAJ(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8403/25 [18.11.2025 IAXIS BANK LTD VS SABNAMADV 0871040589 INDOLEXLAW@GM [26.09.2025
[BLOCK-I TIWARI DHEERAJ(P), IAIL.COM
6, NEW COURTICOMMERCIAL CS (COMM) 525/25 18.11.2025 DELTA TROOPS PVT LTD VSSH VIVEK9811770164 INFOR@AAKCORP. (07.11.2025
[BLOCK-I IAMBIENCE FACILITIESAGGARWAL ICOM

IMANAGEMENT PVT LTD & ORS
6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8434/25 [19.11.2025 IAXIS BANK LTD VS PARGATAVINASH 1141513189 IAVINASH.ADV@GM [24.09.2025
BLOCK-I SINGH KUMAR AIL.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8435/25 [19.11.2025 IAXIS BANK LTD VS MONSOAVINASH 1141513189 IAVINASH.ADV@GM [15.09.2025
[BLOCK-I INFRATEC PVT LTD [KUMAR JAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8436/25 [19.11.2025 IJAXIS BANK LTD VS KARAM SINGHMAYNAK 0873347330 IMAYANK_MAHAJA [11.11.2025

BLOCK-I IMAHAJAN INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8437/25 [19.11.2025 IAXIS BANK LTD VS BRIJESH IMAYANK 09873347330 IMAYANK_MAHAJA [08.11.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8438/25 [20.11.2025 IJAXIS BANK LTD VS BHIM SINGH [VIBHOR 0971680687 ISUPPORT@ARVLA [06.11.2025
[BLOCK-I IMATHUR WCHAMBERS.CO.IN|

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8439/25 [20.11.2025 IAXIS BANK LTD VS DINESHVIBHOR 9971680687 ISUPPORT@ARVLA [06.11.2025
[BLOCK-I IKHATI SO RAM LAL KHATI IMATHUR WCHAMBERS.CO.IN|

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8440/25 [20.11.2025 IAXIS BANK LTD VS DEEPAKVIBHOR 9971680687 ISUPPORT@ARVLA [06.11.2025
[BLOCK-I IVAISHNAV IMATHUR WCHAMBERS.CO.IN|

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8441/25 [20.11.2025 IAXIS BANK LTD VS BHAGAVANAVIBHOR 9971680687 ISUPPORT@ARVLA [06.11.2025
[BLOCK-I RAM IMATHUR WCHAMBERS.CO.IN|

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8442/25 [20.11.2025 IAXIS BANK LTD VS SHYAM LALVIBHOR 0971680687 ISUPPORT@ARVLA [06.11.2025
BLOCK-I JAT IMATHUR WCHAMBERS.CO.IN|

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8443/25 [20.11.2025 IAXIS BANK LTD VS DEWA RAM  [VIBHOR 0971680687 ISUPPORT@ARVLA [06.11.2025
[BLOCK-I IMATHUR WCHAMBERS.CO.IN|

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8444/25 [20.11.2025 IAXIS BANK LTD VS RAJENDRAVIBHOR 0971680687 ISUPPORT@ARVLA [06.11.2025
BLOCK-I GAJRAJ IMATHUR WCHAMBERS.CO.IN|

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8451/25 [20.11.2025 JAXIS BANK LTD VS MONIKA ANUPAM 0654926809 ANUPAMJSINGH@ (18.11.2025
[BLOCK-I SINGH IGMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8453/25 [21.11.2025 IAXIS BANK LTD VS SANDEEPMAYANK 0873347330 IMAYANK_MAHAJA [10.11.2025
[BLOCK-I KUMAR IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8454/25 [21.11.2025 IAXIS BANK LTD VS DHARAMPALIMAYANK 9873347330 IMAYANK_MAHAJA (08.11.2025
BLOCK-I ISINGH IMAHAJAN(P), INo5@YAHOO.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8455/25 [21.11.2025 IAXIS BANK LTD VS MARKANDMAYANK 0873347330 IMAYANK_MAHAJA [08.11.2025
[BLOCK-I SINGH IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8456/25 [21.11.2025 IAXIS BANK LTD VS MANJITIMAYANK 0873347330 IMAYANK_MAHAJA [10.11.2025
BLOCK-I ISINGH IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8457/25 [21.11.2025 IAXIS BANK LTD VS SUNEELJMAYANK 09873347330 IMAYANK_MAHAJA [10.11.2025
[BLOCK-I KUMAR IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8458/25 [21.11.2025 IAXIS BANK LTD VS JALLU IMAYANK 0873347330 IMAYANK_MAHAJA [10.11.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8459/25 [21.11.2025 IAXIS BANK LTD VS KUNRPALMAYANK 09873347330 IMAYANK_MAHAJA [10.11.2025
[BLOCK-I SINGH IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8460/25 [21.11.2025 IAXIS BANK LTD VS GOUTAMMAYANK 9873347330 IMAYANK_MAHAJA [11.11.2025
[BLOCK-I PRASAD IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8461/25 [21.11.2025 M/S AXIS BANK LTD VS MULVIBHOR 9971680687 ISUPPORT@ARVLA [13.11.2025
[BLOCK-I SINGH IMATHUR WCHAMBERS.CO.IN|

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8508/25 [22.11.2025 IAXIS BANK LTD VS NARESHMAYANK 9873347330 IMAYANK_MAHAJA [18.11.2025
BLOCK-I [POONIA IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8509/25 [22.11.2025 JAXIS BANK LTD VS RAMSUKH JI |[MAYANK 0873347330 IMAYANK_MAHAJA [08.11.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8510/25 [22.11.2025 IAXIS BANK LTD VS MORPAL IMAYANK 0873347330 IMAYANK_MAHAJA [08.11.2025
BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8511/25  [22.11.2025 IAXIS BANK LTD VS SAMAMAYANK 0873347330 IMAYANK_MAHAJA [08.11.2025
[BLOCK-I IPARVEEN IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8516/25  [24.11.2025 IAXIS BANK LTD VS RAHUL S/ORAHUL 0971891788 INFO@AUALEGAL.C|15.10.2025
[BLOCK-I INDAI SINGH ICHAUHAN(P), OM

6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8517/25  [24.11.2025 IAXIS BANK LTD VS RAJENDRAMAYANK 9873347330 IMAYANK_MAHAJA (17.11.2025
BLOCK-I ISINGH IMAHAJAN(P), INo5@YAHOO.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM) 8518/25  [24.11.2025 IJAXIS BANK LTD VS KARAM SINGH[MAYANK 9873347330 IMAYANK_MAHAJA [11.11.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (Dj28-11-2025 IDFC FIRST BANK LTD VS ANILSANJEEV 0717028845 ILITIGATION@SRCS [26.11.2025
[BLOCK-I (COMM)/8608/2025 IKUMAR YADAV PATHAK(P), ILEGAL.COM
6, NEW COURTICOMMERCIAL OMP (Dj28-11-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 ILITIGATION@SRCS [26.11.2025
[BLOCK-I (COMM)/8609/2025 IMANJU DEVI IPATHAK(P), ILEGAL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8610/2025[28-11-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 ILITIGATION@SRCS [26.11.2025
[BLOCK-I IPRITHVI RAJ SINGH PATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8611/2025 [28-11-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 ILITIGATION@SRCS [26.11.2025
[BLOCK-I ISARITA HARLAL PATHAK(P), ILEGAL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8612/2025[28-11-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 ILITIGATION@SRCS [26.11.2025
[BLOCK-I SHANTI SURESH PATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8613/2025[28-11-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 LITIGATION@SRCS [26.11.2025
[BLOCK-I INALANDA IT LABS PRIVATEPATHAK(P), ILEGAL.COM
LIMITED
6, NEW COURTICOMMERCIAL OMP (1) (COMM)/8615/2025(28-11-2025 IAXIS BANK LIMITED VS HOSA RAHUL 0871891788 INFO@AUALEGAL.C]27.11.2025
BLOCK-I RAM ICHAUHAN(P), OM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8617/2025[28-11-2025 IAXIS BANK LIMITED VS HARISH [RAHUL 0871891788 INFO@AUALEGAL.C[27.11.2025
[BLOCK-I KUMAR ICHAUHAN(P), OM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8616/2025[28-11-2025 IAXIS BANK LIMITED VS MEELE RAHUL 0871891788 INFO@AUALEGAL.C]27.11.2025
BLOCK-I KHAN ICHAUHAN(P), OM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/8622/2025[29-11-2025 IAXIS BANK LIMITED VS LALA [RAHUL 9871891788 INFO@AUALEGAL.C27.11.2025
[BLOCK-I RAM ICHAUHAN(P), OM
6, NEW COURTICOMMERCIAL CS (COMM)/540/2025 20-11-2025 RK AND COMPANY VS KULDIPIVINAY KUMAR9651997182 RANGOLISETH@G [27.11.2025
[BLOCK-I ISINGH RATHEE IVERMA(P), IMAIL.COM
25 SH. SANDEEPSOUTH 17, NEW COURTICOMMERCIAL OMP (Dla5962 [AXIS BANK LIMITED VS SURESH|VIBHOR 0971680687 support@arvlawham [45961
IYADAV [BLOCK-I (COMM)/8002/2025 ICHANDRA BANJARA IMATHUR(P) bers.co.in




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VSADVOCATE

RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

[BLOCK-I

(COMM)/8020/2025

KUMAR MEENA

IMATHUR(P)

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8001/202545962 IS BANK LIMITED VS SURESH|VIBHOR 0971680687 ISUPPORT@ARVLA Y5961
[BLOCK-I IKUMAR SALVI IMATHUR(P) WHAMBERS.CO.IN
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8023/202545964 IAXIS BANK LTD VS KAMALMAYANK 0873347330 IMAYANK_MAHAJA [45961
BLOCK-I KUMAR 4774 IMAHAJAN(P) No5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8015/202545964 IAXIS BANK LTD VS VIPIN]MAYANK 0873347330 IMAYANK_MAHAJA Y5961
[BLOCK-I IPANDEY 2627 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8016/202545964 IAXIS BANK LTD VS MOHDMAYANK 0873347330 IMAYANK_MAHAJA [45961
[BLOCK-I RIHAN 7729 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (Dl5964 IAXIS BANK LTD VS NABI HASAN [MAYANK 0873347330 IMAYANK_MAHAJA Y5961
[BLOCK-I (COMM)/8024/2025 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8017/202545964 IJAXIS BANK LTD VS LOKESH IMAYANK 9873347330 IMAYANK_MAHAJA [45961
[BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8018/202545964 IAXIS BANK LTD VS RAHULMAYANK 9873347330 IMAYANK_MAHAJA 45961
[BLOCK-I IKUMAR 8837 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8021/2025/45964 [AXIS BANK LTD VS ATUL KUMARMAYANK 0873347330 IMAYANK_MAHAJA [45961
BLOCK-I 9344 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8025/2025145964 JAXIS BANK LTD VS MIYAN ASADMAYANK 0873347330 IMAYANK_MAHAJA [45961
[BLOCK-I 0919 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (Dla5964 [AXIS BANK LID VS  SONUMAYANK 0873347330 IMAYANK_MAHAJA [15961
[BLOCK-I (COMM)/8022/2025 IPRATAP 1464 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8019/202545964 JAXIS BANK LTD VS DINESH 8754 [MAYANK 0873347330 IMAYANK_MAHAJA [45961
[BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (Dlu5964 IAXIS BANK LIMITED VS RANU |[VIBHOR 0971680687 ISUPPORT@ARVLA 5961
[BLOCK-I (COMM)/8026/2025 ISO HURAJI IMATHUR(P) WHAMBERS.CO.IN
17, NEW COURTICOMMERCIAL OMP (Diu5964 IAXIS BANK LIMITED VS AJAY[VIBHOR 0971680687 ISUPPORT@ARVLA 5961

WHAMBERS.CO.IN
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17, NEW COURTICOMMERCIAL OMP (Dl5965 IFFCO KISAN FINANCE LTD VS JASHISH 9999183119, IASHISH@AGCPART Y5962
BLOCK-I (COMM)/8086/2025 ISARIF BASIR KUMAR 0811517810 INERS.CO.IN
IGUPTA(P)
17, NEW COURITICOMMERCIAL OMP (Dla5965 IDHARA MOTOR FINANCE LTD VSJ K YADAV(P) (9999855157 IADVJITENDERYAD |45962
[BLOCK-I (COMM)/8085/2025 SHADAB IAV2017@GMAIL.CO
IM

17, NEW COURTICOMMERCIAL OMP (Dl5965 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 k15962
[BLOCK-I (COMM)/8082/2025 [FINANCE LIMITED VS DEEPAKJANGRA(P) JANGRAADVOCATE

IKUMAR SHARMA @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8079/202545965 IAXIS BANK LTD VS RAMUMAYANK 0873347330 IMAYANK_MAHAJA [45962
[BLOCK-I KUMAR 7962 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (Diy5965 IFFCO KISAN FINANCE LTD VS JASHISH 9999183119, IASHISH@AGCPART Y5962
[BLOCK-I (COMM)/8080/2025 UYOTI MANOJ MALIK KUMAR 0811517810 INERS.CO.IN

IGUPTA(P)

17, NEW COURTICOMMERCIAL OMP (Dl5965 IAXIS BANK LTD VS ARVINDMAYANK 0873347330 IMAYANK_MAHAJA [15962
[BLOCK-I (COMM)/8083/2025 KUMAR 9530 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/8081/202545965 IAXIS BANK LIMITED VS RAMESH[VIBHOR 9971680687 ISUPPORT@ARVLA Y5962
[BLOCK-I SINGH IMATHUR(P) WHAMBERS.CO.IN
17, NEW COURTICOMMERCIAL OMP (Diu5965 IAXIS BANK LIMITED VS |[VIBHOR 9971680687 ISUPPORT@ARVLA Y5962
BLOCK-I (COMM)/8084/2025 ISURENDRA KUMAR IMATHUR(P) WHAMBERS.CO.IN
17, NEW COURTICOMMERCIAL EXCOMM - AWARD BY ARBY5965 IAXIS BANK LTD VS BIBHUSSANJEEV 9717028845 LITIGATON@SRCSL 45964
[BLOCK-I COMM/60/2025 IPRASAD MOHAPATRA PATHAK(P) I[EGAL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8172/2025145968 ICNH INDUSTRIAL CAPITAL INDIA[KANIKA 026643437 1 ILEGAL12@ARENESSY5966
BLOCK-I PRIVATE LIMITED VS PKIBAWEJA(P) LAW.COM

PRADHAN CO ORS
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8151/2025 45968 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 KU5965
[BLOCK-I [FINANCE LIMITED VS HASANJANGRA(P) JANGRAADVOCATE

IKHAN @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8156/2025(45968 IAXIS BANK LTD VS AJAYIMAYANK 0873347330 IMAYANK_MAHAJA Y5966
[BLOCK-I ISHUKLA 7223 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8164/202545968 IAXIS BANK LTD VS MUSHTAKMAYANK 9873347330 IMAYANK_MAHAJA [45966
[BLOCK-I 1987 IMAHAJAN(P) INo5@YAHOO.COM
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17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8166/2025(45968 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 k5965
[BLOCK-I [FINANCE LIMITED VS NIRAJJANGRA(P) JANGRAADVOCATE
IKUMAR @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8152/2025(45968 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 K¥5965
[BLOCK-I [FINANCE LIMITED VS MAYURIJANGRA(P) JANGRAADVOCATE
IMAYUR GHARAT @GMAIL.COM
17, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARBl45968 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 IKMPSPARTNER@G Y5965
[BLOCK-I COMM/61/2025 VS ANUJ KUMAR PANWAR SINHA(P) IMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8167/2025|45968 IJAXIS BANK LTD VS MO HASHIMMAYANK 0873347330 IMAYANK_MAHAJA {45966
BLOCK-I 8947 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8163/2025145968 IAXIS BANK LTD VS ABHISHEKMAYANK 0873347330 IMAYANK_MAHAJA Y5966
[BLOCK-I ISINGH 4703 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8170/202545968 IAXIS BANK LTD VS DINESH IMAYANK 0873347330 IMAYANK_MAHAJA 45966
[BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8155/2025145968 IAXIS BANK LTD VS MAHAENDRAMAYANK 0873347330 IMAYANK_MAHAJA Y5966
[BLOCK-I IKUMAR 8029 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8168/202545968 IAXIS BANK LIMITED VS |VIBHOR 0971680687 ISUPPORT@ARVLA Y5965
BLOCK-I BHANWAR LAL SO VESAT IMATHUR(P) WHAMBERS.CO.IN
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8153/2025145968 [TATA CAPITAL LTD VS D S HOMENAVEEN 9350569040 INAVEENK101A@YA 45965
[BLOCK-I ICONSTRUCTION PRIVATESHARMA(P) I[HOO.COM
LIMITED
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8165/2025(45968 IAXIS BANK LIMITED VS AMRITA [VIBHOR 0971680687 ISUPPORT@ARVLA Y5962
BLOCK-I IVISHNOI IMATHUR(P) WHAMBERS.CO.IN
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8171/2025 45968 IAXIS BANK LTD VS KAUSHALJMAYANK 0873347330 IMAYANK_MAHAJA {45964
BLOCK-I 5286 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8169/2025/45968 IAXIS BANK LID VS |[MAYANK 0873347330 IMAYANK_MAHAJA [15964
[BLOCK-I IPUSHPENDRA 4434 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8154/2025/45968 IAXIS BANK LTD VS DADDAN 1560[MAYANK 9873347330 IMAYANK_MAHAJA [45964
[BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
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[BLOCK-I

ISINGH 8295

IMAHAJAN(P)

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8149/2025(45968 IAXIS BANK LTD VS ANSHUMAYANK 0873347330 IMAYANK_MAHAJA Y5964
[BLOCK-I IVERMA 8320 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8150/2025(45968 IJAXIS BANK LTD VS RUGVEERMAYANK 0873347330 IMAYANK_MAHAJA {45964
[BLOCK-I SINGH 5179 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARBY5972 [URGO CAPITAL LTD VS [RAJIV 8130224461 ILEAGUMDELHI@G Y5968
[BLOCK-I COMM/65/2025 ISHRINATH TRADING COMPANY |[NARAIN(P) IMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8232/202545972 GODREJ FINANCE LIMITED VS [PRINCE 0810259228 IPRINCEPAWAIYA@ {45967
[BLOCK-I KITECH PRIVATE LIMITED PAWAIYA(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARBY5972 UGRO CAPITAL LTD VS [RAJIV 8130224461 ILEAGUMDELHI@G Y5968
[BLOCK-I COMM/64/2025 CARE4YOU MEDTEC PRIVATENARAIN(P) IMAIL.COM

LIMITED
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8327/202545975 IJAXIS BANKLTD VS RAHUL 9931 [MAYANK 9873347330 IMAYANK_MAHAJA [45969
BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8333/2025l45975 IAXIS BANK LTD VS ABID ALI 8316MAYANK 0873347330 IMAYANK_MAHAJA Y5969
[BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8328/202545975 IAXIS BANK LTD VS AKHATAR ALIMAYANK 9873347330 IMAYANK_MAHAJA Y5971
BLOCK-I 5482 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8331/2025/45975 IAXIS BANK LTD VS DEEPUMAYANK 0873347330 IMAYANK_MAHAJA 45969
[BLOCK-I IDWIVEDI 9523 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8329/2025045975 [AXIS BANK LTD VS RAMKARANMAYANK 0873347330 IMAYANK_MAHAJA [45969
BLOCK-I 5833 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8330/202545975 IJAXIS BANK LTD VS AMIT KUMARMAYANK 9873347330 IMAYANK_MAHAJA 45969
BLOCK-I 3087 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8326/202545975 IJAXIS BANKLTD VS RAJU 3706 |[MAYANK 09873347330 IMAYANK_MAHAJA l45971
[BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8332/2025145975 IAXIS BANK LTD VS DEVENDRAMAYANK 9873347330 IMAYANK_MAHAJA [45969

INo5@YAHOO.COM
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17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8334/202545975 IJAXIS BANK LTD VS SHREERAM [MAYANK 9873347330 IMAYANK_MAHAJA §45969
[BLOCK-I IPATHAK 5250 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL CS (COMM)/521/2025 k5975 GAUTAM KHEMANI VS M/S S PPRATEEK 0818451124 JVAINKUMARLEGAL {45974
BLOCK-I [FOODS [KUMAR(P) @OUTLOOK.COM
17, NEW COURTICOMMERCIAL OMP (Dk5976 IKOTAK MAHINDRA PRIMERAJESH 0058726491 K¥5968
[BLOCK-I (COMM)/8360/2025 ILIMITED VS DEEPAK MAURYA JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURITICOMMERCIAL EXCOMM - AWARD BY ARBl45976 KOTAK MAHINDRA PRIME LID AMIT KUMAR/9990659331 [KMPSPARTNER@G 45969
BLOCK-I COMM/68/2025 IVS FAISAL KHAN SINHA(P) IMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8359/2025145976 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 15968
[BLOCK-I [FINANCE LIMITED VS ROHITJANGRA(P) JANGRAADVOCATE
IKUSHWAHA @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8357/202545976 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 k5971
BLOCK-I PVT LTD VS SATNAM SINGH JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8356/2025145976 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 k5971
[BLOCK-I PVT LTD VS PHULCHANDJANGRA(P) JANGRAADVOCATE
IPRABHULAL @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8355/202545976 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 KU5971
BLOCK-I IPVT LTD VS JUGRAJ JAYRAM JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8358/2025\45976 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 k45971
[BLOCK-I [PVT LTD VS LOKESH NARAYANJANGRA(P) JANGRAADVOCATE
SINGH @GMAIL.COM
17, NEW COURTICOMMERCIAL IMISC DJ/276/2025 15976 PUNJAB NATIONAL BANK VS [SHUDHANSU(P9999802592 INOT PROVIDED 45974
BLOCK-I ISURESH KUMAR JAIN
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8374/202545978 IAXIS BANK LTD VS JAGDISH MAYANK 0873347330 IMAYANK_MAHAJA i45972
BLOCK-I 2780 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8375/2025145978 [AXIS BANK LTD VS PREMDATT [MAYANK 0873347330 IMAYANK_MAHAJA 45972
[BLOCK-I ISHARMA 9286 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8373/202545978 IAXIS BANK LTD VS MUKESHMAYANK 9873347330 IMAYANK_MAHAJA l45972
BLOCK-I 4560 IMAHAJAN(P) INo5@YAHOO.COM
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17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/8376/2025\45978 JAXIS BANK LTD VS KALYAN 9983[MAYANK 9873347330 IMAYANK_MAHAJA 45972
[BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8377/2025l45978 IJAXIS BANK LTD VS HABEEB ALIMAYANK 0873347330 IMAYANK_MAHAJA i45972
[BLOCK-I 4092 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8417/2025(45980 IAXIS BANK LTD VS JAHAGIRMAYANK 0873347330 IMAYANK_MAHAJA }5978
[BLOCK-I [HUSSAIN 1284 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8418/202545980 JAXIS BANK LTD VS SONIA 1028 |[MAYANK 0873347330 IMAYANK_MAHAJA [45978
[BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8423/2025145980 IAXIS BANK LTD VS  JAKIRMAYANK 09873347330 IMAYANK_MAHAJA §45979
[BLOCK-I IHUSSAIN 6605 IMAHAJAN(P) INoO5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8414/202545980 IJAXIS BANK LTD VS SURESH GMAYANK 9873347330 IMAYANK_MAHAJA [45978
BLOCK-I 9387 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8419/2025045980 [AXIS BANK LTD VS  ROHITIMAYANK 0873347330 IMAYANK_MAHAJA 45979
[BLOCK-I IKUMAR SRIVASTAVA IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8415/202545980 IJAXIS BANK LTD VS PAWAN SONIMAYANK 9873347330 IMAYANK_MAHAJA [45979
BLOCK-I 5854 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (Dl5980 [AXIS BANK LTD VS SUNIL SINGHMAYANK 0873347330 IMAYANK_MAHAJA 15979
[BLOCK-I (COMM)/8420/2025 5782 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8422/2025145980 [AXIS BANK LTD VS DEELIP 6094 [MAYANK 0873347330 IMAYANK_MAHAJA 415979
BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8413/202545980 IAXIS BANK LTD VS MAYANKMAYANK 0873347330 IMAYANK_MAHAJA §45979
BLOCK-I 4695 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL ICS (COMM)/527/2025 15982 TRUCAREKIDZ INDIA PRIVATESWATI 7838393940 ISWATI@ZEALATOR [45975
[BLOCK-I LIMITED VS GROWTH SPURTSMEHTA(P) INEYS.COM

JAND BEYOND PVT LTD
17, NEW COURTICOMMERCIAL CS (COMM)/528/2025 KU5982 SPEK DIGIT LLP VS INSTITUTEDARPAN 9988629077 JABROLLAWOFFICE [45980
[BLOCK-I OF MARKETING AND[SACHDEVA(P) IS@GMAIL.COM
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17, NEW COURTICOMMERCIAL IMISC DJ/291/2025 KU5982 IKD SHUTTERING STORE VS VPRAAKANSHA 0811783354 IBASHARAT AHME }©5980
[BLOCK-I INTECON PVT LTD SINHA(P) ID@REDIFFMAIL.CO

IM
17, NEW COURTICOMMERCIAL CS (COMM)/529/2025 k45983 M/S PLLUM LEGNO PVT LTD VS [BRIJESH 9999678571 IAMARESHSINGHAD5979
[BLOCK-I IM/S ALLURE INTERIORS SINGH(P) IVOCATE@GMAIL.C

oM
17, NEW COURTICOMMERCIAL EXECUTION 27-11-2025 IKARAN SALUJA VS M/S HSANIL KUMAR9811277331 ICHHABRABASSICU [11-11-2025
[BLOCK-I (COMM)/165/2025 OBERIO BUILDTECH PVT LTD ICHHABRA(P) ATES@GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8556/2025[27-11-2025 JAXIS BANK LIMITED VS [RAHUL 0971891788 INFO@AUALEGAL.Cj15-11-2025
[BLOCK-I RAMAKISHAN SO MEH RAM ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8557/2025[27-11-2025 IAXIS BANK LIMITED VS DHANARAHUL 9971891788 INFO@AUALEGAL.Cj15-11-2025
[BLOCK-I RAM SO TALASA RAM ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8554/2025[27-11-2025 IAXIS BANK LIMITED VS ARIF [RAHUL 0971891788 INFO@AUALEGAL.C|15-11-2025
[BLOCK-I KHAN ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8555/2025[27-11-2025 IAXIS BANK LIMITED VS DHRUV [RAHUL 9971891788 INFO@AUALEGAL.Cj15-11-2025
[BLOCK-I KUMAR ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8562/2025[27-11-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 INIRAJKUMAR1976 [20-11-2025
BLOCK-I DHARMENDRA KUMAR KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8561/2025[27-11-2025 IAXIS BANK LTD VS MANISHAVINASH 0811182085 IAVINASH.ADV@GM [18-11-2025
[BLOCK-I IPAUL KUMAR(P) IAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8553/2025[27-11-2025 IAXIS BANK LTD VS MAHAVEER |ASHISH 9999183119, IASHISH@AGCPART [19-11-2025
BLOCK-I SINGH KUMAR 0811517810 INERS.CO.IN

IGUPTA(P)

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8559/2025[27-11-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [20-11-2025
[BLOCK-I I[EVERGREEN INFRA SOLUTION |[KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8558/2025[27-11-2025 IAXIS BANK LIMITED VS BHERUNIRAJ 09811306559 INIRAJKUMAR1976 [20-11-2025
[BLOCK-I LAL DAROGA KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8560/202527-11-2025 IAXIS BANK LIMITED VS SANUNIRAJ 0811306559 INIRAJKUMAR1976 [20-11-2025
[BLOCK-I ISON OF BECHELAL [KUMAR(P) @GMAIL.COM
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17, NEW COURTICOMMERCIAL CS (COMM)/537/2025 27-11-2025 ISMALL FARMERS AGRI BUSINESS[DR. PURAN[7042286270 IADVDRPC1948@GM [24-11-2025
BLOCK-I ICONSORTIUM VS PADMAVATHY|CHAND(P) AIL.COM

CASHEWS
17, NEW COURTICOMMERCIAL OMP (Dj28-11-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0958726491 20-11-2025
BLOCK-I (COMM)/8606/2025 [PVT LTD VS USMAN DILSHAD [JANGRA(P) JANGRAADVOCATE

@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8607/2025[28-11-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 25-11-2025
BLOCK-I PVT LTD VS M N CONSTRUTIONJANGRA(P) JANGRAADVOCATE

97040 @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8605/2025[28-11-2025 IAXIS BANK LTD VS VIKASHMAYANK 0873347330 IMAYANK_MAHAJA [20-11-2025
BLOCK-I IMISHRA 7854 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I)}28-11-2025 IAXIS BANK LTD VS ABBAS M 7773MAYANK 0873347330 IMAYANK_MAHAJA [20-11-2025
[BLOCK-I (COMM)/8604/2025 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (Dj28-11-2025 IAXIS BANK LTD VS SANJAYMAYANK 9873347330 IMAYANK_MAHAJA [20-11-2025
[BLOCK-I (COMM)/8600/2025 ICHOUDHARY 4503 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8601/2025/28-11-2025 IAXIS BANK LTD VS SHYAMMAYANK 9873347330 IMAYANK_MAHAJA [20-11-2025
BLOCK-I ISUNDER YADAV IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I)28-11-2025 IAXIS BANK LTD VS HARIMAYANK 0873347330 IMAYANK_MAHAJA [20-11-2025
BLOCK-I (COMM)/8602/2025 ISHANKER 1325 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (Dj28-11-2025 IAXIS BANK LTD VS SHALU 9808 [MAYANK 0873347330 IMAYANK_MAHAJA [21-11-2025
BLOCK-I (COMM)/8603/2025 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8599/2025[28-11-2025 IAXIS BANK LTD VS  VIJAYMAYANK 9873347330 IMAYANK_MAHAJA [21-11-2025
BLOCK-I KUMAR 6373 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL CS (COMM)/541/2025 29-11-2025 M/S VIPMON TECHNOLOGY PVT|SHREYA 0311684848 INFO@JAINANDPA [26-11-2025
BLOCK-I LTD AND ANR VS MR TARUNMALIK(P) RTNEERS.COM

IAND ANR
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8674/202529-11-2025 IAXIS BANK LTD VS BHAVESHMAYANK 9873347330 IMAYANK_MAHAJA [21-11-2025
BLOCK-I IKUMAR JAIN IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8672/2025[29-11-2025 IAXIS BANK LTD VS JAGTARMAYANK 9873347330 IMAYANK_MAHAJA [21-11-2025
BLOCK-I ISINGH IMAHAJAN(P) INo5@YAHOO.COM
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17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8673/2025/29-11-2025 IAXIS BANK LTD VS VIDULAMAYANK 0873347330 IMAYANK_MAHAJA [21-11-2025
[BLOCK-I IPANWAR IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8670/2025/29-11-2025 IAXIS BANK LTD VS NILESHMAYANK 0873347330 IMAYANK_MAHAJA [21-11-2025
[BLOCK-I KUMAR IMAHAJAN(P) INO5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8667/202529-11-2025 IAXIS BANK LTD VS CHANDERMAYANK 09873347330 IMAYANK_MAHAJA [21-11-2025
[BLOCK-I IPARKASH IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8671/2025[29-11-2025 IAXIS BANK LTD VS NKGMAYANK 0873347330 IMAYANK_MAHAJA [21-11-2025
[BLOCK-I INFRASTRUCTURE LTD IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/8669/202529-11-2025 IAXIS BANK LTD VS ROHITIMAYANK 09873347330 IMAYANK_MAHAJA [21-11-2025
[BLOCK-I IKUMAR SRIVASTAVA IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (Dj29-11-2025 IAXIS BANK LTD VS PRAVEENMAYANK 9873347330 IMAYANK_MAHAJA [21-11-2025
BLOCK-I (COMM)/8668/2025 KUMAR GURJAR IMAHAJAN(P) INo5@YAHOO.COM
26 SH. AJAY KUMARSSOUTH 29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8014/2025/01/11/2025 IAXIS BANK LTD VS MAMTAVIBHOR 9971680687 ISUPPORT@ARVLA [31.10.2025
JAIN, DISTRICT] [BLOCK-II IKANWAR IMATHUR(P), WCHAMBERS.CO.IN|
JUDGE
(COMMERCIAL
ICOURT) (DIGITAL) b9, NEW COURTICOMMERCIAL OMP (I) (COMM)/8013/2025/01/11/2025 CNH INDUSTRIAL CAPITAL INDIAISAGAR 9266434371 ILEGAL12@ARENESS[30.10.2025
04 [BLOCK-II IPVT LTD VS SAVITA DEEPAK JAGGARWAL LAW.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8012/2025/01/11/2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 0266434371 LEGAL12@ARENESS|31.10.2025
[BLOCK-II PVT LTD VS KARMJEET SINGHBAWEJA(P), ILAW.COM
IDHILLON
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8061/2025/03/11/2025 IAXIS BANK LTD VS MANOJMAYANK 0873347330 IMAYANK_MAHAJA [31.10.2025
[BLOCK-II KUMAR IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL CS (COMM)/504/2025 04/11/2025 G M MODULAR PVT LTD VS [SHRAVAN 0650682928 RISHI@UNITEDAN [01.11.2025
[BLOCK-II IGHASI RAM DEWASI AND ORS BANSAL(P), DUNITED.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8109/2025/04/11/2025 IDHARA MOTOR FINANCE LTD VS K YADAV(P), 9999855157 IADVJITENDERYAD |01.11.2025
[BLOCK-II SHRI BALAJI CONSTRUCTION| IAV2017@GMAIL.CO
ICOMPANY Bo06 647 M
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8108/2025/04/11/2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 JANGRAADVOCATE [01.11.2025
BLOCK-II FINANCE LIMITED VS ABDUILJANGRA(P), @GAMIL.COM
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BLOCK-II

INARAYAN

IMAHAJAN(P),

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8087/2025/04/11/2025 IAXIS BANK LTD VS MOHDMAYANK 09873347330 IMAYANK_MAHAJA [01.11.2025
[BLOCK-II IDANISH IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8107/2025(04/11/2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 WANGRAADVOCATE [01.11.2025
[BLOCK-II FINANCE LIMITED VS KUNALJANGRA(P), @GAMIL.COM

GHANGORIA
29, NEW COURTICOMMERCIAL CS (COMM)/511/2025 07/11/2025 IM/S PAL TRANSPORTATION VS [VISHAL 9716001604, IADVOCATEVISHAL |04.11.2025
[BLOCK-II IM/S ACCELERATE PRODUCTXIRAJORI 0311761160 RAJOURI@GMAIL.C

IVENTURES PVT LTD AND ORS OM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8196/2025/|07/11/2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 VANGRAADVOCATE |04.11.2025
[BLOCK-II [FINANCE LIMITED VS RAMDASJANGRA(P), @GAMIL.COM

CHAURASIYA
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8160/2025/07/11/2025 IAXIS BANK LTD VS RAJKUMAR |[MAYANK 09873347330 IMAYANK_MAHAJA [05.11.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8159/2025/07/11/2025 IAXIS BANK LTD VS VEERUMAYANK 9873347330 IMAYANK_MAHAJA [05.11.2025
BLOCK-II ISINGH IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8161/2025|07/11/2025 IAXIS BANK LTD VS MANEETMAYANK 9873347330 IMAYANK_MAHAJA [05.11.2025
[BLOCK-II SINGH IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8157/2025/07/11/2025 IAXIS BANK LTD VS TARGETMAYANK 9873347330 IMAYANK_MAHAJA [05.11.2025
[BLOCK-II BUILDWELL INDIA PRIVATEMAHAJAN(P), INo5@YAHOO.COM

LIMITED
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8162/2025(07/11/2025 IJAXIS BANK LTD VS MURTAZA  |[MAYANK 0873347330 IMAYANK_MAHAJA [05.11.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (Djo7/11/2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 JANGRAADVOCATE |04.11.2025
[BLOCK-II (COMM)/8202/2025 FINANCE LIMITEDg9 VS MONUJANGRA(P), @GAMIL.COM

IMAHENDER
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8203/2025/07/11/2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DANGRAADVOCATE [04.11.2025
[BLOCK-II FINANCE LIMITED VS THAYYILJANGRA(P), @GAMIL.COM

IPONMUDIYAN NIKHIL
b9, NEW COURTICOMMERCIAL EXCOMM - AWARD BY ARB7/11/2025 KOTAK MAHINDRA PRIME LTID [SUNNY 9910574027 IALBUSLAWFIRMS@ [04.11.2025
[BLOCK-II COMM/63/2025 VS MANISH TANWAR JARORA(P), IGMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8158/2025/|07/11/2025 IAXIS BANL LTD VS PRATAPMAYANK 9873347330 IMAYANK_MAHAJA [05.11.2025

INo5@YAHOO.COM
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BLOCK-II

[FINANCE LIMITED VS RAJESH
IVISHWAKARMA

JANGRA(P),

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8198/2025/07/11/2025 JAXIS BANK LIMITED VS MAGAN|VIBHOR 9971680687 ISUPPORT@ARVLA [01.11.2025
[BLOCK-II ILAL ROAT IMATHUR(P), WCHAMBERS.CO.IN|
29, NEW COURTICOMMERCIAL OMP (Djo7/11/2025 IAXIS BANK LTD VS KAILASH|VIBHOR 9971680687 ISUPPORT@ARVLA [03.11.2025
[BLOCK-II (COMM)/8200/2025 ICHANDR SO NAND LAL IMATHUR(P), WCHAMBERS.CO.IN|
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8197/2025/07/11/2025 IJAXIS BANK LTD VS DHAN SINGH[VIBHOR 9971680687 ISUPPORT@ARVLA |03.11.2025
[BLOCK-II IMATHUR(P), WCHAMBERS.CO.IN|
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8199/2025/|07/11/2025 IJAXIS BANK LTD VS GHOLI DEVI [VIBHOR 0971680687 ISUPPORT@ARVLA [03.11.2025
[BLOCK-II IMATHUR(P), WCHAMBERS.CO.IN|
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8195/2025(07/11/2025 IAXIS BANK LTD VS KALU SINGH |[VIBHOR 9971680687 ISUPPORT@ARVLA [03.11.2025
[BLOCK-II IMATHUR(P), WCHAMBERS.CO.IN|
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8201/2025/07/11/2025 IAXIS BANK LTD VS MOTARAM |[VIBHOR 0971680687 ISUPPORT@ARVLA [03.11.2025
BLOCK-II IMATHUR(P), WCHAMBERS.CO.IN|
29, NEW COURTICOMMERCIAL OMP (Do7/11/2025 IAXIS BANK LTD VS MOHAN SOVIBHOR 0971680687 ISUPPORT@ARVLA [03.11.2025
[BLOCK-II (COMM)/8204/2025 ISONYA IMATHUR(P), WCHAMBERS.CO.IN|
29, NEW COURTICOMMERCIAL CS (COMM)/515/2025 11/11/2025 SUMAN SINGH AND ANR VS |JABHISHEK 0971931446 IPATHAK26.ADV@G [07.11.2025
[BLOCK-II ISURENDER CHAUHAN KUMAR IMAIL.COM
PATHAK(P),
29, NEW COURTICOMMERCIAL CS (COMM)/516/2025 11/11/2025 SUMAN SINGH AND ANR VS |ABHISHEK 0971931446 PATHAK26.ADV@G [07.11.2025
[BLOCK-II SURENDER CHAUHAN KUMAR IMAIL.COM
PATHAK(P),

29, NEW COURTICOMMERCIAL CS (COMM)/519/2025 12/11/2025 IANJUL BHANDARI VS PROTINUSARUSH 7771007015 JIARUSHBHANDARI [11.11.2025
[BLOCK-II [FASHION NETWORKING PVT LTD [BHANDARI(P), @BMLEGAL.CO.IN
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8349/2025[14/11/2025 KOTAK MAHINDRA PRIMERAJESH 0958726491 UVANGRAADVOCATE [07.11.2025
[BLOCK-II LIMITED VS MANOJ KUMARJANGRA(P), @GAMIL.COM

JAIN
29, NEW COURTICOMMERCIAL CS (COMM)/523/2025 14/11/2025 SIEMENS INDUSTRY SOFTWAREAARSHIA 0818061242 JAARSHIA@SAIKRIS [12.11.2025
[BLOCK-II INC VS SANGHYUP A AN ANDBEHL(P), [HNAASSOCIATES.C

ORS OM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8348/202514/11/2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 JANGRAADVOCATE [07.11.2025

@GAMIL.COM
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29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8346/2025(14/11/2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 JANGRAADVOCATE {10.11.2025
[BLOCK-II IPVT LTD VS TILAK SINGH JANGRA(P), @GAMIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8347/2025[14/11/2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 WANGRAADVOCATE [10.11.2025
[BLOCK-II PVT LTD VS ARVIND MEENA JANGRA(P), @GAMIL.COM
29, NEW COURTICOMMERCIAL CS (COMM)/522/2025 14/11/2025 ICANARA BANK VS SUNIL KUMARNILENDU 9999050853 INILENDUVATSYAY [12.11.2025
[BLOCK-II IVATSYAYAN(P) AN@GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8350/2025(14/11/2025 [TATA CAPITAL LTD VS D S HOMENAVEEN 0350569040 INAVEENK101A@YA [10.11.2025
[BLOCK-II ICONSTRUCTION PRIVATESHARMA(P), [HOO.COM

LIMITED
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8339/2025[14/11/2025 IAXIS BANK LTD VS AMIT KUMARMAYANK 09873347330 IMAYANK_MAHAJA [08.11.2025
[BLOCK-II IDIXIT IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8337/2025[14/11/2025 IAXIS BANK LTD VS SURESHMAYANK 9873347330 IMAYANK_MAHAJA [10.11.2025
BLOCK-II KUMAR IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8338/2025[14/11/2025 IAXIS BANK LTD VS SONPAL IMAYANK 9873347330 IMAYANK_MAHAJA [08.11.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8336/2025[14/11/2025 IAXIS BANK LTD VS MUKESH [MAYANK 9873347330 IMAYANK_MAHAJA (08.11.2025
[BLOCK-II IYADAV IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8344/2025[14/11/2025 JAXIS BANK LTD VS RASHID ALI |[MAYANK 0873347330 IMAYANK_MAHAJA [10.11.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8345/2025[14/11/2025 IAXIS BANK LTD VS SIKANDARMAYANK 9873347330 IMAYANK_MAHAJA [08.11.2025
[BLOCK-II SINGH IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8341/2025[14/11/2025 IAXIS BANK LTD VS |MAYANK 0873347330 IMAYANK_MAHAJA [10.11.2025
[BLOCK-II RAMCHANDRA IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8343/2025(14/11/2025 IAXIS BANK LTD VS DESHRAJ IMAYANK 09873347330 IMAYANK_MAHAJA [10.11.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8342/2025[14/11/2025 IJAXIS BANKLTD VS BIHARILAL [MAYANK 9873347330 IMAYANK_MAHAJA (08.11.2025
BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
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BLOCK-II

GURJAR

ICHAUHAN(P),

29, NEW COURTICOMMERCIAL OMP (Djt4/11/2025 IAXIS BANK LTD VS SHIV NANDMAYANK 0873347330 IMAYANK_MAHAJA (08.11.2025
BLOCK-II (COMM)/8340/2025 MISHRA IMAHAJAN(P), No5@YAHOO.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8379/2025[17/11/2025 IJAXIS BANK LTD VS SAHID ALI |[MAYANK 0873347330 IMAYANK_MAHAJA [08.11.2025
[BLOCK-II IMAHAJAN(P), INO5@YAHOO.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8378/2025[17/11/2025 IAXIS BANK LTD VS RAM BHOOL [MAYANK 09873347330 IMAYANK_MAHAJA [11.11.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (Djr7/11/2025 IJAXIS BANK LTD VS AKASH [MAYANK 0873347330 IMAYANK_MAHAJA [11.11.2025
[BLOCK-II (COMM)/8380/2025 ISINGH IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8381/2025[17/11/2025 IAXIS BANK LTD VS AJAYIMAYANK 09873347330 IMAYANK_MAHAJA [11.11.2025
[BLOCK-II IKHURANA IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8431/2025[19/11/2025 IAXIS BANK LTD VS LAKSHYAMAYANK 9873347330 IMAYANK_MAHAJA [11.11.2025
BLOCK-II ISTONE CRUSHER IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8432/2025[19/11/2025 IAXIS BANK LTD VS SATYABHAN [MAYANK 9873347330 IMAYANK_MAHAJA [11.11.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (Djt9/11/2025 IAXIS BANK LTD VS SUBEGMAYANK 0873347330 IMAYANK_MAHAJA [17.11.2025
BLOCK-II (COMM)/8430/2025 ISINGH IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/8429/2025[19/11/2025 IJAXIS BANK LTD VS RAJNEESHMAYANK 0873347330 IMAYANK_MAHAJA [17.11.2025
[BLOCK-II KUMAR IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8428/202519/11/2025 IAXIS BANK LTD VS JITESHMAYANK 0873347330 IMAYANK_MAHAJA 18.11.2025
[BLOCK-II GOYAL IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8433/2025[19/11/2025 IAXIS BANK LTD VS PAVANANUPAM 0654926809 ANUPAMJSINGH@ (18.11.2025
[BLOCK-II KUMAR SINGH(P), IGMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8427/202519/11/2025 IAXIS BANK LTD VS ASHU RANA JANUPAM 0654926809 JANUPAMJSINGH@ [18.11.2025
[BLOCK-II SINGH(P), IGMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8513/2025[22/11/2025 IAXIS BANK LTD VS NARASI LAL{RAHUL 9971891788 INFO@AUALEGAL.C[15.11.2025

OM
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BLOCK-II

KUMAR(P),

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8512/2025[22/11/2025 IJAXIS BANK LTD VS NIRBHAY [RAHUL 9971891788 INFO@AUALEGAL.C[15.11.2025
[BLOCK-II SINGH ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8536/2025[26/11/2025 IJAXIS BANK LTD VS SHER SINGH[RAHUL 0971891788 INFO@AUALEGAL.C[15.11.2025
[BLOCK-II ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8537/2025[26/11/2025 IAXIS BANK LTD VS TRILOKRAHUL 9971891788 INFO@AUALEGAL.C|15.11.2025
[BLOCK-II CHAND MEENA ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8535/202526/11/2025 IAXIS BANK LTD VS SHAILESH[RAHUL 0971891788 INFO@AUALEGAL.C[15.11.2025
[BLOCK-II ISINGH ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8534/2025[26/11/2025 IAXIS BANK LTD VS VINOD [RAHUL 9971891788 INFO@AUALEGAL.C|15.11.2025
[BLOCK-II YADAV ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8533/2025[26/11/2025 IAXIS BANK LTD VS SONIYAAVINASH 0811182985 JAVINASH.ADV@GM [18.11.2025
BLOCK-II BEGAM KUMAR(P), IAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8532/2025[26/11/2025 IJAXIS BANK LTD VS M/S LUCKY|NIRAJ 9811306559 INIRAJKUMAR1976 [20.11.2025
[BLOCK-II IAGENCIES KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8531/2025[26/11/2025 IAXIS BANK LTD VS  SINGH|NIRAJ 0811306559 INIRAJKUMAR1976 [20.11.2025
[BLOCK-II ICONSTRUCTION KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8530/2025[26/11/2025 IAXIS BANK LTD VS HARIBANSH [NIRAJ 0811306559 INIRAJKUMAR1976 [20.11.2025
[BLOCK-II YADAV KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8526/2025[26/11/2025 IAXIS BANK LTD VS AJAY GUPTA [NIRAJ 0811306559 INIRAJKUMAR1976 [20.11.2025
[BLOCK-II KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8527/2025/26/11/2025 IAXIS BANK LTD VS ANSHUL [NIRAJ 0811306559 INIRAJKUMAR1976 [20.11.2025
[BLOCK-II KUMAR KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8529/2025126/11/2025 IAXIS BANK LTD VS NOORUDDININIRAJ 09811306559 INIRAJKUMAR1976 [20.11.2025
[BLOCK-II IAHMAD KHAN KUMAR(P), @GMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8528/202526/11/2025 IAXIS BANK LTD VS RAMJAN INIRAJ 0811306559 INIRAJKUMAR1976 [20.11.2025

@GMAIL.COM
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29, NEW COURTICOMMERCIAL ICS (COMM)/538/2025 27/11/2025 SPOTLIGHT ENTERPRISES PVTHIMANSHU (9899249819 IADV.HIMANSHUKA [24.11.2025
[BLOCK-II LTD VS DOPPELT11fKAPOOR(P), [POOR@GMAIL.COM
ICOMMUNICATIONS PVT LTD

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8563/202527/11/2025 IAXIS BANK LTD VS RAJESH |ASHISH 9999183119, IASHISH@AGCPART [19.11.2025
[BLOCK-II KUMAR KUMAR 9811517810 INERS.CO.IN

IGUPTA(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8598/2025[28/11/2025 IDFC FIRST BANK LTD VS TUMPASSANJEEV 9717028845 ILITIGATION@SRCS [21.11.2025
[BLOCK-II BANERJEE IPATHAK(P), ILEGAL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8590/202528/11/2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 JANGRAADVOCATE [25.11.2025
[BLOCK-II IPVT LTD VS APOORYV SINGH JANGRA(P), @GAMIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8594/2025[28/11/2025 IAXIS BANK LTD VS RAJESH JASHISH 9999183119, IASHISH@AGCPART [19.11.2025
[BLOCK-II KUMAR 0811517810 INERS.CO.IN

IGUPTA(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8583/2025[28/11/2025 IAXIS BANK LTD VS RAKESHMAYANK 9873347330 IMAYANK_MAHAJA [20.11.2025
BLOCK-II KUMAR CHOUBEY IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/8597/2025/28/11/2025 IJAXIS BANK LTD VS PUSHPENDR [ASHISH 9999183119, IASHISH@AGCPART [21.11.2025
[BLOCK-II KUMAR KUMAR 0811517810 INERS.CO.IN

IGUPTA(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8596/2025[28/11/2025 IAXIS BANK LTD VS PRAMODISHOBHA 0811192158 ISRSHOBHAGUPTA [21.11.2025
[BLOCK-II KUMAR IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8595/2025[28/11/2025 IAXIS BANK LTD VS JAI PRAKASHIASHISH 0999183119, IASHISH@AGCPART [20.11.2025
[BLOCK-II SINGH KUMAR 0811517810 INERS.CO.IN

IGUPTA(P),
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8593/2025128/11/2025 IAXIS BANK LTD VS JASWINDERSHOBHA 0811192158 ISRSHOBHAGUPTA [20.11.2025
[BLOCK-II SINGH IGUPTA(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8584/2025[28/11/2025 IAXIS BANK LTD VS NARESHMAYANK 0873347330 IMAYANK_MAHAJA [21.11.2025
[BLOCK-II KUMAR IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL IMISC DJ/295/2025 28/11/2025 STATE BANK OF INDIA VS [ADAITA 9999132159 JAKROUTADVOCATE [24.11.2025
[BLOCK-II SANDEEP KUMAR @GMAIL.COM

ROUT(P),
29, NEW COURTICOMMERCIAL IMISC DJ/296/2025 28/11/2025 STATE BANK OF INDIA VS [ADAITA 9999132159 JAKROUTADVOCATE [24.11.2025
BLOCK-II RANVEER KUMAR @GMAIL.COM
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29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8587/202528/11/2025 JAXIS BANK LTD VS LAL SINGH|VIBHOR 9971680687 ISUPPORT@ARVLA [13.11.2025
[BLOCK-II RATHORE IMATHUR(P), WCHAMBERS.CO.IN|

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8588/2025[28/11/2025 IAXIS BANK LTD VS RAKESH [RAHUL 0971891788 INFO@AUALEGAL.C[15.11.2025
[BLOCK-II TADA ICHAUHAN(P), OM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8592/2025[28/11/2025 IAXIS BANK LTD VS ANIL KUMARIAMIT 8860939556 IAMITKUMAR.294@ [20.11.2025
[BLOCK-II KUMAR(P), REDIFFMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8591/2025[28/11/2025 IAXIS BANK LTD VS KESHAV AMIT 8860939556 IAMITKUMAR.294@ [20.11.2025
[BLOCK-II SHARMA KUMAR(P), REDIFFMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8589/2025128/11/2025 IAXIS BANK LTD VS RAMESHAMIT 8860939556 IAMITKUMAR.294@ [20.11.2025
[BLOCK-II CHANDRA YADAV KUMAR(P), IREDIFFMAIL.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8586/2025[28/11/2025 IAXIS BANK LTD VS SHEKHAR |AMIT 8860939556 JAMITKUMAR.294@ [20.11.2025
BLOCK-II RANA KUMAR(P), REDIFFMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8585/2025[28/11/2025 IAXIS BANK LTD VS ADESH R JAMIT 8860939556 IAMITKUMAR.294@ [20.11.2025
[BLOCK-II KUMAR(P), IREDIFFMAIL.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8644/2025[29/11/2025 ICNH INDUSTRIAL CAPITAL INDIA[SAGAR 0266434371 ILEGAL12@ARENESS|27.11.2025
BLOCK-II PVT LTD VS GURMEET SINGH [AGGARWAL LAW.COM

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8645/2025[29/11/2025 ICNH INDUSTRIAL CAPITAL INDIASAGAR 0266434371 LEGAL12@ARENESS]27.11.2025
[BLOCK-II IPVT LTD VS RAJBIR SINGH IAGGARWAL ILAW.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8618/2025[29/11/2025 IAXIS BANK LTD VS YASAR KHAN [MAYANK 0873347330 IMAYANK_MAHAJA [21.11.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8643/202529/11/2025 IAXIS BANK LTD VS MIR [VIBHOR 0971680687 ISUPPORT@ARVLA [21.11.2025
[BLOCK-II KANWAR IMATHUR(P), WCHAMBERS.CO.IN|

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8646/2025[29/11/2025 IAXIS BANK LTD VS PRAKASH|VIBHOR 9971680687 ISUPPORT@ARVLA [21.11.2025
[BLOCK-II ICHANDRA DHAKAR IMATHUR(P), WCHAMBERS.CO.IN|

29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8650/2025[29/11/2025 IAXIS BANK LTD VS SHUBHAM[SHOBHA 0811192158 ISRSHOBHAGUPTA [21.11.2025
BLOCK-II SINGH IGUPTA(P), @GMAIL.COM
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BLOCK-II

ICHAUHAN(P),

29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8647/2025[29/11/2025 JAXIS BANK LTD VS PRATIM 9999183119, IASHISH@AGCPART [22.11.2025
[BLOCK-II IDEVI KUMAR 0811517810 INERS.CO.IN

IGUPTA(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8649/2025[29/11/2025 IAXIS BANK LTD VS KRISHNA |ASHISH 9999183119, IASHISH@AGCPART [22.11.2025
[BLOCK-II IPAL KUMAR 0811517810 INERS.CO.IN

IGUPTA(P),
29, NEW COURTICOMMERCIAL OMP (Die9/11/2025 IAXIS BANK LTD VS MUKESH |ASHISH 0999183119, IASHISH@AGCPART [22.11.2025
[BLOCK-II (COMM)/8648/2025 KUMAR KUMAR 0811517810 INERS.CO.IN

IGUPTA(P),
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8641/2025/29/11/2025 IAXIS BANK LTD VS ATULJRAHUL 0971891788 INFO@AUALEGAL.C[22.11.2025
[BLOCK-II IPRATAP YADAV ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL OMP (Di29/11/2025 IAXIS BANK LTD VS MANJUL [RAHUL 0971891788 INFO@AUALEGAL.C]22.11.2025
[BLOCK-II (COMM)/8640/2025 IPRATAP ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8639/202529/11/2025 IAXIS BANK LTD VS JITENDRA [RAHUL 0971891788 INFO@AUALEGAL.C]22.11.2025
BLOCK-II KUMAR ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8642/2025[29/11/2025 IAXIS BANK LTD VS SHELJA [RAHUL 9971891788 INFO@AUALEGAL.C]22.11.2025
[BLOCK-II CHHABRA ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8638/2025[29/11/2025 IAXIS BANK LTD VS MADAN LAL [RAHUL 0971891788 INFO@AUALEGAL.C]22.11.2025
[BLOCK-II ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8633/2025[29/11/2025 IAXIS BANK LTD VS NAWAZ [RAHUL 0971891788 INFO@AUALEGAL.C[22.11.2025
[BLOCK-II ISARIF ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8637/2025[29/11/2025 IAXIS BANK LTD VS SURENDER [RAHUL 0971891788 INFO@AUALEGAL.C]22.11.2025
[BLOCK-II KUMAR ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8635/2025[29/11/2025 IAXIS BANK LTD VS SHELJARAHUL 0971891788 INFO@AUALEGAL.C[22.11.2025
[BLOCK-II CHHABRA ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8634/2025[29/11/2025 IAXIS BANK LTD VS SAURABH [RAHUL 9971891788 INFO@AUALEGAL.C{22.11.2025
[BLOCK-II KUMAR ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8636/2025[29/11/2025 IJAXIS BANKLTD VS RAVI VERMARAHUL 9971891788 INFO@AUALEGAL.Cj22.11.2025

OM
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29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8631/2025[29/11/2025 IS BANK LTD VS NEERAJ [RAHUL 9971891788 INFO@AUALEGAL.C]22.11.2025
[BLOCK-II KUMAR ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8628/2025[29/11/2025 IAXIS BANK LTD VS GAYATRI [RAHUL 0971891788 INFO@AUALEGAL.C[22.11.2025
[BLOCK-II IARYA ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8629/2025[29/11/2025 IAXIS BANK LTD VS DEVESHRAHUL 9971891788 INFO@AUALEGAL.C]22.11.2025
[BLOCK-II IKRISHAN MUDGAL ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL OMP (Djz9/11/2025 IAXIS BANK LTD VS ILYAS RAHUL 0971891788 INFO@AUALEGAL.C[22.11.2025
[BLOCK-II (COMM)/8630/2025 ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8632/2025[29/11/2025 IAXIS BANK LTD VS NEETU DEVI [RAHUL 9971891788 INFO@AUALEGAL.C]22.11.2025
[BLOCK-II ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/8627/202529/11/2025 IAXIS BANK LTD VS TINKU [RAHUL 0971891788 INFO@AUALEGAL.C]22.11.2025
BLOCK-II KADIAN ICHAUHAN(P), OM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8626/2025[29/11/2025 IAXIS BANK LTD VS ALKA INIRAJ 9811306559 INIRAJKUMAR1976 [25.11.2025
[BLOCK-II KUMAR(P), @GMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8625/2025[29/11/2025 IAXIS BANK LTD VS NAGWANSHINIRAJ 0811306559 INIRAJKUMAR1976 [25.11.2025
BLOCK-II BUILDING MATERIAL KUMAR(P), @GMAIL.COM
27 ISH. LOKESH|SOUTH 4o, NEW COURTICOMMERCIAL OMP (Dp1-11-2025 IAXIS BANK LIMITED VS ROHIT JAMIT 0811306559 LEGALMINDINTER [15-09-2025
[IKUMAR SHARMA, [BLOCK-II (COMM)/8000/2025 YADAV KUMAR(P), INATIONAL@GMAIL,
IDISTRICT ICOM
JUDGE(COMMERCI
AL COURT)
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7993/2025(01-11-2025 YES BANK LIMITED VS [ANANJAY 7455023130 IASAPLEGALANDAD [28-10-2025
[BLOCK-II SHUBHAM PANDEY SINGH(P), IVOCATES@GMAIL.C|
OM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7994/2025/|01-11-2025 IAXIS BANK LIMITED VS [AMIT 0811306559 ILEGALMINDINTER (04-10-2025
BLOCK-II WASVEER KAUR KUMAR(P), INATIONAL@GMAIL.

ICOM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7995/2025(01-11-2025 IAXIS BANK LIMITED 0811306559 [LEGALMINDINTER [04-10-2025
BLOCK-II GURMEET SINGH [KUMAR(P), INATIONAL@GMAIL.

ICOM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7996/2025/01-11-2025 IAXTS BANK LIMITED VS RAJESH AMIT 9811306559 ILEGALMINDINTER (04-10-2025
BLOCK-II IVAISHNAV KUMAR(P), INATIONAL@GMAIL.

ICOM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7997/2025(01-11-2025 IAXIS BANK LIMITED VS RAJUAMIT 9811306559 ILEGALMINDINTER [04-10-2025
BLOCK-II ISINGH CHOUHAN [KUMAR(P), INATIONAL@GMAIL,

ICOM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7998/2025/01-11-2025 IAXIS BANK LIMITED VS RONAK |AMIT 0811306559 [LEGALMINDINTER [04-10-2025
[BLOCK-II JAIN KUMAR(P), INATIONAL@GMAIL,

ICOM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7999/2025/01-11-2025 IJAXIS BANK LIMITED VS MOHD JAMIT 09811306559 ILEGALMINDINTER [04-10-2025
BLOCK-II [FAISHAL KUMAR(P), INATIONAL@GMAIL.

ICOM
o, NEW COURTICOMMERCIAL OMP (Djo3-11-2025 IAXTS BANK LTD VS RAIS AHMADMAYANK 9873347330 IMAYANK_MAHAJA [25-10-2025
[BLOCK-II (COMM)/8046/2025 5337 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (Djo3-11-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 ILEGALMINDINTER [06-10-2025
BLOCK-II (COMM)/8038/2025 IPRASHANT KUMAR [KUMAR(P), INATIONAL@GMAIL.

ICOM
ho, NEW COURTICOMMERCIAL OMP (Dj03-11-2025 IAXIS BANK LIMITED VS AJAY [NIRAJ 0811306559 ILEGALMINDINTER |06-10-2025
BLOCK-II (COMM)/8039/2025 KUMAR [KUMAR(P), INATIONAL@GMAIL.

ICOM
4o, NEW COURTICOMMERCIAL OMP (Djo3-11-2025 IAXIS BANK LIMITED VS SULTAN [NIRAJ 9811306559 ILEGALMINDINTER |06-10-2025
BLOCK-II (COMM)/8040/2025 KHAN KUMAR(P), INATIONAL@GMAIL.

ICOM
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ko, NEW COURTICOMMERCIAL OMP (I) (COMM)/8041/2025/03-11-2025 IAXIS BANK LIMITED 0811306559 ILEGALMINDINTER (04-10-2025
BLOCK-II IDILNAWAJ KUMAR(P), INATIONAL@GMAIL,

ICOM
ho, NEW COURTICOMMERCIAL OMP (Djo3-11-2025 IAXIS BANK LIMITED VS MOHIT AMIT 9811306559 ILEGALMINDINTER (04-10-2025
[BLOCK-II (COMM)/8042/2025 KUMAR KUMAR(P), INATIONAL@GMAIL,

ICOM
o, NEW COURTICOMMERCIAL OMP (Djo3-11-2025 IAXIS BANK LIMITED VS ANJU JAMIT 0811306559 ILEGALMINDINTER (04-10-2025
BLOCK-II (COMM)/8043/2025 IYADAV [KUMAR(P), INATIONAL@GMAIL,

ICOM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8045/2025/03-11-2025 IJAXTS BANK LTD VS SURAJ BHANMAYANK 09873347330 IMAYANK_MAHAJA [25-10-2025
[BLOCK-II 3929 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8037/2025/03-11-2025 IAXIS BANK LIMITED VS [VIBHOR 9971680687 ISUPPORT@ARVLA [31-10-2025
BLOCK-II IMANVENDRA SINGHMATHUR(P), WCHAMBERS.CO.IN|

CHUNDAWAT

o, NEW COURTICOMMERCIAL OMP (Djo3-11-2025 IAXIS BANK LTD VS NANHE [MAYANK 9873347330 IMAYANK_MAHAJA [25-10-2025
[BLOCK-II (COMM)/8044/2025 ISHAH 6431 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (Djo4-11-2025 IDFC FIRST BANK LTD VS PREM [SANJEEV 0717028845 ILITIGATION@SRCS [26-10-2025
[BLOCK-II (COMM)/8070/2025 KUMAR PATHAK(P), LEGAL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8072/2025/04-11-2025 IDFC FIRST BANK LTD VS [SANJEEV 09717028845 ILITIGATION@SRCS [26-10-2025
BLOCK-II IVIJENDER SINGH IPATHAK(P), ILEGAL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8073/2025/04-11-2025 IJAXTS BANK LIMITED VS MANISHAVINASH 1141513189 AVINASHADV@GM [14-07-2025
[BLOCK-II KUMAR KUMAR(P), AIL.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8074/2025/04-11-2025 IJAXIS BANK LTD VS SATISHMAYANK 09873347330 IMAYANK_MAHAJA [25-10-2025
BLOCK-II ICHANDRA 8266 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8075/2025/04-11-2025 IAXIS BANK LTD VS POONAMMAYANK 9873347330 IMAYANK _MAHAJA [25-10-2025
[BLOCK-II 3865 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8076/2025/04-11-2025 IAXIS BANK LTD VS HAKIMMAYANK 9873347330 IMAYANK_MAHAJA [25-10-2025
BLOCK-II ISINGH 6765 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL CS (COMM)/503/2025 04-11-2025 ZAIN AHMED SAIFI VS SAHILLALIT 0654431469 ILALIT@AJMANIAN [03-11-2025
[BLOCK-II IKUMAR CHATHRATH IATMANI(P), IDLAWPARTNER.CO

M
ho, NEW COURTICOMMERCIAL CS (COMM)/502/2025 04-11-2025 ICANARA BANK VS BHUPESH|KRISHAN 9910577700 IKRISHANKUMARA [01-11-2025
BLOCK-II [TANEJA KUMAR(P), INDASSOCIATES@G

IMAIL.COM
o, NEW COURTICOMMERCIAL EXECUTION 04-11-2025 IPRIYANSHU KUMARSIDDHARTH 9654554644 JADVOCATEALOK@ [01-11-2025
[BLOCK-II (COMM)/156/2025 [PRIYADARSHI VS MARKKETONARANG(P), IGMAIL.COM

RETAILER

4o, NEW COURTICOMMERCIAL OMP (Djo4-11-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 ILITIGATION@SRCS [25-10-2025
[BLOCK-II (COMM)/8068/2025 HARENDER SINGH PATHAK(P), LEGAL.COM
ho, NEW COURTICOMMERCIAL OMP (Djog-11-2025 IDFC FIRST BANK LTD VS ROHIT [SANJEEV 09717028845 ILITIGATION@SRCS [25-10-2025
BLOCK-II (COMM)/8069/2025 DUTT IPATHAK(P), ILEGAL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8071/2025(04-11-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 ILITIGATION@SRCS [25-10-2025
[BLOCK-II ISARFARAZ TAUHID PATHAK(P), ILEGAL.COM
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4o, NEW COURTICOMMERCIAL OMP (Djog-11-2025 JAXIS BANK LIMITED VS SOMA [VIBHOR 9971680687 ISUPPORT@ARVLA |01-11-2025
[BLOCK-II (COMM)/8066/2025 RAM IMATHUR(P), WCHAMBERS.CO.IN|

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8067/202504-11-2025 IAXIS BANK LIMITED VS [VIBHOR 9971680687 ISUPPORT@ARVLA [(01-11-2025
[BLOCK-II IKAMALESH KUMAR SUKHAWAL [MATHUR(P), WCHAMBERS.CO.IN|

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8077/2025/04-11-2025 IAXIS BANK LTD VS INDER JEETAVINASH 1141513189 JAVINASHADV@GM [01-09-2025
[BLOCK-II SINGH KUMAR(P), AIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8078/202504-11-2025 IAXIS BANK LTD VS AMIT KUMAR|AVINASH 1141513189 JAVINASHADV@GM [01-09-2025
[BLOCK-II KUMAR(P), JAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8111/2025 [06-11-2025 IDHARA MOTOR FINANCE LTD VS}J KYADAV(P), (9999855157 IADVOCATEPINKYK |[13-10-2025
[BLOCK-II ISAKIV ALI 0109 @GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8114/2025[06-11-2025 IAXIS BANK LTD VS BIRENDRAMAYANK 9873347330 IMAYANK_MAHAJA [28-10-2025
[BLOCK-II ISINGH 2813 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW ICOMMERCIAL IOMP (I) (COMM)/8118/2025[06-11-2025 IAXIS BANK LTD VS PRANMAYANK 9873347330 IMAYANK_MAHAJA [28-10-2025
BLOCK-II [PRATAP YADAV 0864 IMAHAJAN(P), INo5@GMAIL.COM

to, NEW ICOMMERCIAL IOMP (I) (COMM)/8117/2025 [06-11-2025 IAXIS BANK LTD VS HARENDRAMAYANK 0873347330 IMAYANK_MAHAJA [28-10-2025
BLOCK-II IMEENA 8943 IMAHAJAN(P), No5@GMAIL.COM

ko, NEW ICOMMERCIAL IOMP (I) (COMM)/8116/2025 [06-11-2025 IJAXTS BANK LTD VS BHOMA RAMMAYANK 9873347330 IMAYANK _MAHAJA [28-10-2025
[BLOCK-II 1372 IMAHAJAN(P), INo5@GMAIL.COM
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4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8115/2025 [06-11-2025 IAXIS BANK LTD VS SATPAL 4203 [MAYANK 0873347330 IMAYANK_MAHAJA [28-10-2025
BLOCK-II IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8110/2025(06-11-2025 IDHARA MOTOR FINANCE LTD VS| KYADAV(P), (9999855157 IADVOCATEPINKYK |[13-10-2025
BLOCK-II ISHADAB 0109@GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8112/2025 [06-11-2025 IDHARA MOTOR FINANCE LTD VS KYADAV(P), (9999855157 JADVOCATEPINKYK [13-10-2025
BLOCK-II IDIAMOND INFRA 0109 @GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8113/2025 [06-11-2025 IAXIS BANK LIMITED VS |[VIBHOR 9971680687 ISUPPORT@ARVLA |01-11-2025
BLOCK-II RAMCHANDRA GADRI IMATHUR(P), WCHAMBERS.CO.IN

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8119/2025 [06-11-2025 IAXIS BANK LTD VS SHASHEE [MAYANK 09873347330 IMAYANK _MAHAJA [28-10-2025
BLOCK-II IPAL 9316 IMAHAJAN(P), INo5@GMAIL.COM

o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8176/2025(07-11-2025 IAXIS BANK LTD VS DASRATHMAYANK 9873347330 IMAYANK_MAHAJA [28-10-2025
[BLOCK-II 0272 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL CS (COMM)/510/2025 07-11-2025 SNOWMAN LOGISTICS LTD VS JAMAN 9958493994 JABHISHEKHSHIVP |04-11-2025
BLOCK-II REFTECH SCS 5PL PVT LTD PRASAD(P), JURI.@OUTLOOK.CO

IM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8173/2025(07-11-2025 IAXIS BANK LTD VS MADHURIMAYANK 0873347330 IMAYANK_MAHAJA [28-10-2025
BLOCK-II 8388 IMAHAJAN(P), INo5@GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8174/2025(07-11-2025 IAXIS BANK LTD VS SOMWATIMAYANK 9873347330 IMAYANK _MAHAJA [28-10-2025
[BLOCK-II 4113 IMAHAJAN(P), INo5@GMAIL.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8175/2025[07-11-2025 IAXIS BANK LTD VS LAVKUSHMAYANK 0873347330 IMAYANK_MAHAJA [28-10-2025
BLOCK-II SINGH 7294 IMAHAJAN(P), No5@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8177/2025 [07-11-2025 IAXIS BANK LTD VS BRAJESHMAYANK 9873347330 IMAYANK _MAHAJA [28-10-2025
[BLOCK-II IKUMAR 9526 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8178/2025(07-11-2025 IAXIS BANK LTD VS YOGESH 4170 MAYANK 9873347330 IMAYANK_MAHAJA [28-10-2025
[BLOCK-II IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8179/2025(07-11-2025 IAXIS BANK LTD VS LAYAKMAYANK 09873347330 IMAYANK_MAHAJA [28-10-2025
BLOCK-II SINGH 5323 IMAHAJAN(P), No5@GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8180/2025/07-11-2025 IAXIS BANK LTD VS SUNITA DEVIMAYANK 0873347330 IMAYANK_MAHAJA [28-10-2025
BLOCK-II 1355 IMAHAJAN(P), No5@GMAIL.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8181/2025[07-11-2025 IAXIS BANK LTD VS MOHD UMARMAYANK 9873347330 IMAYANK_MAHAJA [28-10-2025
[BLOCK-II 6001 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8182/2025(07-11-2025 ICNH INDUSTRIAL CAPITAL INDIAKKANIKA 0266434371 [LEGAL12@ARCNESS|03-11-2025
BLOCK-II IPRIVATE LIMITED VS GURBEERBAWEJA(P), LAW.COM

SINGH
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8211/2025 [10-11-2025 IFFCO KISAN FINANCE LTD VS |ASHISH 9999183119 IASHISH@AGCPART [03-11-2025
[BLOCK-II IKANHAIYA LAL GURJAR [KUMAR INERS.CO.IN

IGUPTA(P),

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8215/2025[10-11-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 IDELHI.JANGRAADV [06-11-2025
[BLOCK-II IFINANCE LIMITED VS SANTOSHYJANGRA(P), IOCATE@GMAIL.CO

KUMAR UCHADIYA IM
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[BLOCK-II

IRAM KHICHAR

IMATHUR(P),

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8214/2025[10-11-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 IDELHI.JANGRAADV [06-11-2025
BLOCK-II [FINANCE LIMITED VS VIJENDERJANGRA(P), IOCATE@GMAIL.CO
KUMAR M
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8213/2025[10-11-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 IDELHI.JANGRAADV [06-11-2025
[BLOCK-II FINANCE  LIMITED VS JANGRA(P), IOCATE@GMAIL.CO
INARENDER GOYAL M
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8212/2025[10-11-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 IDELHI.JANGRAADV/|06-11-2025
BLOCK-II [FINANCE LIMITED VS VAISHNAVJANGRA(P), IOCATE@GMAIL.CO
ISHRIVAS M
to, NEW COURTICOMMERCIAL OMP (Dpo-11-2025 IAXIS BANK LTD VS SUNIL 2071 [MAYANK 0873347330 IMAYANK_MAHAJA [28-10-2025
BLOCK-II (COMM)/8206/2025 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8207/2025[10-11-2025 IAXIS BANK LTD VS KAMLESHMAYANK 0873347330 IMAYANK_MAHAJA [28-10-2025
BLOCK-II IDEVI 9185 IMAHAJAN(P), INo5@GMAIL.COM
o, NEW COURTICOMMERCIAL OMP (Djto-11-2025 IAXIS BANK LTD VS PARVATI 2913]MAYANK 9873347330 IMAYANK_MAHAJA [28-10-2025
[BLOCK-II (COMM)/8208/2025 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (Di1o-11-2025 IAXIS BANK LTD VS VEENAMAYANK 0873347330 IMAYANK_MAHAJA [28-10-2025
[BLOCK-II (COMM)/8209/2025 ISINGH 7225 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8210/2025[10-11-2025 IJAXIS BANK LTD VS NASARAT ALIMAYANK 9873347330 IMAYANK_MAHAJA [28-10-2025
BLOCK-II 0258 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8216/2025[10-11-2025 IAXIS BANK LIMITED VS MOOLAVIBHOR 9971680687 ISUPPORT@ARVLA (06-11-2025

WCHAMBERS.CO.IN|
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NUMBER

4o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/8217/2025[10-11-2025 IAXIS BANK LIMITED VS |VIBHOR 9971680687 ISUPPORT@ARVLA [06-11-2025
[BLOCK-II RAMSWAROOP MEENA IMATHUR(P), WCHAMBERS.CO.IN|
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8218/2025[10-11-2025 IAXIS BANK LIMITED VS ISHWAR [VIBHOR 0971680687 ISUPPORT@ARVLA [06-11-2025
[BLOCK-II SINGH IMATHUR(P), WCHAMBERS.CO.IN|
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8237/2025[11-11-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 IDELHI.JANGRAADV/|06-11-2025
[BLOCK-II FINANCE LIMITED VS IRSHADJANGRA(P), IOCATE@GMAIL.CO

IALI IM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8234/2025[11-11-2025 ICNH INDUSTRIAL CAPITAL INDIAKKANIKA 0266434371 ILEGAL12@ARCNESS|07-11-2025
[BLOCK-II PRIVATE LIMITED VS ANITABAWEJA(P), ILAW.COM

JAIVIR
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8236/2025[11-11-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 IDELHI.JANGRAADV [06-11-2025
[BLOCK-II IFINANCE LIMITED VS JITENDERJANGRA(P), IOCATE@GMAIL.CO

KUMAR IM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8238/2025[11-11-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 IDELHI.JANGRAADV [06-11-2025
[BLOCK-II FINANCE LIMITED VS RAJEEVJANGRA(P), IOCATE@GMAIL.CO

SHARMA M
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8239/2025[11-11-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DELHI.JANGRAADV|[06-11-2025
BLOCK-II [FINANCE LIMITED VS SUBHASHJANGRA(P), IOCATE@GMAIL.CO

ICHAND IM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8242/2025[11-11-2025 IJAXIS BANK LTD VS KHEMRAJMAYANK 09873347330 IMAYANK_MAHAJA [28-10-2025
[BLOCK-II IMEENA 0136 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8243/2025[11-11-2025 IAXIS BANK LTD VS ROHITASHMAYANK 09873347330 IMAYANK_MAHAJA [28-10-2025
[BLOCK-II 2889 IMAHAJAN(P), INo5@GMAIL.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8244/2025[11-11-2025 JAXIS BANK LTD VS BHOLA DHARMAYANK 09873347330 IMAYANK_MAHAJA [28-10-2025
BLOCK-II 0568 IMAHAJAN(P), No5@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8245/2025[11-11-2025 IJAXTS BANK LTD VS ATUL KUMARMAYANK 9873347330 IMAYANK _MAHAJA [28-10-2025
[BLOCK-II 5220 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL CS (COMM)/517/2025 11-11-2025 G D FOODS MANUFACTURINGPINKY 931978335 JADVOCATEPINKYK [06-11-2025
[BLOCK-II INDIA PRIVATE LIMITEDKUMARI(P), 0109 @GMAIL.COM

THROUGH AUTHORISED|

SIGNATORY MR VIGYAN DEEP|

SHARMA VS UNION OF INDIA

(MINISTRY OF FOOD|
4o, NEW COURTICOMMERCIAL CS (COMM)/514/2025 11-11-2025 KAILASH PRASAD GUPTA VS |GAURAV 999900789 IGAURAVPCHAUHA [25-10-2025
[BLOCK-II IPREM PRAKASH SHARMA ICHAUHAN(P), IN@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8235/2025[11-11-2025 CNH INDUSTRIAL CAPITAL INDIAIKANIKA 0266434371 ILEGAL12@ARCNESS|04-11-2025
[BLOCK-II IPRIVATE LIMITED VS PKIBAWEJA(P), ILAW.COM

IPRADHAN AND CO AND ANR
o, NEW COURTICOMMERCIAL OMP (Dt1-11-2025 IAXIS BANK LIMITED VS ANESH [VIBHOR 0971680687 ISUPPORT@ARVLA [06-11-2025
[BLOCK-II (COMM)/8240/2025 ISO SHIVRAM IMATHUR(P), WCHAMBERS.CO.IN|
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8241/2025[11-11-2025 IAXIS BANK LIMITED VS |VIBHOR 9971680687 ISUPPORT@ARVLA [06-11-2025
BLOCK-II IPRAHLAD SINGH IMATHUR(P), WCHAMBERS.CO.IN
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8272/2025[12-11-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 IDELHI.JANGRAADV/|06-11-2025
[BLOCK-II FINANCE LIMITED VS ANOOPJANGRA(P), IOCATE@GMAIL.CO

IKUMAR GUPTA IM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8273/2025[12-11-2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 0266434371 ILEGAL12@ARCNESS(04-11-2025
[BLOCK-II PRIVATE LIMITED VS RAMESH[BAWEJA(P), ILAW.COM

KUMAR
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ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8275/2025[12-11-2025 IGODREJ FINANCE LIMITED VS N|PRINCE 0810259228 [IPRINCEPAWAIYA@ |07-11-2025
[BLOCK-II IAND N ENTERPRISES IPAWAIYA(P), IGNLEGAL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8268/2025[12-11-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 IDELHI.JANGRAADV [06-11-2025
[BLOCK-II IPVT LTD VS DINESH KUMAR JANGRA(P), IOCATE@GMAIL.CO
IM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8269/2025[12-11-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 IDELHI.JANGRAADV/|06-11-2025
[BLOCK-II IPVT LTD VS RAMVEER SINGH JANGRA(P), IOCATE@GMAIL.CO
IM
ko, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8270/2025[12-11-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 IDELHI.JANGRAADV|06-11-2025
[BLOCK-II FINANCE  LIMITED VS PANGRA(P), IOCATE@GMAIL.CO
RAMILABEN CHAMANJI THAKOR IM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8271/2025[12-11-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 IDELHI.JANGRAADV|06-11-2025
[BLOCK-II IFINANCE LIMITED VS JASKIRATJANGRA(P), IOCATE@GMAIL.CO
SINGH IM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8267/2025[12-11-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 IDELHI.JANGRAADV [06-11-2025
[BLOCK-II ILIMITED VS RAHUL SHUKLA JANGRA(P), IOCATE@GMAIL.CO
M
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8274/2025[12-11-2025 ICNH INDUSTRIAL CAPITAL INDIAKKANIKA 0266434371 ILEGAL12@ARCNESS|04-11-2025
[BLOCK-II [PRIVATE LIMITED VS GURMEET|BAWEJA(P), LAW.COM
SINGH
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8277/2025[13-11-2025 IAXIS BANK LTD VS [ADV 9871040589 INDOLEXLAW@GM [11-08-2025
[BLOCK-II ISHAKUNTALA NATH DHEERAJ(P), JAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8278/2025[13-11-2025 IAXIS BANK LTD VS HARJINDERADV 9871040589 INDOLEXLAW@GM [11-08-2025
[BLOCK-II SINGH DHEERAJ(P), AIL.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8279/2025[13-11-2025 IAXIS BANK LTD VS SHUMAILA |SUNITA 0871040589 IL 11-08-2025
[BLOCK-II SINGH(P), INDOLEXI"AW@GM

JAIL.COM
4o, NEW COURTICOMMERCIAL OMP (Dp3-11-2025 IAXIS BANK LTD VS SANJIDA SUNITA 0871040589 IL 11-08-2025
[BLOCK-II (COMM)/8280/2025 SINGH(P), INDOLEXI"AW@GM

JAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8316/2025(14-11-2025 IAXIS BANK LTD VS SHUAIBSUNITA 9871040589 IL 11-08-2025
[BLOCK-II IALAM SINGH(P), INDOLEXI"AW@GM

JAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8317/2025[14-11-2025 IAXIS BANK LTD VS  GARGISUNITA 0871040589 IL 11-08-2025
[BLOCK-II SANCWAN SINGH(P), INDOLEXI"AW@GM

JAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8318/2025[14-11-2025 IAXIS BANK LTD VS MOHAMMAD|SUNITA 9871040589 IL 11-08-2025
[BLOCK-II MUMTAZ SINGH(P), INDOLEXI"AW@GM

JAIL.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8319/2025(14-11-2025 IAXIS BANK LTD VS JASPREETIADV 9871040589 INDOLEXLAW@GM [11-08-2025
[BLOCK-II (0260) DHEERAJ(P), AIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8320/2025[14-11-2025 IAXIS BANK LTD VS JITENDRAADV 09871040589 INDOLEXLAW@GM [11-08-2025
BLOCK-II ISINGH SHAKTAWAT (6310) DHEERAJ(P), JAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8321/2025[14-11-2025 IAXIS BANK LTD VS KRISHNAJAVINASH 1141513189 JAVINASHADV@GM [30-08-2025
[BLOCK-II SINGH [KUMAR(P), JAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8322/2025[14-11-2025 IJAXIS BANK LTD VS NENA RAMAVINASH 1141513189 AVINASHADV@GM [30-08-2025
[BLOCK-II IRANA KUMAR(P), AIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8323/2025[14-11-2025 1141513189 IAVINASHADV@GM [30-08-2025
[BLOCK-II KUMAR [KUMAR(P), JAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8324/2025[14-11-2025 IAXIS BANK LTD VS KARANAVINASH 1141513189 AVINASHADV@GM [30-08-2025
[BLOCK-II SINGH KUMAR(P), AIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8325/2025[14-11-2025 IAXIS BANK LTD VS RAMIAVINASH 1141513189 JAVINASHADV@GM [30-08-2025
[BLOCK-II ICHANDER KUMAR(P), AIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8335/2025[14-11-2025 IYES BANK VS PARMJEET MALIK |ANANJAY 7455023130 IASAPLEGALANDAD |11-11-2025
[BLOCK-II SINGH(P), IVOCATES@GMAIL.C|

oM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8353/2025[15-11-2025 IAXIS BANK LTD VS SUNEETAMAYANK 09873347330 IMAYANK_MAHAJA [11-11-2025
BLOCK-II 1424 IMAHAJAN(P), No5@GMAIL.COM
40, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARB15-11-2025 KOTAK MAHINDRA PRIME LTD [SUNNY 9910574027 INOT AVAILABLE  |06-11-2025
[BLOCK-II COMM/66/2025 VS NEERAJ KUMAR JARORA(P),
4o, NEW COURTICOMMERCIAL I[EXCOMM - AWARD BY ARBj15-11-2025 ISH PUNEET GUPTA VS M/S G KKULWANT 0873476464 DALIPANANDQ91@ [06-11-2025
BLOCK-II COMM/67/2025 IMOTEL PVT LTD KAUR(P), IGMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8352/2025[15-11-2025 IAXIS BANK LTD VS MOHAMMAD [MAYANK 0873347330 IMAYANK_MAHAJA [11-11-2025
[BLOCK-II WASEEM 6458 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8354/2025[15-11-2025 IAXIS BANK LTD VS ADITYAMAYANK 9873347330 IMAYANK_MAHAJA [11-11-2025
[BLOCK-II IPANDEY 4218 IMAHAJAN(P), INo5@GMAIL.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8368/2025(17-11-2025 IJAXIS BANK LTD VS MUNARI 2349MAYANK 09873347330 IMAYANK_MAHAJA [11-11-2025
[BLOCK-II IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8366/2025/17-11-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 IDELHI.JANGRAADV 11-11-2025
[BLOCK-II PVT LTD VS VIJAY SINGH JANGRA(P), IOCATE@GMAIL.CO

IM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8367/2025[17-11-2025 IAXIS BANK LTD VS DILSHAR [MAYANK 9873347330 IMAYANK_MAHAJA [11-11-2025
[BLOCK-II 9673 IMAHAJAN(P), INo5@GMAIL.COM
ko, NEW COURTICOMMERCIAL OMP (I) (COMM)/8364/2025(17-11-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 IDELHI.JANGRAADV|11-11-2025
[BLOCK-II PVT LTD VS BASANT KUMAR JANGRA(P), IOCATE@GMAIL.CO

IM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8369/2025(17-11-2025 IJAXIS BANK LTD VS RINKOO [MAYANK 0873347330 IMAYANK_MAHAJA [11-11-2025
[BLOCK-II ISINGH 4071 IMAHAJAN(P), INo5@GMAIL.COM
o, NEW COURTICOMMERCIAL CS (COMM)/524/2025 17-11-2025 JAINSONS DEPARTMENTALIPUNEET 9998141610 JAORPUNEET@GMA [03-11-2025
[BLOCK-II ISTORES VS M/S UNITED COFFEE[DHAWAN(P), [L.COM

HOUSE PRIVATE LIMITED|
(MASKA)

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8365/2025[17-11-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 DELHI.JANGRAADV[11-11-2025
[BLOCK-II [PVT LTD VS SHIVRAJ RATAN LALJANGRA(P), IOCATE@GMAIL.CO

IM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8361/2025[17-11-2025 IJAXIS BANK LIMITED VS ANKITIAVINASH 1141513189 IAVINASHADV@GM [10-09-2025
[BLOCK-II [TRIVEDI [KUMAR(P), JAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8362/2025(17-11-2025 IAXIS BANK LTD VS ALISHERAVINASH 1141513189 AVINASHADV@GM [10-09-2025
[BLOCK-II IANSAR KUMAR(P), AIL.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8363/2025(17-11-2025 IJAXIS BANK LTD VS AMARPREETAVINASH 1141513189 IAVINASHADV@GM (10-09-2025
[BLOCK-II SINGH [KUMAR(P), JAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8370/2025[17-11-2025 IJAXIS BANK LTD VS RITU MEHTA JAVINASH 1141513189 AVINASHADV@GM [10-09-2025
[BLOCK-II KUMAR(P), AIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8384/2025[18-11-2025 IAXIS BANK LTD VS FARMANMAYANK 9873347330 IMAYANK_MAHAJA [11-11-2025
[BLOCK-II 6853 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8383/2025[18-11-2025 IAXIS BANK LTD VS RIJVAN 4878 [MAYANK 09873347330 IMAYANK_MAHAJA [11-11-2025
[BLOCK-II IMAHAJAN(P), INo5@GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8387/2025[18-11-2025 IAXIS BANK LTD VS FARHADAVINASH 1141513189 JAVINASHADV@GM [10-09-2025
[BLOCK-II SAGEER KUMAR(P), JAIL.COM

o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8385/2025[18-11-2025 IAXIS BANK LTD VS ANOOPMAYANK 09873347330 IMAYANK_MAHAJA [11-11-2025
[BLOCK-II IKUMAR 0635 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8382/2025[18-11-2025 IAZAM VS SH MANOJ SEJWAL JANANT 9210029087 IADVOCATERKGUPT [15-11-2025
BLOCK-II RAO(P), :A1084@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8386/2025[18-11-2025 IAXIS BANK LTD VS SHIVLAL IAVINASH 1141513189 IAVINASHADV@GM {10-09-2025
[BLOCK-II [KUMAR(P), JAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8397/2025[18-11-2025 IAXIS BANK LTD VS VAKEEL IJAVINASH 1141513189 JAVINASHADV@GM [10-09-2025
[BLOCK-II KUMAR(P), AIL.COM
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o, NEW COURTICOMMERCIAL OMP (Dp8-11-2025 IS BANK LTD VS 1141513189 IAVINASHADV@GM {10-09-2025
BLOCK-II (COMM)/8400/2025 KUMAR KUMAR(P), AIL.COM

ho, NEW COURTICOMMERCIAL OMP (Dj18-11-2025 IJAXIS BANK LTD VS SATWINDERAVINASH 1141513189 AVINASHADV@GM [10-09-2025
[BLOCK-II (COMM)/8402/2025 [PAL SINGH KUMAR(P), AIL.COM

o, NEW COURTICOMMERCIAL OMP (D18-11-2025 IAXIS BANK LTD VS NOVERAAVINASH 1141513189 IAVINASHADV@GM [10-09-2025
BLOCK-II (COMM)/8404/2025 EXIM [KUMAR(P), JAIL.COM

ho, NEW COURTICOMMERCIAL OMP (Dj19-11-2025 IAXIS BANK LTD VS VINEETMAYANK 09873347330 IMAYANK_MAHAJA [11-11-2025

[BLOCK-II (COMM)/8408/2025 IKUMAR 4241 IMAHAJAN(P), INo5@GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (Dj1o-11-2025 IAXIS BANK LTD VS JAYMAYANK 09873347330 IMAYANK_MAHAJA [11-11-2025

BLOCK-II (COMM)/8409/2025 IPRAKASH 6854 IMAHAJAN(P), INo5@GMAIL.COM

o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8412/2025[19-11-2025 IAXIS BANK LTD VS GAJENDRAMAYANK 9873347330 IMAYANK_MAHAJA [11-11-2025

[BLOCK-II ISINGH 2176 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8411/2025 [19-11-2025 IAXIS BANK LTD VS RAMAUTARMAYANK 9873347330 IMAYANK_MAHAJA [11-11-2025

[BLOCK-II 1996 IMAHAJAN(P), INo5@GMAIL.COM

ho, NEW COURTICOMMERCIAL CS (COMM)/526/2025 19-11-2025 ISRIYUG PRINT PRODUCTION VS [MAYANK 9873347330 IMAYANK_MAHAJA [11-11-2025

BLOCK-II IPRADEEP KHANNA IGOEL(P), INo5@GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8410/2025[19-11-2025 IAXIS BANK LTD VS REKHA 9763 [MAYANK 9873347330 IMAYANK_MAHAJA [11-11-2025

[BLOCK-II IMAHAJAN(P), INo5@GMAIL.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8405/2025[19-11-2025 IJAXIS BANK LIMITED VS 1141513189 IAVINASHADV@GM (10-09-2025
[BLOCK-II SHAILENDRA KUMAR BHARTI [KUMAR(P), JAIL.COM

4o, NEW COURTICOMMERCIAL OMP (Dpo-11-2025 IAXIS BANK LTD VS SAYRA BANO |AVINASH 1141513189 JAVINASHADV@GM [10-09-2025
[BLOCK-II (COMM)/8406/2025 KUMAR(P), JAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8407/2025[19-11-2025 IAXIS BANK LTD VS MUKESH [MAYANK 9873347330 IMAYANK_MAHAJA [11-11-2025
BLOCK-II KUMAR 7747 IMAHAJAN(P), No5@GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8445/2025[20-11-2025 IAXIS BANK LTD VS J SMAYANK 09873347330 IMAYANK_MAHAJA [11-11-2025
[BLOCK-II ICONSTRUCTION 5059 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL EXECUTION 20-11-2025 STATE BANK OF INDIA VS [RANI 0643680913 [RBHARDWAJASSOC|07-11-2025
[BLOCK-II (COMM)/161/2025 ISOMPAL BHARDWAJ(P), TATES@GMAIL.COM|

o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8446/202520-11-2025 IAXIS BANK LTD VS VIKASHMAYANK 09873347330 IMAYANK_MAHAJA [11-11-2025
[BLOCK-II IKUMAR TIWARI IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8447/2025/20-11-2025 IAXIS BANK LTD VS RAMESHMAYANK 9873347330 IMAYANK_MAHAJA [11-11-2025
BLOCK-II ICHAND 1765 IMAHAJAN(P), INo5@GMAIL.COM

o, NEW COURTICOMMERCIAL OMP (D20-11-2025 IAXIS BANK LTD VS SURESHMAYANK 0873347330 IMAYANK_MAHAJA [11-11-2025
[BLOCK-II (COMM)/8448/2025 IKUMAR 8232 IMAHAJAN(P), INo5@GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8449/202520-11-2025 IAXIS BANK LTD VS MANISHMAYANK 09873347330 IMAYANK_MAHAJA [11-11-2025
[BLOCK-II SHARMA 3194 IMAHAJAN(P), INo5@GMAIL.COM
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o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8450/2025[20-11-2025 IAXIS BANK LTD VS ARBAZ IANUPAM 0654926809 IANUPAM @AISLEGA [16-11-2025

[BLOCK-II SINGH(P), IL.IN

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8463/2025[21-11-2025 IAXIS BANK LTD VS SHAITANAVINASH 1141513189 AVINASHADV@GM [10-09-2025
[BLOCK-II ISINGH MEENA KUMAR(P), AIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8462/2025/21-11-2025 IAXIS BANK LTD VS MANISHAVINASH 1141513189 JAVINASHADV@GM [10-09-2025
[BLOCK-II IKUMAR CHAURASIA KUMAR(P), AIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8452/2025[21-11-2025 IKOTAK MAHINDRA PRIME LTD [MAYANK 09873347330 IMAYANK_MAHAJA [11-11-2025

[BLOCK-II VS ANUJ SHARMA 7569 IMAHAJAN(P), INo5@GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8464/2025[22-11-2025 IAXIS BANK LTD VS  ARUNSUNITA 09871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II KUMAR SINGH(P), JAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8465/2025[22-11-2025 IAXIS BANK LTD VS AZHARSUNITA 09871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II MEHRAJ KHAN SINGH(P), AIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8466/2025/22-11-2025 IAXIS BANK LTD VS AMARADV 09871040589 INDOLEXLAW@GM [12-08-2025
BLOCK-II IPRATAP DHEERAJ(P), JAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/8467/2025[22-11-2025 IAXIS BANK LTD VS MILAN|SUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II KUMAR SINGH(P), JAIL.COM

ho, NEW COURTICOMMERCIAL OMP (Djz2-11-2025 IAXIS BANK LTD VS PANKAJADV 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II (COMM)/8468/2025 ISAINT DHEERAJ(P), AIL.COM
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ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8469/2025[22-11-2025 IS BANK LTD VS RUKSANASUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II IKHAN SINGH(P), JAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8470/2025[22-11-2025 IAXIS BANK LTD VS UTTAM SUNITA 0871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II SINGH(P), AIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8471/2025[22-11-2025 IAXIS BANK LTD VS BALJIT KAUR|SUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II SINGH(P), AIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8472/2025[22-11-2025 IAXIS BANK LTD VS DEEPANSHU|SUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II TYAGI SINGH(P), JAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8473/2025[22-11-2025 IAXIS BANK LTD VS  SAGARSUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II ISINGH YADAV SINGH(P), JAIL.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8474/2025[22-11-2025 IAXIS BANK LTD VS AASHISH[SUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II KUMAR SINGH(P), AIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8475/2025[22-11-2025 IAXIS BANK LTD VS FAKRUDDIN |[SUNITA 09871040589 INDOLEXLAW@GM [12-08-2025
BLOCK-II SINGH(P), JAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8476/2025/22-11-2025 IAXIS BANK LTD VS RAJNEESHADV 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II KUMAR DHEERAJ(P), JAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8497/2025[22-11-2025 IAXIS BANK LTD VS SUNNY]SUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II YADAV SINGH(P), AIL.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

4o, NEW COURTICOMMERCIAL OMP (Djz2-11-2025 IAXIS BANK LTD VS SAHIBA[SUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
BLOCK-II (COMM)/8498/2025 JAVED ISINGH(P), IATL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8499/2025[22-11-2025 IAXIS BANK LTD VS AJIT SINGHADV 09871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II (0248) DHEERAJ(P), AIL.COM
o, NEW COURTICOMMERCIAL OMP (Dj22-11-2025 IAXIS BANK LTD VS NISHA SUNITA 0871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II (COMM)/8500/2025 SINGH(P), AIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8501/2025[22-11-2025 IAXIS BANK LTD VS KHUSHI RAM|SUNITA 0871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II SINGH(P), JAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8502/2025[22-11-2025 IJAXIS BANK LTD VS SHAHID SUNITA 09871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II SINGH(P), JAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8503/2025[22-11-2025 IAXIS BANK LTD VS SIKANDERSUNITA 09871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II KHAN SINGH(P), AIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8504/2025/22-11-2025 IAXIS BANK LTD VS GAGANSUNITA 09871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II KUMAR SINGH(P), AIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8505/2025[22-11-2025 IAXIS BANK LTD VS MUNNI IAISUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II RAM SINGH(P), JAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8506/2025[22-11-2025 IAXIS BANK LTD VS SUDHIRSUNITA 09871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II IKUMAR PANDEY SINGH(P), AIL.COM
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ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8507/2025[22-11-2025 IAXIS BANK LTD VS SAHRUNAADV 09871040589 INDOLEXLAW@GM [12-08-2025
BLOCK-II 7221 DHEERAJ(P), JAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8477/2025[22-11-2025 IAXIS BANK LTD VS  VIPINSUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
BLOCK-II KUMAR SINGH(P), JAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8478/2025[22-11-2025 IAXIS BANK LTD VS SHAMBHUADV 9871040589 INDOLEXLAW@GM [12-08-2025
BLOCK-II BHATTACHARJEE DHEERAJ(P), AIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8479/2025[22-11-2025 IAXIS BANK LTD VS SHALUSUNITA 0871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II ISINGH SINGH(P), AIL.COM
k4o, NEW COURTICOMMERCIAL OMP (Djz2-11-2025 IAXIS BANK LTD VS PRIYWART [SUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II (COMM)/8480/2025 SINGH(P), JAIL.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8481/2025[22-11-2025 IAXIS BANK LTD VS MITHUNADV 9871040589 INDOLEXLAW@GM [12-08-2025
BLOCK-II IBISWAS DHEERAJ(P), JAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8482/2025[22-11-2025 IAXIS BANK LTD VS ALOKISUNITA 09871040589 INDOLEXLAW@GM [12-08-2025
BLOCK-II TRIPATHI SINGH(P), JAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8483/2025[22-11-2025 IAXIS BANK LTD VS VISHNU SUNITA 0871040589 INDOLEXLAW@GM [12-08-2025
BLOCK-II SINGH(P), JAIL.COM
ho, NEW COURTICOMMERCIAL OMP (Djz2-11-2025 IAXIS BANK LTD VS DIMPLEADV 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II (COMM)/8484/2025 IBANGAR (9783) DHEERAJ(P), JAIL.COM
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4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8485/2025[22-11-2025 IAXIS BANK LTD SUNITA 09871040589 INDOLEXLAW@GM ([12-08-2025
[BLOCK-II IDHARMINDER SINGH SINGH(P), JAIL.COM
ho, NEW COURTICOMMERCIAL OMP (Djz2-11-2025 IAXIS BANK LTD VS VIRENDRASUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II (COMM)/8486/2025 KUMAR SINGH SINGH(P), AIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8487/2025[22-11-2025 IAXIS BANK LTD VS MOHDSUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II SOHAAM SINGH(P), AIL.COM
to, NEW COURTICOMMERCIAL OMP (Dj22-11-2025 IAXIS BANK LTD VS SHIVAM GIRI|[SUNITA 0871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II (COMM)/8488/2025 SINGH(P), JAIL.COM
4o, NEW COURTICOMMERCIAL OMP (Dj22-11-2025 IAXIS BANK LTD VS KRISHNASUNITA 0871040589 INDOLEXLAW@GM [12-08-2025
BLOCK-II (COMM)/8489/2025 KUMAR SONI SINGH(P), IATL.COM
o, NEW COURTICOMMERCIAL OMP (Dj22-11-2025 IAXIS BANK LTD VS CHAMPA SUNITA 0871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II (COMM)/8490/2025 SINGH(P), JAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8491/2025[22-11-2025 IAXIS BANK LTD VS SUNNYADV 09871040589 INDOLEXLAW@GM [12-08-2025
BLOCK-II KUMAR MANDAL DHEERAJ(P), AIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8492/2025[22-11-2025 IAXIS BANK LTD VS JASPALSUNITA 0871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II SINGH SINGH(P), JAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8493/2025[22-11-2025 IAXIS BANK LTD VS RAJWANTSUNITA 09871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II IKAUR SINGH(P), AIL.COM
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ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8494/2025[22-11-2025 IAXIS BANK LTD VS RANJEET|SUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II SHARMA SINGH(P), JAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8495/2025[22-11-2025 IAXIS BANK LTD VS RAJ KUMAR JADV 09871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II (1623) DHEERAJ(P), AIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8496/2025/22-11-2025 IAXIS BANK LTD VS SHAHKUL SUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II SINGH(P), AIL.COM
Mo, NEW COURTICOMMERCIAL CS (COMM)/533/2025 24-11-2025 IMS RAHEE NATURAL SEEDSNIKHIL 8080722422 ISWAPNIL.MAHALL [19-11-2025
[BLOCK-II [PRIVATE LIMITED PLAINTIFF VS [PARASHAR(P), [E@RMARK.IN

IM/S SHIVGANGA SEEDS|

ICOMPANY
ho, NEW COURTICOMMERCIAL CS (COMM)/534/2025 24-11-2025 KUNAL CONCHEM PVT LTD VS [ROHIT 7042346664 INOT GIVEN 20-11-2025
[BLOCK-II IMRG CONSTRUCTION [DADWAL(P),
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8523/2025[24-11-2025 IAXIS BANK LTD VS DEEPAKSUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II IMADAAN SINGH(P), AIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8519/2025[24-11-2025 IAXIS BANK LTD VS NAVEENSSUNITA 09871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II KUMAR SINGH(P), AIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8520/2025[24-11-2025 IAXIS BANK LTD VS MOHAKISUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II IMAHI SINGH(P), JAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8521/2025[24-11-2025 IAXIS BANK LTD VS RAMAN JISUNITA 9871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II SINGH SINGH(P), AIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

ko, NEW COURTICOMMERCIAL OMP (I) (COMM)/8522/2025/24-11-2025 IJAXIS BANK LTD VS PARVEEN SUNITA 09871040589 INDOLEXLAW@GM [12-08-2025
[BLOCK-II SINGH(P), JAIL.COM
ho, NEW COURTICOMMERCIAL EXECUTION 26-11-2025 COMPUTER  LINKS VS [DILIP 0811089104 JARUNVOHAR18@G [13-11-2025
[BLOCK-II (COMM)/164/2025 INTERACTIVE BPO SERVICES PVI[KUMAR(P), IMAIL.COM

LTD
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8545/2025[27-11-2025 SURESH KUMAR VS SURESH [RAHUL 9971891788 INFO@AUALEGAL.Cj17-11-2025
[BLOCK-II KUMAR ICHAUHAN(P), OM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8547/2025[27-11-2025 IAXIS BANK LIMITED VS RATAN[RAHUL 9971891788 INFO@AUALEGAL.Cl17-11-2025
[BLOCK-II ILAL SO SUKHDEV JAT ICHAUHAN(P), OM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8548/2025[27-11-2025 IAXIS BANK LIMITED VS DALURAHUL 9971891788 INFO@AUALEGAL.Cj17-11-2025
[BLOCK-II LAL BAIRWA ICHAUHAN(P), OM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8551/2025[27-11-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 ILITIGATION@SRCS [11-08-2025
[BLOCK-II SANTOSH DEVI PATHAK(P), ILEGAL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8542/2025[27-11-2025 IAXIS BANK LTD VS SURENDRAISANJEEV 9717028845 ILITIGATION@SRCS [11-08-2025
[BLOCK-II KUMAR GUPTA PATHAK(P), LEGAL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8546/2025/27-11-2025 IAXIS BANK LIMITED VS [RAHUL 9971891788 INFO@AUALEGAL.Cl17-11-2025
[BLOCK-II SUBHASH CHANDRA SHARMA ICHAUHAN(P), OM
ho, NEW COURTICOMMERCIAL IARB A(COMM)/3/2025 27-11-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 ILITIGATION@SRCS [11-08-2025
[BLOCK-II IMANISH VISHWAKARMA PATHAK(P), ILEGAL.COM
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4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8549/2025[27-11-2025 IDFC FIRST BANK LTD VS AMIT [SANJEEV 9717028845 ILITIGATION@SRCS [11-08-2025
[BLOCK-II KUMAR IPATHAK(P), ILEGAL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/8550/2025[27-11-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 ILITIGATION@SRCS [11-08-2025
[BLOCK-II IBHISAM PRATAP SINGH PATHAK(P), ILEGAL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/8541/2025[27-11-2025 IDFC FIRST BANK LTD VS DIPAKSANJEEV 9717028845 ILITIGATION@SRCS [11-08-2025
[BLOCK-II IKUMAR MOHAPATRA PATHAK(P), ILEGAL.COM
k4o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/8543/2025[27-11-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 ILITIGATION@SRCS [11-08-2025
[BLOCK-II JITENDER LUTHRA IPATHAK(P), ILEGAL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/8544/2025/27-11-2025 IAXIS BANK LIMITED VS HARI [VIBHOR 9971680687 ISUPPORT@ARVLA [14-11-2025
[BLOCK-II SINGH IMATHUR(P), WCHAMBERS.CO.IN|
o, NEW COURTICOMMERCIAL CS (COMM)/539/2025 28-11-2025 SMALL FARMERS AGRI BUSINESSSURBHIT 9991877774 ISANDEEP@JURISL [27-11-2025
[BLOCK-II ICONSORTIUM VS M/S KANGLANNANDAN(P), [EXUM.COM
[FOOD PRODUCTS
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 18OMP(I) (COMM.) 102/2025 06-11-2025 TATA CAPITAL HOUSINGSANDHYA 0818388241 sandhya@trulegal.co. 03-11-2025
IDISTRICT JUDGE [EAST BLOCK 1 FINANCE LTD. VS RINKU KHAN| lin
JAND ANR.
ICS(COMM) 900/2025 07-11-2025 USB CARGO MOVERS PRIVATEASHLY Ki8510004533 hardik@lloydandjohn|09-10-2025
ILIMITED VS HAPAG-LLOYD INDIAIPRAKASH lson.com
IPVT LTD AND ANR.
[EX(COMM.) 364/2025 10-11-2025 IPRAKASH DISTRIBUTORS VSSURESH 9810061558 INOT MENTIONED |01-11-2025
GUDDU ICHAND
SINGHAL
ICS(COMM) 903/2025 11-11-2025 [EIRA ENTERPRISES THROUGHRATNESWAR (9999514750 officelawsangels@gm [29-09-2025
ITS PROPRIETOR IMTYAZ AHMED|DAS lail.com
IVS SABI AND MEAGU PVT LTD
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ICS(COMM) 907/2025 12-11-2025 IANKUSH MAHAJAN VS M/S NEWRISHABH 0053474180 INOT MENTIONED [29-07-2025
SHOP CSTORE NETWORK PVTLUTHRA
ILTD AND ORS

ICS(COMM) 012/2025 13-11-2025 IM/S PRAKASH TENT ANDAASHOK 0810195319 lashok1960sharma@g [03-11-2025
ICATERERS VS M/S EMBELLISHEDKUMAR Imail.com
EVENTS

[EX(COMM.) 369/2025 17-11-2025 KUNAL SONI VS INDIAN BANK  [CHANDRA 0810652956 lemgoyaladvocate@g [12-11-2025

IMOHAN Imail.com
IGOYAL

ICS(COMM) 928/2025 19-11-2025 STATE BANK OF INDIA VSVARUN 0818365119 chambersofvaruncha [13-11-2025
PRAMOD KUMAR ICHANDIOK Indiok@gmail.com

IOMP(I) (COMM.) 108/2025 21-11-2025 M/S DJT FINANCIAL SERVICESSIDHANT 7011490440 ladv.sidhantmalik@g [15-11-2025
IPRIVATE LIMITED VS PRAKASHMALIK Imail.com
IROAD CARRIERS AND ORS

ICS(COMM) 941/2025 21-11-2025 IM/S BATRA BREWERIES ANDRAJEEV 9312276651 Ir.tewari88@gmail.co [08-11-2025
IDISTILLERIES PVT LTD VS GFSKUMAR m
IFINANCIAL SOLUTIONS PVT LTD [TEWARI

ICS(COMM) 948/2025 22-11-2025 ISTATE BANK OF INDIA VS AMJADVARUN 0818365119 chambersofvaruncha [19-11-2025
I[HUSSAIN SOLE PROP M/S AMJANICHANDIOK Indiok@gmail.com
ICREATIONS

ICS(COMM) 952/2025 26-11-2025 INEELAM MITTAL SOLEAKANKSHA 9811351780 lavinash.law@gmail.c {19-11-2025
IPROPRIETOR OF MTCKAPOOR om
JEWELLERY THROUGH SPA|
HOLDER MR. S. K. MITTAL V§

ICS(COMM) 953/2025 26-11-2025 IM/S MAPLE LEAF INTELLIGENTITUSHAR 9899324444 tharejatushar2g@gm [06-01-2025
ISOLUTION PRIVATE LIMITED VSTHAREJA lail.com
IM/S CORNET TECHNOLOGY]
INDIA PVT LTD

ICS(COMM) 960/2025 28-11-2025 ISTATE BANK OF INDIA VS RIYAZVARUN 0818365119 chambersofvaruncha [24-11-2025
IAHMED SOLE PROP M/SCHANDIOK Indiok@gmail.com
KASHMIR HANDICRAFTS

IOMP(I) (COMM.) 111/2025 28-11-2025 LUXOR WRITING INSTRUMENTSKANIKA 8130634740 lawyers @skvlawoffice[26-11-2025
PVT LTD VS TEXPLAS INDIA PVIICHUGH s.com
LTD

ICS(COMM) 061/2025 28-11-2025 IMANOJ KUMAR BHARITYALLOVEKESH 9891947575 lovekesh27@gmail.co [24-11-2025
PROPRIETOR OF M/S M DAGGARWAL m
INDUSTRIES VS MOHD FEROZ
KHAN PROPRIETOR OF M/S C N|

ICS(COMM) 963/2025 28-11-2025 IM/S JAGDAMBEY BUILDERS PVIJPRADEEP 9811215280 upadhayaylawchamb [22-11-2025
LTD VS M/S PANACHAN ISHRA ers@gmail.com
IMANORDAS SHAH JEWELLER!
ILLP AND ORS
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14 ICS (COMM)/876/2025 ICS (COMM)/876/2025 01.11.25 IPUNJAB NATIONAL BANK VS |[KADAMBINI [7838821105 kkmudgil2g @gmail.c [31.10.25
RANJEET KUMAR PATEL [KUMAR lom
IMUDGIL(P),

ICS (COMM)/882/2025 CS (COMM)/882/2025 03.11.25 IM/S ABRARI GODREJ TRADINGSUMIT KR.9599501822 semper.fidelis.jus@g |02.11.25
IVS. YOGESH CHANDOLA ICHAUHAN Imail.com

ICS (COMM)/894/2025 CS (COMM)/894/2025 06.11.25 SUNPURE ENERGY PVT LTD VS |GOPAL 8920631209 lgsmaurya.2611@gmaij05.11.25
IM/S GLOBAL VENTURESSINGH(P), l.com
ICONSULTING

ICS (COMM)/888/2025 CS (COMM)/888/2025 03.11.25 ISHRI KRISHNA ENTERPRISES VS [SOHIL 8447932780 sohilyadav@gmail.co |02.11.25
[P AND G ENTERPRISES PVT LTD [YADAV(P), m

ICS (COMM)/897/2025 CS (COMM)/897/2025 07.11.25 IMICHAEL KORS SWITZERLANDDINESH 8588939319 litiation @hotwani.co (06.11.25
INTERNATIONAL GMBH VS POTWANI(P), Im
ISUNIL TAKI (TRADING AS PROP|
OF RIZWAAZ BAG HOUSE)

ICS (COMM)/892/2025 CS (COMM)/892/2025 06.11.25 INISSIN ABC LOGISTICS PVT LTD [KESHAV 9717591156 msharma@kmm.in |05.11.25
IVS CAPTIVA ENERGY SOLUTIONS[SINGH
IPVT LTD SAINI(P),

ICS (COMM)/893/2025 CS (COMM)/893/2025 06.11.25 IMRS INDU SAHNI VS MALBROSVIREN 8800259035 lgarg.ashishg501@gm |05.11.25
IHOLDINGS PVT LTD BANSAL(P), lail.com

IOMP (I) (COMM)/105/2025 OMP (I) (COMM)/105/2025 [13.11.25 TATA CAPITAL HOUSINGAAKASH 8130263910 laakshkumar@trulega [12.11.25
FINANCE LTD VS MANUJESKUMAR(P), l.co.in
IMOHANTA

ICS (COMM)/905/2025 ICS (COMM)/905/2025 11.11.25 CHAMAN KUMAR VS BURNETTRAJENDRA 0312046733 yadavvrazen@gmail.cl10.11.25
[HOMEOPATHY P LTD THROUGH|YADAV(P), jom
ITS DIRECTORS

ICS (COMM)/913/2025 CS (COMM)/913/2025 13.11.25 IDMR HYDROENGINEERING ANDIDAMANDEEP (9958381448 [damanadvocateso2@ [12.11.25
INFRASTRUCTURES LTD VS MSSINGH lgmail.com
INBCC INDIA LTD ANR ANR BHALLA(P),

ICS (COMM)/927/2025 CS (COMM)/927/2025 19.11.25 IVIVEK GUPTA PROP OF M S SBM[KUSHAGRA (9999488797 lashishchauhan@akas [18.11.25
INTERNATIONAL VS M S MONTY[BANSAL(P), sociates.org.in
IPET AND ORS

ICS (COMM)/955/2025 CS (COMM)/955/2025 27.11.25 COMAC INDIA PVT LTD VS |[KUNAL 0811236226 WHITEANDBLACKL [26.11.25
IFORBES ELITE TECHNOLOGY [KUKREJA(P), JAWYERS.IN

ICS (COMM)/962/2025 CS (COMM)/962/2025 28.11.25 STATE BANK OF INDIA VS [SUCHITA 8896932838 lagnihotrisuchita@gm 27.11.25
RAHUL DIXIT(P), lail.com
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ICOMMERCIAL SUIT CS (COMM)/884/2025 03-11-2025 IPAT PLATFORMS PVT LTD VS |A 91-9807498297 [OFFICE@NMLEGAL [31.10.2025

IAVGSS HOSPITALITY AND[UPADHYAY(P), [ IN
RESTAURANTS LLP

CS (COMM)/883/2025 03-11-2025 IPUNJAB NATIONAL BANK VS [SANCHEET 0548667393 sssanchitog@gmail.c [31.10.2025
IASHISH JAIN SHARMA(P), jom

CS (COMM)/889/2025 04-11-2025 ICANARA BANK VS BDN[FAHAD 9219701292 fahadadvocatekhan@ [02.11.2025
ISOLUTIONS INDIA PVT LTD KHAN(P), lgmail.com

CS (COMM)/895/2025 06-11-2025 STATE BANK OF INDIA VS [VARUN 0818365119 chambersofvaruncha |03.11.2025
SUDHIR KUMAR SOLE PROPICHANDIOK(P), Indiok@gmail.com
I[FOOT HEAL ENTERPRISES

OMP (1) (COMM)/99/2025 [06-11-2025 IM/S TATA CAPITAL HOUSINGAAKASH 0818388241 vidursikka@truelegal.03.11.2025
[FINANCE LIMITED VS SUMANTAKUMAR(P), lco.in
ISARKAR

CS (COMM)/904/2025 11-11-2025 IANIKET SEVA SOCIETY REGD VS ANSHUL 9971846955 anshul@dla.net.in  |07.11.2025
MS  INNOVATIVE FINANCIALJRAI(P),
IADVISORS LTD

IMISC DJ/1204/2025 12-11-2025 ONE97 COMMUNICATIONS LTD [RAHUL 0811074162 rohitjin2003@gmail.c |07.11.2025
IVS P KISHORE KUMAR(P), jom

OMP (I) (COMM)/104/2025 [12-11-2025 CARS24 FINANCIAL SERVICESRAHUL 9971891788 info@aulegal.com  [10.11.2025
IPVT LTD VS RAHUL NIRALIA ICHAUHAN(P),

CS (COMM)/917/2025 14-11-2025 CANARA BANK VS ASHOK[SANJEEV 0711142206 chopra6791@gmail.c [07.11.2025
KUMAR PROPRIETOR M/S A K|CHOPRA(P), jom
ISONS

CS (COMM)/918/2025 14-11-2025 STATE BANK OF INDIA VS AMARVARUN +91 9818365119 |OFFICE.CHANDIOK [12.11.2025
INATH YADAV ICHANDIOK(P), @GMAIL.COM

[EXECUTION 19-11-2025 JAVON LOGISTICS AND SHIPPING [SUNIL KUMAR9311603927 bhardwajsunil26@ya [14.11.2025

(COMM)/372/2025 VS ACCURATE FREIGHTBHARDWAJ(P), hoo.co.in
ILOGISTICS AND ORS

CS (COMM)/935/2025 20-11-2025 IA AND T ENGINEERING PVT LTD (GAURAV 811056644 lasimnaeemadv@gmailt7.11.2025
VS SIMPLEX INFRASTRUCTURESTOKAS(P), l.com
LIMITED

CS (COMM)/934/2025 20-11-2025 IVIJAY AGGARWAL VS M/SSANDEEP 0873938816 IMITTALPKO8@GMA [13.11.2025
HANSAFLON BUILDCON PVT LTD [KATARIA(P), IL.COM
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CS (COMM)/942/2025 21-11-2025 IBOYS INDIA AND ORS VS YESYASH 8447654435 IYASHMUNDHRA27 [18.11.2025
IBANK LTD IMUNDHRA(P), @GMAIL.COM
OMP (I) (COMM)/110/2025 [22-11-2025 TATA CAPITAL HOUSIN SH 8130263910 laakashkumar@truele [20.11.2025
FINANCE LTD VS  ASHWINIKUMAR(P), lgal.co.in
IKUMAR DAS
CS (COMM)/954/2025 26-11-2025 IANIL NARANG VS LOKESH|NITIN MEHTA 9891091098 INMLCHAMBERSS@ [21.11.2025
KUMAR IGNIAIL.COM
CS (COMM)/957/2025 27-11-2025 IPETRA GLOBAL LOGISTICSRAVI 7532081904, [RAVI.KUMAR17@0 [19.11.2025
PRIVATE LIMITED VS ELECTRICKUMAR(P), JUTLOOK.IN
ONE ENERGY PVT LTD
ICS (COMM)/956/2025 27-11-2025 IM/S NETLAB SOLUTIONS (INDIA)MANOJ +91- 9810675719 ladvocatesindia@yaho|22.11.2025
PVT LTD VS AJEET KUMARKUMAR(P), o.co.in
ISINGH PROPRIETOR OF ANANYA
ICOMPUTER
EXECUTION 27-11-2025 IMESSERS PC JAIN TEXTILES PVIIKUNAL 8178766086 IADRNIN@KMALAW [22.11.2025
(COMM)/383/2025 LTD VS TURQUOISE AND GOLDMADAN(P), IOFFICE.COM
IAPPARELS PRIVATE LIMITED
ICS (COMM)/968/2025 29-11-2025 STATE BANK OF INDIA VS [SHIV 9811059032 shvktyagii@gmail.co [27.11.2025
IDEEPAK KUMAR ITYAGI(P), m
CS (COMM)/965/2025 20-11-2025 ISTATE BANK OF INDIA VS NAAFESHIV 0811059032 shvktyagii@gmail.co [27.11.2025
SINGH ITYAGI(P), Im
31 IMS. ANU GROVERSOUTH- 21 [EXECUTION PETTION EXECUTION 01-11-2025 ISHIVAM TRANSPORT AGENCY VSMR. DEV DUTT (9818096196 INOT PROVIDED k15960
IBALIGA [EAST (COMM.)/363/2025 IM/S GANNON DAUNKERLEY AND
CO. LTD.
ICOMMERCIAL SUIT CS (COMM)/879/2025 01-11-2025 RAJESH CHAUHAN VS M/SMR. PRATEEK9911885533 IPRATEEKMEHTAS }©5959
SMART EXPRESS PVT. LTD. IMEHTA @GMAIL.COM
ICOMMERCIAL SUIT CS (COMM)/880/2025 01-11-2025 INAVAIR SPECIALTY COATINGS [MR. 0871433339 ASHUTOSH@INDOL{45960
MTHROUGH ITS PROPRIETORASHUTOSH I[EGALSERVICES.CO
IPUNEET TANEJA VS M/SGUPTA IM
IGANNON DUNKERLY AND|
ICOMMERCIAL SUIT ICS (COMM),/881/2025 01-11-2025 MANLIFT INDIA PVT LID. VSMR. VIVEK9810109137 VIDYARTHIANDASS 15958
IROOTS COOLING SYSTEMS PVTIVIDYARTHI IOCIATES@GMAIL.C
LTD. OM
ARBITRATION ANDIOMP (I) (COMM.)/98/2025 [03-11-2025 CARS24 FINANCIAL SERVICESMR. RAHULj9871891788 INFO@AQUALEGAL 45960
ICONCILIATION ACT IPVT LTD VS RAHUL NIRALIA ICHAUHAN .COM
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ICOMMERCIAL SUIT CS (COMM)/891/2025 04-11-2025 [UNION BANK OF INDIA VS MIMR. JITENDERQ810197621 VITENDERGARGAD 5961
INDUSTRIES IGARG V@GMAIL.COM
IARBITRATION ANDIOMP (COMM.)/67/2025 10-11-2025 IM/S UNBOX DATA CENTERS PVIMR. RAVINDER9899400300 IRAVINDERYADAVA {45965
ICONCILIATION ACT LTD AND ORS VS ESCONETYADAV @GMAIL.COM
[TECHNOLOGIES LTD.
ICOMMERCIAL SUIT CS (COMM)/906/2025 11-11-2025 IMOLECULAR QUESTIMR. MANISH|/9971772226 IMANISHGANDHI11 Y5967
HEALTHCARE PVT LTD VS MSJ|GANDHI @GMAIL.COM
ISONIKA ARORA
[EXECUTION PETTION EX.COMM - AWARD BY|13-11-2025 INFOSYS LIMITED VS SOFTWAREMR.  ARJUN|9873136938 syalandcompany @gml45966
IARB. COMM./97/2025 [TECHNOLOGY PARKS OF INDIA |SYAL lail.com
IARBITRATION ANDIOMP (I) (COMM.)/107/2025 [14-11-2025 [UTKARSH SMALL FINANCE BANKMR. AVINASH|011-41513189 IAVINASH.ADV@GM 45972
ICONCILIATION ACT ILTD VS MUNSHI KUMAR AIL.COM
ICOMMERCIAL SUIT CS (COMM)/920/2025 14-11-2025 M/S PRAKRATIK SAMVARDHANMR. ABHINAV/9810196968 IADV.ABHINAVGAR Y5945
PRIVATE LIMITED VS NEERJAGARG IG@GMAIL.COM
JAIN SOLE PROPRIETOR OF
INEERJA JAIN TA VARDHMAN|
[EXECUTION PETTION EX.COMM - AWARD BYj18-11-2025 KOTAK MAHINDRA PRIME LTDMR. AMITj9990659331 kmpspartner@gmail. 45965
IARB. COMM./99/2025 VS JAMEEL J AND ORS. KUMAR SINHA lcom
ICOMMERCIAL SUIT ICS (COMM)/936/2025 20-11-2025 IVIJAY AGGARWAL VS HARSHMR PWAN[0873938816 IMITTALPKo8@GMA 5972
IAGGARWAL KUMAR [L.COM
IMITTAL
IMISC. APPLICATION IMISC DJ/1240/2025 20-11-2025 IV AUTOMAT AND INSTRUMENTSMR. KARAN[8826502108 KARANPRAKASH@ 145974
PVT LTD. VS BGR ENERGY[PRAKASH JOUTLOOK.COM
ISYSTEMS LIMITED
I[EXECUTION PETTION EX.COMM - AWARD BYJ]21-11-2025 M/S BPB BUILDERS PVT LTD VSMR. VARUN|9810117465 IVARUNLEGAL@YA 45980
IJARB. COMM./100/2025 IM/S DISTRIBUTION LOGISTICSGOSWAMI HOO.CO.IN
INFRASTRUCTURE PVT LTD
[EXECUTION PETTION EXECUTION 21-11-2025 IPALLADIUM SAFETY SOLUTIONSMR. VINEET/9871343259 IVINEETMUDGAL@ W45976
(COMM.)/376/2025 IPVT LTD VS FIRE QUIP IMUDAL IGMAI.COM
ICOMMERCIAL SUIT CS (COMM)/943/2025 21-11-2025 IEXCEL PACK PRIVATE LIMITEDMR. RISHABH[7042181838 IMAIL@RISHABHKA 45978
VS RAJA UDYOG PRIVATEKAPOOR [POOR.COM
LIMITED
[EXECUTION PETTION [EXECUTION 22-11-2025 IMIRACLUS ORTHOTECH PVT LTDMR. VIKAS(9810566116 IADVOCATEVIKASS 45977
(COMM.)/379/2025 VS EURO MEDI TOOLS PVT LTD |SHARMA HARMA1@GMAIL.C




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

IM/S SHIV ASSOCIATES AND ORS.

KAPOOR

[EXECUTION PETTION EXECUTION 27-11-2025 ISTATE BANK OF INDIA VS SHMR. 8800784740 shubhi1673@gmail.co45983
(COMM.)/384/2025 ISUNIL KUMAR DHARMENRA m
SINGH
ICOMMERCIAL SUIT CS (COMM)/959/2025 27-11-2025 STATE BANK OF INDIA VSMR. VARUN|9818365119 ICHAMBERSOFVAR {45985
IKAABER CHAUDHARY SOLE PROPICHANDIOK [UNCHANDIOK@GM
PERFECT APPLIANCES| JAIL.COM
INDUSTRIES
IMISC. APPLICATION IMISC DJ/1272/2025 27-11-2025 OP MANCHANDA VS PETER AMR. AKSHAY[7669011998 INOT PROVIDED k15981
IFERNANDES KUMAR
[EXECUTION PETTION EX.COMM - AWARD BY{R9-11-2025 JAXIS BANK LTD VS JAGANNATH [MR. SANJEEV|9717028845 ILITIGATION@SRCS 45982
IJARB. COMM./104/2025 IPANDEY KUMAR LEGAL.COM
PATHAK
I[EXECUTION PETTION [EXECUTION 29-11-2025 SUSHIL KUMAR VS MR BITTOOAJAY KUMAR9792419911 INOT MENTIONED §©5988
(COMM.)/386/2025 SONDHI YADAV
ICOMMERCIAL SUIT CS (COMM)/970/2025 20-11-2025 IMANTU MANDAL, PROP. MSMMR. CHANDER9810209981 ILEGAL.SHEBANG@ 45987
PERIPHERAL POINT VS MRJ[SHEKHAR IGMAIL.COM
ISANTOSH SHARMA 'ADAV
32 IMS. NEELAM SINGH [SOUTH- 22 [EXECUTION PETITION EX.COMM - AWARD BYlo1-11-2025 M/S. IONS HYDRO PVT. LTD. VSNUTSHELL 9868347568 INUTSHELLLAWFLR [30-10-2025
[EAST IARB. COMM./91/2025 M/S DELHI TOURISM AND[LAW FIRM IM@GMAIL.COM
[TRANSPORTATION
IDEVELOPMENT CORPORATION|
ICOMMERCIAL SUIT OMP (COMM.)/65/2025 03-11-2025 IDELHI TOURISM ANDVIPUL GARG (9971165648, IVIPULGR29@GMALI |31-10-2025
TRANSPORTATION L.COM
IDEVELOPMENT  CORPORATION|
ILTD. VS M/S IONS HYDRO PVT,
ICOMMERCIAL SUIT CS (COMM)/890/2025 04-11-2025 BHUSHAN DEALMARK PRIVATEHIMANSHU [8750618722 ISSWANIASSOCIATE |01-11-2025
LIMITED VS SHAILENDRAIGARG IS@GMAIL.COM
IBAHADUR SINGH INFRA PRIVATEH
LIMITED
ICOMMERCIAL SUIT OMP (COMM.)/66/2025 06-11-2025 IFRENCH BAKERY PVT. LTD. ANDICHAITANYA |011-40107190 INFO(A)DSNRLEGA |03-11-2025
ORS. VS SIDHARTH SAWHNEY PARTHAR L.COM
ICOMMERCIAL SUIT CS (COMM)/896/2025 06-11-2025 SATHEESH KUMAR REDDYMOHIT 9971773474 imvslogalip@gmail.co [03-11-2025
KUBIGIRI VS SUBHAM KUMAR[SHARMA Im
JAND ORS.
ICOMMERCIAL SUIT CS (COMM)/899/2025 07-11-2025 SHRI VIJAY KUMAR AGGARWALHEMANT 0811249331 ILEGALTEAM.PLC@ [05-11-2025
IVS RKMB PACKAGING PVT. LTD. |GUPTA IGMAIL.COM
ICOMMERCIAL SUIT IRP/14/2025 12-11-2025 IHARBHAJAN SINGH BAGGA VSPROMILA 0811106945 lpromi.sharma@gmailji0-11-2025

.Com
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[EXECUTION PETITION EXECUTION 13-11-2025 T C CONSTRUCTION VS DELHIAKSHU JAIN [9810300955 ISKJAINANDASSOCI [10-11-2025
(COMM.)/368/2025 IDEVELOPMENT AUTHORITY ATES@GMAIL.COM
ICOMMERCIAL SUIT CS (COMM)/910/2025 13-11-2025 IDEEPAK AGGARWAL VS M/S|PUNEET 0899141610 JAORPUNEET@GMA [11-11-2025
ISAGA RESTAURANTS LLPDHAWAN IL.COM
(VATIKA ATRIUM)
ICOMMERCIAL SUIT CS (COMM)/911/2025 13-11-2025 ENETSTUDIOZ INC VS MARICOKNEEV 9560761010 - 11-11-2025
ILIMITED (NORTH R. O.) RAIZADA
ICOMMERCIAL SUIT IMISC DJ/1269/2025 13-11-2025 IM/S KRISHI RASAYAN EXPORTSGAYANENDRA |--- - 13-11-2025
PVT. LTD. VS M/S CRIAGSWARUP
[TECHNOLOGIES PVT. LTD. IGANGWAR
ICOMMERCIAL SUIT CS (COMM)/914/2025 14-11-2025 BALESHWAR THAKUR VS M/SRAJENDRA 0312046733 yadavrazen@gmail.cof12-11-2025
WEAR WELL INDIA PVT. LTD. IYADAV Im
ICOMMERCIAL SUIT CS (COMM)/915/2025 14-11-2025 IM/S RECAZ CHEMICALS (INDIA)DEEPAK 8178925937, IADVOCATENKS393( | 13-11-2025
PVI. LTD. VS M/S ROYALGAUTAM @GMAIL.COM
IPOLYURETHANE INDIA PVT. LTD.
ICOMMERCIAL SUIT CS (COMM)/916/2025 14-11-2025 ISTATE BANK OF INDIA VS RENU |[VARUN 0818365119 IOFFICE.CHANDIOK [12-11-2025
ICHANDIOK @GMAIL.COM
[EXECUTION PETITION EX.COMM - AWARD BYji5-11-2025 IVINAY INDUSTRIES LTD. VS M/SJPAWAN 0999989589 IPAWANKAWRANI@ |07-11-2025
IARB. COMM./98/2025 INATIONAL AGRICULTURE[KAWRANI IGMAIL.COM
ICOOPERTIVE MARKETING
IFEDERATION OF INDIA LTD|
ICOMMERCIAL SUIT CS (COMM)/922/2025 17-11-2025 [EMINDS INFOSYSTEMS PRIVATESONALI 8826363007 IOFFICEOFAMITSAH [13-11-2025
LIMITED VS EMINDS LEGALTIWARY INI@GAIL.COM
ICONSULTING LLP AND ORS.
ICOMMERCIAL SUIT CS (COMM)/923/2025 18-11-2025 IMR. RAJU AND MR. RAJINDER[SONU VIVEK [8700372637 IADVOCATEAMIT@ |17-11-2025
KUMAR DHIMAN VS M/S QPHIX IMAIL.COM
INSTITUTION
ICOMMERCIAL SUIT CS (COMM)/924/2025 18-11-2025 BENTLEY SYSTEMS AND ANR. VSANKUR 0811809439 JANKURKA! 14-11-2025
WRCC CONSULTANTS LLP KATYAL IYAL@ASKLEGAL.CO
[ IN
ICOMMERCIAL SUIT CS (COMM)/925/2025 18-11-2025 STATE BANK OF INDIA VS SH[VARUN 0818365119 IOFFICE.CHANDIOK [13-11-2025
IBILLA RAM ICHANDIOK @GMAIL.COM
[EXECUTION PETITION [EXECUTION 19-11-2025 IM/S NEW DELHI TYRE HOUSE VSINIRMAL 0810427336 BEDIIAWVER@VAH [13-11-2025
(COMM.)/371/2025 IM/S SUPER INDIA (GLOBAL)GUPTA 00.COM

ILOGISTICS PRIVATE LIMITED
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LIMITED VS
[ENTERPRISES AND ORS.

MARUTIKUMHAR

iIcom

ICOMMERCIAL SUIT IMISC DJ/1231/2025 10-11-2025 IM/S PREMIER GREENISANJEEV 0810075779 ISANJEEVGUPTAQV (14-11-2025
INNOVATIONS PVT. LTD. VS SH|GUPTA IAGMAIL.COM
IK.K. RANA (KANGRA)
ICOMMERCIAL SUIT CS (COMM)/931/2025 20-11-2025 GST CORPORATION LTD. VS DCNBHUVANESH [9810149006 ISEHGALBHUVANES [18-11-2025
IGLOBAL EXHIBITIONS PVT. LTD. |[SEHGAL [H(4) GMAIL.COM
ICOMMERCIAL SUIT CS (COMM)/932/2025 20-11-2025 [TAYYAB HUSSAIN VS STEELVIKAS SETHI [9891788743 ISETHILAWOFFICES |17-11-2025
IAUTHORITY OF INDIA LIMITED (W | JIES
JAND ORS. IGMAIL.COM
ICOMMERCIAL SUIT CS (COMM)/933/2025 20-11-2025 IM/S RECAZ CHEMICALS (INDIA)DEEPAK 8178925937, I TVOCATCN|14-11-2025
PVT. LTD. VS M/S SLUMBERGAUTAM KS393(TI'GMAIL.CO
IFOAM INDIA PVT. LTD. AND ANR. IM
ICOMMERCIAL SUIT IMISC DJ/1242/2025 21-11-2025 IN SATYANARAYANA VSISONU VIVEK (851 0009009 IVLS.CO.LAWFMN@ [14-11-2025
INATIONAL LABOUR| IGTNAIL.COM
ICOOPERATIVES FEDERATION OH
INDIA LIMITED
ICOMMERCIAL SUIT CS (COMM)/940/2025 21-11-2025 IMR. RAJENDRA SINGH PAL VS[DEV RAJ9811387613 [devshammadvocater [19-11-2025
IMS. MANJU DEVI AND ANR. SHARMA (@gmail.com
[EXECUTION PETITION EX.COMM - AWARD BYJ]22-11-2025 KOTAK MAHINDRA PRIME LTDSSUNNY ARORA (910574027 lalbuslawfirms @gmail| 04-11-2025
IJARB. COMM./101/2025 VS SOMVEER SINGH .com
I[EXECUTION PETITION EX.COMM - AWARD BY]22-11-2025 IM/S SUNDARAM FINANCE LTD/NITIN MEHTA |9773667288/ IADVOCATE.MEHTA |07-11-2025
IARB. COMM./103/2025 VS DEEPAK KUMAR AND ANR. IASSOCIATEO9@GM
AIL.COM
ICOMMERCIAL SUIT IMISC DJ/1268/2025 26-11-2025 IMR. PAVAN  JAMBAJI = VS§-- -~ - 26-11-2025
LEMONPEPPER HOSPITALITY]
IPVT. LTD. AND ORS.
ICOMMERCIAL SUIT ICS (COMM)/958/2025 27-11-2025 M/S MRL TYRES LTD. VS ATULDINESH 9810017346 ILEGAL@AMACLAW [19-11-2025
IVERMA ALIAS ATUL SONI ANDMONGA IOFFICES.COM
JANR.
[EXECUTION PETITION EXECUTION 28-11-2025 ISKB CIVILTECH PROJECTSAMAN PRASAD|--- -~ 21-11-2025
(COMM.)/385/2025 ILIMITED VS INDIAN Oo1Y
ICORPORATION LTD.
33 MS. NEERASOUTH- ICOMMERCIAL SUIT EX.COMM - AWARD BYjo1-11-2025 GOYAL AND GOEL STAINLESSINITIN MITTAL [98911889 Imittal782004@yahoo|30-10.2025
IBHARIHOKE, [EAST IARB. COMM./92/2025 STEELS VS KRISHI RASAYAN| .co.in
IDISTRICT [EXPORTS PRIVATE LIMITED AND
JUDGE(COMMERCI ORS.
AL COURT) CS (COMM)/877/2025 01-11-2025 IMANASH LIFESTYLE PRIVATENAGESH 0818823289 info@deyandkumhar.[30-10-2025
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CS (COMM)/886/2025 04-11-2025 ISH. RAVI KANOJIA VS M/S ZARAISWAMI NATH (9873400656 swamiadvdelhi@gma [01-11.2025
INFRATECH PVT. LTD. lil.com

ICS (COMM)/887/2025 04-11-2025 BHUSHAN DEALMARK PRIVATESHAKEEL 8750618722 ISSWANIASSOCIATE [01-11.2025
LIMITED VS MR. AMIT KUMAR[SARWAR WANI IS@GMAIL.COM
SINGH

IOMP (I) (COMM.)/100/2025 [06-11-2025 TATA CAPITAL HOUSINGSANDHYA 0818388241 vidursikka@trulegal.clo3-11-2025
IFINANCE LTD VS SATYENDRRAICHAWLA lo.in
IARYA AND ANR.

OMP (I) (COMM.)/101/2025 [06-11-2025 IDRIVEO ELECTRIC MOBILITY[SANJEEVPATH |9717028845 litigation@srcslegal.c |01-11-2025
IPRIVATE LIMITED VS LIGHTZIPAK lom
[TECHNOLOGIES PRIVATH
LIMITED

EXECUTION 12-11-2025 STATE BANK OF INDIA VSRANI 9643680913 rbhardwajassociate@ [06-11-2025

(COMM.)/367/2025 IKHANNAPPA LAXMAPPABHARDWAJ lgmail.com
IDABBANAVAR

CS (COMM)/909/2025 13-11-2025 IM/S. KNOWLEDGE IS POWER VSINDERJEET (965491030 linderjeetbasoyago@g|11-11-2025
IGURUCHARAN SINGH KHURANA [BASOYA Imail.com

CS (COMM)/919/2025 14-11-2025 IONESTO LABS PRIVATE LIMITEDPRABHU 875090550 litigation@ashwathhl [12-11-2025
VS ASHOK KUMAR [ITANDON legal.com

CS (COMM)/921/2025 15-11-2025 ISTATE BANK OF INDIA VS VEENAVARUN 0818365119 loffice.chandiok@gma 12-11-2025
PANWAR SOLE PROP. PERRICHANDIOK fil.com
IBERRI TOYS

IM-EX/65/2025 17-11-2025 ROBOT COMPONENTS PVT LTDBHARTIJAIN (9650585175 Pain.bartiog12@gmai {17-11-2025
IVS OM STEEL PRIVATE LIMITED l.com

ICS (COMM)/929/2025 19-11-2025 [UTKAL BOARD AND PAPER MILLSS S WANI 8750618722 sswaniassociates@gm07-11-2025
LIMITED VS M/S R. D] lail. com
ICONSTRUCTION AND ORS.

CS (COMM)/930/2025 19-11-2025 ISTATE BANK OF INDIA VS MOHDVARUN 0818365119 loffice.chandiok@gma[13-11-2025
IAZAD SOLE PROP NAAZ TAILORSICHANDIOK fil.com
IAND DRAPERS

IMISC DJ/1233/2025 19-11-2025 TATA CAPITAL HOUSINGSANDHYA 0971283481 sandhya@trulegal.co. [17-11-2025
IFINANCE LTD. VS SATYENDRRA fin
IJARYA AND ANR

[EXECUTION 20-11-2025 IMEHAK EXPORTS VS TAHIRSAURAV SETH (9871332558 INA 15-11-2025

(COMM.)/373/2025 ICORPORATION
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PVT. LTD VS M/S SVASTIKA
INFOTECH LLP

KUMAR

lo.co.in

EXECUTION 20-11-2025 MEHAK  EXPORTS VS  B.K{SAURAV SETH [9871332558 INA 15-11-2025
(COMM.)/374/2025 I[ENTERPRISES
EXECUTION 20-11-2025 IFISHPOND DESIGN STUDIO VSDEEPAK 0958688517 [deepakmenon1986@ [17-11-2025
(COMM.)/375/2025 I2CURE PVT LTD THROUGH ITSKUMAR lgmail.com
IDIRECTOR ANIL KEJRIWAL
IMISC DJ/1236/2025 20-11-2025 IRIGS INFRASTRUCTURE PRIVATE[KAUSHAL 09811101934 officeofkaushalgauta [10-11-2025
LIMITED VS BCM LOGISTICSGAUTAM Im@gmail.com
ISOLUTIONS
CS (COMM)/938/2025 21-11-2025 BHUSHAN DEALMARK PRIVATES S WANI 8750618722 sswaniassociates@gmf13-11-2025
LIMITED VS SHAPOORJI| lail. com
IPALLONJI AND COMPANY]
IPRIVATE LIMITED
CS (COMM)/939/2025 21-11-2025 BENTLEY SYSTEMS INC. AND ANRSHANTANU 0120-4059300 ISHANTANU@ANAN [17-11-2025
IVS MR. AGAM MATHUR AND ANR [SAHAY IDANDANAND.COM
EXECUTION 22-11-2025 BOJ LIMITED YUGEN KISHA VSICHIRAYU JAIN [7406073670 chamberschirayuj@g [21-11-2025
(COMM.)/377/2025 GIRISH SHARMA Imail.com
EXECUTION 22-11-2025 TRIVENI CARGO EXPRESS INDIARAJESH 996818255 rkbardhia@gmail.co [08-11-2025
(COMM.)/378/2025 IPRIVATE LIMITED VS ACCURATE[KUMAR m
IFREIGHT LOGISTICS
CS (COMM)/946/2025 22-11-2025 INAMROJ SINGH MALIK VS SJSCSHEKHAR 8860166368 AND| 19-11-2025
[UNISON PVT. LTD. AND ORS. INANAVATY 8851287157 ISHEKHARNANAVAT]
Y @GMAIL.COM
[EXECUTION 26-11-2025 CANARA BANK VS V  K[ESHU 9711275697 &leshuadvocate@gmail.[22-11-2025
(COMM.)/380/2025 IHANDLOOM AND ANR ICHAUDHARY (9910482995 lcom
134 IMS. NIRJA BHATIA,SOUTH- INIL IMISC(DJ) 1185/25 01.11.2025 IUTTAR PRADESH RAJKIYA VSSHIVANK 0011797547 shivank@spslaw.co.in[27.10.2025
ILD. DISTRICT|EAST IVEDANG SOFT PVT.LTD [PRATAP SINGH|
JUDGE
(COMMERCIAL
ICOURT-07)DIGITAL IMISC(DJ) 1186/25 03.11.2025 M/S HIGH FIVE GLOBAIJSURBHI 8808898964 ppglegal@ppglegal.co[28.10.2025
ISOUTH-EAST, INETWORKS PVT LTD VS M/SBHASKAR m
ISAKET COURT MYMOBIFORCE  HOPEFLOATES|
IPVT. LTD.
[EX (COMM) 370/25 15.11.2025 ICAP. ASHOK CHAUDHARY VS M/SRAJ KUMAR  [9810007606 ladvrajkumar@gmail. |01.11.2025
IALLIANCE AIR AIRLINES lcom
[EX (COMM) 366/2025 11.11.2025 M/S NETLAB SOLUTION (INDIA)MANOJ 9810675719 ladvocatesindia@yaho[29.10.2025
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ICOCO COMPUTER SERVICE

AHMED

[EX (COMM) 365/2025 11.11.2025 RAMAN SHARMA VS RAKESHADV. WASIM[7982268882 asimm.khano4@gm(04.11.2025
IKUSHWAHA KHAN il.com

[EX (COMM) 367/2025 12.11.2025 STATE BANK OF INDIA VSRANI 0643680913 rbhardwajassociate@ [06.11.2025
IKHANNAPPA LD BHARDWAJ lgmail.com

ICS (COMM) 901/2025 06.11.2025 IKAYPEE BEVERAGES PVT. LTD. VSABHINAV 0818930143 IABHINAVTYAGI800 [27.09.2025
SHIV KUMAR GANDHI ITYAGI 0@GMAIL.COM

ICS (COMM) 908/2025 13.11.2025 ISAURABH PRINTERS VSANIL ANAND (9811721209 lanilanand @gmail.co |04.11.2025
IPROFICIENCY m

ICS (COMM) 926/2025 17.11.2025 IVIVEK GUPTA VS LACHMI DEVI [KUSHAGRA 9999448797 kushgrabansal@akas [10.11.2025

BANSAL sociates.org.in

ICS (COMM) 937/2025 20.11.2025 IM/S PRINT AID ENTERPRISESRAJENDRA 0312046733 vadavrazen@gmail.cof17.11.2025
PVT LTD VS MAURYA PRINTERS|YADAV Im
IPVT LTD

ICS (COMM) 949/2025 22.11.2025 IM/S E3 PANEL INDUSTRIES VSTARUN 7827867679 leslegal@gmail.com [15.11.2025
IVISHNU KUMAR IGULYANI

ICS (COMM) 945/2025 22.11.2025 STATE BANK OF INDIA VS RAJVARUN R0818365119 ICHANDIOK@GMAILj19.11.2025
KUMAR ICHANDIOK .COM

ICS (COMM) 064/2025 28.11.2025 IBANK OF BARODA VS PRATEEK[RAJNISH KR.|9810872353 Rajnish- 21.11.2025
IAGARWAL BANYAL 122 @yahoo.co.in

ICS (COMM) 966/2025 28.11.2025 WALANDHAR PANDIT VS L & TBAIDYANATH [9811235790 ladv.bnsah@gmail.co [22.11.2025
ISUCG SAH Im

ICS (COMM) 967/2025 28.11.2025 M/S THE SOUND VS ICRI LIFE[MADHUMITHA|8951780808 ladvradhumithakesav [07.11.2025
SCIENCE PVT. LTD. KESAVAN lan@gmail.com

[EX (COMM) 381/2025 24.11.2025 M/S SUVI EXPORTS VS M/S ZEUSMOHIT 7302681737 ladvocatemohit1820@|11.11.2025
[FATIONS KUMAR lgmail.com

[EX (COMM) 382/2025 24.11.2025 M/S IDEST ASSOCIATES VS M/SSHAHZEB 9911150016 shzeb.ahmed@acechalos.11.2025

Imbers.in
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ICS (COMM) 1244/2025 21.11.2025 BANK OF BARODA VS POOJARAJNISH KR.9810872353 rajnish- 20.11.2025
IYADAV BANYAL 122 @yahoo.co.in
IOMP(I) (COMM) 103/2025 06.11.2025 IM/S GRAND SLAM FITNESS VSPRANAV 0958123005 lpranav@pgoffice.co.i [14.10.2025
IHEALTH PRO ENTERPRISE IGUPTA n
IOMP(I) (COMM) 109/2025 21.11.2025 IM/S DJT FINANCIAL SERVICES VSSIDDHANTH (9205437671 ladv.siddhanthmalik2 [15.11.2025
IMR. OM PRAKASH PANDEY IMALIK I3@gmail.com
ICS (COMM) 947/2025 22.11.2025 IMANASH LIFESTYLE PVT LTD. VSAYUSH DEY  [9818823289 ininfo@deyandkuma [19.11.2025
INAIVAM ENTERPRISES lhar.com
35 SH. RAJ KUMARSOUTH- 39 BLOCKII ICS COM/878/25 CS COM/878/25 01.11.2025 SUPREME CIRCUITS THROUGH|LOKESH NATH9910515215 IADVLOKESH864GM [28.10.2025
TRIPATHI, [EAST ITS PROPRIETOR V/S MS DRUHA AIL.COM
IDISTRICT IAUTO INDUSTRIES
WUDGE(COMMERCI
JAL. COURT)
ICS COM/885/25 ICS COM/885/25 03.11.2025 IABRARI GADJET RADING PVT/SUMIT KUMARj9599 501822, ISEMPER.FIDETIS.J [28.10.2025
ILTD V/S SKYEVO ONE STOP ICHAUHAN lUS@GMAIL.COM
ICS COMM/AWARD BY ARBCS COMM/AWARD BY ARB|07.11.2025 KOTAK MAHINDRA PRIME LTDKUSHALKUMA [7009793548 : 02.09.2025
ICOMM/95/25 COMM/95/25 IV/S DEEPESH R RISHABH.ERUDITE
ILEG@;YQJ;1L~M
ICS COMM/898/25 CS COMM/898/25 07.11.2025 IANKUR DABAS V/S DDA [HARDAYAL 8178382629 lhdm2@rediffmail.cono2.11.2025
SINGH
[EX COM AWARD BY ARBEX COM AWARD BY ARB[10.11.2025 INDIABULLS ENTERPRISES V/SSUNILWALI |9654981794 WALIADVOCATE@G27.10.2025
ICOMM/ 96/25 COMM/ 96/25 INITYANANDA FARAK IMAIL.COM
ICS/COMM/902/25 CS/COMM/902/25 11.11.2025 IPNB V/S DEVENDRA RAWAT K.K. MUDGIL [7838821105, kkmudgil2g @gmail.cq02.09.2025
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JANR

KUMAR

IOMP(I) COMM/106/25 IOMP(I) COMM/106/25 13.11.2025 TATA CAPITAL HOUSINGITRULEGAL 9971283481 sandhya@trulegal.co.j06.11.2025
[FINANCE LIMITED V/S SUKANTAISOLUTIONS
IDAWN
ICS/COMM/944/25 ICS/COMM/944/25 21.11.2025 INTERCORP BIOTECH PVT. LTDRAJAT 0811556470 rajat.mathur@bsmlawi4.11.2025
IV/S NUTRAX BIOTECH PVT. LTD. [MATHUR
ICS/COMM/950/25 CS/COMM/950/25 24.11.2025 M/S STYLE BY SHRENE[VAIBHAV 7202099647 linfo@maestrolegal.in [06.10.2025
THROUGH PARTNER V/S DIVYASHAHI
ICOLLECTION
ICS/COMM/951/25 CS/COMM/951/25 26.11.2025 IM/S PIONEER LOGISYS PVT. LTD|YOGESH 9555860007 sankhlaassociates000[15.11.2025
IV/S HARMINDER KAUR SANKHLA
ICS/COMM/979/25 CS/COMM/979/25 21.11.2025 BENTLEY SYSTEMS V/S ROTERANKUR 0811809439 lankurkatyal @asklegal17.11.2025
LEHMANN KATYAL
ICS/COMM/980/25 ICS/COMM/980/25 21.11.2025 BENTLEY SYSTEMS V/S BETHELANKUR 0811809439 lankurkatyal @asklegal17.11.2025
IDESIGN KATYAL
36 ISH. DEVENDER[EAST 209 ICS COMM 74 3031/2025 03—11-2025 IARIF KHAN VS SHAILENDRAISH ABDULj9810429488 officealam123 @gmail |01.11.25
[KUMAR, DISTRICT] SIGH SALAM .com
JUDGE
(COMMERCIAL
ICOURT) 209 ICS COMM 74 3055/2025 04-11-2025 PAWAN KUMAR MAHESHWARISH MANOJ[7827052969 ladv.manoj18@gmail. (04.11.25
VS AMOD RAI KUMAR lcom
209 IOMP COMM 73 3060/2025 06-11-2025 IAXIS BANK LTD. VS GHANSHYAM|SH NIRAJ|9811306559 nirajkumar1976 @gm |06.11.25
@ MONU AND ANR KUMAR lail.com
209 IOMP COMM 73 3061/2025 06-11-2025 IAXIS BANK LTD. VS KULDIP AND|SH NIRAJi9811306559 nirajkumar1976 @gm |06.11.25

lail.com



mailto:sandhya@trulegal.co.in
mailto:rajat.mathur@bsmlawassociates.com
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209 OMP COMM 73 3065/2025 06-11-2025 IAXIS BANK LTD. VS RAVI ANDISH NIRAJ|9811306559 nirajkumar1976 @gm |06.11.25
IANR [KUMAR ail.com
209 ICS COMM 74 3068/2025 06-11-2025 IAMNINDER KAUR VS SORTINGSH S.S. PARGAI|9213126500 sspargai@gmail.com |06.11.25
IHATSOLUTIONS PVT. LTD.
209 ICS COMM 74 3114/2025 10-11-2025 MAHESH SHARMA VS BATAISH 9871127124 legal @oberoisrlegal.c [10.11.25
INDIA LTD. IPARAMJEET jom
BHATI
209 ICS COMM 74 3158/2025 13-11-2025 IYOUNG ENTERPRISES VS AMBUJ|SH KARAN9810259213 office@karanluthra.c 13.11.25
IHOTEL AND REAL ESTATE PVTJ LUTHRA lo.in
ILTD.
209 ARB.A COMM 3170/2025 14-11-2025 RCC INFRAVENTURES LTD. VSSH RAJARSHI9873547805 lamrita@adpchamber [14.11.25
IADO ADDITIVES TECHNOLOGIESSINGH Is.in
LTD.
209 ICS COMM 74 3176/2025 15-11-2025 ISHIVA ASPHALTIC PRODUCTS PSH VARUN|9624786054 varun@sarvottamlaw [15.11.25
LTD. VS RAJ KUMAR SACHDEVA |GARG .com
209 ICS COMM 74 3177/2025 15-11-2025 IMANOJ KR JAIN VS NAVDEEPSH VINAY[9910973311 remediumog@gmail. [15.11.25
IVARSHNEY KUMAR lcom
IMISHRA
209 ICS COMM 74 3191/2025 17-11-2025 IACCREDITED CONSULTANTS PVT.SH NEERAJ|9811090737 Inkjlegalo7@gmail.co [17.11.25
LTD. VS ARK DIAGNOSTICKUMAR JHA Im
ISYSTEM PVT. LTD.
209 ICS COMM 74 3200/2025 18-11-2025 INNOVA LIGHTING SOLUTION VSSH ANKIT|9871878505 18.11.25
SWADESHI INNOVATION PVT/[DIXIT
LTD.
209 ICS COMM 74 3205/2025 19-11-2025 IBANSAL SALES CORP. PVT. LTD{SH VINAYAK9810400291 lgnaggarwal.co@gmaili18.11.25
IVS NK LOGISTICS PVT. LTD. BHARDWAJ .com
209 ICS COMM 74 3212/2025 19-11-2025 BACHAN IMPEX VS ABDULSH AKHILi9899898800 ladvocateakhilswami (19.11.25
RAJJAK KUMAR @gmail.com
209 ICS COMM 74 3253/2025 22-11-2025 CHINTAMANI FINLEASE LTD VSSH V. K. SINGH|9810144934 vrijesh.k.singh@gmai|22.11.25
MS METRO BUISINESS l.com
IMACHINES SPARES
209 ICS COMM 74 3275/2025 26-11-2025 IASHOKA DEALS VS GREENSH SANJEEV|9811015643 sanjeevshukla.adv@g [26.11.25
CIRCLE MEDIA KUMAR Imail.com
SHUKLA
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209 ICS COMM 74 3283/2025 27-11-2025 KAPIL  DUTT VIPIN|9891113768 vipinkumaradvocateg|26.11.25
IKINGSON BUILDTECH PVT. LTD. |[KUMAR 6@gmail.com
209 ICS COMM 74 3285/2025 27-11-2025 IANIL KR. BATLA VS TRIANGKESSH SURESH9811140995 27.11.25
ICONSOLIDATED LTD. JAGARWAL
209 ICS COMM 74 3293/2025 27-11-2025 BANK OF INDIA VS JAYA BAKSHI |DR SUMIT|8826307745 sumitkumar.cnlu271 [27.11.25
KUMAR @gmail.com
209 ICS COMM 74 3301/2025 28-11-2025 ISHIV KUMAR VS HITESH SH HARJEET|9891373754 28.11.25
INARANG
209 ICS COMM 74 3305/2025 28-11-2025 RUPESH JAIN VS ITES HORIZON|SH VISHI[7838256987 vsvsoo1@gmail.com [28.11.25
IP. LTD. SHARMA
209 ICS COMM 74 3306/2025 28-11-2025 RAJEEV SINGHAL VS FORTUNESH UMESH|9654909310 umeshkumar177121@[28.11.25
PHARMACEUTICALS INDIA PJKUMAR lgmail.com
ILTD.
209 ICS COMM 74 3320/2025 01-12-2025 PUNJAB NATIONAL BANK VSSH SANJAY|9871980045 sanjayk19o8 @gmail.c[28.11.25
ICAPTAN ALI KUMAR lom
IVERMA
209 ICS COMM 74 3322/2025 29-11-2025 IUNION BANK OF INDIA VSSH AMIT9717743446 lamitmishramanu14@ [28.11.25
IPRADEEP GOEL KUMAR lgmail.com
IMISHRA
209 ICS COMM 74 3325/2025 29-11-2025 INITISH JAIN VS ROHIT KAKKER [SH DEEPAKQ891414143 ldeepaklegalo505@g [29.11.25
SHARMA Imail.com
209 ICS COMM 74 3327/2025 01-12-2025 PUNJAB NATIONAL BANK VSSH SANJAY|9871980045 sanjayk1908 @gmail.c[29.11.25
MANJU VERMA KUMAR om
IVERMA
209 ICS COMM 74 3329/2025 01-12-2025 PUNJAB NATIONAL BANK VSSH DEOKANT/9711332383 [deokanttripathi2@g [29.11.25
IYOGESH BHATI [TRIPATHI Imail.com
209 ICS COMM 74 3334/2025 02-12-2025 IBOB VS MOHD. BILAL SAIFI IMS SUDHA9899913203 ladvsudhashukla@gm [29.11.25
SHUKLA lail.com
209 ICS COMM 74 3337/2025 01-12-2025 BANK OF BARODA VS ABHISHEKISH  RAJNISH[9810872353 29.11.25
KAUSHIK KR. BANYAL




S.NO COURT

137 IMS.
IGUPTA,
JUDGE

ICOURT)

RUBY ALKA

DISTRICT]

(COMMERCIAL

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

INDRASTRUCTURE LTD.

JOMP COMM 73 3036/2025 03.11.2025 ISUCCESSIVE TECHNOLOGIESSH DIVYE/9971920913 chugh.divye@gmail.c |01.11.25

PVT. LTD. VS GAURAVENDRAICHUGH lom
ISINGH AND ORS.

101 IOMP COMM 73 3062/2025 07.11.2025 IJAXIS BANK LTD. VS SURENDRAISH NIRAJ|9811306559 nirajkumar1976 @gm |06.11.25
ISINGH AND ANR KUMAR lail.com

101 JOMP COMM 73 3063/2025 07.11.2025 IAXIS BANK LTD. VS ANOOPSH NIRAJ|9811306559 nirajkumar1976 @gm |06.11.25
IKUMAR AND ANR KUMAR lail.com

101 JOMP COMM 73 3064/2025 07.11.2025 IJAXIS BANK LTD. VS SHAKTI SAINISH NIRAJ|9811306559 nirajkumar1976 @gm |06.11.25
IAND ANR KUMAR lail.com

101 IOMP COMM 73 3066/2025 07.11.2025 IAXIS BANK LTD. VS SONUSH NIRAJ|9811306559 nirajkumar1976 @gm |06.11.25
CHAUHAN AND ANR KUMAR lail.com

101 ICS COMM 74 3075/2025 06.11.2025 IBATRA BREWERIES ANDISH RAJEEV K9312276651 Ir.tewari88@gmail.co |06.11.25
IDISTILLERIES PVT. LTD. VSTEWARI Im
SUENDER GUPTA

101 ICS COMM 74 3077/2025 06.11.2025 PUNJAB NATIONAL BANK VSSH PARAS9810600656 [parasaggarwaladv@g |06.11.25
IKOMAL IAGGARWAL Imail.com

101 ICS COMM 74 3125/2025 12.11.2025 IPRATYAKSH AGGARWAL VS THESH KUNAL9811489333 [Kunalkant333@gmailft1.11.25
[PERFECT FINISH KANT .com

101 ICS COMM 74 3141/2025 12.11.2025 ISAMIKSHA GARG ANDSH B. S. BAGGA (9818717198 balvinderbagga@gmali2.11.25
IASSOCIATES VS DOZERS AND fil.com
IDOZERS LTD.

101 ICS COMM 74 3163/2025 14.11.2025 SIDHANKAR ENTERPRISES LLPISH RANJIT9310937484 ladvocateranjitkumar [13.11.25
IVS GROCERIES IMPEX KUMAR SINGH @yahoo.com

101 ICS COMM 74 3167/2025 15.11.2025 WABBAR ALI VS  SINGHALSH BHARAT|9910403763 ladvbharatbhushans2 (14.11.25
IMETALOYS PVT. LTD. BHUSHAN 8@gmail.com

101 ICS COMM 74 3169/2025 14.11.2025 CANARA BANK VS AJEET SINGH[SH BABU| 14.11.25
IRAWAT IMALAYIL

101 ICS COMM 74 3175/2025 15.11.2025 IRAHUL GUPTA VS NKGISH N.K.RATHI (9811263109 Inkrathiadv@yahoo.cof15.11.25

m




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

IOMP COMM 78 3203/2025 18.11.2025 IANJU GARG VS KOTAKMS ANJALI9910912497 vatinlegal@gmail.co [18.11.25
IMAHINDRA PRIME LTD. DHAWAN Im
101 IOMP COMM 78 3218/2025 20.11.2025 RD INSTITUTE OF VOCATIONALMS SIMRAN|8527759101 divitavyasadv@gmail.[19.11.25
ISTUDIES VS SHIV KUMAR KHORANA lcom
101 ICS COMM 74 3221/2025 21.11.2025 IANINDYA KANTI BISWAS VSSH SACHIN[7011340090 rai7.sachiny@gmail.c [20.11.25
HIMANSHU MAITY PROP TUHINARAI jom
IPRAKAHANI
101 ICS COMM 74 3288/2025 27.11.2025 [UPSURGE LABS PVT. LTD. VS SIASH SHRESTH/9999971459 kumarshikar11@gmaif27.11.25
IAND KIA TRADING INDIA PVITICHOUDHARY l.com
LTD
101 ICS COMM 74 3292/2025 27.11.2025 STATE BANK OF INDIA VSMS  SHALINI9899408618 shaliniupdhyay.advoc|27.11.25
THAKUR RAJNEESH JUPDHYAY late@gmail.com
101 ICS COMM 74 3295/2025 28.11.2025 STATE BANK OF INDIA VSMS SUCHITA8896932838 lagnihotrisuchita@gm [27.11.25
HEMLATA DIXIT lail.com
101 ICS COMM 74 3297/2025 28.11.2025 IMAHARANI GEMS PVT. LTD. VSSH ANURAG9650129997 lankurgarglaw@gmail.[27.11.25
SHALINI GOLA IGARG lcom
38 ISH. GORAKH NATHNORTH ---DO-- IC.S.(COMM) 123/2025 14-10-2025 IDBI BANK LTD VS RAHUL JAIN [SATISH 9911191050 satish@kifindia.com [11-10-2024
IPANDEY, DISTRICTIEAST KUMAR
WUDGE
(COMMERCIAL)-01
---DO-- IC.S.(COMM) 124/2025 17-10-2025 IVIRENDRA KUMAR JAIN VSASHOK 8851403309 lagarwal71@yahoo.co [10-10-2025
ICHANDER BHAN IAGARWAL m
---DO-- IC.S.(COMM) 125/2025 25-10-2025 ISTANDARD TRADERS IGULSHAN 9891150888, gulshansharma1974 [17-10-2025
VS REEKOMED HEALTHCARESHARMA 8076955090 (@gmail.com
IAND SURGICAL PRODUCTS
---DO-- IC.S.(COMM) 126/2025 27-10-2025 IMOHD NAWAB SHIVESH Pi8791673106 bhardwajmohit29922108-10-2025
IVS RIYAZ AKBAR SINGH, MOHIT]| (@gmail.com
KUMAR
---DO-- IC.S.(COMM) 127/2025 131-10-2025 IBANK OF BARODA VS LIYAKAT[UMESH JOSHI [9910568669 ladvumeshjoshi@gma [30-10-2025
IALI fil.com
---DO-- IC.S.(COMM) 128/2025 31-10-2025 BANK OF BARODA VS SUDHAJUMESH JOSHI (9910568669 ladvumeshjoshi@gma [30-10-2025
SHARMA fil.com




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

BUILDING

m

[EX. (COMM) 81/2025 04-10-2025 IBANK OF MAHARASHTRA 0891691568 rakesh.advot@gmail. 16-09-2025
IVS VISHAL [KUMAR lcom
---DO-- [EX. (COMM) 82/2025 04-10-2025 IBANK OF MAHARASHTRA RAKESH 0891691568 rakesh.advot@gmail. 16-09-2024
IVS SANDEEP MALIK KUMAR lcom
39 ISH. SUDESH|SHAHDARA|[301, NEW COURTICS (COMMERCIAL ) 03-11-2025 ICS (COMM)/630/2025 [UPGRID SOLUTIONS PRIVATEKRITIKA 9643008880 contact@aaalegal.pro [28-10-2025
[KUMAR, DISTRICT] BUILDING LIMITED VS PYAR MOHAMAD,TUTEJA
JUDGE, ISOLE PROPRIETOR OF SANJEEV|
ICOMMERCIAL IAND PYAR MOHAMAD CHARGING
ICOURT-01 [POINT
301, NEW COURT|CS (COMMERCIAL ) 04-11-2025 EX. - AWARD BYKOTAK MAHINDRA PRIME LTDAMIT KUMARQ990659331 kmpspartner@gmail. |04-10-2025
BUILDING IARB./48/2025 IVS BR1J LAL SINHA lcom
301, NEW COURT|CS (COMMERCIAL ) 04-11-2025 EXECUTION IVED PRAKASH VS RINKU KUMAR JAMERENDRA (9910587545 lamerendrakumarjha [15-10-2025
BUILDING (COMM.)/232/2025 KUMAR JHA (@gmail.com
301, NEW COURT|CS (COMMERCIAL ) 04-11-2025 EXECUTION IHANUMAN ENTERPRISES SOLEPANKAJ 0891488565 lguptapankajo12@gm [17-10-2025
BUILDING (COMM.)/233/2025 IPROPRIETOR SUNIL GOYAL VSGUPTA lail.com
MS SHREE GANESH BUILDTECH]
ICONSTRUCTION PVT LTD
301, NEW COURTICS (COMMERCIAL) 04-11-2025 ICS (COMM)/632/2025 BANK OF BARODA VS ANILJGEETANJALI (8447833470 ladvocate.134@gmail. [31-10-2025
BUILDING KUMAR SHARMA lcom
301, NEW COURTICS/COMMERCIAL 04-11-2025 IMISC DJ/1002/2025 [SHARDA RANI VS SANJAY GUPTA H KMONGA (9999495500 Imongahk@yahoo.co |[06-10-2025
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BUILDING

IBHATNAGAR

KUMAR

301, NEW COURT|CS (COMMERCIAL ) 04-11-2025 IMISC DJ/1003/2025 |SUNIL GOYAL SOLH 0891488565 guptapankajo12@gm (16-10-2025
BUILDING [IPROPRIETIOR VS SHREE GANESH|GUPTA ail.com

IBUILDTECH CONSTRUCTION
301, NEW COURTICS (COMMERCIAL) 06-11-2025 [EXECUTION PRV INDUSTRIES LLP VS M/SVIDIT GUPTA [9910995511 lag45defcol@gmail.co |04-11-2025
BUILDING (COMM.)/235/2025 |DURGA AUTO PRODUCTS AND m

IANR
301, NEW COURTICS (COMMERCIAL) 10-11-2025 ICS (COMM)/638/2025 [PARADISE CHEMICALS VS[PANKAJ 9999604797 pankajsharmalc2@g [03-11-2025
BUILDING IVAVEDA POLY INDUSTRIES PVT|SHARMA Imail.com

LTD
301, NEW COURTICS (COMMERCIAL) 10-11-2025 ICS (COMM)/639/2025 [PARADISE CHEMICALS VS NANDIPANKAJ 9999604797 lpankajsharmalc2@g [03-11-2025
BUILDING IRRIGATION SYSYTEMS SHARMA Imail.com
301, NEW COURTICS (COMMERCIAL) 12-11-2025 ICS (COMM)/648/2025 MANISH KUMAR JAIN VS IHBASSUDHIR 0811736052 sksadvqu@gmail.com|06-11-2025
BUILDING IAND ORS KUMAR

SHARMA

301, NEW COURTICS (COMMERCIAL) 13-11-2025 EX. - AWARD BY[SUNDARAM FINANCE LTD VSNITIN MEHTA [8802218291 ladvocate.mehtaassocil07-11-2025
BUILDING IARB./52/2025 IRAM PRAKASH MAHTO lateog@gmail.com
301, NEW COURTICS (COMMERCIAL) 13-11-2025 IMISC DJ/1033/2025 [TRUPATI OVERSAS VS SANJEEV|SATISH 0211786420 satishkumar@gmail.cf12-11-2025

jom
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301, NEW COURTICS (COMMERCIAL) 14-11-2025 ICS (COMM)/652/2025 JAI PRAKASH SINGHAL VSSONU PANDEY 9599454759 ladvocateskpandey201[11-11-2025
BUILDING ISATISH MITTAL 8@gmail.com
301, NEW COURTICS (COMMERCIAL) 17-11-2025 ICS (COMM)/654/2025 [VIKAS JAIN VS JAWED TRADERS [RUCHIJAIN (9136784129 ruchijo42@gmail.co [13-11-2025
BUILDING Im
301, NEW COURTICS (COMMERCIAL) 19-11-2025 ICS (COMM)/657/2025 [PIYUSH JAIN VS VIJAYMANOJ 9971165471 Imanoj8o2k@gmail.c [13-11-2025
BUILDING IAGGARWAL IMITTAL om
301, NEW COURTICS (COMMERCIAL) 20-11-2025 EXECUTION IKAMAL KUMAR VS PADMAWATIPRASHANT 0873004308 prashantyssharma@gf14-11-2025
BUILDING (COMM.)/243/2025 I[HANDLOOM PRIVATE LIMITED |KUMAR Imail.com
SHARMA
301, NEW COURTICS (COMMERCIAL) 21-11-2025 ICS (COMM)/663/2025 MAHAVEER KUMAR VS SHANKARNEELAM 7303296156 Ineelam.malik8512@g [13-11-2025
BUILDING ISINGH IMALIK Imail.com
301, NEW COURTICS (COMMERCIAL) 24-11-2025 OMP (T)SAURABH AGARWAL VSBHAVYA JAIN [8696096997 ladv.bhavya.jain@gm [18-11-2025
BUILDING (COMM/1/2025 INEOGROWTH CREDIT PVT LTD lail.com
301, NEW COURTICS (COMMERCIAL) 24-11-2025 ICS (COMM)/666/2025 BANK OF INDIA VS MOHD|V P TIWARI 9990182901 vptiwariadvocate@g [20-11-2025
BUILDING ISHTEYAQE ALI Imail.com
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INFRASPACE (INDIA) PVT LTD

INEGI(P),

iIcom

301, NEW COURTICS (COMMERCIAL) 26-11-2025 EXECUTION IFAROOK VS FAISAL o P9899695533 lopaggarwal @gmail.col13-11-2025
BUILDING (COMM.)/246/2025 IAGGARWAL Im
301, NEW COURTICS (COMMERCIAL) 26-11-2025 ICS (COMM)/668/2025 [PIONEER PAINTS PRIVATEDINESH 0891215075 [dineshadvig65@gmail22-11-2025
BUILDING ILIMITED VS KULMEET OBEROI [KUMAR l.com
301, NEW COURTICS (COMMERCIAL) 29-11-2025 ICS (COMM)/672/2025 [PRIYANKA BHATNAGAR VS[SARAVJEET  |9818365842 aryender@gmail.com [24-11-2025
BUILDING IMAMTA SHARMA AND OTHERS [SINGH
4o IMS. KIRAN BANSAL,/SHAHDARA|ROOM NO 208 ICOMMERCIAL 01-11-2025 ICS (COMM)/629/2025 [SARAOGI SUPER SALES PVT LTD [VARUN 8285672608 ladvocatevarunbedi@ (01-11-2025
IDISTRICT JUDGE, VS MADAM LADIES WEDDINGBEDI(P), lgmail.com
(COMMERCIAL IMALL
ICOURT)
ROOM NO 208 [COMMERCIAL 04-11-2025 ICS (COMM)/635/2025 THE JAMMU AND KASHMIRHARI 0643638381 rathijigyasai2 @gmail [04-11-2025
BANK LTD THROUGH ITSSHANKER(P), .com
IAUTHORIZED OFFICER VS
I[HRIDAY MEENA AND ORS
ROOM NO 208 [COMMERCIAL 07-11-2025 ICS (COMM)/637/2025 [MANOJ JAIN VS BASANT KUMAR|CHHETARPAL [8860004188 lanilrakhra@hotmail.cjo7-11-2025
SINGH(P), jom
ROOM NO 208 [COMMERCIAL 07-11-2025 ICS (COMM)/636/2025 |[AKNA MEDICAL PRIVATEMAHENDER 911145017167 lankur@khandelwalch|o7-11-2025
LIMITED VS UKAR HEALTHCAREKUMAR lambers.com
IPRIVATE LIMITED IARYA(P),
ROOM NO 208 [COMMERCIAL 10-11-2025 ICS (COMM)/643/2025 [NITA DEVI SHRIMAL VS SANJAY[SHRESHTH 0871206484 shreshth@lawkins.in [10-11-2025
IKHANNA JAIN(P),
[ROOM NO 208 ICOMMERCIAL 10-11-2025 ICS (COMM)/642/2025 VLK ASSOCIATES PVT LTD VS [MANISH 9968466963 IADVOCATEMANISH [10-11-2025
INYSAA RETAIL PRIVATE LIMITED [KUMAR(P), KUMAROUTLOOK.C
oM
ROOM NO 208 [COMMERCIAL 10-11-2025 ICS (COMM)/641/2025 [SUDHA GUPTA VS HERITAGERAHUL 0650293523 rahulnegiadv@gmail. 10-11-2025
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[ROOM NO 208 ICOMMERCIAL 11-11-2025 ICS (COMM)/644/2025 PRAVEEN KUMAR GARG ANDMOHAMMAD (9811179209 RNDUBEYANASSOC [11-11-2025
IANOTHER VS MANGALSHREEFAEEM(P), TATES202 @GMAIL.
CO OP URBAN THRIFT AND| ICOM
ICREDIT SOCIETY LTD
ROOM NO 208 [COMMERCIAL 11-11-2025 ICS (COMM)/646/2025 [STATE BANK OF INDIA VS SONU|SUBRAT 7503304021 subrattripathi67@gm [11-11-2025
TEOTIA [TRIPATHI(P), lail.com
[ROOM NO 208 ICOMMERCIAL 11-11-2025 ICS (COMM)/645/2025 [STATE BANK OF INDIA VS JARUN 0810220905 larunaambuj@gmail.c [11-11-2025
IPRAMOD KUMAR SHARMA(P), jom
ROOM NO 208 [COMMERCIAL 18-11-2025 ICS (COMM)/656/2025 [MANJU JAIN PROP OF MS IKONJAGRITI 8527506427 kawfurn @ybsikyedke 18-11-2025
IWIRES INDIA REPRESENTED BYJAIN(P), lgak.com
ITS AR SH MOHAN LAL JAIN VS
IMR ASHOK GULATI PROP OF M/S
ROOM NO 208 [COMMERCIAL 19-11-2025 ICS (COMM)/659/2025 [MS SVARA SALES CORPORATION [BHOPAL 0818164037 bsinghk162@gmail.col19-11-2025
VS MS DADHI VALASINGH(P), Im
IMANUFACTURES CONSULTANTS]
IPVT LTD
ROOM NO 208 [COMMERCIAL 20-11-2025 ICS (COMM)/662/2025 BREWBAKES HOSPITALITY AND|PRAN 0811294972 ladvprankrishna@gm [20-11-2025
SONS PVT LTD VS GAUTAMKRISHNA lail.com
SHARMA JANA
[ROOM NO 208 ICOMMERCIAL 24-11-2025 ICS (COMM)/667/2025 IMUNEESH MONGA VS MAYANKUJAYENDRA 24-11-2025
JAIN IMISHRA(P),
ROOM NO 208 [COMMERCIAL 04-11-2025 [EXECUTION IPRAKASH BROTHERS VS M/SMANISH 0811529112 ladv.manishsinghal@ |04-11-2025
(COMM)/234/2025 ISHREE RADHEY KRISHNA SALES [SINGHAL(P), lgmail.com
ROOM NO 208  [COMMERCIAL 17-11-2025 EXECUTION IVLK ASSOCIATES PRIVATEMANISH 0068466963 laormanishkumar@g [17-11-2025
(COMM)/240/2025 LIMITED VS ANKIT CHAUHAN [KUMAR(P), Imail.com
[ROOM NO 208 ICOMMERCIAL 20-11-2025 EXECUTION IDBI BANK LTD VS NAGESH|VIVEK 0811867703 kumarvivekadv@gma|20-11-2025
(COMM)/244/2025  [KUMAR KUMAR(P), il.com
[ROOM NO 208 ICOMMERCIAL 22-11-2025 EX - AWARD BY[SANDEEP AGGARWAL VS PRITIMONICA 0971853567 ladvocatemonicagoel [22-11-2025
IARB/53/2025 GROVER IGOEL(P), (@gmail.com
ROOM NO 208 [COMMERCIAL 26-11-2025 [EXECUTION IDEVINDER SINGH VS RAJIPIYUSH 997606007 ladvramanbhatia@gm [26-11-2025
(COMM)/248/2025 TOMAR IGUPTA(P), lial.com
[ROOM NO 208 ICOMMERCIAL 03-11-2025 [EXECUTION RAJESH MEHRA VS ARSHAD IAJAY RAJ 9871901190 rajajay@yahoo.com [03-11-2025

(COMM.)/229/2025
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VS ASHOK KUMAR SINGH

IAGGARWAL

diffmail.com

[ROOM NO 208 ICOMMERCIAL 03-11-2025 EXECUTION REWANT RAM JATT VS DEEPAK] 0871901190 rajajay@yahoo.com [03-11-2025
(COMM.)/230/2025  [NATNANI
ROOM NO 208 [COMMERCIAL 03-11-2025 EXECUTION RAJESH MEHRA VS RTHAN JAJAY RAJ 0871901190 rajajay@yahoo.com [03-11-2025
(COMM.)/231/2025
[ROOM NO 208 ICOMMERCIAL 15-11-2025 IMISC DJ/1037/2025 NGB DIAGNOSTICS VS SANDORRAJ KUMARQ811010286 rathorerajkumar@ya [15-11-2025
ILIFE SCIENCE PRIVATE LIMITED [RATHORE ho.com
41 ISH. SANJAY[SHAHDARA IMISC DJ 998/2025 03.11.2025 JANKIT JAIN VS HITESH KUMAR |[DUSHYANT 8527734300 ISISODIYA2004@RE [03.11.2025
ISHARMA-II, SISODIYA IDIFFIMAIL.COM
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT CS(COMM) 633/2025 04.11.2025 SARAOGI SUPER SALES PVT LTDVARUN BEDI [8285672608 ladvocatevarunbedi@ [31.10.2025
IVS DEEPAK SINGH SOLANKI lgmail.com
[EX(COMM) 236/2025 07.11.2025 IVIKASH NAHAR VS MS ARVIND[SIDDHANT 9650677902 sidhantdhingpa@ga [06.11.2025
KUMAR AND SONS DHINGRA Imil.com
CS(COMM) 640/2025 10.11.2025 [UNION BANK OF INDIA VSSAMARENDER |9999114922 samarendrakradv@yalo4.11.2025
RAJENDER KUMAR lhoo.com
IMISC DJ 1017/2025 10.11.2025 [HAVELLS INDIA PVT LTD VSNITIN Ki9548745164 nitinadv@gmail.com 10.11.2025
IVIJAY IGUPTA
CS(COMM) 633/2025 11.11.2025 INITA DEVI SHRIMAL VS ANILSHRESHTH 0871206484 shresth@lawkins.in 07.11.2025
IKHANNA JAIN
IMISC DJ 1027/2025 11.11.2025 INORTECH FERRO ALLOYS PVIINARESH 0319919165 contact@tlaspartners./07.11.2025
LTD VS TUF METALLURGICALPANDIT org
IPVT LTD
CS(COMM) 649/2025 12.11.2025 BIMLESH KUMAR SINGH VSPRACHI 0873549477 Iprachi1i160@gmail.co 06.11.2025
[TARUN KATARIA Im
CS(COMM) 651/2025 13.11.2025 IXENON PHARMA PVT LTD VSURFEE 9810078786 naveenchandra502@ [15.11.2025
KULDEEP KAPOOR HAIDER lgmail.com
CS(COMM) 650/2025 13.11.2025 IM/S TIRUPATI STRUCTURAL LTD|DILIP 09811650040 dilip_agarwal174@re [11.11.2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

[EX(COMM) 239/2025 17.11.2025 IMANISH KUMAR V/S VIJAYHARI 0811562356 ladv.vyasarun@gmail. [13.11.2025
KHANDELWAL SHANKER lcom

IMISC DJ 1040/2025 17.11.2025 [UNION BANK OF INDIA VSSANDEEP SONI9999114922 samarendrakradv@yal14.11.2025
IPRABHAT KUMAR lhoo.com

EX(COMM) 241/2025 18.11.2025 ISTATE BANK OF INDIA VS M/SVIJAY 0845741548 vijayadv@gamil.com [15.11.2025
IPADMAVATI HANDLOOMS PVTPRAKASH
ILTD & ORS

CS(COMM) 655/2025 18.11.2025 IBANK OF BARODA VS PRITI JAMIT 0899913203 ladvamitpanchal@gm [14.10.2025

PANCHAL lail.com

CS(COMM) 658/2025 19.11.2025 PUNJAB NATIONAL BANK VSJYOTI 7000041067 UYOTI_GAUTAMZ201 17.11.2025
SEEMA SHREE IGAUTAM 0@YAHOO.COM

[EX(CS) 242/2025 19.11.2025 VOGINDER GARG VS BEE GEEVINEET HANS [9811268978 lhansvineet@yahoo.col15.11.2025
IFABRICS PVT LTD Lin

EX(COMM) 245/2025 21.11.2025 SHREE BANKEY BEHARI FABRICSRAKESH 9718565756 rakesh.nautiyal21@g [18.11.2025
IPVT LTD VS MANOJ SHARDA INAUTIYAL Imail.com

CS(COMM) 664/2025 21.11.2025 IHAREY KRISHNA CABLES PVI[VARUN 9899799332 sharma26abhishek26 {17.10.2025
LTD VS SHRI HARI GROUP DEWAN (@gmail.com

OMP(COMM) 15/2025 26.11.2025 INSTITUTE OF HUMANTUSHAR 0911991166 IADV.TUSHARSANN [19.11.2025
BEHAVIOUR ALLIED SCIENCES[SANNU U@GMAIL.COM
IVS ALERT PEST CONTROL

[EX(COMM)247/2025 26.11.2025 IDBI BANK LTD VS SACHIN|VIVEK KUMAR 9811867703 kumarvivekadv@gmalf19.11.2025
VERMA fil.com

CS(COMM) 670/2025 27.11.2025 IACHAL KUMAR JAIN VS SANJEEVIKUMAR GARG (9560570576 Imailkamalgarg@gmaif21.11.2025
KUMAR RAMUKA l.com

CS(COMM) 671/2025 28.11.2025 STATE BANK OF INDIA VSSUCHITA 8896932838 lagnihotrisuchita@gm [28.11.2025
ISUPRATIMA DEY DIXIT lail.com

[EX(COMM) 249/2025 28.11.2025 THE MAHARISHI PARSHU RAM[PRAVEEN 9210040583 praveenadv@gmail.c [24.11.2025
COP (U) T & C SOCIETY LTD VSKUMAR jom
IKISHORE KUMAR SHARMA
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KUMAR

[E18 @GMAIL.COM

C. NO. 304 ICOMMERCIAL CS (COMM)/628/2025 01.11.2025 IBANK OF BARODA VS ALIM KHAN[SUDHA 0899913203 29.10.2025
PROP OF M/S ATIF BANGELSHUKLA
ISTORE
ICOMMERCIAL CS (COMM)/631/2025 03.11.2025 IDELHI ARYA PRATINIDHI SABHAHITENDRA KR.9910290400 nahata.company@gm|31.10.2025
VS DEEPAK KUMAR SHARMA INAHATA lail.com
ICOMMERCIAL CS (COMM)/634/2025 04.11.2025 JAI DURGA TRADERS PVT LTD. VSMUNISH 0873340929 IMUNISHCHHOKER1{13.10.2025
ISANJAY SIKKA ICHOKER 9080@GMAIL.COM
ICOMMERCIAL EX. - AWARD BY|07-11-2025 IKOTAK MAHINDRA PRIME LTDAMIT KUMAR(990659331 = 04-10-2025
IARB./50/2025 IVS BABITA HARI CHAND SINHA
ICOMMERCIAL EX. - AWARD BYjo7-11-2025 IAXIS BANK LTD. VS LOKESHSHOBHA 0811192158 srshobhagupta@gmailo3-11-2025
IARB./49/2025 KUMAR IGUPTA l.com
ICOMMERCIAL IMISC DJ/ 1019/2025 10.11.2025 ISMT. SHUBHANGI JACHAK PROPANSHUL 0810294088 IADVANSHUL04@G [09.10.2025
IOF M/S GANRAJ ENTERPRISES VSGUPTA IMAIL.COM
IM/S LANDMARK CRAFTS LTD.
ICOMMERCIAL OMP (COMM)/13/2025 12.11.2025 KOSAN SFPL PROJECTS INDIAISUMAN 9910926644 TRIPATHY.SUMAN |07.11.2025
IPRIVATE LTD VS GUPTA ANDTRIPATHY @GMAIL.COM
ICOMPANY
ICOMMERCIAL CS (COMM)/653/2025 14.11.2025 ISH. HASHIM ALI VS DHUD SINGH|DILSHAD ALI (9818261222 IALIDISHAD718 @GM|13.11.2025
BHERU SINGH AIL.COM
ICOMMERCIAL EX. - AWARD BY[10-11-2025 IPRAVEEN RAJGARHIA, PROP M/S[RAM KISHAN (9968168688 ramkishanrastogi@re|04-11-2025
IARB./51/2025 IASSOCIATED REFRACTORIES diffmail.com
IAND MINERALS VS GUJRAT]
IVICTORY FORGINGS PVT LTD
ICOMMERCIAL EXECUTION 13-11-2025 SANJEEV KAPOOR SINCEPARMESH 9999887204 takkaradvocates@gm [10-11-2025
(COMM.)/238/2025 DECEASED VS VIKAS SHARMA ITAKKAR lail.com
ICOMMERCIAL CS (COMM)/660/2025 19.11.2025 PUNJAB NATIONAL BANK VSADV. JYOTI[7000041067 UYOTI_GAUTAMZ201 [18.11.2025
ISUDHIR SINGH IGAUTAM 0@YAHOO.COM
ICOMMERCIAL CS (COMM)/661/2025 19.11.2025 PUNJAB NATIONAL BANK VSADV. JYOTI7000041067 UYOTI_GAUTAMZ201 [18.11.2025
INIROGYA FOODS PVT LTD. AND[GAUTAM 0@YAHOO.COM
ORS.
ICOMMERCIAL OMP (COMM)/ 14/2025 20.11.2025 IA°- S TRADERS VS IMPERIALJRAKESH 9711771000 RAKESH.ADVOCAT [18.11.2025
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INEW STAR ELECTRONICS

5

ICOMMERCIAL IARB. A. COMM/ 02/2025 20.11.2025 SAURABH AGARWAL VSBHAVYA JAIN 8696096997 IADVBHAVYAJAIN@ 18.11.2025
INEOGROWTH CREDIT PVT LTD. IGMAIL.COM
ICOMMERCIAL CS (COMM)/665/2025 21.11.2025 R B TECH ELECTRONICS PVT LTD/AMIT PUNJ 0810524966 AMIT.PUNJ@YAHO (14.11.2025
VS BRIGHT WESTECH] 0.COM
ISOLUTIONS LTD.
ICOMMERCIAL EX AWARD BY ARB./26.11.2025 [PUNJAB KASHMIR FINANCE LTDMOHAN S. 9911110931 IMOHAN.S@MLCPA [24.05.2025
54/2025 IVS SATENDRA KUMAR SINGH IRTNERS.IN
ICOMMERCIAL CS (COMM)/669/2025 26.11.2025 INARESH BHARDWAJ VS BIOCONJAMIT CHAWLA |9718689708 IAMITCHAWLAAD@ [22.11.2025
[ELECTRIC PRIVATE LIMITED AND IGMAIL.COM
ORS.
ICOMMERCIAL [EXECUTION 10-11-2025 IKAPIL JAIN PROP OF KRATIKAABHISHEK 8606096997 = 06-11-2025
(COMM.)/237/2025 IMETALS VS ANKIT SHARMATYAGI
IPROPRIETOR OF RUCHI
[ENTERPRISES
43 ?XI&(?AE\QENDERDI%%I;INORTH- uo6 ICIVIL CS (COMM)/756/2025 01-11-2025 IPUNJAB NATIONAL BANK VS |[PARAS 9810600656 IPARASAGGARWALA [24-02-2026
JUDGE, ~ COMMERCI ALWEST [TARUN KUMAR IAGGARWAL(P), DV@GMAIL.COM
ICOURT
CS (COMM)/757/2025 01-11-2025 PUNJAB NATIONAL BANK VS [PARAS 9810600656 PARASAGGARWALA[24-02-2026
IRUCHIKA IAGGARWAL(P), IDV@GMAIL.COM
CS (COMM)/758/2025 01-11-2025 GAURAV KUMAR VS  IFFCONAVNEET 0811224831 INAVNEETGOVALL.A [05-12-2025
[TOKIO GENERAL INSURANCEGOYAL(P), DV(@GMAIL.COM
LTD
CS (COMM)/773/2025 07-11-2025 IPUMA SE VS IRSHAD IGAUTAM 9999093893 [ELUDICALIOA.LEG [14-01-2026
BHASIN(P), AL@OUTLOOK.COM
CS (COMM)/772/2025 07-11-2025 IADVANCE CHEMICALS VS [NIPUN 8130189121 INKPARTNERS@GM [02-12-2025
IPUNEET KUMAR TIWARIGUPTA(P), AIL.COM
PROPRIETOR OF M/S SHANKAR
[ENTERPRISES
CS (COMM)/771/2025 07-11-2025 IAMS POLYMERS LIMITED VS [BHASKAR 9910358225 IOFFICE®VALI.CO.I [15-12-2025
I[FASHION TREE IVALI(P), IN
CS (COMM)/777/2025 10-11-2025 [UNION BANK OF INDIA VS M/S VIDEEPA 0312292558 JADVOCATE.DEEPA. (02-02-2026
K J INTERNATIONAL IGUPTA(P), IGUPTA@EMAIL.CO
M
CS (COMM)/776/2025 10-11-2025 CANARA BANK VS PAWANANSHUMAN 999004162 ISRI.ANSI-I 24-02-2026
KUMAR PROPRIETOR OF M/SSRIVASTAVA(P [U83(@.GMAIL.COM
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CS (COMM)/779/2025 11-11-2025 IM/S RSPL LTD VS SNEH LATAANIL KUMAR9810134793 IALLIPCARE@GMAI |04-02-2026
TRADING AS M/S PATHAKSAHU(P), IL.COM
[TRADING CO
CS (COMM)/780/2025 11-11-2025 IM/S SAPPHERO HOSPITALITY LLPRAGHAV 9990557916 raghavsalujao6@gma[20-01-2026
VS MAHESH GUPTA SALUJA(P), fil.com
CS (COMM)/781/2025 11-11-2025 IBALA PLASTIC INDUSTRIES VS [RAHUL 384011605P INFO@AUALEGAL.C |02-12-2025
IAU SMALL FINANCE BANK LTD |[CHAUHAN(P), OM
CS (COMM)/790/2025 12-11-2025 M S KPG INTERNATIONAL PVTKUSHAGRA 90999468603 JASHISHCHAUHAN [15-12-2025
LTD VS GAURAV MAHENDRU BANSAL(P), @AKASSOCIATES.O
RG. IN
CS (COMM)/789/2025 12-11-2025 IPUMA SE VS SANJAY BANSAL IGAUTAM 9999093893 [ELUDICALIOA.LEG [26-02-2026
BHASIN(P), AL@OUTLOOK.COM
CS (COMM)/795/2025 13-11-2025 IM/S MOON LIGHT INDUSTRIES [VIRENDER 09811059395 [PURIS_1@YAHOO.C [29-01-2026
VS PREM PAL KUMAR 0.IN
PURI(P),
CS (COMM)/796/2025 13-11-2025 ISTATE BANK OF INDIA VS RAJGOPAL CHAND810210832 vijayprakashg682@g [05-12-2025
KUMAR SINGH AND ORS SHARMA(P), Imail.com
CS (COMM)/804/2025 17-11-2025 IDALIP MALIK VS  SONOTEKJANANDPRAKA (7011925147 ILAWVISION27@GM |[12-12-2025
ICASSETTES COMPANY AND ORS [SH(P), AIL.COM
CS (COMM)/805/2025 17-11-2025 PANKAJ KALRA VS MOHITIANSHU 9210043774, JADVOCATEANSHU [08-12-2025
WADHWA SHUKLA(P), @GMAIL.COM
CS (COMM)/806/2025 17-11-2025 IAUTO FUELS VS AMRIT SAGAR |JAMIT 9968717504 IASKLEGALADV@G [22-01-2026
KUMAR(P), IMAIL.COM
ICS (COMM)/808/2025 20-11-2025 INITIN GUPTA VS  AVINASHRAKESH 9711771000 RAKESH.ADVOCAT |[01-12-2025
RAJKUMAR DHOLANI KUMAR(P), I[EL8@GNNAIL.COM
CS (COMM)/809/2025 20-11-2025 GEETA VS M/S GO DIGIT|[SHAINI(P), 0899354277 ladvocatesainio77@g |04-12-2025
GENERAL INSURANCE COMPANY Imail.com
CS (COMM)/812/2025 21-11-2025 ISSANJAY GUPTA VS HYGENAHARSHIT 0899113806 ICONTACT@HARSHI|24-02-2026
IMPEX AND ORS JAIN(P), ITTAIN.CO.IN
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CS (COMM)/819/2025 26-11-2025 LOTUS STELMET PVT LTD VS [NIKHIL 0891088891 gvnlitjgation@gmail.cj19-01-2026
RAJESS KAPOOR AND ORS RASTOGI(P), lom
CS (COMM)/823/2025 26-11-2025 IPUNJAB NATIONAL BANKAVADHESH 0810362626 JAKSHAKYAO 19-02-2026
MTHROUGH ATTORNEYKUMAR IL@GMAIL.COM
IDEVENDRA SINGH BHANDARI VSSHAKYA(P),
MEENU
CS (COMM)/822/2025 26-11-2025 [UNION BANK OF INDIA VS M/SDEEPA 0312292558 JADVOCATE.DEEPA. [02-03-2026
IAAYAT PLASTIC IGUPTA(P), IGUPTA@EMAIL.CO
IM
CS (COMM)/821/2025 26-11-2025 [UNION BANK OF INDIA VS M/S[DEEPA 0312292558 JADVOCATE.DEEPA. [02-03-2026
DEV BROTHERS ENTERPRISES IGUPTA(P), IGUPTA@EMAIL.CO
IM
CS (COMM)/820/2025 26-11-2025 [UNION BANK OF INDIA VS M/SDEEPA 0312292558 JADVOCATE.DEEPA. [02-03-2026
GULSHAN TRADERS IGUPTA(P), IGUPTA@EMAIL.CO
IM
CS (COMM)/825/2025 27-11-2025 ISRM INDIA LIMITED AND ORS VSSUNITA(P), 8510007525 24-12-2025
PUNJAB NATIONAL BANK AND
ORS
CS (COMM)/828/2025 28-11-2025 IM/S SHYAM JI TRADERS VS M/S[DIWAS 8800696082 lexactoandco@gmail. [12-12-2025
ILIFE CARE TRADERS [KUMAR(P), lcom
CS (COMM)/827/2025 28-11-2025 IDECENT NIDHI LTD VS MONIKA [RAHUL RAI(P), 9971824432 laclvocates.rvrlegal @g|02-03-2026
Imail.com
ICS (COMM)/826/2025 28-11-2025 DECENT NIDHI LTD VS PUSHPARAHUL RAI(P), (9971824432 laclvocates.rvrlegal @g|02-03-2026
IDEVI Imail.com
CS (COMM)/838/2025 20-11-2025 ICANARA BANK VS SUCHETA JASHOK 9560396555 17-02-2026
[KAKKAR(P),
ICS (COMM)/834/2025 29-11-2025 ISUNTECH INFRA SOLUTIONS LTD|PRATEEK 7827017715 ladv.prateekarora@g [13-12-2025
VS CHOWDHARY JARORA(P), Imail.com
ICONSTRUCTIONS
CS (COMM)/835/2025 20-11-2025 ISTATE BANK OF INDIA VS VINOD[PANKAJ 8010812345 JADVOCATEPANKALI (03-03-2026
ISOMNATH SAWANT KUMAR(P), 2018@GMAIL.COM
ICS (COMM)/836/2025 29-11-2025 RAVI AND SINGH|RISHIRAJ 0811471723 RARYLEGAL@GMAI13-12-2025
COMMUNICATION VS SUPERSHARMA(P), L..COM
IDISCO ISPAT PVT LTD
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44 ISH. VINOD YADAV )
IDISTRICT JUDGE,
(COMMERCIAL COURT)

INORTH-
WEST

SUPERMARCHE 37 TRADERS

CS (COMM)/837/2025 20-11-2025 STATE BANK OF INDIA VS MOHD 0811767517 IADVOCATEBKMASS [13-12-2025
IALFTYA FAROOQI AND ANR SHAMEEM(P), IOCIATES @,GMAIL.C|
oM
205 ICIVIL CS(COMM.)/759/25 01.11.25 THE NAINITAL BANK LTD. VS. JAIKARAN ANAND|9811867947 ladv.karananand@gm [28.10.25
PRAKASH GUPTA lail.com
CS(COMM.)/760/25 01.11.25 BANK OF BARODA VS. RAJAN|SHARMA &0650501903 ladvhunnysharma.28 [28.10.25
KUMAR IASSOCIATES @gmail.com
ICS(COMM.)/761/25 01.11.25 BANK OF BARODA VS. RAJSHARMA &9650501903 ladvhunnysharma.28 [28.10.25
KUMARI IASSOCIATES (@gmail.com
CS(COMM.)/762/25 01.11.25 BANK OF BARODA VS. GARIB DAS |SHARMA &0650501903 ladvhunnysharma.28 [28.10.25
IASSOCIATES (@gmail.com
CS(COMM.)/763/25 01.11.25 IMS. NISHRA JAIN VS. ZANEKA[SHIVEN 7838443353 ladvshivenbanga@gm [14.10.25
HEALTH CARE LTD. BANGA lail.com
CS(COMM.)/764/25 01.11.25 ICANARA BANK VS. ASHU ANSARI [CHITRA 9212888057 chitramalhotrasobti@(29.10.25
IMALHOTRA lgmail.com
CS(COMM.)/765/25 01.11.25 CANARA BANK VS. M/S VINOD|CHITRA 9212888057 chitramalhotrasobti@[28.10.25
INDUSTRIES IMALHOTRA lgmail.com
ICS(COMM.)/766/25 03.11.25 IM/S GULMOHAR HEALTHCAREVISHAL 9971907506 ladvvishalbhardwaj@ [28.10.25
PVT. LTD. VS. NKS SUPERBHARDWAJ lgmail.com
SPECIALITY
CS(COMM.)/767/25 03.11.25 SACHIN MANGAAL VS. SHIVRRAKESH 9711771000 rakeshadvocate18@g [03.10.25
KUMAR [KUMAR Imail.com
CS(COMM.)/768/25 04.11.25 IM/S R.G SCIENTIFICAKASH MALIK {8882099072 ladvocateakashmalik [28.10.25
[ENTERPRISES (P) LTD. VS. M/S (@gmail.com
[IPOLO ELEVATORS INDIA (P) LTD,|
& ORS.
CS(COMM.)/769/25 06.11.25 IABHISHEK GUPTA VS. M/SMERIDIAN 870998800 Imeridianattorneys@g[28.10.25
INNOVATIVE FOODS LTD. JATTORNEYS Imail.com
CS(COMM.)/770/25 06.11.25 SR TRADE LINKS (P) LTD. VS SARTHI VATS [9871305094 sarthivats@yahoo.co [31.10.25

m
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ICS(COMM.)/77425 07.11.25 WC TRADE LINKS (P) LTD. VS. M/SA.S RAJPUT  [9312329960 asrajput@gmail.com [03.11.25
SUPERMARCHE 37 TRADERS

ICS(COMM.)/77525 07.11.25 CENTRAL BANK OF INDIA VSJ|KULDEEP SONI[7042814207 ladvocatekuldeepsoni {30.10.25
WISHA SHARMA & ORS. (@gmail.com

ICS(COMM.)/77825 07.11.25 [UNION BANK OF INDIA VS|DEEPA GUPTA 9312292558 [deepagupta@gmail.c [06.11.25
IMOHIT ENTERPRISES jom

CS(COMM.)/782/25 11.11.25 STATE BANK OF INDIA VSJKUNALMALI (7503444555 ladvkunalmalik@gmailo2.11.25
ISANJEEV KUMAR l.com

ICS(COMM.)/783/25 11.11.25 STATE BANK OF INDIA VSJ[/KUNAL MALI [7503444555 ladvkunalmalik@gmailo2.11.25
RAKESH KUMAR l.com

CS(COMM.)/784/25 11.11.25 ISTATE BANK OF INDIA VS. REJOY[KUNAL MALI [7503444555 ladvkunalmalik@gmailo2.11.25
ISEN GUPTA l.com

ICS(COMM.)/785/25 11.11.25 STATE BANK OF INDIA VSJ[/KUNAL MALI [7503444555 ladvkunalmalik@gmai|30.10.25
SURENDER l.com

CS(COMM.)/786/25 11.11.25 ISTATE BANK OF INDIA VS. BALJKUNAL MALI [7503444555 ladvkunalmalik@gmailo2.11.25
KISHAN l.com

ICS(COMM.)/787/25 11.11.25 STATE BANK OF INDIA VSJ[/KUNALMALI [7503444555 ladvkunalmalik@gmai|30.10.25
IMAHESH KUMAR l.com

CS(COMM.)/788/25 11.11.25 STATE BANK OF INDIA VS[KUNAL MALI [7503444555 ladvkunalmalik@gmailo2.11.25
BHAGWANT SINGH l.com

ICS(COMM.)/791/25 12.11.25 ZAHOOR HUSSAIN BHATIDHARMENDER|9650508945 ladvdk.yadav79@gmaif10.11.25
TRADING VS. KAMAL TRADING [KR. YADAV l.com

CS(COMM.)/792/25 12.11.25 IHYGOSAP PHARMA PVT. LTD. VSMOHIT 848951743 Imohitthakur816@gm |07.11.25
IARUN KR. GUPTA [ITHAKUR lail.com

CS(COMM.)/794/25 12.11.25 IMP GOEL HARDWARE PVT. LTD/AKSHAT 9999505171 lawhawks68 @gmail.c10.11.25
IVS. SERVO TECH INDUSTRIES IAGGARWAL jom
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CS(COMM.)/797/25 14.11.25 [UPGRID SOLUTIONS PVT. LTDJ/RUPESH 0643008880 lcontact@aalegan.pro [10.11.25
IVS. GOVIND SINGH IGUPTA

CS(COMM.)/798/25 14.11.25 SANJAY JAIN VS. GOVINDIKRANT 98100698800 ikrantsharma738@g [11.11.25
PRASAD MADHOGARIYA SHARMA Imail.com

CS(COMM.)/799/25 14.11.25 OVMAX SPACE LLP VS. QUICKRAHUL 0665577541 jaryal3s@gmail.com [17.10.25
CROWN ENDEAVOUR PVT. LTD. PJARYAL

ICS(COMM.)/800/25 14.11.25 IVITALA PROMOTERS LLP VS|RAHUL 0665577541 jaryal3s@gmail.com [16.10.25
QUICK CROWN ENDEAVOUR PVT{JARYAL
ILTD.

ICS(COMM.)/801/25 15.11.25 IM/S UNISTONE PANELS PVT. LTDJAYDEEP 9910035893 kchamberofjoy@outlo [08.10.25
IVS. ASTLE DECOR PVT. LTD. SARMA lok.com

ICS(COMM.)/802/25 15.11.25 [TARA MERCANTILE PVT. LTD. VS/NIPUN GUPTA 9899995100 legal.nkpartners@gm (04.11.25
IEKDANT POLY TUBES PVT. LTD. lail.com

ICS(COMM.)/807/25 19.11.25 IMUKUL GUPTA MARKETING PVTMONIKA GOEL|9971853567 ladvocatemonikagoel [14.11.25
ILTD. VS. AJAY KR. @gmail.com

CS(COMM.)/810/25 20.11.25 SHREE BALAJI SALESAMIT GUPTA (9810224624 ladvocateamitgupta@ [11.11.25
ICORPORATION VS. OSHIA| lgmail.com
INTERNATIONAL DELHI

CS(COMM.)/811/25 20.11.25 JAGDAMBA ENTERPRISES VS[PAWANK KR. (9999633366 ladvocatepawandedha [17.11.25
IM/S COLORMANN| (@gmail.com
IPROPRIETROSHIP FIRM

CS(COMM.)/813/25 21.11.25 ISHRINIVASH VS. M/S SHRIRAM|SHAINI 9899354277 ladvocateshainio77@g|19.11.25
IGENERAL INSURANCE CO. Imail.com

CS(COMM.)/814/25 21.11.25 ISSANJAY GUPTA VS. HARISHHARSHIT JAIN |[9899113806 lcontact@harshitjain.cf19.11.25
ICORPORATION lo.in

CS(COMM.)/815/25 22.11.25 ISBI VS SHIV CHARAN SHARMA  [AJAY PRAKASH|90810210832 manoj17270@gmail.c|20.11.25

om
CS(COMM.)/816/25 22.11.25 ISBI VS AJAY KUMAR SIDDHARTH [9643524909 ladv.siddharth31192@[20.11.25

lgmail.com
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CS(COMM.)/817/25 22.11.25 SIRS POLO ENTERPRISES V§
INEELKANTH IMPEX
CS(COMM.)/818/25 24.11.25 ISERVIFIT SECURITAS PVT LTD VSSUMAN 0540649131 ladvocatecatersumam [20.11.25
ICHARAN PADUKA INDUSTRIES PKUMAR SINGH 82@gmail.com
LTD
ICS(COMM.)/824/25 26.11.25 INATIONAL EARTHMOVERS VSNARENDER [9560270770 thelawyernt@gmail.c [24.11.25
[UNIVERSAL PARTS jom
ICORPORATION
ICS(COMM.)/829/25 28.11.25 XXXX VS YYYY IGAUTAM 0999306881 leducation.legal@outl [24.11.25
BHASIN look.com
ICS(COMM.)/830/25 28.11.25 DECENT NITHI LTD VS RAM LAL |RAHUL RAI 9971124432 ladvocates.vvlegal@g [26.11.25
Imail.com
CS(COMM.)/831/25 28.11.25 IM/S EVEREST PAPERYSR 9873804724 lysrassociates@gmail. [26.11.25
ICONVERTOR VS M/S DMT PACKIASSOCIATES lcom
IAND PRINTING PRESS
ICS(COMM.)/832/25 28.11.25 IAKASH GANGA IMPROVATURE ISHIVESNAND (9210319470 shivanand@gmail.co [26.11.25
IPVT LTD VS ATS HOMES P LTD SHARMA m
CS(COMM.)/833/25 28.11.25 IM/S VENKATESWAR FAUCETS PIGURNAM 0810286202 lgurnam.singh@yahool26.11.25
LTD VS AUPNE ENTERPRISES SINGH .com
ICS(COMM.)/839/25 29.11.25 IPNB VS AJIT KUMAR IA. K. SHAKYA 9810362626 lakshakyao1@gmail.c [26.11.25
om
CS(COMM.)/840/25 20.11.25 [PNB VS AJIT KUMAR JA.K. SHAKYA (9810362626 lakshakyao1@gmail.c [26.11.25
om
CS(COMM.)/841/25 29.11.25 IPNB VS SARABJEET SINGH JA.K. SHAKYA (9810362626 lakshakyao1@gmail.c [26.11.25
lom
ICS(COMM.)/842/25 20.11.25 IPANKAJ KALRA VS JASMEETANSHU 0210043774 ladvocateanshu@gmai26.11.25
ISINGH SHUKLA l.com
ICS(DJ)/89/24 26.11.25 RAMAN KR. KHURANA VS. M/SKOHLI & SOBTIj9910040471 lkohlisobti@gmail.co [22.01.24

IMUTHOOT FINANCE LTD.

m
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5

H. JAGDISHNORTH
IKUMAR, DISTRICT]

JUDGE,
ICOMMERCIAL
ICOURT

307

ICIVIL

EXECUTION 01-11-2025 POWERTECH ENGINEERS VSRAVIN RAO(P),NOT INOT MENTIONEDNOT
(COMM.)/274/2025 RENEWTEK POWER PVT LTD IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/352/2025 |01-11-2025 JUNEJA FINANCE VS SANDEEPKAJOL INOT INOT MENTIONEDNOT

IKUMAR AND ORS SAHU(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 06-11-2025 IMOHIT AGGARWAL VS RAJINDERSANJEEV INOT INOT MENTIONEDNOT
(COMM.)/276/2025 INARANG PROP O P NARANG KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
[TTIWARI(P), SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 06-11-2025 LANCER FOOTWEAR INDIA PVITISHRAM VIRNOT INOT MENTIONEDNOT
(COMM.)/277/2025 ILTD VS ANIL IVATS(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (COMM.)/29/2025 07-11-2025 INARENDER KUMAR AGGARWALRAHUL INOT INOT MENTIONEDNOT
IVS ICICI SECURITIES PVT LTD BINDAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/355/2025 [07-11-2025 IM/S VISHNI ENTERPRISES VSGAURAV INOT INOT MENTIONEDNOT
IM/S JOY INTERNATIONAL KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VS

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

CS (COMM.)/724/2025 07-11-2025 IDFC FIRST BANK LTD VSMAYANK INOT INOT MENTIONEDNOT
JAGDISH GUPTA IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BYji0-11-2025 ICOGOPORT PRIVATE LIMITED VSUDAY INOT INOT MENTIONEDNOT
IARB.COMM/60/2025 [USHA GUPTA PROP SIPLAKKUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISOLUTIONS SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 10-11-2025 IKOTAK MAHINDRA PRIME LTD|ISUNNY INOT INOT MENTIONEDNOT
(COMM.)/280/2025 IVS YASH JARORA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 10-11-2025 IABHEY METAL VS ABISHEK GOEL|VINAY INOT INOT MENTIONEDNOT
(COMM.)/281/2025 IMODI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/726/2025 10-11-2025 IVEER SAWARKAR KATYAL VSAZIZ INOT INOT MENTIONEDNOT
RAKESH BHARDWAJ JULLAH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/727/2025 10-11-2025 STATE BANK OF INDIA VSADAITA INOT INOT MENTIONEDNOT
JAIGOPAL KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ROUT(P), SINGLE PAGE ISRRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1690/2025 10-11-2025 [EKLINGJEE POLYMERS PVT LTDLOVEKESH INOT INOT MENTIONEDNOT
VS BHAVNABEN LALIT KUMARAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
GUPTA SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

IMISC DJ/1691/2025 11-11-2025 GEMTREE NATURAL PRODUCEDSSACHIN .(P), [NOT INOT MENTIONEDNOT
IPVT LTD VS RAJINDER ROY IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 12-11-2025 INIKE INNOVATE CV VS ASHOKAASTHA INOT INOT MENTIONEDNOT
(COMM.)/282/2025 KUMAR UNKNOWN SHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 12-11-2025 IASTHA JAIN VS M/ S WIAANANT INOT INOT MENTIONEDNOT
(COMM.)/283/2025 IPRECISION MACHINERY RAO(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC EX/13/2025 12-11-2025 SURESH GARG VS RAMESHIKESHAV INOT INOT MENTIONEDNOT
ICHAND AGGARWAL IAHUJA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/729/2025 12-11-2025 STATE BANK OF INDIA VS M/SHARISH INOT INOT MENTIONEDNOT
IKRAFT INTERNATIONAL KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
MTHROUGH PARTNERS AND| SINGLE PAGE ISRECIEVED IAS SINGLE
OTHERS RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/730/2025 13-11-2025 IAMAKASH JAIN VS SANJEEVISHARAD INOT INOT MENTIONEDNOT
KUMAR IMALHOTRA(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/731/2025 13-11-2025 RAKESH KUMAR AGGARWAL VSAKSHAY INOT INOT MENTIONEDNOT
ILOKESH SEHRAWAT IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

CS (COMM.)/732/2025

DATE

REGISTRATION

14-11-2025

OFPETITIONER
RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT
AS SINGLE PAGE ISMENTIONED

FILING

SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 14-11-2025 IMS SUNDARAM FINANCEABHISHEK INOT INOT MENTIONEDNOT
(COMM.)/285/2025 ILIMITED VS ASHOK KAUSHIK(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/734/2025 14-11-2025 ISTATE BANK OF INDIA VS VIKASH|GOPAL CHANDNOT INOT MENTIONEDNOT

SHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BYji7-11-2025 THE FEDERAL BANK LTD VSKIRAN INOT INOT MENTIONEDNOT
IARB.COMM/61/2025 [POOJA GUPTA IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 19-11-2025 IMANOJ KUMAR BHARTIYA VSLOVEKESH INOT INOT MENTIONEDNOT
(COMM.)/287/2025 IDEEPAK BHARDAWAJ JAGGARWAL(P),MENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 19-11-2025 SUBH LAXMI VSSUMIT INOT INOT MENTIONEDNOT
(COMM.)/288/2025 IASHIRWAD INDUSTRIES BHARDWAJ(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/736/2025 19-11-2025 [UNION BANK OF INDIA VS AMITIDEEPA INOT INOT MENTIONEDNOT
GUPTA IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

CS (COMM.)/743/2025

DATE

REGISTRATION

19-11-2025

OFPETITIONER

RESPONDENT NAME

PUNJAB NATIONAL BANK V§

VSADVOCATE

[PARAS

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

IDIVYA SHARMA JAGGARWAL(P),MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BYi9-11-2025 PUNJAB NATIONAL BANK VSPARAS INOT INOT MENTIONEDNOT
IARB.COMM/62/2025 IPOONAM IAGGARWAL(P),MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 19-11-2025 IM/S OSHO TRADE SERVICES LLPACHIN INOT INOT MENTIONEDNOT
(COMM.)/291/2025 IVS NAVEEN GOEL IMITTAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/744/2025 19-11-2025 BANK OF MAHARASHTRA VSRAJIV INOT INOT MENTIONEDNOT
JANKUR SINGH RANJAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE|
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/745/2025 19-11-2025 INEETU DEVI VS M/S GO DIGIT|[SHAINI(P), INOT INOT MENTIONEDNOT
IGENERAL INSURANCE COMPANY IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/746/2025 19-11-2025 KOTAK MAHINDRA PRIME LTDAMIT KUMARNOT INOT MENTIONEDNOT
IVS MOHIT GOEL SINHA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/747/2025 21-11-2025 SHYAM LAL VS MOHINDERHEMANT INOT INOT MENTIONEDNOT
SINGH KAUSHIK(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

CS (COMM.)/748/2025 24-11-2025 IM/S VARDHMAN ENGINEERINGPREM INOT INOT MENTIONEDNOT
IWORKS VS HITESH CHAUDHARY [GARG(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/749/2025 24-11-2025 ISTATE BANK OF INDIA VS RENUADAITA INOT INOT MENTIONEDNOT
IDEVI KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ROUT(P), SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/750/2025 24-11-2025 BANSAL  PETRO VS JAINDHRUV INOT INOT MENTIONEDNOT
ICARRYING CORP INDIA [TAMTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1783/2025 24-11-2025 BIOLAXI ENZYMES PVT LTD VSSHRUTI(P), INOT INOT MENTIONEDNOT
M/S RIDLEY LIFE SCIENCE IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPRIVATE LIMITED SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICOUNTER CLAIM/9/2025 [26-11-2025 M/S RAM BUILDING MATERIALJRAM SURATINOT INOT MENTIONEDNOT
SUPPLIER VS M/S NM[PRASAD(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ICONSTRUCTION SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 28-11-2025 SHIV SHANKAR TIWARI VSKAILASH INOT INOT MENTIONEDNOT
(COMM.)/294/2025 SMART SCHOOL EDUCATION PVI[KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
LTD SHARMA(P), |SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BY[28-11-2025 INISSAN RENAULT FINANCIALIMAYANK INOT INOT MENTIONEDNOT
IARB.COMM/63/2025 ISERVICES INDIA PRIVATEMAHAJAN(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
LIMITED VS MEGHA NISHANT] SINGLE PAGE ISRECIEVED AS  SINGLE
BHUSARI RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

REGISTRATION

OFPETITIONER
RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

EXECUTION 28-11-2025 INISSAN RENAULT FINANCIALIMAYANK INOT INOT MENTIONEDNOT
(COMM.)/295/2025 ISERVICES INDIA PRIVATEMAHAJAN(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
ILIMITED VS LAKHAN SINGH SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 28-11-2025 INISSAN RENAULT FINANCIA/MAYANK INOT INOT MENTIONEDNOT
(COMM.)/296/2025 ISERVICES INDIA PRIVATEMAHAJAN(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
LIMITED VS GOPAL KUMAR| SINGLE PAGE ISRECIEVED AS  SINGLE
MAHTO RECIEVED THROUGH MAIL  |PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/758/2025 29-11-2025 RAJENDER KUMAR VS SHUBHAM|RAVI INOT INOT MENTIONEDNOT
ISANGAL ICHAUHAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1813/2025 29-11-2025 IM/S KLJ PARAFLEX INDIA LTD VSJUSNEET INOT INOT MENTIONEDNOT
[TARA CHAND MURARKA SINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
KOHLI(P), SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 29-11-2025 IPUNJAB NATIONAL BANK VSNITIN INOT INOT MENTIONEDNOT
(COMM.)/297/2025 JITENDER IGARG(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 29-11-2025 IMPERIA DECOR INDUSTRIES VSNIKHIL INOT INOT MENTIONEDNOT
(COMM.)/298/2025 IPAHWA BROTHERS KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/363/2025 [29-11-2025 IKOTAK MAHINDRA BANK LTD VSABHISHEK INOT INOT MENTIONEDNOT
GULAM GOUS KAUSHIK(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER

IOMP (I) (COMM.)/364/2025

DATE

REGISTRATION

28-11-2025

OFPETITIONER
RESPONDENT NAME

NAME

INISSAN RENAULT FINANCIAL

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

ISERVICES INDIA PRIVATE IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ILIMITED VS LAKHAN SINGH SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/365/2025 [28-11-2025 INISSAN RENAULT FINANCIAL INOT INOT MENTIONEDNOT

ISERVICES INDIA PRIVATE IMENTIONED ASAS SINGLE PAGE ISMENTIONED
LIMITED VS MEGHA NISHANT] SINGLE PAGE ISRECIEVED AS  SINGLE
IBHUSARI RECIEVED THROUGH MAIL  |PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BY[29-11-2025 IKOTAK MAHINDRA BANK LTD VSANANT INOT INOT MENTIONEDNOT
IARB.COMM/65/2025 GULAM GOUS RAO(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
EXECUTION 29-11-2025 PUNJAB NATIONAL BANK VSKESHAV INOT INOT MENTIONEDNOT
(COMM.)/299/2025 JITENDER IAHUJA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 29-11-2025 IMPERIA DECOR INDUSTRIES VSHARISH INOT INOT MENTIONEDNOT
(COMM.)/300/2025 IPAHWA BROTHERS [KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/768/2025 29-11-2025 IRAJENDER KUMAR VS SHUBHAMISHARAD INOT INOT MENTIONEDNOT
ISANGAL IMALHOTRA(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/769/2025 29-11-2025 IM/S KLJ PARAFLEX INDIA LTD VSAKSHAY INOT INOT MENTIONEDNOT
TARA CHAND MURARKA JAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

H.
IKUMAR-II,
IDISTRICT

46

(COMMERCIAL)

DISTRICT COURT ROOM

RAKESHNORTH

JUDGE

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

303 ICIVIL CS (COMM)/719/2025 01-11-2025 INDIAN BANK VS ALAHUDINSSUBODH INOT
IANSARI KUMAR IMENTIONED IN|
SINGH(P), E FILING]
IPORTAL
IMISC DJ/1675/2025 01-11-2025 MS SHUGO TELECOM LTD VSPRADEEP INOT INOT MENTIONEDNOT
INDER SINGH KUMAR(P), IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
[PORTAL PAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM)/720/2025 01-11-2025 PUNJAB NATIONAL BANK VSPARAS INOT INOT MENTIONEDNOT
ISATISH KUMAR SHARMA JAGGARWAL(P),MENTIONED INJIN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/721/2025 01-11-2025 JASPREET SINGH JOHAR VSRAJ INOT INOT MENTIONEDNOT
JATIN CHOPRA KUMAR(P), IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE|
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/722/2025 01-11-2025 IAXIS BANK LTD VS GAURAVIDHARAM INOT INOT MENTIONEDNOT
GUPTA DEV(P), IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
IEXECUTION 03-11-2025 OM LOGISTICS LTD VS FENDAOM INOT INOT MENTIONEDNOT
(COMM)/275/2025 IAUDIO INDIA PVT LTD LOGISTICS(P), MENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/353/2025 [03-11-2025 SHRIRAM FINANCE LTD VSANURAG INOT INOT MENTIONEDNOT
IAKASH IMISHRA(P), IMENTIONED IN[IN E FILINGMENTIONED
E FILINGIPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

IOMP (I) (COMM)/354/2025 [06-11-2025 SHRI RAM FINANCE LTD VSANURAG INOT INOT MENTIONEDNOT
IAMAN IMISHRA(P), IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/723/2025 06-11-2025 UNIVERSAL POLYCHEM INDIASUMIT INOT INOT MENTIONEDNOT
[PRIVATE LIMITED VS MANSFIELDIARORA(P), IMENTIONED IN[IN E FILINGMENTIONED
ICABLES CO LIMITED 1 FILINGPORTAL IAS SINGLE
[PORTAL PAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/356/2025 [07-11-2025 IDFC FIRST BANK LTD VS ABNISHMAYANK INOT INOT MENTIONEDNOT
KUMAR THAKUR IMAHAJAN(P), MENTIONED INJIN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/725/2025 10-11-2025 ICANARA BANK VS GAURAV JAINANSHUMAN |[NOT INOT MENTIONEDNOT
(PROP OF GK ENTERPRISES) SRIVASTAVA(P MENTIONED IN[IN E FILINGMENTIONED
, E FILINGPORTAL IAS SINGLE|
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
EXECUTION 10-11-2025 ISTATE BANK OF INDIA VS ROBINADAITA INOT INOT MENTIONEDNOT
(COMM)/278/2025 RANA KUMAR IMENTIONED IN[IN E FILINGMENTIONED
ROUT(P), 1 FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
IEXECUTION 10-11-2025 STATE BANK OF INDIA VSADAITA INOT INOT MENTIONEDNOT
(COMM)/279/2025 IBANWARI LAL SWAMI PROP OFKUMAR IMENTIONED IN[IN E FILINGMENTIONED
IM/S SAURABH PACKAGING ROUT(P), 1 FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/728/2025 11-11-2025 IBRAVO AUTOMOTIVE PVT LTD VSANKIT INOT INOT MENTIONEDNOT
JITENDER BHATIA IGUPTA(P), IMENTIONED IN[IN E FILINGMENTIONED
E FILINGIPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
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EXECUTION 12-11-2025 IMANPREET SINGH VS VIKASVISHWENDRA [NOT INOT MENTIONEDNOT
(COMM)/284/2025 IVASHISTHA IVERMA(P), IMENTIONED IN[IN E FILINGMENTIONED
[E. FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/358/2025 [12-11-2025 SHRIRAM FINANCE LTD VSANURAG INOT INOT MENTIONEDNOT
ISHIVANI IMISHRA(P), IMENTIONED IN[IN E FILINGMENTIONED
1 FILINGPORTAL IAS SINGLE
[PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/357/2025 [12-11-2025 SHRIRAM FINANCE LTD VS ANILJANURAG INOT INOT MENTIONEDNOT
IKUMAR DAHIYA IMISHRA(P), IMENTIONED IN[IN E FILINGMENTIONED
[E FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/733/2025 12-11-2025 STATE BANK OF INDIA VSHARISH INOT INOT MENTIONEDNOT
SHABINA PROP OF M/S ZAIRAKUMAR(P), IMENTIONED IN[IN E FILINGMENTIONED
IFASHION 1 FILING[PORTAL IAS SINGLHE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
EXECUTION 13-11-2025 SH ASHOK KUMAR VS PARASROHIT KUMARNOT INOT MENTIONEDNOT
(COMM)/286/2025 IFOOTWEAR IGARG(P), IMENTIONED IN[IN E FILINGMENTIONED
1 FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/735/2025 13-11-2025 B2B CARGOWALE PVT LTD THR [KARAN INOT INOT MENTIONEDNOT
ITS DIRECTOR VS MS SIEGERGUPTA(P), IMENTIONED IN[IN E FILINGMENTIONED
IROBOTEK ELECTRIC PVT LTD 1 FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
EXECUTION 14-11-2025 [UNION BANK OF INDIA VSRAJIV INOT INOT MENTIONEDNOT
(COMM)/289/2025 IDEVENDER SINGH KUMAR(P), IMENTIONED IN[IN E FILINGMENTIONED
[E. FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
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CS (COMM)/737/2025 14-11-2025 STATE BANK OF INDIA VS JAIGOPAL CHANDNOT INOT MENTIONEDNOT
ISHANKAR PRASAD MEHTO SHARMA(P), [MENTIONED ININ E FILINGMENTIONED
[E. FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/738/2025 14-11-2025 [UNION BANK OF INDIA VS RAVIRAJIV INOT INOT MENTIONEDNOT
KUMAR KUMAR(P), IMENTIONED IN[IN E FILINGMENTIONED
1 FILINGPORTAL IAS SINGLE
[PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM)/739/2025 14-11-2025 [UNION BANK OF INDIA VS RAJ]RAJIV INOT INOT MENTIONEDNOT
IKUMAR [KUMAR(P), IMENTIONED IN[IN E FILINGMENTIONED
[E FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/740/2025 15-11-2025 IVARDHMAN INOX VS KUNJBHARAT INOT INOT MENTIONEDNOT
IBHARI SINGH BHUSHAN(P), MENTIONED IN[IN E FILINGMENTIONED
1 FILING[PORTAL IAS SINGLHE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/742/2025 15-11-2025 M/S SKYLINE COREADVOCATE INOT INOT MENTIONEDNOT
CORPORATION VS JITENDRASHWETA(P), [MENTIONED IN[IN E FILINGMENTIONED
IMISHRA 1 FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/741/2025 15-11-2025 M/S SKYLINE COREADVOCATE INOT INOT MENTIONEDNOT
ICORPORATION VS SUMITRA DEVI[SHWETA(P), [MENTIONED INJIN E FILINGMENTIONED
1 FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/360/2025 [15-11-2025 IAXIS BANK LTD VS ROHAN |AMIT INOT INOT MENTIONEDNOT
KHANDELWAL KUMAR(P), IMENTIONED IN[IN E FILINGMENTIONED
[E. FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM)/359/2025 [15-11-2025 INOT INOT MENTIONEDNOT
IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/751/2025 17-11-2025 [UNION BANK OF INDIA VS RAJRAJIV INOT INOT MENTIONEDNOT
KUMAR KUMAR(P), IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
[PORTAL PAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM)/752/2025 17-11-2025 [UNION BANK OF INDIA VS RAVIIRAJIV INOT INOT MENTIONEDNOT
KUMAR KUMAR(P), IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/361/2025 [17-11-2025 SHRIRAM FINANCE LTD VS AJAYANURAG INOT INOT MENTIONEDNOT
SINGH IMISHRA(P), IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE|
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/753/2025 19-11-2025 SHELLZ INDIA LIMITED VSSARVENDRA [NOT INOT MENTIONEDNOT
IASHUTOSH ENTERPRISES IMANI IMENTIONED IN[IN E FILINGMENTIONED
TRIPATHI(P), [E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
IEXECUTION 19-11-2025 PUNJAB NATIONAL BANK VSINITIN INOT INOT MENTIONEDNOT
(COMM)/292/2025 UJJWAL JAIN IGARG(P), IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/754/2025 19-11-2025 IPUNJAB NATIONAL BANK VSPARAS INOT INOT MENTIONEDNOT
LALIT KUMAR JAGGARWAL(P),MENTIONED INJIN E FILINGMENTIONED
E FILINGIPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
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CS (COMM)/755/2025 19-11-2025 PUNJAB NATIONAL BANK VSPARAS INOT INOT MENTIONEDNOT
INISHA MALIK IAGGARWAL(P),MENTIONED INJIN E FILINGMENTIONED
[E. FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
EXECUTION 19-11-2025 M/S GAMBIT LEASING ANDVIKAS DEEPNOT INOT MENTIONEDNOT
(COMM)/293/2025 IFINANCE LTD VS TONY AND ORS YJAIN(P), IMENTIONED IN[IN E FILINGMENTIONED
1 FILINGPORTAL IAS SINGLE
[PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/756/2025 21-11-2025 IASHOKA WORLDWIDE PRIVATESAUMYA INOT INOT MENTIONEDNOT
LIMITED VS KUMAR FOODBAJAJ(P), IMENTIONED IN[IN E FILINGMENTIONED
INDUSTRIES LIMITED [E FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/757/2025 21-11-2025 BHARAT ARORA VS TANPALATUL SAHI(P), NOT INOT MENTIONEDNOT
INURTRACEUTICALS IMENTIONED IN[IN E FILINGMENTIONED
1 FILING[PORTAL IAS SINGLHE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/759/2025 22-11-2025 RAJESH SACHDEVA VS RELAXOALOK KUMARNOT INOT MENTIONEDNOT
I[HOME APPLIANCES PVT LTD RAI(P), IMENTIONED IN[IN E FILINGMENTIONED
1 FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (COMM)/30/2025 22-11-2025 DEEPAK VS SUNDARAM FINANCEASHUTOSH INOT INOT MENTIONEDNOT
LTD ICHOUDHARY( MENTIONED IN[IN E FILINGMENTIONED
P), 1 FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/760/2025 24-11-2025 PUNJAB NATIONAL BANK VSADVOCATE INOT INOT MENTIONEDNOT
I[HARSH SHARMA HARISH IMENTIONED IN[IN E FILINGMENTIONED
KUMAR(P), [E. FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
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DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

CS (COMM)/762/2025

DATE

REGISTRATION

24-11-2025

OFPETITIONER NAME VS

RESPONDENT NAME

BANK OF MAHARASHTRA Vi

ADVOCATE

RAJIV

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONED

FILING

INOT

IAKASH KHURANA PROP OF HIRANJAN(P), IMENTIONED IN[IN E FILINGMENTIONED
TECH INTERNATIONAL E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/761/2025 24-11-2025 BANK OF MAHARASHTRA VSRAJIV INOT INOT MENTIONEDNOT
RASHMI GUPTA PROPRIETOR OHRANJAN(P), IMENTIONED IN[IN E FILINGMENTIONED
IASSOCIATED NATURAL STONES 1 FILINGPORTAL IAS SINGLE
INDIA [PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/763/2025 25-11-2025 M P LOGISTICS THROUGH ITSMANOJ INOT INOT MENTIONEDNOT
PARTNER MADAN LAL VS UNITEDKKUMAR(P), IMENTIONED IN[IN E FILINGMENTIONED
INDIA ASSURANCE COMPANY E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/362/2025 [25-11-2025 IAXIS BANK LTD VS SHEETAL |AMIT INOT INOT MENTIONEDNOT
CHOUDHARY KUMAR(P), IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE|
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
[EXCOMM - AWARD BY]26-11-2025 I[UGRO CAPITAL LTD VS VIRMANISANJAY INOT INOT MENTIONEDNOT
IARBCOMM/64/2025 [TRADERS KUMAR IMENTIONED IN[IN E FILINGMENTIONED
SINGH(P), 1 FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/764/2025 28-11-2025 IMR SANJEEV TANEJA VS NAVEENJAMIT INOT INOT MENTIONEDNOT
KUMAR(P), IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/765/2025 28-11-2025 IMR SANJEEV TANEJA VS AHSAN (AMIT INOT INOT MENTIONEDNOT
KUMAR(P), IMENTIONED IN[IN E FILINGMENTIONED
E FILINGIPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

CS (COMM)/766/2025

DATE
REGISTRATION

28-11-2025

OFPETITIONER

NAME VS
RESPONDENT NAME

UNION BANK OF INDIA V§

ADVOCATE

DEEPA

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAIL
ID

INOT MENTIONED

DATE OF E-
FILING

INOT

IKAUSHAL KUMAR IGUPTA(P), IMENTIONED IN[IN E FILINGMENTIONED
E FILING[PORTAL AS  SINGLE
[PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/767/2025 28-11-2025 KUMAR INDUSTRIES VS RIDLEY[SHRUTI(P), INOT INOT MENTIONEDNOT
ILIFE SCIENCES PVT LTD IMENTIONED IN[IN E FILINGMENTIONED
E FILING[PORTAL AS  SINGLE
[PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/366/2025 [28-11-2025 INISSAN RENAULT FINANCIALJMAYANK INOT INOT MENTIONEDNOT
ISERVICES INDIA PRIVATEMAHAJAN(P), [MENTIONED IN[IN E FILINGMENTIONED
LIMITED VS BHASKAR VISHNU| E FILING[PORTAL AS  SINGLE
IBORNAK IPORTAL PAGE IS|
RECIEVED
THROUGH
IMAIL
IMISC DJ/1828/2025 29-11-2025 IMIDSON CHITS PVT LTDY SINOT INOT MENTIONEDNOT
THROUGH ITS AR AMIT GUPTAJAISWAL(P), [MENTIONED IN[IN E FILINGMENTIONED
VS SIMMI RAWAT E FILING[PORTAL AS  SINGLE
[PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/770/2025 20-11-2025 IAXIS BANK LTD VS KRISHANRAHUL INOT INOT MENTIONEDNOT
KUMAR GARG PROP OFCHAUHAN(P), MENTIONED IN[IN E FILINGMENTIONED
ISAMRIDDHI ENTERPRISES E FILING[PORTAL AS  SINGLE
[PORTAL PAGE IS|
RECIEVED
THROUGH
IMAIL
a7 SH. RAJ KUMAR,SOUTH- 603 ICOMMERCIAL SUIT CS COMM. 601/2025 01.11.2025 BATRA BREWERIES ANDRAJEEV KJ{9811231910 R.TEWARI88@GMA [28.10.2025
IDISTRICT JUDGEWEST IDISTILLERIES VS VRINDAVAN[TEWARI IL.COM
(COMMERCIAL IAPPARELES PVT LTD
ICOURT-01
603 ICOMMERCIAL SUIT ICS COMM. 602/2025 03.11.2025 ISARA SOLUTIONS VS SARANSHISHOOKEN AND[8929442121 JADVBABITAJANGR [31.10.2025
GUPTA JASSOCIATES IA@GMAIL.COM
603 ICOMMERCIAL SUIT ICS COMM. 603/2025 03.11.2025 IBEC CONSUITS PVT LTD VS V R[SAAKAR 9811600007 ISAAKAAR@SAAKAA [29.10.2025
INFRA PROJECTS SARDANA RSARDANA.COM
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603 ICOMMERCIAL SUIT ICS COMM. 606/2025 04.11.2025 CANARA BANK VS RAKESH|CHITRA 9212888057 ICHITRAMALHOTRA [28.10.2025
IKUMAR MAURYA IMALHOTRA ISOBTI@GMAIL.CO
IM
603 ICOMMERCIAL SUIT ICS COMM. 610/2025 10.11.2025 IGENESIS HOSPLITAL PVT LTD VSTILAK RAJ 0871918549 IVASTSRAJSOLUTIO |07.11.2025
INEO GENESIS INS@GMAIL.COM
IMULTISPECILATITY HOSPITAL
603 ICOMMERCIAL SUIT CS COMM. 611/2025 11.11.2025 ICANARA BANK VS RAHUL KUMAR|CHITRA 0212888057 ICHITRAMALHOTRA [28.10.2025
IMALHOTRA ISOBTI@GMAIL.CO
IM
603 ICOMMERCIAL SUIT CS COMM. 612/2025 11.11.2025 M/S BATRA BREWERIES ANDRAJEEV K|9312276651 R.TEWARI88@GMA [31.10.2025
IDISTILLERIES PVT LTD VS[TEWARI IL.COM
IPIONEER GEL PVT LTD
603 ICOMMERCIAL SUIT CS COMM. 613/2025 11.11.2025 IAJIT KUMAR VS MSD FAMILYS.K. 8368031251 IADVOCATESKCHOU |07.11.2025
RESTAURANT ICHAUDHARY IDHARY @GMAIL.CO
M
603 ICOMMERCIAL SUIT CS COMM 615/2025 11.11.2025 PANKAJ KUMAR MISHRA VSPAWAN 0582306962 IVIEWLEGAL@GMAI 08.11.2025
LALIT SHARMA PANDEY L.COM
603 ICOMMERCIAL SUIT ICS COMM 622/2025 12.11.2025 IM/S BATRA BREWERIES ANDRAJEEV Kl9312276651 R.TEWARI88@GMA (08.11.2025
IDISTILLERIES PVT LTD VS[TEWARI IL.COM
IFORTUNE HEALTH CARE
SERVICE PVT LTD
603 ICOMMERCIAL SUIT CS COMM. 626/2025 14.11.2025 CANARA BANK VS DHAIRYAASHOK 9560396555 [KAKKARASHOK@R [12.11.2025
INATH JHA KUMAR IEDIFFMAIL.COM
603 ICOMMERCIAL SUIT CS COMM. 628/2025 15.11.2025 BULL VALUE INCORPORATED|KARTIKAY 0811297200 KARTIKAY@FIRSHA14.11.2025
IVCC SUB FUND VS M/S WALKERSHARMA ISSOCIATES.IN
CHANDOK & CO.
603 ICOMMERCIAL SUIT CS COMM. 629/2025 15.11.2025 IVINEET GUPTA VS HARIRAMISATYENDER (9818269100 ISATYENDER.CHAH [12.11.2025
IYADAV ICHAHAR AR@AUREVSLAW.C
OM
603 ICOMMERCIAL SUIT CS COMM 632/2025 17.11.2025 IPUMA SE VS NAVEEN GUPTA IGAUTAM 0999306881 [ELUDICATION.LEG [13.11.2025
BHASIN AL@OUTLOOK.COM
603 ICOMMERCIAL SUIT CS COMM. 641/2025 19.11.2025 G R INTERNATIONAL  VSRAHUL GUPTA [9711953429 IRAHULGUPTA219A (14.11.2025
SHERRAIM E GLOBE PVT LTD @GMAIL.COM
603 ICOMMERCIAL SUIT CS COMM. 642/2025 20.11.2025 ICANARA BANK VS RAHUL KUMAR|BIJAYA 9015893668 ADVBMG2016@GM [12.11.2025
IMOHAN JAIL.COM
IGOSWAMI
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603 ICOMMERCIAL SUIT ICS COMM 645/2025 22.11.2025 SUNITA KANWAR VS SUDHASAMEER 0444446565 INOT GIVEN 20.11.2025
IAGARWAL SIDHAR

603 ICOMMERCIAL SUIT ICS COMM 653/2025 27.11.2025 ICICI BANK VS M/S AGNIV[SATISH 0811191050 ISATISH@K1FINDIA. [22.11.2025
IHOSPITALITY SERVICES LLP KUMAR ICOM

603 ICOMMERCIAL SUIT CS COMM 616/2025 11.11.2025 [XENON PHARMA PVT LTD VS[URFEE 9810078786 IADVOCATEURFEEH 06.11.2025
IDIMPLE KAPOOR [HAIDER IAIDERSYED@GMAI

IL.COM

603 IPETITION U/S 9 OMP(I) COMM. 343/2025 [01.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 JADVOCATEASHOK1 [15..10.2025
INDIA LIMITED VS JAGPREETIKUMAR @GMAIL.COM
SINGH

603 IPETITION U/S 9 OMP(I) COMM. 344/2025 [01.11.2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOKT1 [15.10.2025
INDIA LIMITED VS KUMAR @GMAIL.COM
IBIRKARANDEEP SINGH DHILLON

603 IPETITION U/S 9 OMP(I) COMM. 345/2025 [01.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 JADVOCATEASHOK1 [15.10.2025
INDIA LIMITED VS SURESH[KUMAR @GMAIL.COM
IKUMAR SEN

603 IPETITION U/S 9 OMP(I) COMM. 346/2025 |01.11.2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK1 [15.10.2025
INDIA LIMITED VS NAVINDERKUMAR @GMAIL.COM
IPAL SINGH

603 IPETITION U/S 9 OMP(I) COMM. 359/2025 [03.11.2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK1 [31.10.2025
INDIA LIMITED VS HARSHKUMAR @GMAIL.COM
ISINGH CHOUHAN

603 IPETITION U/S 9 OMP(I) COMM. 358/2025 [03.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 JADVOCATEASHOK1 (31.10.2025
INDIA LIMITED VS ADIL SHEIKH [KUMAR @GMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 357/2025 [03.11.2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK1 [31.10.2025
INDIA LIMITED VS HARDEEPKUMAR @GMAIL.COM
ISINGH

603 IPETITION U/S 9 OMP(I) COMM. 356/2025 |03.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 JADVOCATEASHOK1 (31.10.2025
INDIA LIMITED VS DALJIT [KUMAR @GMAIL.COM
SINGH

603 IPETITION U/S 9 OMP(I) COMM. 355/2025 [03.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 JADVOCATEASHOK1 [31.10.2025
INDIA LIMITED VS DEEKSHAKUMAR @GMAIL.COM
RAWAT

603 IPETITION U/S 9 OMP(I) COMM. 365/2025 |04.11.2025 M/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR (01.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IG1@GMAIL.COM
LTD VS KARAM CHAND




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME

RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

603 IPETITION U/S 9 OMP(I) COMM. 366/2025 [04.11.2025 IM/S CHOLAMANDALA 0911883595 IJASSOCIATESRSGAR |01.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
ILTD VS PARDEEP BARDWAJ

603 IPETITION U/S 9 OMP(I) COMM. 367/2025 [04.11.2025 IM/S CHOLAMANDALAM[RAVI 0911883595 JASSOCIATESRSGAR [01.11.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
ILTD VS PRADEEP KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 368/2025 [04.11.2025 M/S CHOLAMANDALAM|RAVI 9911883595 IJASSOCIATESRSGAR |01.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
ILTD VS GURMIT SINGH

603 IPETITION U/S 9 OMP(I) COMM. 369/2025 |04.11.2025 M/S CHOLAMANDALAM[RAVI 0911883595 JASSOCIATESRSGAR [01.11.2025
INVESTMENT AND FINANCE CO/SHANKAR IGi@GMAIL.COM
LTD VS MANDEEP KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 370/2025 [04.11.2025 M/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR |01.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
ILTD VS BHAGI RATH

603 IPETITION U/S 9 OMP(I) COMM. 385/2025 [06.11.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR (01.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IG1@GMAIL.COM
ILTD VS SAJAN KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 387/2025 [06.11.2025 M/S CHOLAMANDALAM|RAVI 9911883595 IJASSOCIATESRSGAR |01.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
ILTD VS DAYAKISHAN B

603 IPETITION U/S 9 OMP(I) COMM. 388/2025 [06.11.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR |01.11.2025
INVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
LTD VS JITENDER S

603 IPETITION U/S 9 OMP(I) COMM. 389/2025 [06.11.2025 M/S CHOLAMANDALAM[RAVI 0911883595 JASSOCIATESRSGAR (01.11.2025
INVESTMENT AND FINANCE CO/SHANKAR IGi@GMAIL.COM
LTD VS KARAMVIR RANA

603 IPETITION U/S 9 OMP(I) COMM. 390/2025 [06.11.2025 M/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR |01.11.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS JASVINDER SINGH

603 IPETITION U/S 9 OMP(I) COMM. 399/2025 [07.11.2025 M/S CHOLAMANDALAM[RAVI 0911883595 JASSOCIATESRSGAR [01.11.2025
INVESTMENT AND FINANCE CO/SHANKAR IGi@GMAIL.COM
LTD VS PRINCE M

603 IPETITION U/S 9 OMP(I) COMM. 400/2025 [07.11.2025 M/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR (01.11.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS KAMAL SCREENING
IPLANT

603 IPETITION U/S 9 OMP(I) COMM. 402/2025 [07.11.2025 M/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR (01.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IG1@GMAIL.COM
ILTD VS MANJINDER PAL SINGH
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603 IPETITION U/S 9 OMP(I) COMM. 432/2025 [10.11.2025 TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 (31.10.2025
INDIA LIMITED VS SHREEKUMAR @GMAIL.COM
IHANUMANT TRADERS

603 IPETITION U/S 9 OMP(I) COMM. 433/2025 [10.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 [31.10.2025
INDIA LIMITED VS RUTVIKKUMAR @GMAIL.COM
IASHOK NAIK

603 IPETITION U/S 9 OMP(I) COMM. 434/2025 [10.11.2025 M/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
ILTD VS AMARJEET SINGH

603 IPETITION U/S 9 OMP(I) COMM. 435/2025 [10.11.2025 M/S CHOLAMANDALAM[RAVI 0911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FINANCE CO/SHANKAR IGi@GMAIL.COM
LTD VS SANSAR SINGH|
ICONTRACTOR

603 IPETITION U/S 9 OMP(I) COMM. 439/2025 [10.11.2025 M/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
ILTD VS SHARMAN KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 470/2025 [11.11.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IG1@GMAIL.COM
LTD VS SAMEER TRADING
ICOMPANY

603 IPETITION U/S 9 OMP(I) COMM. 471/2025 11.11.2025 M/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
ILTD VS SUNIL RAI

603 IPETITION U/S 9 OMP(I) COMM. 472/2025  [11.11.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
ILTD VS GAURAV GARG

603 IPETITION U/S 9 OMP(I) COMM. 473/2025  [11.11.2025 BMW FINANCIAL SERVICES PVTJASHOK 0013493108 JADVOCATEASHOK1 (01.11.2025
ILTD VS MINC BILL BOX PVT LTD [KUMAR @GMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 474/2025 [11.11.2025 BMW FINANCIAL SERVICES PVTJASHOK 9013493108 IADVOCATEASHOK1 |01.11.2025
ILTD VS MINC BILL BOX PVT LTD [KUMAR @GMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 497/2025 [12.11.2025 M/S CHOLAMANDALAM[RAVI 0911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FINANCE CO/SHANKAR IGi@GMAIL.COM
LTD VS KULDEEP

603 IPETITION U/S 9 OMP(I) COMM. 498/2025 [12.11.2025 M/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS SONU YADAV

603 IPETITION U/S 9 OMP(I) COMM. 499/2025  [12.11.2025 M/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IG1@GMAIL.COM
ILTD VS GAURAV ROHILLA
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603 IPETITION U/S 9 OMP(I) COMM. 500/2025 [12.11.2025 TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 (05.11.2025
INDIA LIMITED VS P KKAMBLE [KUMAR @GMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 501/2025 [12.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 [05.11.2025
INDIA LIMITED VS RAKESHKUMAR @GMAIL.COM
IKUMAR YADAV

603 IPETITION U/S 9 OMP(I) COMM. 502/2025 [12.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 [05.11.2025
INDIA LIMITED VS UMAR MOHD.[KUMAR @GMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 507/2025 [13.11.2025 M/S CHOLAMANDALAM[RAVI 0911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FINANCE CO/SHANKAR IGi@GMAIL.COM
LTD VS EDE KHAN

603 IPETITION U/S 9 OMP(I) COMM. 508/2025 [13.11.2025 M/S CHOLAMANDALAM|RAVI 0911883595 IJASSOCIATESRSGAR [06.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS PANKAJ S

603 IPETITION U/S 9 OMP(I) COMM. 509/2025 [13.11.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IG1@GMAIL.COM
LTD VS AMIT GUPTA

603 IPETITION U/S 9 OMP(I) COMM. 512/2025  [13.11.2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK1 [05.11.2025
INDIA LIMITED VS VISHA/KUMAR @GMAIL.COM
IPAWAN

603 IPETITION U/S 9 OMP(I) COMM. 513/2025 13.11.2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK1 [05.11.2025
INDIA LIMITED VS VIKRAMIKUMAR @GMAIL.COM
IDHAWAN

603 IPETITION U/S 9 OMP(I) COMM. 514/2025 [13.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 JADVOCATEASHOK1 [05.11.2025
INDIA LIMITED VS PRADEEPKUMAR @GMAIL.COM
IALPURIYA

603 IPETITION U/S 9 OMP(I) COMM. 518/2025  [14.11.2025 M/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS VASHISTA LOGISTICS

603 IPETITION U/S 9 OMP(I) COMM. 519/2025  [14.11.2025 M/S CHOLAMANDALAM[RAVI 0911883595 JASSOCIATESRSGAR [06.11.2025
INVESTMENT AND FINANCE CO/SHANKAR IGi@GMAIL.COM
ILTD VS RIYA TEMPO SERVICE

603 IPETITION U/S 9 OMP(I) COMM. 520/2025 [14.11.2025 M/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS PRAVEEN

603 IPETITION U/S 9 OMP(I) COMM. 521/2025  [14.11.2025 M/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IG1@GMAIL.COM
LTD VS GIRDHARI LAL
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603 IPETITION U/S 9 OMP(I) COMM. 522/2025 [14.11.2025 IM/S CHOLAMANDALA 0911883595 JASSOCIATESRSGAR |[13.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
ILTD VS MANJOJ KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 523/2025 [14.11.2025 IM/S KOTAK MAHINDRA BANKRAVI 0911883595 IJASSOCIATESRSGAR [11.11.2025
ILTD VS RANJIT SINGH SHANKAR IGi@GMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 524/2025 [14.11.2025 M/S KOTAK MAHINDRA BANKRAVI 9911883595 JASSOCIATESRSGAR |[12.11.2025
ILTD VS SUKHDEV SINGH SINGH [SHANKAR IGi@GMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 525/2025  [14.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 [05.11.2025
INDIA LIMITED VS SATREKUMAR @GMAIL.COM
ISANJAY VIJAY

603 IPETITION U/S 9 OMP(I) COMM. 526/2025 [14.11.2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK1 [14.11.2025
INDIA LIMITED VS VINAY[KUMAR @GMAIL.COM
KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 528/2025 [15.11.2025 IAXIS BANK LTD. VS AMIT RAI JAMIT KUMAR (8860939556 IAMITKUMAR.294@ [27.09.2025

REDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 529/2025 [15.11.2025 IAXIS BANK LTD. VS MANOJAMIT KUMAR (8860939556 AMITKUMAR.294@ [06.10.2025
IKUMAR GOSWAMI IREDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 530/2025  [15.11.2025 IAXIS BANK LTD. VS JAI SHREBEAMIT KUMAR (8860939556 IAMITKUMAR.294@ [10.10.2025
BALAJI LOGISTIC REDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 531/2025  [15.11.2025 IAXIS BANK LTD. VS RISHABHAMIT KUMAR [8860939556 IAMITKUMAR.294@ (04.10.2025
IKUMAR CHATURVEDI IREDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 532/2025 [15.11.2025 IAXIS BANK LTD. VS MANPREETIAMIT KUMAR (8860939556 IAMITKUMAR.294@ [27.09.2025
SINGH REDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 533/2025 [15.11.2025 IAXTS BANK LTD. VSAMIT KUMAR (8860939556 AMITKUMAR.294@ [27.09.2025
IAMITAGRAWAL REDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 534/2025 [17.11.2025 M/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR (13.11.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS SHREE SHYAMAJI
IGOODS CARRIER

603 IPETITION U/S 9 OMP(I) COMM. 535/2025  [17.11.2025 IAXIS BANK LTD. VS MOHITIAMIT KUMAR [8860939556 AMITKUMAR.294@ [06.10.2025
PANCHAL REDIFFMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

603 IPETITION U/S 9 OMP(I) COMM. 536/2025 [17.11.2025 IS BANK LTD. VS SHILPIAMIT KUMAR (8860939556 AMITKUMAR.294@ [06.10.2025
KHANEYA REDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 548/2025 [19.11.2025 JAXIS BANK LTD. VS HASHIM ALI [MAYANK 0873347330 IMAYANK_MAHAJA [14.11.2025

IMAHAJAN INo5@YAHOO.COM

603 IPETITION U/S 9 OMP(I) COMM. 549/2025 [19.11.2025 IAXIS BANK LTD. VS SUDHIRMAYANK 09873347330 IMAYANK_MAHAJA [14.11.2025
KUMAR IMAHAJAN INo5@YAHOO.COM

603 IPETITION U/S 9 OMP(I) COMM. 550/2025 [19.11.2025 IJAXIS BANK LTD. VS TARUNMAYANK 0873347330 IMAYANK_MAHAJA [14.11.2025
IYADAV IMAHAJAN INo5@YAHOO.COM

603 IPETITION U/S 9 OMP(I) COMM. 560/2025 [19.11.2025 IAXIS BANK LTD. VS ST XAVIERIESIMAYANK 09873347330 IMAYANK_MAHAJA [14.11.2025
ISCHOOL AND EDUCATIONMAHAJAN INoO5@YAHOO.COM
ISOCIETY

603 IPETITION U/S 9 OMP(I) COMM. 600/2025 [21.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 JADVOCATEASHOK1 (18.11.2025
INDIA LIMITED VS GAURAVIKUMAR @GMAIL.COM
[TOURS & TRAVELS

603 IPETITION U/S 9 OMP(I) COMM. 601/2025 [21.11.2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK1 [13.11.2025
INDIA LIMITED VS SAGAR SINGH [KUMAR @GMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 602/2025 [21.11.2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK1 [13.11.2025
INDIA LIMITED VS NAGALAWATIKUMAR @GMAIL.COM
ISINGH

603 IPETITION U/S 9 OMP(I) COMM. 603/2025 [21.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 JADVOCATEASHOK1 [13.11.2025
INDIA LIMITED VS RAHULJKUMAR @GMAIL.COM
IKUMAR HARDE

603 IPETITION U/S 9 OMP(I) COMM. 604/2025 [21.11.2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK1 [13.11.2025
INDIA LIMITED VS GAURAVIKUMAR @GMAIL.COM
[TOURS & TRAVELS

603 IPETITION U/S 9 OMP(I) COMM. 636/2025 [24.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 JADVOCATEASHOK1 [13.11.2025
INDIA LIMITED VS BRIJESHKUMAR @GMAIL.COM
IKUMAR CHATURVEDI

603 IPETITION U/S 9 OMP(I) COMM. 637/2025  [24.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 JADVOCATEASHOK1 [13.11.2025
INDIA LIMITED VS RAJHUBIRKUMAR @GMAIL.COM
ISINGH

603 IPETITION U/S 9 OMP(I) COMM. 638/2025 [24.11.2025 M/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR (18.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IG1@GMAIL.COM
ILTD VS SONALI TRANSPORT CO.
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603 IPETITION U/S 9 OMP(I) COMM. 639/2025 [24.11.2025 IM/S CHOLAMANDALA 0911883595 JASSOCIATESRSGAR [18.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
ILTD VS RAMAN TRANSPORT

603 IPETITION U/S 9 OMP(I) COMM. 640/2025 [24.11.2025 IM/S CHOLAMANDALAM[RAVI 0911883595 IJASSOCIATESRSGAR (18.11.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS HALEEN I

603 IPETITION U/S 9 OMP(I) COMM. 641/2025 [24.11.2025 M/S CHOLAMANDALAM|RAVI 9911883595 IJASSOCIATESRSGAR [18.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS MOHD. ALIM

603 IPETITION U/S 9 OMP(I) COMM. 698/2025 [28.11.2025 M/S KOTAK MAHINDRA BANKRAVI 0911883595 JASSOCIATESRSGAR [21.11.2025
ILTD VS RDS PROJECT LTD. SHANKAR IGi@GMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 699/2025 [28.11.2025 M/S KOTAK MAHINDRA BANKRAVI 0911883595 JASSOCIATESRSGAR [21.11.2025
ILTD VS JASWANT SINGH SHANKAR IGi@GMAIL.COM

603 IPETITION U/S 9 OMP(I)COMM 700/2025 28.11.2025 M/S KOTAK MAHINDRA BANKRAVI 9911883595 JASSOCIATESRSGAR [21.11.2025
LTD VS SATISH SHANKAR IGi@GMAIL.COM

603 IPETITION U/S 9 OMP(I)COMM 701/2025 28.11.2025 M/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [22.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
ILTD VS HUDA FARDANIS

603 IPETITION U/S 9 OMP(I) COMM. 702/2025 [28.11.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [22.11.2025
INVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
ILTD VS SANDEEP KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 703/2025 [28.11.2025 M/S CHOLAMANDALAM[RAVI 0911883595 JASSOCIATESRSGAR [22.11.2025
INVESTMENT AND FINANCE CO/SHANKAR IGi@GMAIL.COM
ILTD VS SURENDER KUMAR

603 IPETITION U/S 9 OMP(I)COMM. 704/2025 28.11.2025 M/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [17.11.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS SUKDEV SINGH

603 IPETITION U/S 9 OMP(I) COMMM.719/2025 [29.11.2025 IM/S IDFC FIRST BANK V/S VINODMAYANK 0873347330 IMAYANK_MAHAJA [21.11.2025
KUMAR SINGH IMAHAJAN INo5@YAHOO.COM

603 IPETITION U/S 9 OMP(I) COMM 720/2025 29.11.2025 M/S IDFC FIRST BANK V/SMAYANK 9873347330 IMAYANK_MAHAJA [21.11.2025
IPANKAJ KUMAR IMAHAJAN INo5@YAHOO.COM

603 IPETITION U/S 9 (OMP(I) COMM 721/2025 20.11.2025 M/S IDFC FIRST BANK V/SMAYANK 9873347330 IMAYANK_MAHAJA [21.11.2025
IDHARMENDER SINGH IMAHAJAN INo5@YAHOO.COM
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603 IPETITION U/S 9 OMP(I) COMM722/2025 29.11.2025 IM/S IDFC FIRST BANK V/S NABIMAYANK 0873347330 IMAYANK_MAHAJA [22.11.2025
[HASAN IMAHAJAN INo5@YAHOO.COM
603 IPETITION U/S 9 OMP(I) COMM723/2025 20.11.2025 IM/S IDFC FIRST BANK V/S SATISHMAYANK 0873347330 IMAYANK_MAHAJA [22.11.2025
CHOUDHARY IMAHAJAN INo5@YAHOO.COM
603 IPETITION U/S 9 OMP(I) COMM724/2025 29.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 [22.11.2025
INDIA LIMITED VS  AJAYKUMAR @GMAIL.COM
[PURNARAM
603 IPETITION U/S 9 IOMP(I) COMM725/2025 20.11.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 [22.11.2025
INDIA LIMITED VS GUNJALKUMAR @GMAIL.COM
IKIRAN BABA
603 IPETITION U/S 9 OMP(I) COMM726/2025 29.11.2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 JADVOCATEASHOK1 [22.11.2025
INDIA LIMITED VS RAVI KUMAR |[KUMAR @GMAIL.COM
603 IMISC APP IMISC DJ ADJ 783/2025 20.11.2025 PUNJAB NATIONAL BANK VS[PUJADUBEY |9716757382 JADVOCATEPUJADU (18.11.2025
ISAURABH KUMAR BEY04@GMAIL.CO
M
603 IEXECUTION EX. COMM 284/2025 26.11.2025 [UNION BANK OF INDIA VSRAJENDRA 0312046733 IYADAVRAZEN@GM [20.11.2025
IMANOJ KUMAR IYADAV AIL.COM
603 [EXECUTION [EX. COMM 255/2025 01.11.2025 IKOTAK MAHINDRA PRIME LTD/KUSHAL 7009793548 IRISHABH.ERUDITE [29.10.2025
VS KULBIR SINGH KHARB KUMAR LEGAL@GMAIL.CO
M
603 [EXECUTION EX. COMM 286/2025 27.11.2025 IM/S SIMPLY LOGISTICS PVT. LTD[PT. 0811514844 IASHWINI.MISHRA1 [26.11.2025
VS UNIGLOBAL DISTRIBUTIORG.C.MISHRA @YAHOO.CO.IN
IPVT. LTD.
603 [EXECUTION [EX. COMM AWARD BY ARB.[10.11.2025 [EQUITAS SMALL FINANCE VSARUN KUMAR9990151720 IGLORIOUSLAWASS [16.10.2025
COMM. 43/2025 IAJIT SINGH SHARMA IOCIATES@GMAIL.C
OM
603 [EXECUTION [EX. COMM AWARD BY ARB.10.11.2025 IEQUITAS SMALL FINANCE VSARUN KUMAR(990151720 IGLORIOUSLAWASS [16.10.2025
COMM. 42/2025 IGOPAL SINGH MEHRA SHARMA IOCIATES@GMAIL.C
OM
603 [EXECUTION [EX. COMM 259/2025 11.11.2025 SEEMA PRASAD PANDEY VSINISHANT 8770653396 INISHANT@NGLAW. [10.10.2025
IADITYA RANA INIGAM N
603 [EXECUTION [EX. COMM 258/2025 07.11.2025 IM/S GONSAI LOGISTICS PVT. LTDRAKESH 9868040826 ISHARMARAKESHA [06.11.2025
IVS M/S AGS VISIONS PVT. LTD. [KUMAR DV1@GMAIL.COM
SHARMA
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COMPANY LIMITED VS SOH

ILAL

ARG

603 IEXECUTION [EX. COMM 270/2025 15.11.2025 IMOGLI LABS (INDIA) PVT. LTD. VSTARUN VERMA|9871495838 ICSTARUNVERMA@ (07.11.2025
IDODDAIAH BYRESH IGMAIL.COM
603 [EXECUTION EX. COMM 271/2025 15.11.2025 IMOGLI LABS (INDIA) PVT. LTD. VSTARUN VERMA|9871495838 ICSTARUNVERMA@®@ [07.11.2025
IM/S BABAL FASHION IGMAIL.COM
603 IEXECUTION [EX. COMM 269/2025 15.11.2025 IMOGLI LABS (INDIA) PVT. LTD. VSTARUN VERMA[9871495838 ICSTARUNVERMA@ (07.11.2025
IABDUL MUHAMATH HANIFA IGMAIL.COM
603 [EXECUTION [EX. COMM 268/2025 15.11.2025 IMOGLI LABS (INDIA) PVT. LTD. VSTARUN VERMA|9871495838 ICSTARUNVERMA@®@ [07.11.2025
RITU MATHUR IGMAIL.COM
603 IEXECUTION [EX. COMM 256/2025 03.11.2025 INDUSIND BANK LTD. VS M/S[PANKAJ 0058732424 IROY.PANKAJ@YAH [29.10.2025
[EXPRESS SERVICES KUMAR 00.CO.IN
603 [EXECUTION [EX. COMM 264/2025 13.11.2025 ISMT. VIDHYA VS KAPIL YADAV  JAAKASH 8010505957 IADVAAKASHSEHRA [12.11.2025
SEHRAWAT WAT@GMAIL.COM
603 IEXECUTION EX. COMM 267/2025 15.11.2025 BABLOO SAINI VS GAURAVKNIKHLESH [9911363574 INIKHLESHVASHIS 13.11.2025
GROVER IVASHISHTH [HTH@GMAIL.COM
48 ISH. BALWANT RAISOUTH- 613 ICOMMERCIAL OMP (I)(COMM)/353/2025 |03-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 IADVOCATEASHOK.1[31-10-2025
IBANSAL, DISTRICTWEST ISUIT INDIA LIMITED VS CHAMUNDABHARDWAJ(P), @GMAIL.COM
UDUGE, ICREATION 5529
ICOMMERCIAL
ICOURT-02 613 ICOMMERCIAL OMP (I)(COMM)/354/2025 [03-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 0013493108 IADVOCATEASHOK.1[31-10-2025
ISUIT INDIA LIMITED VS KISHORBHARDWAJ(P), @GMAIL.COM
ISINGH 9239
613 ICOMMERCIAL CS (COMM)/608/2025 04-11-2025 IAUTOMOTIVE UNIQUESACHIN 8279689654 IADVSACHINSH@G |01-11-2025
ISUIT ISOLUTION \S} ATELIERISHARMA IMAIL.COM
IAUTOMOBILES PVT LTD
613 ICOMMERCIAL OMP (I)(COMM)/363/2025 [04-11-2025 M/S CHOLAMANDALAM|RAVI 9958683230 JASSOCIATESRSGAR |01-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG2@GMAIL.COM
ICOMPANY LIMITED VS SANDEEPGARG
J
613 ICOMMERCIAL OMP (I)(COMM)/436/2025 [10-11-2025 M/S CHOLAMANDA RAVI 9958683230 JASSOCIATESRSGAR |01-11-2025
SUIT INVESTMENT AND FINANCHEHSHANKAR IG2@GMAIL.COM
COMPANY LIMITED VS ARG
GURPREET SINGH
613 ICOMMERCIAL OMP (I)(COMM)/379/2025 [06-11-2025 M/S CHOLAMANDALAM|RAVI 9958683230 JASSOCIATESRSGAR |01-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG2@GMAIL.COM
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613 ICOMMERCIAL OMP (I)(COMM)/380/2025 [06-11-2025 IM/S CHOLAMANDALA 9958683230 IJASSOCIATESRSGAR |01-11-2025
ISUIT INVESTMENT AND FINANCHESHANKAR IG2@GMAIL.COM
COMPANY LIMITED VS TEENAGARG
SINGH
613 ICOMMERCIAL OMP (I)(COMM)/381/2025 [06-11-2025 IM/S CHOLAMANDA RAVI 0958683230 IASSOCIATESRSGAR [01-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG2@GMAIL.COM
COMPANY LIMITED VS ATMA|GARG
INAND
613 ICOMMERCIAL OMP (I)(COMM)/382/2025 [06-11-2025 M/S CHOLAMANDA RAVI 9958683230 IJASSOCIATESRSGAR |01-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG2@GMAIL.COM
COMPANY LIMITED VS ARG
SATINDER KUMAR
613 ICOMMERCIAL OMP (I)(COMM)/383/2025 [06-11-2025 M/S CHOLAMANDA RAVI 0958683230 IJASSOCIATESRSGAR [01-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG2@GMAIL.COM
COMPANY LIMITED VS MAHTABIGARG
WARATCH
613 ICOMMERCIAL OMP (I)(COMM)/384/2025 [06-11-2025 M/S CHOLAMANDALAM|RAVI 9958683230 IJASSOCIATESRSGAR |01-11-2025
ISUIT INVESTMENT AND FINANCE[SHANKAR IG2@GMAIL.COM
ICOMPANY LIMITED VS RAHUL B |GARG
613 ICOMMERCIAL OMP (I)(COMM)/386/2025 [06-11-2025 IM/S CHOLAMANDALAM[RAVI 9958683230 JASSOCIATESRSGAR [01-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG2@GMAIL.COM
ICOMPANY LIMITED VS KRISHAN|GARG
KUMAR
613 ICOMMERCIAL OMP (I)(COMM)/408/2025 [07-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 IADVOCATEASHOK.1[31-10-2025
ISUIT INDIA LIMITED VS MONIKABHARDWAJ(P), @GMAIL.COM
IBHEL 2984
613 ICOMMERCIAL IOMP (I)(COMM)/409/2025 [07-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 IADVOCATEASHOK.1[31-10-2025
ISUIT INDIA LIMITED VS PRIYA R 4760 BHARDWAJ(P), @GMAIL.COM
613 ICOMMERCIAL OMP (I)(COMM)/410/2025 [07-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 0013493108 JADVOCATEASHOK.1[31-10-2025
ISUIT INDIA LIMITED VS RAJA KHANBHARDWAJ(P), @GMAIL.COM
6693
613 ICOMMERCIAL OMP (I)(COMM)/411/2025 [07-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 IADVOCATEASHOK.1[31-10-2025
ISUIT INDIA LIMITED VS RAVI KUMARBHARDWAJ(P), @GMAIL.COM
1889
613 ICOMMERCIAL OMP (I)(COMM)/412/2025 [07-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 0013493108 JADVOCATEASHOK.1[31-10-2025
ISUIT INDIA LIMITED VS TRILOKBHARDWAJ(P), @GMAIL.COM
ISINGH 6187
613 ICOMMERCIAL OMP (I)(COMM)/438/2025 [10-11-2025 M/S CHOLAMANDA RAVI 9958683230 JASSOCIATESRSGAR [05-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG2@GMAIL.COM
ICOMPANY LIMITED VS HARDIKIGARG
IMAVI ENTERPRISES
613 ICOMMERCIAL OMP (I)(COMM)/437/2025 [10-11-2025 M/S CHOLAMANDALAM[RAVI 9958683230 JASSOCIATESRSGAR [05-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG2@GMAIL.COM
COMPANY LIMITED VS KRIS ARG
KUMAR
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613 ICOMMERCIAL OMP (I)(COMM)/428/2025 [10-11-2025 BMW INDIA 0013493108 IADVOCATEASHOK.1|01-11-2025
ISUIT SERVICES PVT LTD VS RSGBBHARDWAJ(P), @GMAIL.COM
IGEMS AND JEWELLERS 1988
613 ICOMMERCIAL OMP (I)(COMM)/429/2025 [10-11-2025 BMW INDIA FINANCIAJRAHUL 0013493108 IADVOCATEASHOK.1/01-11-2025
ISUIT ISERVICES PVT LTD VS CHINMAYBHARDWAJ(P), @GMAIL.COM
IAPURBA CHATTERJEE 3692
613 ICOMMERCIAL OMP (I)(COMM)/430/2025 [10-11-2025 BMW INDIA FINANCIALJRAHUL 0013493108 IADVOCATEASHOK.1|01-11-2025
ISUIT SERVICES PVT LTD VS |BHARDWAJ(P), @GMAIL.COM
IKOTIKALAPUDI JAGDISH BABU|
8188
613 ICOMMERCIAL OMP (I)(COMM)/431/2025 [10-11-2025 BMW INDIA FINANCIAJRAHUL 0013493108 IADVOCATEASHOK.1/01-11-2025
ISUIT SERVICES PVT LTD VS PRINCEBHARDWAJ(P), @GMAIL.COM
IRAJESH VARMA 4904
613 ICOMMERCIAL OMP (I)(COMM)/440/2025 [10-11-2025 M/S CHOLAMANDALAM[RAVI 9958683230 JASSOCIATESRSGAR [05-11-2025
ISUIT INVESTMENT AND FINANCE[SHANKAR IG2@GMAIL.COM
ICOMPANY LIMITED VS NAVEEN|GARG
IKUMAR
613 ICOMMERCIAL OMP (I)(COMM)/441/2025 [10-11-2025 IM/S CHOLAMANDA RAVI 9958683230 JASSOCIATESRSGAR [05-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG2@GMAIL.COM
COMPANY LIMITED VS VIKRAM|GARG
SINGH
613 ICOMMERCIAL OMP (I)(COMM)/442/2025 [10-11-2025 M/S CHOLAMANDALAM|RAVI 9958683230 IJASSOCIATESRSGAR |01-11-2025
ISUIT INVESTMENT AND FINANCE COSHANKAR IG2@GMAIL.COM
ILTD VS RAVINDER P ARG
613 ICOMMERCIAL OMP (I)(COMM)/443/2025 [10-11-2025 IM/S CHOLAMANDA RAVI 9958683230 JASSOCIATESRSGAR [01-11-2025
ISUIT INVESTMENT AND FINANCE COSHANKAR IG2@GMAIL.COM
ILTD VS SWEETY BHOLA ARG
613 ICOMMERCIAL OMP (I)(COMM)/444/2025 [10-11-2025 M/S CHOLAMANDALAM[RAVI 0958683230 JASSOCIATESRSGAR [01-11-2025
ISUIT INVESTMENT AND FINANCE COSSHANKAR IG2@GMAIL.COM
ILTD VS AMANDEEP SINGH ARG
613 ICOMMERCIAL OMP (I)(COMM)/445/2025 [10-11-2025 M/S CHOLAMANDA RAVI 9958683230 JASSOCIATESRSGAR |01-11-2025
ISUIT INVESTMENT AND FINANCE COSHANKAR IG2@GMAIL.COM
LTD VS ASHU O ARG
613 ICOMMERCIAL OMP (I)(COMM)/446/2025 [10-11-2025 M/S CHOLAMANDALAM[RAVI 0958683230 JASSOCIATESRSGAR [01-11-2025
ISUIT INVESTMENT AND FINANCE COSHANKAR IG2@GMAIL.COM
ILTD VS RAVIS ARG
613 ICOMMERCIAL OMP (I)(COMM)/447/2025 [10-11-2025 M/S CHOLAMANDALAM[RAVI 9958683230 JASSOCIATESRSGAR [01-11-2025
ISUIT INVESTMENT AND FINANCE COSHANKAR IG2@GMAIL.COM
LTD VS GURENDER SINGH IGARG
613 ICOMMERCIAL OMP (I)(COMM)/492/2025 [11-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 JADVOCATEASHOK.1[31-10-2025
ISUIT INDIA LTD VS KULDEEPBHARDWAJ(P), @GMAIL.COM
ISHARMA 5395
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613 ICOMMERCIAL OMP (I)(COMM)/495/2025 [11-11-2025 [TOYOTA FINANCIAL SERVICESRAHUL 0013493108 JADVOCATEASHOK.1|05-11-2025
ISUIT INDIA LTD VS JAIVEER SINGHBHARDWAJ(P), @GMAIL.COM
8254
613 ICOMMERCIAL OMP (I)(COMM)/496/2025 [11-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 0013493108 JADVOCATEASHOK.1(05-11-2025
ISUIT INDIA LTD VS NISHITABHARDWAJ(P), @GMAIL.COM
WAGHMARE 9624
613 ICOMMERCIAL OMP (I)(COMM)/491/2025 [11-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 0013493108 IADVOCATEASHOK.1[31-10-2025
ISUIT INDIA LTD VS AMIT KUMARBHARDWAJ(P), @GMAIL.COM
IKHARE 6903
613 ICOMMERCIAL CS (COMM)/617/2025 11-11-2025 STATE BANK OF INDIA VS [SWEETY 0811786067 IMSSOODADVOCATE1-11-2025
ISUIT KUNJBIHARI CHAUDHARY SOOD(P), @GMAIL.COM
613 ICOMMERCIAL OMP (I)(COMM)/493/2025 [11-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 IADVOCATEASHOK.1/05-11-2025
ISUIT INDIA LTD VS DAVINDER SINGHBHARDWAJ(P), @GMAIL.COM
0183
613 ICOMMERCIAL OMP (I)(COMM)/494/2025 [11-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 JADVOCATEASHOK.1(05-11-2025
ISUIT INDIA LTD VS GOTHIBHARDWAJ(P), @GMAIL.COM
IRAVINDRABHAI JASWANTBHA]
5940
613 ICOMMERCIAL CS (COMM)/620/2025 12-11-2025 IBATRA BREWERIES AND[RAJEEV 9312279984 R.TIWARI88 @GMAI |08-11-2025
ISUIT IDISTILLERIES PVT LTD VS [KUMAR IL.COM
RADINTON TRADDEX PVT LTD [TEWARI(P),
613 ICOMMERCIAL CS (COMM)/621/2025 12-11-2025 IBATRA BREWERIES AND[RAJEEV 9312279984 [R. TIWARI88@GMAI [08-11-2025
ISUIT DISTILLERIES PVT LTD VS [KUMAR L.COM
GOLDENLINE DEVELOPERS PVTITEWARI(P),
LTD
613 ICOMMERCIAL OMP (I)(COMM)/516/2025 [14-11-2025 KOTAK MAHINDRA BANK LTD VSRAVI 0958683230 JASSOCIATESRSGAR (11-11-2025
SUIT JAGCHANAN SINGH SHANKAR IG8@GMAIL.COM
IGARG
613 ICOMMERCIAL OMP (I)(COMM)/517/2025 [14-11-2025 IKOTAK MAHINDRA BANK LTD VSRAVI 9958683230 JASSOCIATESRSGAR |11-11-2025
ISUIT SANDEEP SHANKAR IG8 @GMAIL.COM
IGARG
613 ICOMMERCIAL OMP (I)(COMM)/515/2025 [14-11-2025 KOTAK MAHINDRA BANK LTD VSRAVI 0958683230 IJASSOCIATESRSGAR (11-11-2025
ISUIT SUKHWINDER SINGH SHANKAR IG8 @GMAIL.COM
IGARG
613 ICOMMERCIAL ICOUNTER CLAIM/46/2025 [17-11-2025 IM/S RLG SYSTEM INDIA PVT LTD AMAN 8088239187 IAMANTHUKRAL@O [17-11-2025
ISUIT VS GLOBAL WASTE SOLUTION [THUKRAL JUTLOOK.COM
613 ICOMMERCIAL CS (COMM)/633/2025 18-11-2025 IPUMA SE VS ASHOK KUMAR IGAUTAM 9999306881 [ELUDICATOIN.LEG [14-11-2025
ISUIT BHASIN IAL@OUTLOOK.COM
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613 ICOMMERCIAL OMP (I)(COMM)/537/2025 [19-11-2025 IAXIS BANK LTD VS VISHUN 0873347330 IMAYAMK_MAHAJA [14-11-2025
ISUIT IDAYAL 0401 IMAHAJAN INo5@YAHOO.COM
613 ICOMMERCIAL OMP (I)(COMM)/538/2025 [19-11-2025 IJAXIS BANK LTD VS NASEEM AMAYANK 0873347330 IMAYAMK_MAHAJA [14-11-2025
SUIT 9958 IMAHAJAN INo5@YAHOO.COM
613 ICOMMERCIAL OMP (I)(COMM)/541/2025 [19-11-2025 IAXIS BANK LTD VS GUDDU [MAYANK 09873347330 IMAYAMK_MAHAJA [14-11-2025
ISUIT IYADAV 4899 IMAHAJAN INo5@YAHOO.COM
613 ICOMMERCIAL OMP (I)(COMM)/542/2025 [19-11-2025 IJAXIS BANK LTD VS AMIT GOYALMAYANK 0873347330 IMAYAMK_MAHAJA [14-11-2025
SUIT IMAHAJAN INo5@YAHOO.COM
613 ICOMMERCIAL OMP (I)(COMM)/543/2025 [19-11-2025 IAXIS BANK LTD VS RAJESHMAYANK 09873347330 IMAYAMK_MAHAJA [14-11-2025
ISUIT IKUMAR SAH 1584 IMAHAJAN INoO5@YAHOO.COM
613 ICOMMERCIAL OMP (I)(COMM)/551/2025 [19-11-2025 IM/S CHOLAMANDA RAVI 9958683230 JASSOCIATESRSGAR [05-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8@GMAIL.COM
COMPANY LIMITED VS BEC ARG
SINGH
613 ICOMMERCIAL OMP (I)(COMM)/552/2025 [19-11-2025 M/S CHOLAMANDALAM|RAVI 9958683230 JASSOCIATESRSGAR [05-11-2025
ISUIT INVESTMENT AND FINANCE[SHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS ARG
SATYAPAL SINGH
613 ICOMMERCIAL OMP (I)(COMM)/553/2025 [19-11-2025 IM/S CHOLAMANDA RAVI 9958683230 JASSOCIATESRSGAR [05-11-2025
ISUIT INVESTMENT AND FINANCHESHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS NAVEEN|GARG
RATHEE
613 ICOMMERCIAL OMP (I)(COMM)/554/2025 [19-11-2025 M/S CHOLAMANDALAM[RAVI 0958683230 JASSOCIATESRSGAR [05-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS ARG
RAGHUVIR SINGH
613 ICOMMERCIAL OMP (I)(COMM)/555/2025 [19-11-2025 M/S CHOLAMANDA RAVI 9958683230 JASSOCIATESRSGAR [05-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS LABMA|GARG
IMOTORS
613 ICOMMERCIAL OMP (I)(COMM)/556/2025 [19-11-2025 M/S CHOLAMANDALAM[RAVI 0958683230 JASSOCIATESRSGAR [05-11-2025
SUIT INVESTMENT AND FINANCESHANKAR IG8@GMAIL.COM
ICOMPANY LIMITED VS RAHUL P [GARG
613 ICOMMERCIAL OMP (I)(COMM)/557/2025 [19-11-2025 M/S CHOLAMANDA RAVI 9958683230 JASSOCIATESRSGAR [05-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8 @GMAIL.COM
ICOMPANY LIMITED VS NAVEENGARG
RATHEE
613 ICOMMERCIAL OMP (I)(COMM)/558/2025 [19-11-2025 M/S CHOLAMANDALAM|RAVI 9958683230 IASSOCIATESRSGAR |05-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8@GMAIL.COM
COMPANY LIMITED VS SIDHIGARG
IVINAYAK TRANSPORT
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613 ICOMMERCIAL OMP (I)(COMM)/559/2025 [19-11-2025 IM/S CHOLAMANDALA 9958683230 IJASSOCIATESRSGAR |[13-11-2025
ISUIT INVESTMENT AND FINANCHESHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS SHREEGARG
ISHYAMAJI GOODS CARRERS
613 ICOMMERCIAL OMP (I)(COMM)/561/2025 [19-11-2025 IM/S CHOLAMANDA RAVI 0958683230 IJASSOCIATESRSGAR [06-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS ARVIND|GARG
KUMAR
613 ICOMMERCIAL OMP (I)(COMM)/562/2025 [19-11-2025 M/S CHOLAMANDA RAVI 9958683230 JASSOCIATESRSGAR [06-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS S ARG
IENTERPRISES
613 ICOMMERCIAL OMP (I)(COMM)/563/2025 [19-11-2025 M/S CHOLAMANDA RAVI 0958683230 IJASSOCIATESRSGAR [06-11-2025
SUIT INVESTMENT AND FINANCESHANKAR IG8@GMAIL.COM
COMPANY LIMITED VS ARG
[TRANSPORT SERVICE PROP RIP
613 ICOMMERCIAL OMP (I)(COMM)/565/2025 [19-11-2025 M/S CHOLAMANDALAM|RAVI 9958683230 JASSOCIATESRSGAR [06-11-2025
ISUIT INVESTMENT AND FINANCE[SHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS SHREEGARG
ISHYAMAJI GOODS CARRERS
613 ICOMMERCIAL OMP (I)(COMM)/564/2025 [19-11-2025 IM/S CHOLAMANDA RAVI 9958683230 JASSOCIATESRSGAR [13-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8@GMAIL.COM
COMPANY LIMITED VS JI ARG
ISINGH PUBLIC INTER COLLEGE
613 ICOMMERCIAL IEXECUTION 19-11-2025 STATE BANK OF INDIA VS [ADAITA 0999132159 IAKROUTADVOCATE|05-11-2025
ISUIT (COMM)/278/2025 PRADEEP SAH PROP OF M/SKUMAR @GMAIL.COM
ISONY MOTORS ROUT(P),
613 ICOMMERCIAL OMP (I)(COMM)/587/2025 [21-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 IADVOCATEASHOK.1{13-11-2025
ISUIT INDIA LIMITED \S} VIJAYBHARDWAJ(P), @GMAIL.COM
IPRAKASH MISHRA 5048
613 ICOMMERCIAL OMP (I)(COMM)/586/2025 [21-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 0013493108 IADVOCATEASHOK.1(13-11-2025
ISUIT INDIA LIMITED VS ROHIT TYAGIBHARDWAJ(P), @GMAIL.COM
6364
613 ICOMMERCIAL OMP (I)(COMM)/588/2025 [21-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 IADVOCATEASHOK.1[18-11-2025
ISUIT INDIA LIMITED VS GAURAVBHARDWAJ(P), @GMAIL.COM
[TOURS AND TRAVELS 6887
613 ICOMMERCIAL OMP (I)(COMM)/589/2025 [21-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 0013493108 IADVOCATEASHOK.118-11-2025
ISUIT INDIA LIMITED VS GAURAVBHARDWAJ(P), @GMAIL.COM
[TOURS AND TRAVELS 8001
613 ICOMMERCIAL OMP (I)(COMM)/590/2025 [21-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 JADVOCATEASHOK.118-11-2025
ISUIT INDIA LIMITED VS GAURAVBHARDWAJ(P), @GMAIL.COM
[TOURS AND TRAVELS 0917
613 ICOMMERCIAL OMP (I)(COMM)/591/2025 [21-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 IADVOCATEASHOK.118-11-2025
ISUIT INDIA LIMITED VS GAURAVBHARDWAJ(P), @GMAIL.COM
[TOURS AND TRAVELS 7909
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613 ICOMMERCIAL OMP (I)(COMM)/613/2025 [22-11-2025 IM/S CHOLAMANDALA 9958683230 IJASSOCIATESRSGAR [18-11-2025
ISUIT INVESTMENT AND FINANCHESHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS MOH|GARG
ICHAND BABU
613 ICOMMERCIAL OMP (I)(COMM)/612/2025 [22-11-2025 IM/S CHOLAMANDA RAVI 0958683230 IJASSOCIATESRSGAR [18-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS BRIJESH|GARG
KUMAR
613 ICOMMERCIAL OMP (I)(COMM)/611/2025 [22-11-2025 M/S CHOLAMANDALAM[RAVI 9958683230 IJASSOCIATESRSGAR [18-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS REDGARG
ISTAR KINGDOM ENTERPRISES
613 ICOMMERCIAL OMP (I)(COMM)/623/2025 [24-11-2025 IKOTAK MAHINDRA BANK LTD VSRAVI 0958683230 JASSOCIATESRSGAR [21-11-2025
SUIT VIKASH SHANKAR IG8@GMAIL.COM
IGARG
613 ICOMMERCIAL OMP (I)(COMM)/624/2025 [24-11-2025 M/S CHOLAMANDALAM|RAVI 9958683230 JASSOCIATESRSGAR [14-11-2025
ISUIT INVESTMENT AND FINANCE[SHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS JILAIGARG
ISINGH PUBLIC INTER COLLEGE
613 ICOMMERCIAL OMP (I)(COMM)/625/2025 [24-11-2025 IDFC FIRST BANK LTD VS [MAYANK 9873347330 IMAYAMK_MAHAJA [21-11-2025
ISUIT INUMAIR BHAVNAGRI NOORANI [MAHAJAN INo5@YAHOO.COM
613 ICOMMERCIAL OMP (I)(COMM)/626/2025 [24-11-2025 IDFC FIRST BANK LTD VS NAZIR [MAYANK 9873347330 IMAYAMK_MAHAJA [21-11-2025
ISUIT IKHAN 3289 IMAHAJAN INo5@YAHOO.COM
613 ICOMMERCIAL OMP (I)(COMM)/627/2025 [24-11-2025 IDFC FIRST BANK LTD VS NIRAJMAYANK 9873347330 IMAYAMK_MAHAJA [21-11-2025
ISUIT ISINGH 9085 IMAHAJAN INo5@YAHOO.COM
613 ICOMMERCIAL OMP (I)(COMM)/643/2025 [24-11-2025 M/S CHOLAMANDALAM[RAVI 0958683230 JASSOCIATESRSGAR [17-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8 @GMAIL.COM
ICOMPANY LIMITED VS KRISHAN|GARG
KUMAR
613 ICOMMERCIAL OMP (I)(COMM)/644/2025 [24-11-2025 M/S CHOLAMANDA RAVI 9958683230 JASSOCIATESRSGAR |[17-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8 @GMAIL.COM
ICOMPANY LIMITED VS RAKESH|GARG
KUMAR
613 ICOMMERCIAL OMP (I)(COMM)/646/2025 [24-11-2025 M/S CHOLAMANDALAM|RAVI 9958683230 JASSOCIATESRSGAR [17-11-2025
SUIT INVESTMENT AND FINANCESHANKAR IG8@GMAIL.COM
COMPANY LIMITED VS RAGHAV|GARG
SHARMA
613 ICOMMERCIAL OMP (I)(COMM)/648/2025 [24-11-2025 M/S CHOLAMANDA RAVI 9958683230 JASSOCIATESRSGAR [17-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS ARG
GAGANDEEP N
613 ICOMMERCIAL OMP (I)(COMM)/649/2025 [24-11-2025 M/S CHOLAMANDALAM[RAVI 9958683230 JASSOCIATESRSGAR [17-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8@GMAIL.COM
COMPANY LIMITED VS RAKIBGARG
IALI
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613 ICOMMERCIAL OMP (I)(COMM)/650/2025 [24-11-2025 IM/S CHOLAMANDALA 9958683230 JASSOCIATESRSGAR |17-11-2025
ISUIT INVESTMENT AND FINANCHESHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS ARG
SHUBHAM KUMAR
613 ICOMMERCIAL OMP (I)(COMM)/652/2025 [24-11-2025 IM/S CHOLAMANDALAM[RAVI 0958683230 IJASSOCIATESRSGAR [17-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8 @GMAIL.COM
COMPANY LIMITED VS [GARG
IMANDEEP KUMAR
613 ICOMMERCIAL OMP (I)(COMM)/622/2025 [24-11-2025 IKOTAK MAHINDRA BANK LTD VSRAVI 9958683230 IJASSOCIATESRSGAR [21-11-2025
ISUIT PARVEJ KHAN SHANKAR IG8 @GMAIL.COM
IGARG
613 ICOMMERCIAL OMP (I)(COMM)/656/2025 [26-11-2025 M/S CHOLAMANDA RAVI 0958683230 JASSOCIATESRSGAR [22-11-2025
SUIT INVESTMENT AND FINANCESHANKAR IG8@GMAIL.COM
COMPANY LIMITED VS SAJID|GARG
IKHAN
613 ICOMMERCIAL CS (COMM)/648/2025 26-11-2025 INETSARANG COMPUTER INC [RISHI 8826232692 IRISHI0009P@GMALI [24-11-2025
ISUIT ORS VS SUDHAKAR RAMAN AND[PRAKASH(P), IL.COM
OTHERS
613 ICOMMERCIAL OMP (I)(COMM)/655/2025 [26-11-2025 IM/S CHOLAMANDALAM[RAVI 9958683230 JASSOCIATESRSGAR [19-11-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG8@GMAIL.COM
COMPANY LIMITED VS |GARG
IMAHINDER SINGH
613 ICOMMERCIAL OMP (I)(COMM)/657/2025 [26-11-2025 M/S CHOLAMANDALAM|RAVI 9958683230 JASSOCIATESRSGAR [22-11-2025
ISUIT INVESTMENT AND FINANCE[SHANKAR IG8 @GMAIL.COM
ICOMPANY LIMITED VS VIKRAM|GARG
SINGH
613 ICOMMERCIAL EXECUTION 22-11-2025 IASHA ARORA VS M/S PS GLOBALPARAS 9810600656 IPARASAGGARWALA[20-11-2025
ISUIT (COMM)/280/2025 CONSUMER HEALTHCARE PVTAGGARWAL(P), DV@GMAIL.COM
LTD
613 ICOMMERCIAL OMP (I)(COMM)/687/2025 [27-11-2025 M/S CHOLAMANDALAM[RAVI 0958683230 JASSOCIATESRSGAR [25-11-2025
SUIT INVESTMENT AND FINANCE COSHANKAR IG8@GMAIL.COM
ILTD VS LALIT KUMAR IGARG
613 ICOMMERCIAL OMP (I)(COMM)/688/2025 [27-11-2025 M/S CHOLAMANDALAM|RAVI 9958683230 JASSOCIATESRSGAR [25-11-2025
ISUIT INVESTMENT AND FINANCE COSHANKAR IG8 @GMAIL.COM
LTD VS CHHINDA J IGARG
613 ICOMMERCIAL OMP (I)(COMM)/679/2025 [27-11-2025 IAXIS BANK LTD VS MOHDMAYANK 0873347330 IMAYAMK_MAHAJA [22-11-2025
SUIT IRIHAN 7729 IMAHAJAN INo5@YAHOO.COM
613 ICOMMERCIAL OMP (I)(COMM)/680/2025 [27-11-2025 IAXIS BANK LTD VS |MAYANK 9873347330 IMAYAMK_MAHAJA [22-11-2025
ISUIT IPUSHPENDRA 4434 IMAHAJAN INo5@YAHOO.COM
613 ICOMMERCIAL OMP (I)(COMM)/683/2025 [27-11-2025 M/S CHOLAMANDALAM[RAVI 9958683230 JASSOCIATESRSGAR [26-11-2025
ISUIT INVESTMENT AND FINANCE COSHANKAR IG8@GMAIL.COM
LTD VS MAHBUB IGARG
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613 ICOMMERCIAL OMP (I)(COMM)/684/2025 [27-11-2025 9958683230 IJASSOCIATESRSGAR [26-11-2025
ISUIT INVESTMENT AND FINANCE COSSHANKAR IG8 @GMAIL.COM
ILTD VS MOHAMMAD TARIF ARG
613 ICOMMERCIAL OMP (I)(COMM)/685/2025 [27-11-2025 IM/S CHOLAMANDA RAVI 0958683230 IJASSOCIATESRSGAR [26-11-2025
SUIT INVESTMENT AND FINANCE COSHANKAR IG8@GMAIL.COM
ILTD VS VK CONSTRUCTION ARG
613 ICOMMERCIAL OMP (I)(COMM)/686/2025 [27-11-2025 M/S CHOLAMANDA RAVI 9958683230 JASSOCIATESRSGAR [25-11-2025
ISUIT INVESTMENT AND FINANCE COSHANKAR IG8 @GMAIL.COM
ILTD VS NADEEM W ARG
613 ICOMMERCIAL OMP (I)(COMM)/678/2025 [27-11-2025 JAXIS BANK LTD VS RAKESHMAYANK 0873347330 IMAYAMK_MAHAJA [22-11-2025
ISUIT IBABU 4429 IMAHAJAN INo5@YAHOO.COM
613 ICOMMERCIAL IOMP (I)(COMM)/696/2025 [28-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 IADVOCATEASHOK.1[22-11-2025
ISUIT INDIA LIMITED VS RADADIYABHARDWAJ(P), @GMAIL.COM
IAKASH POPATBHAI 8143
613 ICOMMERCIAL CS (COMM)/654/2025 28-11-2025 ICICI BANK LTD VS M/S DHARIKUNAL 9811191050 ISATISH@KLFINDIA.[22-11-2025
ISUIT ICONTRACTORS [KUMAR(P), ICOM
613 ICOMMERCIAL IOMP (I)(COMM)/690/2025 [28-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 IADVOCATEASHOK.1[22-11-2025
ISUIT INDIA LIMITED VS AAMERBHARDWAJ(P), @GMAIL.COM
IMUSHTAQUE 2648
613 ICOMMERCIAL OMP (I)(COMM)/691/2025 [28-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 IADVOCATEASHOK.1[22-11-2025
ISUIT INDIA LIMITED VS AMANBHARDWAJ(P), @GMAIL.COM
KUMAR 4543
613 ICOMMERCIAL OMP (I)(COMM)/692/2025 [28-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 0013493108 JADVOCATEASHOK.1[22-11-2025
ISUIT INDIA LIMITED VS AMANBHARDWAJ(P), @GMAIL.COM
IVISHNOI 6245
613 ICOMMERCIAL OMP (I)(COMM)/693/2025 [28-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 IADVOCATEASHOK.1[22-11-2025
ISUIT INDIA LIMITED VS BHARDWAJ(P), @GMAIL.COM
IDHARAMVEER B 1005
613 ICOMMERCIAL OMP (I)(COMM)/694/2025 [28-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 0013493108 JADVOCATEASHOK.1[22-11-2025
ISUIT INDIA LIMITED VS GOJIYABHARDWAJ(P), @GMAIL.COM
IVIPUL 0079
613 ICOMMERCIAL OMP (I)(COMM)/695/2025 [28-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 JADVOCATEASHOK.1[22-11-2025
ISUIT INDIA LIMITED VS KRISHNABHARDWAJ(P), @GMAIL.COM
KANT RAI 0104
613 ICOMMERCIAL OMP (I)(COMM)/697/2025 [28-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 JADVOCATEASHOK.1[22-11-2025
ISUIT INDIA LIMITED VS PRINCEBHARDWAJ(P), @GMAIL.COM
KUMAR TRIPATHI 0707
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613 ICOMMERCIAL OMP (I)(COMM)/715/2025 [29-11-2025 [TOYOTA FINANCIAL SERVICESRAHUL 0013493108 IADVOCATEASHOK.1[27-11-2025
ISUIT INDIA LIMITED VS INDRAJEETBHARDWAJ(P), @GMAIL.COM
INIRANJAN MALI 1159
613 ICOMMERCIAL OMP (I)(COMM)/708/2025 [29-11-2025 IJAXIS BANK LTD VS RAVINDRAMAYANK 0873347330 IMAYAMK_MAHAJA [22-11-2025
SUIT 5574 IMAHAJAN INo5@YAHOO.COM
613 ICOMMERCIAL OMP (I)(COMM)/716/2025 [29-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 0013493108 IADVOCATEASHOK.1[27-11-2025
ISUIT INDIA LIMITED VS ANANDABHARDWAJ(P), @GMAIL.COM
ISHANKAR PATIL 3086
613 ICOMMERCIAL OMP (I)(COMM)/709/2025 [29-11-2025 IJAXIS BANK LTD VS ATUL KUMARMAYANK 0873347330 IMAYAMK_MAHAJA [22-11-2025
SUIT 9344 IMAHAJAN INo5@YAHOO.COM
613 ICOMMERCIAL OMP (I)(COMM)/710/2025 [29-11-2025 IAXIS BANK LTD VS VINOD 0482 [MAYANK 09873347330 IMAYAMK_MAHAJA [22-11-2025
ISUIT IMAHAJAN INoO5@YAHOO.COM
613 ICOMMERCIAL OMP (I)(COMM)/718/2025 [29-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 JADVOCATEASHOK.1[27-11-2025
ISUIT INDIA LIMITED VS CHETANBHARDWAJ(P), @GMAIL.COM
[TOURS AND TRAVELS 2778
613 ICOMMERCIAL OMP (I)(COMM)/714/2025 [29-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 0013493108 IADVOCATEASHOK.1[27-11-2025
ISUIT INDIA LIMITED VS ANIRUDHBHARDWAJ(P), @GMAIL.COM
ISINGH CHAUHAN 8163
613 ICOMMERCIAL OMP (I)(COMM)/717/2025 [29-11-2025 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 IADVOCATEASHOK.1[27-11-2025
ISUIT INDIA LIMITED VS BHARATIBHARDWAJ(P), @GMAIL.COM
IMOTIRAM PATIL 1409
613 ICOMMERCIAL IOMP (I)(COMM)/689/2025 [28-11-2025 IAARADHYA PANDEY VS MAHIPAL[BHASKAR 0818785172 BHASKAR@SNSCO.I|24-11-2025
ISUIT SUBRAMANTIA IN
IM
49 ISH. GAUTAM|SOUTH- 614 JARBITRATION OMP (COMM.)/19/2025 01-11-2025 IUNION OF INDIA VS SUPIRIORMR. 0871429234 UVKMAAN.ADVOCAT [14.10.2025
IMANAN, DISTRICTWEST IAIRCON PVT LTD AND ORS VETENDER KR. [E@GMAIL.COM
JUDGE, IMAAN
ICOMMERCIAL
ICOURT-03 614 IARBITRATION OMP (I)(COMM.)/347/2025 |01-11-2025 TOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1[15.10.2025
INDIA LIMITED VS RAHULBHARDWAJ @GMAIL.COM
IDADABHAU BHUJBAL 4735
614 JARBITRATION OMP (I)(COMM.)/348/2025 [01-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[15.10.2025
INDIA LIMITED VS SANGITABHARDWAJ @GMAIL.COM
ISHASHANK MORE 7360
614 JARBITRATION OMP (I)(COMM.)/349/2025 |01-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[15.10.2025
INDIA LIMITED VS SHUBHAMBHARDWAJ @GMAIL.COM
IAWANA 0611
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614 ARBITRATION OMP (I)(COMM.)/350/2025 |01-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1[15.10.2025
INDIA LIMITED VS PREETIBHARDWAJ [@GMAIL.COM
SHARMA 9277

614 ICOMMERCIAL SUIT CS (COMM)/591/2025 01-11-2025 [UPGRID SOLUTION PRIVATEMS. KRITIKA9643008880 ICONTACT@AAALEG[29.10.2025
ILIMITED VS MOHD AFZAL [TUTEJA JAL.PRO

614 ICOMMERCIAL SUIT CS (COMM)/592/2025 01-11-2025 UPGRID SOLUTION PVT LTD VSMS. KRITIKA9643008880 ICONTACT@AAALEG[]29.10.2025
ISHADAB TUTEJA JAL.PRO

614 ICOMMERCIAL SUIT CS (COMM)/593/2025 01-11-2025 [UPGRID SOLUTION PVT LTD VSMS. KRITIKA/9643008880 ICONTACT@AAALEG[29.10.2025
IDEEPANSHU KASANA [TUTEJA JAL.PRO

614 ICOMMERCIAL SUIT CS (COMM)/594/2025 01-11-2025 UPGRID SOLUTION PVT LTD VSMS. KRITIKA9643008880 ICONTACT@AAALEG]29.10.2025
IMOHD GULZAR TUTEJA JAL.PRO

614 ICOMMERCIAL SUIT CS (COMM)/595/2025 01-11-2025 [UPGRID SOLUTION PVT LTD VSMS. KRITIKA9643008880 ICONTACT@AAALEG(29.10.2025
IANKUSH RATHI [TUTEJA JAL.PRO

614 ICOMMERCIAL SUIT CS (COMM)/596/2025 01-11-2025 UPGRID SOLUTION PRIVATEMS. KRITIKA9643008880 ICONTACT@AAALEG]29.10.2025
ILIMITED VS SHIKSHA SINGH TUTEJA JAL.PRO

614 ICOMMERCIAL SUIT CS (COMM)/597/2025 01-11-2025 [UPGRID SOLUTION PRIVATEMS. KRITIKA9643008880 ICONTACT@AAALEG[29.10.2025
LIMITED VS PREETI TUTEJA JAL.PRO

614 ICOMMERCIAL SUIT CS (COMM)/598/2025 01-11-2025 [UPGRID SOLUTION PRIVATEMS. KRITIKA9643008880 ICONTACT@AAALEG[29.10.2025
ILIMITED VS SAURAV KUMAR TUTEJA JAL.PRO

614 ICOMMERCIAL SUIT CS (COMM)/599/2025 01-11-2025 [UPGRID SOLUTIONS PVT LTD VSMS. KRITIKA9643008880 ICONTACT@AAALEG[29.10.2025
ISOM KUMAR YADAV TUTEJA JAL.PRO

614 ICOMMERCIAL SUIT CS (COMM)/600/2025 01-11-2025 ISAPNA INTERIOR VS SMART CHIPMR. AMIT9810591404 IAMLAWASSOCIATE [31.10.2025
[PVT LTD KUMAR 52020 @GMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/604/2025 03-11-2025 IPUMA SE VS VINOD KUMAR IMR. GAUTAM(9999093893 I[ELUDICATION.LEG [31.10.2025

BHASIN AL@OUTLOOK.COM
614 ICOMMERCIAL SUIT CS (COMM)/605/2025 03-11-2025 IPUMA SE VS ASHOK KUMAR IMR. GAUTAM99999093893 IELUDICATION.LEG [31.10.2025
BHASIN AL@OUTLOOK.COM
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614 ARBITRATION OMP (I)(COMM.)/360/2025 [04-11-2025 IKOTAK MAHINDRA BANK LTD VS 9911883595 JASSOCIATESRSGAR [28.10.2025
IANKIT SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/361/2025 [04-11-2025 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883595 JASSOCIATESRSGAR [28.10.2025
IAMAR DEEP SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/362/2025 [04-11-2025 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883595 JASSOCIATESRSGAR [28.10.2025
JAGVIR SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/371/2025 [04-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [01.11.2025
IAND FINANCE CO. LTD. VS ROHITISHANKAR IG1@GMAIL.COM
ISHARMA

614 JARBITRATION OMP (I)(COMM.)/372/2025 [04-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR |01.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IG1i@GMAIL.COM
IROHTASH K

614 JARBITRATION OMP (I)(COMM.)/373/2025 [04-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR (01.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IG1@GMAIL.COM
IDHRUV H

614 JARBITRATION OMP (I)(COMM.)/374/2025 [04-11-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 IJASSOCIATESRSGAR |01.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IGi@GMAIL.COM
INETWORK ROADLINES

614 JARBITRATION OMP (I)(COMM.)/375/2025 [04-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR (01.11.2025
JAND FINANCE CO. LTD. VS AMARISHANKAR IG1@GMAIL.COM
KUMAR

614 ARBITRATION OMP (I)(COMM.)/376/2025 [04-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [01.11.2025
JAND FINANCE CO. LTD. VS ARSADSHANKAR IGi@GMAIL.COM
H

614 JARBITRATION OMP (I)(COMM.)/377/2025 [04-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR |01.11.2025
IAND FINANCE CO. LTD VSSHANKAR IGi@GMAIL.COM
RAGHUVEER SINGH

614 JARBITRATION OMP (I)(COMM.)/378/2025 [04-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1(01.11.2025
INDIA LTD VS KAMALJEET SINGH[BHARDWAJ @GMAIL.COM

614 IEXECUTION EXECUTION 06-11-2025 ISUBHASH CHANDER VS DDA IMR. VINOD|9891081919 IVINOKHANNA 24 @[24.09.2025

(COMM.)/257/2025 KHANNA REDIFFMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/391/2025 [06-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [14.10.2025
JAND FIN. CO. LTD VS SIDHANT|SHANKAR IG1@GMAIL.COM
I[ENTERPRISES
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614 ARBITRATION OMP (I)(COMM.)/392/2025 [06-11-2025 CHOLAMANDALAM INVESTMENT] 9911883595 JASSOCIATESRSGAR [14.10.2025
JAND FIN. CO. LTD VS ASHOK R SHANKAR IGi@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/393/2025 [06-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [14.10.2025
IAND FIN. CO. LTD VS KUSUM|SHANKAR IG1@GMAIL.COM
LATA

614 JARBITRATION IOMP (I)(COMM.)/394/2025 [06-11-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IJASSOCIATESRSGAR |[14.10.2025
JAND FIN. CO. LTD VS AJAY B SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/395/2025 [06-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [14.10.2025
JAND FIN. CO. LTD VS ANIL O SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/396/2025 [06-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [14.10.2025
IJAND FIN. CO. LTD VS PARVESH K [SHANKAR IG1i@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/397/2025 [06-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR (14.10.2025
JAND FIN. CO. LTD VS YASHPAL R [SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/398/2025 [06-11-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 IJASSOCIATESRSGAR [14.10.2025
IAND FIN. CO. LTD VS NETWORKSHANKAR IGi@GMAIL.COM
IROADLINES

614 JARBITRATION OMP (I)(COMM.)/413/2025 [07-11-2025 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[31.10.2025
INDIA LTD VS SADIK KHAN BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/414/2025 [07-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[31.10.2025
INDIA LIMITED VSBHARDWAJ @GMAIL.COM
IDHARMENDRA SINGH

614 JARBITRATION OMP (I)(COMM.)/415/2025 [07-11-2025 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[31.10.2025
INDIA LIMITED VS SACHIN J BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/416/2025 [|07-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[31.10.2025
INDIA LIMITED VS SUDHIRBHARDWAJ @GMAIL.COM
IKHUBU RATHOD

614 JARBITRATION OMP (I)(COMM.)/417/2025 [07-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[31.10.2025
INDIA LIMITED VS SEEMA BANO [BHARDWAJ @GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/418/2025 [|07-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[31.10.2025
INDIA LIMITED VS RANIBHARDWAJ @GMAIL.COM
RAJPOOT
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614 JARBITRATION OMP (I)(COMM.)/419/2025 [07-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[31.10.2025
INDIA LIMITED VS SANGEETABHARDWAJ @GMAIL.COM
CHOUDHARY

614 JARBITRATION OMP (I)(COMM.)/420/2025 [07-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IJASSOCIATESRSGAR [10.10.2025
IAND FIN. CO. LTD VS SONU D SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/421/2025 [07-11-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IJASSOCIATESRSGAR [10.10.2025
IJAND FIN. CO. LTD VS NITIN S SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/422/2025 |07-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [10.10.2025
IAND FIN. CO. LTD VS VINODSHANKAR IG1@GMAIL.COM
IVERMA

614 JARBITRATION OMP (I)(COMM.)/423/2025 [07-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IJASSOCIATESRSGAR [10.10.2025
IJAND FIN. CO. LTD VS VISHALR |[SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/424/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [10.10.2025
IJAND FINANCE CO. LTD. VS SUMITISHANKAR IG1@GMAIL.COM
IKUMAR AHLAWAT

614 JARBITRATION OMP (I)(COMM.)/425/2025 [10-11-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 JASSOCIATESRSGAR [05.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IGi@GMAIL.COM
CHANDER KANT

614 JARBITRATION OMP (I)(COMM.)/426/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IG1@GMAIL.COM
ISURAJMAL R

614 JARBITRATION OMP (I)(COMM.)/427/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IG1@GMAIL.COM
IVIKRAM SINGH

614 JARBITRATION OMP (I)(COMM.)/454/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
JAND FIN. CO. LTD VS PRATAPSHANKAR IGi@GMAIL.COM
ISINGH

614 JARBITRATION OMP (I)(COMM.)/455/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
IAND FIN. CO. LTD VS ABDULSHANKAR IG1@GMAIL.COM
GAFFAR

614 JARBITRATION OMP (I)(COMM.)/456/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
JAND FIN. CO. LTD VS BALWANISHANKAR IGi@GMAIL.COM
ISINGH

614 JARBITRATION OMP (I)(COMM.)/457/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
JAND FIN. CO. LTD VS MONU R SHANKAR IG1@GMAIL.COM
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614 ARBITRATION OMP (I)(COMM.)/458/2025 [10-11-2025 CHOLAMANDALAM INVESTMENT] 9911883595 JASSOCIATESRSGAR [05.11.2025
JAND FIN. CO. LTD VS RAM|ISHANKAR IGi@GMAIL.COM
IMEHAR R

614 JARBITRATION OMP (I)(COMM.)/459/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IJASSOCIATESRSGAR [05.11.2025
AND FIN. CO. LTD VSSHANKAR IG1@GMAIL.COM
RAMESHWAR D

614 JARBITRATION OMP (I)(COMM.)/460/2025 [10-11-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
JAND FIN. CO. LTD VS RAHUL J SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/461/2025 [10-11-2025 CHOLACHOLAMANDALAM IMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
INVESTMENT AND FIN. CO. LTDISHANKAR IGi@GMAIL.COM
IVS SURESH KHAN

614 JARBITRATION OMP (I)(COMM.)/462/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
IAND FIN. CO. LTD VS MUKESH A [SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/463/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
JAND FIN. CO. LTD VS BALWINDERSHANKAR IGi@GMAIL.COM
ISINGH

614 JARBITRATION OMP (I)(COMM.)/464/2025 [10-11-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 JASSOCIATESRSGAR [05.11.2025
IAND FIN. CO. LTD VS BALWINDER[SHANKAR IGi@GMAIL.COM
SINGH

614 JARBITRATION OMP (I)(COMM.)/465/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
JAND FIN. CO. LTD VS VISHALSHANKAR IG1@GMAIL.COM
IDHIMAN

614 JARBITRATION OMP (I)(COMM.)/466/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
JAND FIN. CO. LTD VS NAVEENSHANKAR IGi@GMAIL.COM
[TRADERS

614 JARBITRATION OMP (I)(COMM.)/467/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
JAND FIN. CO. LTD VS SHREESHANKAR IGi@GMAIL.COM
SHYAM TRANSPORT SERVICE

614 JARBITRATION OMP (I)(COMM.)/468/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
JAND FIN. CO. LTD VS BIRBALH |SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/469/2025 [10-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
JAND FIN. CO. LTD VS KAMLESH|SHANKAR IGi@GMAIL.COM
IYADAV

614 JARBITRATION OMP (I)(COMM.)/475/2025 [11-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
IAND FINANCE CO. LTD VSSHANKAR IG1@GMAIL.COM
IDHARM PAL
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614 JARBITRATION OMP (I)(COMM.)/476/2025 [11-11-2025 ICHOLAMANDALAM INVESTMENT] 0911883595 JASSOCIATESRSGAR [05.11.2025
JAND FINANCE CO. LTD VS PAYALISHANKAR IGi@GMAIL.COM
IAGGARWAL

614 JARBITRATION OMP (I)(COMM.)/477/2025 [11-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IJASSOCIATESRSGAR [05.11.2025
IAND FINANCE CO. LTD VSSHANKAR IG1@GMAIL.COM
ISARVESH P

614 JARBITRATION OMP (I)(COMM.)/478/2025 [11-11-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
JAND FINANCE CO. LTD VSSHANKAR IGi@GMAIL.COM
IBECHAN SINGH

614 JARBITRATION OMP (I)(COMM.)/479/2025 [11-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [05.11.2025
IAND FINANCE CO. LTD VSSHANKAR IG1@GMAIL.COM
IPARDEEP SINGH

614 JARBITRATION OMP (I)(COMM.)/480/2025 [11-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[31.10.2025
INDIA LTD VS PARAG BHAWNANIBHARDWAJ (@GMAIL.COM
0661

614 JARBITRATION OMP (I)(COMM.)/481/2025 [11-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHULB376049807 JADVOCATEASHOK.1[31.10.2025
INDIA LIMITED VS SONU KUMAR [BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/482/2025 [11-11-2025 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[31.10.2025
INDIA LIMITED VS ASHUTOSHBHARDWAJ (@GMAIL.COM
IKUMAR PATHAK

614 JARBITRATION OMP (I)(COMM.)/483/2025 [11-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[31.10.2025
INDIA LIMITED VS MOHD ATIFBHARDWAJ @GMAIL.COM
IAHMAD

614 JARBITRATION OMP (I)(COMM.)/484/2025 [11-11-2025 BMW INDIA FINANCIALJMR. RAHUL8376049807 IADVOCATEASHOK.1[31.10.2025
SERVICES PVT LTD VS MUTATIOBHARDWAJ @GMAIL.COM
[TECHNOLOGIES PRIVATH
LIMITED

614 JARBITRATION OMP (I)(COMM.)/485/2025 [11-11-2025 BMW INDIA FINANCIAL/MR. RAHUL8376049807 IADVOCATEASHOK.1|01.11.2025
SERVICES PVT LTD VS VVPBHARDWAJ @GMAIL.COM
IBUSINESS LOGISTICS PRIVATE
LIMITED

614 ARBITRATION OMP (I)(COMM.)/486/2025 [11-11-2025 BMW INDIA FINANCIALMR. RAHULB376049807 IADVOCATEASHOK.1/01.11.2025
SERVICES PVT LTD VS BENENGGBHARDWAJ @GMAIL.COM
IDESIGN AND MANUFACTURING
IPRIVATE LIMITED

614 JARBITRATION OMP (I)(COMM.)/487/2025 [11-11-2025 BMW INDIA FINANCIALJMR. RAHUL8376049807 IADVOCATEASHOK.1|01.11.2025
ISERVICES PVT LTD VS SUSHMITABHARDWAJ @GMAIL.COM
ISAHA

614 JARBITRATION OMP (I)(COMM.)/488/2025 [11-11-2025 BMW INDIA FINANCIALJMR. RAHUL8376049807 JADVOCATEASHOK.1(01.11.2025
SERVICES PVT LTD VS SNEHITIBHARDWAJ @GMAIL.COM
IBANSAL
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614 ICOMMERCIAL SUIT CS (COMM)/614/2025 11-11-2025 PUNJAB NATIONAL BANK VSMR VED|9711900673 IVSRADVISIORS@G [31.10.2025
INEELAM MAHAYACH [PRAKASH IMAIL.COM
614 [EXECUTION EXECUTION 12-11-2025 STATE BANK OF INDIA VSMR. A.K. ROUT 9999132159 JAKROUTADVOCATE|05.11.2025
(COMM.)/261/2025 [IRAVINDER NATH DWIVEDI @GMAIL.COM
614 IEXECUTION EXECUTION 12-11-2025 IUGRO CAPITAL LTD VSMR. RAJIV|9810318803 ILEAGUMDELHI@G [06.11.2025
(COMM.)/262/2025 IGANGATIKA TECHNOLOGIES PVIINARAYAN IMAIL.COM
LTD
614 JARBITRATION OMP (I)(COMM.)/503/2025 [12-11-2025 JAXIS BANK LTD VS KAPIL DIXIT [MR. MAYANK9873347330 IMAYANK_MAHAJA |06.11.2025
IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/504/2025 [12-11-2025 IAXIS BANK LTD VS MRS PRACHI [MR. MAYANK9873347330 IMAYANK_MAHAJA [06.11.2025
IMAHAJAN INoO5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/505/2025 [12-11-2025 IAXIS BANK LTD VS NEELAM [MR. MAYANK9873347330 IMAYANK_MAHAJA |06.11.2025
GUPTA IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/506/2025 [12-11-2025 IAXIS BANK LTD VS SATVINDARMR. MAYANK9873347330 IMAYANK_MAHAJA [30.10.2025
SINGH IMAHAJAN INo5@YAHOO.COM
614 ICOMMERCIAL SUIT CS (COMM)/619/2025 12-11-2025 IAJAY ENTERPRISES VS TRAVELMS. PAYALi9868045019 IADVPAYALJAIN@G [30.10.2025
ISURE JAIN IMAIL.COM
614 [EXECUTION EXECUTION 13-11-2025 SUNDARAM FINANCE LTD VSMS. MANISHA8826750777 IMANISHABARUAHL|06.11.2025
(COMM.)/265/2025 ISUNIL SHARMA BARUAH IEGAL@GMAIL.COM
614 JARBITRATION OMP (I)(COMM.)/510/2025 [13-11-2025 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883595 JASSOCIATESRSGAR |11.11.2025
ISUDESH KUMAR SHANKAR IGi@GMAIL.COM
614 JARBITRATION OMP (I)(COMM.)/511/2025 [13-11-2025 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883595 JASSOCIATESRSGAR (11.11.2025
IHARINDER PAL SINGH SHANKAR IGi@GMAIL.COM
614 JARBITRATION OMP (I)(COMM.)/527/2025 [15-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR (11.11.2025
JAND FIN CO. LTD VS VIJAY PALSHANKAR IGi@GMAIL.COM
ISINGH
614 ICOMMERCIAL SUIT CS (COMM)/627/2025 15-11-2025 [UPGRID SOLUTIONS PVT LTD VSMS. KRITIKA/9643008880 ICONTACT@AAALEG|08.11.2025
ISANJAY NAGAR TUTEJA IAL.PRO
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614 ICOMMERCIAL SUIT CS (COMM)/630/2025 15-11-2025 SATYA NARAYAN SHARMA VSMR. ASHISH/9999468603 JASHISHCHAUHAN [06.11.2025
[TATA PROJECTS LIMITED ICHAUHAN @AKASSOCIATES.O
RG.IN
614 [EXECUTION EXECUTION 17-11-2025 IAYUSH VS SM PERFECTMR. MANOJ[7827052969 ADV.MANOJ18@GM [11.11.2025
(COMM.)/272/2025 ISOLUTIONS PVT LTD KUMAR JAIL.COM
614 ICOMMERCIAL SUIT CS (COMM)/631/2025 17-11-2025 [PUMA SE VS ASHOK KUMAR IMR. GAUTAM9999093893 [ELUDICATION.LEG |[11.11.2025
BHASIN AL@OUTLOOK.COM
614 [EXECUTION EXECUTION 18-11-2025 SAURABH CHADHA VS CLOUDMR. LUCKY|9718479020 JADV.NIKHILDAHIY [11.11.2025
(COMM.)/275/2025 INFOTECH PVT LTD SHARMA A@GMAIL.COM
614 IEXECUTION [EXECUTION 18-11-2025 IKOTAK MAHINDRA BANK LTD VSIMR.  ARVIND|9811317311 IADVOCATEARVIND (14.11.2025
(COMM.)/276/2025 IANIL KUMAR IGUPTA IGUPTA@GMAIL.CO
IM
614 ICOMMERCIAL SUIT CS (COMM)/634/2025 18-11-2025 ICANARA BANK VS RAJU IMR. ASHOK|9560396555 [KAKKARASHOK@R [17.11.2025
KUMAR IEDIFFMAIL.COM
614 ICOMMERCIAL SUIT CS (COMM)/635/2025 18-11-2025 CANARA BANK VS MANUMR. ASHOK|9560396555 KAKKARASHOK@R [17.11.2025
IMANCHANDA KUMAR I[EDIFFMAIL.COM
614 JARBITRATION OMP (I)(COMM.)/544/2025 [19-11-2025 IJAXIS BANK LTD VS ANUJ TYAGIMR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
3160 IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/545/2025 [19-11-2025 IJAXIS BANK LTD VS KRISHAN PAL [MR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/546/2025 [19-11-2025 IAXIS BANK LTD VSMR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
IVASHIMUDDIN IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/566/2025 [19-11-2025 IJAXIS BANK LTD VS BANTI IMR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/567/2025 [19-11-2025 IAXIS BANK LTD VS RAM BHOOLIMR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
SINGH IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/568/2025 [19-11-2025 IAXIS BANK LTD VS MANPREETMR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
KAUR IMAHAJAN INo5@YAHOO.COM
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614 JARBITRATION OMP (I)(COMM.)/569/2025 [19-11-2025 IAXIS BANK LTD VS ALOK 0873347330 IMAYANK_MAHAJA [15.09.2025
IMISHRA IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/570/2025 [19-11-2025 IJAXIS BANK LTD VS KALI BUXMR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
ISINGH IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/571/2025 [19-11-2025 IAXIS BANK LTD VS BIRENDRA [MR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
SINGH IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/572/2025 [19-11-2025 JAXIS BANK LTD VS VIBHOR [MR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
IAGARWAL IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/573/2025 [19-11-2025 IAXIS BANK LTD VS AMARJEET [MR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
IPUNIA IMAHAJAN INoO5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/574/2025 [19-11-2025 IJAXIS BANK LTD VS JAI SHREEMR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
IBALAJI LOGISTICS IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/575/2025 [19-11-2025 IAXIS BANK LTD VS NENA RAM |MR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/576/2025 [19-11-2025 IAXIS BANK LTD VS DEEPMR. MAYANKO9873347330 IMAYANK_MAHAJA [15.09.2025
INARAYAN PAL IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/577/2025 [19-11-2025 IAXIS BANK LTD VS YOGENDRAMR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
TYAGI IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/578/2025 [19-11-2025 IAXIS BANK LTD VS AYUSH GUPTAMR. MAYANK/9873347330 IMAYANK_MAHAJA [15.09.2025
IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/579/2025 [19-11-2025 IAXIS BANK LTD VS PRIYANKA [MR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
ISINGH IMAHAJAN INo5@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/580/2025 [19-11-2025 IAXIS BANK LTD VS RAHUL [MR. MAYANK9873347330 IMAYANK_MAHAJA [15.09.2025
IKASHYAP IMAHAJAN INo5@YAHOO.COM
614 ICOMMERCIAL SUIT CS (COMM)/638/2025 19-11-2025 [UNDER ARMOUR INC VS ASHOKMR. GAUTAM/9999093893 [ELUDICATION.LEG [11.11.2025
KUMAR BHASIN AL@OUTLOOK.COM|
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614 ICOMMERCIAL SUIT CS (COMM)/640/2025 19-11-2025 RELIANCE PROJECTS AND| 8284828419 JADVANKITDAHIYA [17.11.2025
IPROPERTY MANAGEMENTSDAHIYA @GMAIL.COM
ISERVICES LTD VS SATBIR SINGH]
[YADAV

614 JARBITRATION OMP (I)(COMM.)/605/2025 [21-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[17.11.2025
INDIA LTD VS HANEEF SABBEER [BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/606/2025 [21-11-2025 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1{11.11.2025
INDIA LIMITED VS RITU JAIN BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/607/2025 [21-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1[13.11.2025
INDIA LIMITED VS MANIBHARDWAJ @GMAIL.COM
INANDWANI

614 JARBITRATION OMP (I)(COMM.)/608/2025 [21-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[13.11.2025
INDIA LIMITED VS ARJUN SINGH BHARDWAJ (@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/609/2025 [21-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHULB376049807 JADVOCATEASHOK.111.11.2025
INDIA LIMITED VS GAURAVIBHARDWAJ @GMAIL.COM
[TOURS AND TRAVELS

614 JARBITRATION OMP (I)(COMM.)/610/2025 [21-11-2025 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[11.11.2025
INDIA LIMITED VS GAURAVIBHARDWAJ (@GMAIL.COM
[TOURS AND TRAVELS

614 JARBITRATION CS (COMM)/643/2025 21-11-2025 CANARA BANK VS MANISHMR. SUMIT|9873245548 IVIRMANILAWCO@ [17.11.2025
CHANDRA IVIRMANI IGMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/614/2025 [22-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR (17.11.2025
JAND FINANCE CO. LTD. VS ABIDAISHANKAR IGi@GMAIL.COM
M

614 JARBITRATION OMP (I)(COMM.)/615/2025 [22-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [17.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IGi@GMAIL.COM
IPRITHPAL SINGH

614 JARBITRATION OMP (I)(COMM.)/616/2025 [22-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR (17.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IG1@GMAIL.COM
IMAHAVIR V

614 JARBITRATION OMP (I)(COMM.)/617/2025 [22-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR (17.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IGi@GMAIL.COM
ISURESH KUMAR

614 JARBITRATION IOMP (I)(COMM.)/618/2025 [22-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR (17.11.2025
IAND FINANCE CO. LTD. VS KARAN|SHANKAR IG1@GMAIL.COM
ISINGH




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

614 JARBITRATION OMP (I)(COMM.)/619/2025 [22-11-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR |17.11.2025
JAND FINANCE CO. LTD. VSSHANKAR IGi@GMAIL.COM
GANGA RAGHAV

614 JARBITRATION OMP (I)(COMM.)/620/2025 [22-11-2025 IM/S CHOLAMANDALAM[MR. RAVI9911883595 JASSOCIATESRSGAR (17.11.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
ILTD. VS PRD TRAVEL

614 JARBITRATION OMP (I)(COMM.)/621/2025 [22-11-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR |17.11.2025
JAND FINANCE CO. LTD. VS RANAISHANKAR IGi@GMAIL.COM
ICONTRACTOR

614 ICOMMERCIAL SUIT CS (COMM)/644/2025 22-11-2025 SANKALP FINSEC PVT LTD VSMR. NITISH|9953472718 ILEXGENTEM@GMA [17.11.2025
IRAM PRASAD SHARMA IL.COM

614 JARBITRATION OMP (I)(COMM.)/628/2025 [24-11-2025 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883595 JASSOCIATESRSGAR [25.11.2025
SUKHVIR SHANKAR IGi@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/629/2025 [24-11-2025 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883595 JASSOCIATESRSGAR [25.11.2025
ROHIT SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/630/2025 [24-11-2025 KOTAK MAHINDRA BANK LTD VSMR. RAVI|9911883595 JASSOCIATESRSGAR [25.11.2025
IMOHIT SHAMSHER SHANKAR IGi@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/631/2025 [24-11-2025 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883595 JASSOCIATESRSGAR [25.11.2025
IVIKASH SHANKAR IG1@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/632/2025 [24-11-2025 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883595 JASSOCIATESRSGAR [25.11.2025
SANDEEP SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/633/2025 [24-11-2025 IDFC FIRST BANK LTD VS MEENU [MR. MAYANK[9873347330 IMAYANK_MAHAJA [25.11.2025
GARG IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/634/2025 [24-11-2025 IDFC FIRST BANK LTD VSMR. MAYANK9873347330 IMAYANK_MAHAJA [25.11.2025
RANJEET KUMAR PASWAN IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/635/2025 [24-11-2025 IDFC FIRST BANK LTD VSMR. MAYANK9873347330 IMAYANK_MAHAJA [25.11.2025
IRAKESH KUMAR IMAHAJAN INo5@YAHOO.COM

614 ICOMMERCIAL SUIT CS (COMM)/646/2025 24-11-2025 PREETI JAISWAL VS PRADEEPMR. IKRANT|9810069880 IKRANTSHARMA73 [22.11.2025
[TRIPATHI SHARMA 8@GMAIL.COM
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614 ICOMMERCIAL SUIT CS (COMM)/649/2025 26-11-2025 [PURSHOTAM GUPTAMR. TUSHARQ654546559 IADVOCATE.HIMAN [20.11.2025
IPROPRIETOR OF MS BSGHAMBHIR ISHUAHUJA23@GM
ICONSTRUCTION CHEMICALS V§ AIL.COM
D KVERMA

614 JARBITRATION OMP (I)(COMM.)/653/2025 [26-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IJASSOCIATESRSGAR [11.11.2025
VS AJEEP KUMAR SHANKAR IGi@GMAIL.COM

614 ARBITRATION OMP (I)(COMM.)/654/2025 [26-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR |17.11.2025
VS MAHAVIR SHANKAR IG1@GMAIL.COM

614 [EXECUTION EXECUTION 27-11-2025 IAXIS BANK VS SAKSHI IMR. MAYANK99873347330 IMAYANK.MAHAJAN/17.11.2025

(COMM.)/285/2025 IMAHAJAN 05@YAHOO.COM

614 ICOMMERCIAL SUIT CS (COMM)/652/2025 27-11-2025 ISUBHASH SHARMA VS ANUMAYAMR. SANJAY|8860635799 ICOMMUNICATION 13.11.2025
INTERIORS PVT LTD JAIN @LEXCORP.ORG.IN

614 JARBITRATION OMP (I)(COMM.)/658/2025 [27-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [24.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IG1@GMAIL.COM
IBHAGAT SINGH

614 JARBITRATION OMP (I)(COMM.)/659/2025 [27-11-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 IASSOCIATESRSGAR [24.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IGi@GMAIL.COM
IMANDEEP V

614 JARBITRATION OMP (I)(COMM.)/660/2025 [27-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [24.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IG1@GMAIL.COM
IPAWAN SHARMA

614 JARBITRATION OMP (I)(COMM.)/661/2025 [27-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [24.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IG1@GMAIL.COM
HITESH KUMAR

614 JARBITRATION OMP (I)(COMM.)/662/2025 [27-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [24.11.2025
JAND FINANCE CO. LTD. VS MOHIT|ISHANKAR IGi@GMAIL.COM
LAMBA

614 JARBITRATION OMP (I)(COMM.)/663/2025 [27-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [24.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IG1@GMAIL.COM
IDEEPAK SHARMA

614 JARBITRATION OMP (I)(COMM.)/665/2025 [27-11-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [24.11.2025
IAND FINANCE CO. LTD. VSSHANKAR IGi@GMAIL.COM
INEERAJ KUMAR

614 JARBITRATION OMP (I)(COMM.)/670/2025 [27-11-2025 IJAXIS BANK LTD VS DHARMRAJ |MR. MAYANK9873347330 IMAYANK_MAHAJA [24.11.2025

IMAHAJAN INo5@YAHOO.COM
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614 JARBITRATION OMP (I)(COMM.)/671/2025 [27-11-2025 IAXIS BANK LTD VS RAJU| 0873347330 IMAYANK_MAHAJA [24.11.2025
CHAUHAN IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/672/2025 [27-11-2025 IJAXIS BANK LTD VS NARPAT RAM [MR. MAYANK9873347330 IMAYANK_MAHAJA [24.11.2025

IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/673/2025 [27-11-2025 IAXIS BANK LTD VS KAMAIMR. MAYANK9873347330 IMAYANK_MAHAJA [24.11.2025
KUMAR 4774 IMAHAJAN No5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/676/2025 [27-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[25.11.2025
INDIA LIMITED VS SUMIT J BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/677/2025 [27-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[25.11.2025
INDIA LIMITED VS MD SOHRAB [BHARDWAJ (@GMAIL.COM

614 [EXECUTION EXECUTION 28-11-2025 IARTT KOCHAR VS SECRETMS. JAGRIT|8527506427 ILAWFIRM@UNSOL [25.11.2025

(COMM.)/287/2025 IMERMAID BAR AND LOUNGE JAIN IVELEGAL.COM

614 JARBITRATION IOMP (I)(COMM.)/705/2025 [28-11-2025 INIKHIL OHRI VS R KIMR. PUNIT|9810024729 PUNITJAIN@ADVO [14.11.2025
I[ENTERPRISES JAIN ICATE@GMAIL.COM

614 JARBITRATION OMP (COMM.)/20/2025 29-11-2025 [ROOP KISHORE VS GURUSHARANMR. R.Sj9811047905 IANANDO069@YAH [26.11.2025
CHIT FUND PVT LTD IMISHRA 00.CO.IN

614 ICOMMERCIAL SUIT CS (COMM)/656/2025 29-11-2025 IUNION BANK OF INDIA VS MSMR . ROHTASH(9868750997 RKJAJORIA26@GM [25.11.2025
PACE GLOBAL PROP PARVEENJKR JAJORTA JAIL.COM
YADAV

614 ICOMMERCIAL SUIT CS (COMM)/657/2025 29-11-2025 SUNITA KANWAR VS NARAYANMR. SAMEER999918302 IADVSAMEERSIDHA [18.11.2025
SINGH SIDHAR R@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/706/2025 [29-11-2025 IJAXIS BANK LTD VS RAM KARAN |MR. MAYANK9873347330 IMAYANK_MAHAJA [19.11.2025

IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/707/2025 [29-11-2025 IAXIS BANK LTD VS DEEPUMR. MAYANKO9873347330 IMAYANK_MAHAJA [19.11.2025
IDWIVEDI IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/711/2025 [29-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.117.11.2025
INDIA LIMITED VS ANITA D BHARDWAJ @GMAIL.COM
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SHARMA 6150

614 ARBITRATION OMP (I)(COMM.)/712/2025 [29-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[17.11.2025
INDIA LIMITED VS THAKERBHARDWAJ @GMAIL.COM
INISHA NILESH KUMAR
614 JARBITRATION OMP (I)(COMM.)/713/2025 [29-11-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[17.11.2025
INDIA LIMITED VS BHALIMBHARDWAJ @GMAIL.COM
IMOHD AQIB MOHD ARIF
614 [EXECUTION [EXECUTION(COMM) 13.11.2025 IMOGLI LABS (INDIA) PVT LTD VSMR. TARUN9871495838 ICSTARUNVERMA@ [30.10.2025
263/2025 INAHID FATIMA IVERMA IGMAIL.COM
614 [EXECUTION EXECUTION(COMM) 26.11.2025 IUNION BANK OF INDIA VS VINODMR. 0312046733 IYADAVRAZEN@GM [30.10.2025
283/2025 KUMAR RAJENDRA JAIL.COM
IYADAV
50 ISH. RAKESH|SOUTH- 509 IOMP (I)(COMM.) 351/2025 03-11-2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK.1[31.10.2025
[IPANDIT, DISTRICT]WEST INDIA LIMITED VS HARISH SAHUKUMAR @GMAIL.COM
JUDGE, 5762
ICOMMERCIAL
ICOURT-04
509 IOMP (I)(COMM) 352/2025 03-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 JADVOCATEASHOK.1/31.10.2025
INDIA LIMITED VS BALBEERKUMAR @GMAIL.COM
ISINGH JADON
509 IOMP (I)(COMM.) 364/2025 04-11-2025 IKOTAK MAHINDRA BANK LTD VSRAVI 0958683230,9718 |JASSOCIATESGARGT1 [28.10.2025
SUKHWINDER SINGH SHANKAR 222050 @GMAIL.COM
IGARG &
JADVOCATES
509 ICS (COMM) 607/2025 04-11-2025 ICANARA BANK ERSTWHILECHITRA 0212888057 ICHITRAMALHOTRA [28.10.2025
SYNDICATE BANK VS ASIF ALIMALHTORA ISOBTI@GMAIL.CO
IPROP M/S CUTS MAN SALON IM
509 JOMP (I)(COMM.) Kho1/2025 07-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK.1[31.10.2025
INDIA LIMITED VS NAVDEEPKUMAR @GMAIL.COM
IKAUR 3831
509 IOMP (I)(COMM.) Kho3/2025 07-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 JADVOCATEASHOK.1(31.10.2025
INDIA LIMITED VS SANJEEVIKUMAR @GMAIL.COM
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509 JOMP (I)(COMM.) kho4/2025 07-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 JADVOCATEASHOK.1/31.10.2025
INDIA LIMITED VS LIYAKAT ALIKUMAR @GMAIL.COM
2788

509 IOMP (I)(COMM.) Kho5/2025 07-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 JADVOCATEASHOK.1(31.10.2025
INDIA LIMITED VS BOBYR 3635 [KUMAR @GMAIL.COM

509 JOMP (I)(COMM.) k06/2025 07-11-2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK.1[31.10.2025
INDIA LIMITED VS MAHENDER[KUMAR @GMAIL.COM
IPAL 2331

509 JOMP (I)(COMM.) Kho7/2025 07-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK.1[31.10.2025
INDIA LIMITED VS MKPAKUMAR @GMAIL.COM
IMANPOWER AND TRAVEL
ISERVICES PVT LTD 8787

509 ICS (COMM) 609/2025 07-11-2025 M/S DELIUS PHARMACEUTICAUDHARMENDRA{9971796299 IDHARMENDER.DH [03.11.2025
IPVT LTD VS M/S JPEE DRUGS PVIBHAN IARMENDRA@GMAI
LTD IL.COM

509 IOMP (I)(COMM.) K48/2025 10-11-2025 M/S CHOLAMANDA RAVI 9958683230,9718 |JASSOCIATESGARG1 (01.11.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS PARTAPGARG &
ISINGH DVOCATES

509 IOMP (I)(COMM.) kU49/2025 10-11-2025 M/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARG1 [01.11.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS SATISH[GARG &
KUMAR DVOCATES

509 JOMP (I)(COMM.) KU50/2025 10-11-2025 IM/S CHOLAMANDA RAVI 0958683230,9718 [ASSOCIATESGARGT1 (01.11.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS BHAJ. ARG &
ILAL DVOCATES

509 IOMP (I)(COMM.) K51/2025 10-11-2025 M/S CHOLAMANDA RAVI 9958683230,9718 |JASSOCIATESGARG1 (01.11.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS ROHTASH|GARG &
K DVOCATES
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509 JOMP (I)(COMM.) k52/2025 10-11-2025 IM/S CHOLAMANDALA 0958683230,9718 [ASSOCIATESGARGT1 (01.11.2025
INVESTMENT AND FINANCHESHANKAR 222050 @GMAIL.COM
COMPANY LIMITED VS SALIM|GARG &
KHAN ADVOCATES

509 IOMP (I)(COMM.) K53/2025 10-11-2025 M/S CHOLAMANDALAM[RAVI 9958683230,9718 |JASSOCIATESGARG1 (01.11.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
COMPANY LIMITED VS JSM|GARG &
I[ENTERPRISES JADVOCATES

509 JOMP (I)(COMM.) ku89/2025 11-11-2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK.1/05.11.2025
INDIA LIMITED VS SANAVARKUMAR @GMAIL.COM
IKHAN 8060

509 JOMP (I)(COMM.) k190/2025 11-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK.1/05.11.2025
INDIA LIMITED VS UGAM SINGHKUMAR @GMAIL.COM
6109

509 [EXECUTION (COMM.) 260/2025 12-11-2025 IHARISH KUMAR VS MUNICIPALJROBIN 9560905884 03.11.2025
ICORPORATION OF DELHIBHARDWAJ
THROUGH ITS COMMISSIONER

509 ICS (COMM) 618/2025 12-11-2025 [PUMA SE VS VIKAS JINDAL IGAUTAM 9999093893 [ELUDICATION.LEG [10.11.2025

BHASIN AL@OUTLOOK.COM|

509 ICS (COMM) 623/2025 12-11-2025 IBATRA BREWERIES ANDRAJEEV K|9312276651 R.TEWARIS8@GMA [07.11.2025
DISTILLERIES PVT LTD VS BERCHTEWARI IL.COM
IHOLDINGS PVT LTD

509 IMISC DJ ADJ 750/2025 12-11-2025 SHRI GULSHAN VERMA AND[SAMEER 0810134684 ISAMEERDEWAN123 10.11.2025
IANOTHER DECEASED THROUGHDEWAN @REDIFFMAIL.CO
ILRS VS SMT SANGEETA SAHANI IM

509 ICS (COMM) 624/2025 13-11-2025 GAURAV  SINGH VS INW[VIVEK SINGH (9999130332 INITYA.NAKSLEGAL. [26.09.2025
INTERNATIONAL PRIVATH ICOM
LIMITED
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509 ICS (COMM) 625/2025 14-11-2025 [HBI BRANDED APPARELGAUTAM 9999093893 [ELUDICATION.LEG [12.11.2025
I[ENTERPRISES VS VIKAS JINDAL [BHASIN AL@OUTLOOK.COM

509 [EXECUTION (COMM.) 266/2025 15-11-2025 SURAJ SINGH VS  SCARBAKNIKHLESH [9911363574 INIKHLESHVASHIS [13.11.2025
IASSOCIATES PVT LTD IVASHISHT [HTH@QMAIL.COM

509 [EXECUTION (COMM.) 273/2025 18-11-2025 IKOTAK MAHINDRA PRIME LTDHARSH AHUJA 811843010, 06.11.2025
IVS RESTO MART INDIA PVT LTD

509 [EXECUTION (COMM.) 274/2025 18-11-2025 IKOTAK MAHINDRA PRIMEAJAY UPPAL  [9811740125 IVIRTUOUS.PEOPLE (07.11.2025
LIMITED VS BEENA RAM| @GMAIL.COM
CHARAM

509 ICS (COMM) 636/2025 18-11-2025 IMOHD SALEEM PROP MINDS ARTIMOHIT 0871622030 14.11.2025
VS SHELJA BHARTI PROP DISHAWADHWA
TECHNOLOGY

509 ICS (COMM) 637/2025 18-11-2025 CANARA BANK VS  BABITASARITA 0560812121 INFO@STKLEGAL.I [12.11.2025
SHARMA KANWAR IN

509 IM.EX 174/2025 19-11-2025 IPUNJAB NATIONAL BANK VSPUJADUBEY [9716757382 IADVOCATEPUJADU [15.11.2025
SHREE GANESH TRADERS BEY04@GMAIL.CO

IM

509 [EXECUTION (COMM.) 277/2025 19-11-2025 IVISHAL KUMAR( SOLERAGHAVENDR (9958581208 IRPSADVOCATE@LI [06.11.2025
[PROPRITOR M/S POLY INDIA VSA PRATAP IVE.COM
IM/S DECENT ENGINEERING AND[SINGH
IOTHERS

509 IOMP (I)(COMM.) 539/2025 19-11-2025 IAXIS BANK LTD VS SARITAMAYANK 9873347330 14.11.2025
ISHUKLA 3626 IMAHAJAN
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509 JOMP (I)(COMM.) l540/2025 19-11-2025 IAXIS BANK LTD VS ANIL SINGHMAYANK 0873347330 14.11.2025
IBHADAURIYA IMAHAJAN

509 IOMP (I)(COMM.) 547/2025 19-11-2025 IAXIS BANK LTD VS SADDAM [MAYANK 9873347330 14.11.2025
IHUSSAIN 0520 IMAHAJAN

509 ICS (COMM) 639/2025 19-11-2025 [IPUMA SE VS ASHOK KUMAR IGAUTAM 9999093893 [ELUDICATION.LEG [17.11.2025

BHASIN AL@OUTLOOK.COM

509 JOMP (I)(COMM.) 581/2025 20-11-2025 M/S CHOLAMANDA RAVI 0958683230,9718 [ASSOCIATESGARGT1 [10.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS VIRDIGARG &
CHAND DVOCATES

509 IOMP (I)(COMM.) 582/2025 20-11-2025 IM/S CHOLAMANDA RAVI 9958683230,9718 |JASSOCIATESGARGT1 [10.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS SURESH|GARG &
ISINGH DVOCATES

509 IOMP (I)(COMM.) 583/2025 20-11-2025 M/S CHOLAMANDA RAVI 9958683230,9718 |JASSOCIATESGARGT1 [10.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS SHREEGARG
ISHYAMAJI GOODS CARRERS DVOCATES

509 IOMP (I)(COMM.) 584/2025 20-11-2025 M/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARGT1 [10.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS VIKAS S ARG

DVOCATES

509 JOMP (I)(COMM.) 585/2025 20-11-2025 IM/S CHOLAMANDA RAVI 0958683230,9718 [ASSOCIATESGARGT1 [10.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS SHREEGARG
ISHYAMAJI GOODS CARRERS DVOCATES

509 IOMP (I)(COMM.) 592/2025 21-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 JADVOCATEASHOK.1[13.11.2025
INDIA LIMITED VS RAJESHKUMAR @GMAIL.COM
KUMAR 8079
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509 JOMP (I)(COMM.) 593/2025 21-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 JADVOCATEASHOK.1[13.11.2025
INDIA LIMITED VS RELIANCEKUMAR @GMAIL.COM
ISENSORS 9200

509 IOMP (I)(COMM.) 594/2025 21-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 JADVOCATEASHOK.1[17.11.2025
INDIA LIMITED VS SAGARKUMAR @GMAIL.COM
ISANJAY MANTAGIKAR 4433

509 JOMP (I)(COMM.) 595/2025 21-11-2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 JADVOCATEASHOK.1[13.11.2025
INDIA LIMITED VS OM[KUMAR @GMAIL.COM
[ENTERPRISES 0043

509 JOMP (I)(COMM.) 596/2025 21-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK.1[13.11.2025
INDIA LIMITED VS PRABHAKANTIKUMAR @GMAIL.COM
ISHARMA 7986

509 IOMP (I)(COMM.) 597/2025 21-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 JADVOCATEASHOK.1[13.11.2025
INDIA LIMITED VS GAURAVKUMAR @GMAIL.COM
[TOURS AND TRAVELS 6499

509 IOMP (I)(COMM.) 598/2025 21-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 JADVOCATEASHOK.1[13.11.2025
INDIA LIMITED VS GAURAVKUMAR @GMAIL.COM
[TOURS AND TRAVELS 6500

509 IOMP (I)(COMM.) 599/2025 21-11-2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 JADVOCATEASHOK.1[13.11.2025
INDIA LIMITED VS NILESH BAMAKUMAR @GMAIL.COM
IPATIL 2486

509 [EXECUTION (COMM.) 281/2025 24-11-2025 IMOGLI LABS INDIA PVT LTD VS[TARUN VERMA|98714 95838 ICSTARUNVERMA@ (07.11.2025
SHREE SIDDHANATH COTEX]| IGMAIL.COM
[PRIVATE LIMITED AND OTHERS

509 [EXECUTION (COMM.) 282/2025 24-11-2025 M/S MOGLI LABS (INDIA) PVTITARUN VERMA(g8714 95838 ICSTARUNVERMA@ (07.11.2025
ILTD VS VANDANA BAJPAI PROP| IGMAIL.COM
IOF M/S VANDANA OVERSEAS
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DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS
RESPONDENT NAME

ADVOCATE
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NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

509 JOMP (I)(COMM.) 642/2025 24-11-2025 IDFC FIRST BANK LTD VS HAIDARIMAYANK 0873347330 21.11.2025
ALI 0174 IMAHAJAN

509 IOMP (I)(COMM.) 645/2025 24-11-2025 IDFC FIRST BANK LTD VS HARSH [MAYANK 9873347330 21.11.2025
IYADAV 4765 IMAHAJAN

509 JOMP (I)(COMM.) 647/2025 24-11-2025 IDFC FIRST BANK LTD VSMAYANK 9873347330 21.11.2025
BHUMICA JOSHI 8038 IMAHAJAN

509 ICS (COMM) 647/2025 24-11-2025 ISPIGEN INDIA PVT LTD VS CASEGAUTAM 9999093893 [ELUDICATION.LEG [19.11.2025
[FIT BHASIN AL@OUTLOOK.COM

509 IOMP (I)(COMM.) 651/2025 24-11-2025 IDFC FIRST BANK LTD VS LALIT MAYANK 09873347330 21.11.2025
ISHARMA 0963 IMAHAJAN

509 ICS (COMM) 651/2025 26-11-2025 CANARA BANK VS M/S SHIVBIJAYMOHAN (9015893668 ADVBMG2016@GM [22.11.2025
[ENTERPRISES PROPRIETOR MRIGOSWAMI JAIL.COM
INITIN KUMAR

509 IOMP (I)(COMM.) 664/2025 27-11-2025 IAXIS BANK LTD VS KAUSHALJMAYANK 9873347330 22.11.2025
5286 IMAHAJAN

509 JOMP (I)(COMM.) 666/2025 27-11-2025 IAXIS BANK LTD VS RAHULMAYANK 0873347330 22.11.2025
IKUMAR 8837 IMAHAJAN

509 IOMP (I)(COMM.) 667/2025 27-11-2025 IJAXTS BANK LTD VS RAMU KUMARMAYANK 9873347330 22.11.2025
7962 IMAHAJAN




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER
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REGISTRATION
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509 JOMP (I)(COMM.) 668/2025 27-11-2025 IM/S CHOLAMANDALAM|RAVI 0958683230,9718 [ASSOCIATESGARGT1 [25.11.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS AMIT S ARG &

ADVOCATES

509 IOMP (I)(COMM.) 669/2025 27-11-2025 M/S CHOLAMANDA RAVI 9958683230,9718 JASSOCIATESGARGT1 [25.11.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS HARJEET|GARG &
ISINGH DVOCATES

509 JOMP (I)(COMM.) 674/2025 27-11-2025 M/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARGI1 [25.11.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS MANJEET|GARG &
KUMAR DVOCATES

509 JOMP (I)(COMM.) 675/2025 27-11-2025 M/S CHOLAMANDA RAVI 0958683230,9718 [ASSOCIATESGARGT1 [25.11.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS MOHD|GARG &
IMASRUR DVOCATES

509 IOMP (I)(COMM.) 681/2025 27-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 JADVOCATEASHOK.1[22.11.2025
INDIA LIMITED VS GHADGEKUMAR @GMAIL.COM
BHUSHAN ULHAS 9173

509 IOMP (I)(COMM.) 682/2025 27-11-2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 JADVOCATEASHOK.1[22.11.2025
INDIA LIMITED VS SAT PAUL 6773 [KUMAR @GMAIL.COM

509 ICS (COMM) 655/2025 28-11-2025 IM/S ALEXIS GLOBAL PVT LTD VSHEMANT 0899957223 [HEMANTKAUSHIK2[18.11.2025
IM/S CHETAK LOGISTICS LIMITED [KAUSHIK 660 @GMAIL.COM

509 IMISC DJ ADJ 808/2025 28-11-2025 I[UPGRID SOLUTIONS PVT LTD VSlPRAMOD 087172439 20.11.2025
ISMT NIRMALA DEVI GUPTA SINGH ICHAUHANPRAMOD

833 @GMAIL.COM

509 IOMP (I)(COMM.) 727/2025 29-11-2025 IJAXIS BANK LTD VS MIYAN ASADMAYANK 9873347330 22.11.2025

9919 IMAHAJAN




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID

FILING
NUMBER

509 IOMP (I)(COMM..)

728/2025 29-11-2025 AXIS BANK LTD VS SHREERAMMAYANK 0873347330 22.11.2025
PATHAK 5250 IMAHAJAN

509 IOMP (I)(COMM.) 729/2025 29-11-2025 JAXIS BANK LTD VS SURENDRAMAYANK 9873347330

22.11.2025
IKUMAR 6275 IMAHAJAN

509 JOMP (I)(COMM.) 730/2025 29-11-2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK.1
INDIA LIMITED VS ABHISHEKKUMAR @GMAIL.COM
ISAXENA 4358

27.11.2025

TOTAL

2625
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